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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI 

Original Application No.296 of 2024 

Abhishek Shukla S/O Sri Keshav Prasad Shukla, R/O Village Jarar, 

PS-Girwan, Tahsil Naraini, District-Banda. 

esssnciapen -Applicant 

Versus 

Disha Enterprises jé= = j= — — — — —  vessseeresen Respondent 

Index 

Si. | Particulars Page 

No. 

2. | Atrue copy of the order dated 26.04.2024 passed in Orginal 
Application No.295/2024 (Abhishek Shukla Vs. Kunwar 
Vinod Ram) 

3. | A true copy of the final EIA Report Annexure No.2 

4. [A true copy of the minutes 397" meeting dated 04.17.2019 
alongwith 483° meeting of CEAC dated 07.08.2020 

Annexure Nos _ 

Dated: July, 2024 

(SYED MOHD. FAZAL) 
Advocate 

(Enroliment No.U.P.03881/08) 
Office cum residence C-207 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI 

Original Application No.296 of 2024 

Abhishek Shukla S/O Sri Keshav Prasad Shukla, R/O Village Jarar, 

PS-Girwan, Tahsil Naraini, District-Banda. 

Versus 

| Wit ValeU «£ ay, 4Vae 2SSCU U i = we bie 

|, Smt, Sudha Singh, W/o Suneel Singh, aged 48 years, Resident of 

Nonia Muhal Chhobi Talab, City and District Banda (UP), the denonent do 

hereby solemnly affirm and State on oath as under :- 

1. That it is relevant to submit herein that vide order dated 26.04.2024 

cast was imposed on the applicant for delay in filing of reply before 

this Hon'ble Tribunal and the matter was again posted on 

20.05.2024 for further consideration. 

2. That it is worthwhile the mention herein that on 26.04.2024 in five of 

the connected matter |.e. Original Application No.285/2024 

(Abhishek Shukla Vs, M/s Ureca Mines and Mineral LLP and 

others), Original Application no.290/2024 (Abhishek Shukla Vs. 

Sulabh Saxena), Original Application No.295/2024 (Abhishek 

Shukla Vs. Kunwar Vinod Ram), Original Application No.297/2024 

(Abhishek Shukla Vs. Maa Vindwasini Stone Works} and Original 

Application No.299/2024 (Abhishek Shukla Vs. M/s A.H.VS. Ifra 

LLP and others) arising out of the lead consolidated matter i.e. 

Original Application no.422/2023 (Abhishek Shukla Vs. Safdar Ali 

and others) were finally disposed of with directions mentioned in 

the judgment and orders dated 26.04.2024. 

It is worthwhile to mention herein that the matter of the 

plicant is identical to the above mentioned five cases and the 

t seeks parity of the order of the order dated 26.04. 2024 

»/ -Passed in all the above five cases before this Hon'ble Court and the 

= applicant prays that the present matter may also be disposed of in 
_© terms of the order mentioned therein. A true copy ShiRRAg A her petad 

a order dated 26.04.2024 passed in one of the Ongihal Application 
\ 
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2A) 

No, 295/2024 (Abhishek Shukla Vs. Kunwar Vinod Ram) ts being 

filed herewith and marked as Annexure No.1 to this affidavit 

That in compliance of the order dated 20.05.2024; the applicant is 

bringing on record a copy of the Environment impact Assessment 

Report (EIA) on record. A true copy of the final EIA Report ts being 

filed herewith and marked as Annexure No.2 to this affidavit, 

That certain relevant facts regarding the mining operations of minor 

mineral by the answering respondent wherein the mining 

operations are being conducted by way of cutting of hills, certain 

necessary facts which are necessary for the queries regarding 

mining operations. made by this Hon'ble Tribunal, is being brought 

before this Han'ble Court as mentioned balow:- 

. The mining activities of minor minerals in the leased area of the 

answering respondents are allowed in pursuant to the district aurvey 

report prepared by the mining department after getting joint inspection 

from Forest Department, Irrigation Department and other departments 

and orily after district survey report is conducted then only, ihe 

‘present leased ares was put to auction by way of advertisement. 

fi The mining plan was prepared by the: project proponent for scientific 

mining activities for conducting mining operations in a scientific 

manner which was subject to approval. from Director General Mines 

and Safety Lucknow and after such approval was accorded to the 

applicant then only the lease deed was registered. 

it, The leased area of the answering respondent is a pure waste land 

having undulating surface surrounded by barren land which has jess 

vegetation of flow economic value as such there is no loss to 

vegetation by the mining operations of the applicant, 

. There is no eco sensitive zone and eco sensitive area within the 10 

Kms of the leased area so there |s no ecological lass from the mining 

operations of the answering raspondent. 

, The Environmental impact Assessment has been done |n case of the 

answering respondent In which all adverse impect and there 

mitigation measures have been studied. 

ead 

Vi. The reclamation of mined out land will be Apotpcopy Attest: y 

step for sound land resource management in the form of rectaimad: 

land and waler body. This activity will act WR .Rowhee-cetn wa 
collection pond which will help to reduce the watonggidie i panyeorby 
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2B) 

Vil Mining activity wil help in the Nation building and develoomental 

aolivities. 

Vill, Stone mined out from the mine is being and continued lo be used as 

bovkders of different sizes for Rivar Anti eragion, Darn constriction, 

embankment works etc, 

ix. After crushing Into different sizes of aggregates from fmm to 63mm, 

the product can be used in construction and road projects, 

infrastructure etc. 

X. Ils a major source of State Revue generation. 

XI. Local people get employment from & 

That it is also relevant to submit herein that environmental 

clearance to the applicant was considered finally on 01.09.2020 in 

the 397” meeting of the State Level Environmental Impact 

Assessment Authority in pursuant to the recommendations by 

SEAC to grant the environmental clearance vide meeting dated 

07.08.2020 of its 483% CEAC meeting. A true copy of the minutes 

397” meating dated 01.09.2020 alongwith 483° meeting of CEAC 

dated 07.08.2020 are collectively being filed herewith and marked 

as Annexure No.3 to this affidavit, 

VERIFICATION: 

1, the above named deponent do verify that the content of my above 

affidavit are true to the best of knowledge and belief and there is nothing 

concealed therefrom. 

Verified at Banda on this day of July, 2024. 

Deponent 

Th 
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Iter No, 17 (Court No, 2) 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

(Through Physical Hearing with Hybrid VC Option) 

Original Application No, 295/2024 

1, Abhishek Shukla, 

S/o Keshav Prasad Shukla, 
Resident of Village Jarar, 
Police Station Girwas, 
Tehsil Nareni, District Banda, 
Uttar Pradesh. ; .. Applicant 

Versus 

1. M/S Kunwar Vinod Ram, Gata No, 332, 
Khand No -01, Village Badokhar Khurd, 
Tehsil Nareni, District Banda, 
Uttar Pradesh. 

2. State of Uttar Pradesh, 
Through Chief Secretary, Government of Uttar Pradesh, 
Secretariat, Sth Floor, Lucknow-226001, 

3. Principal Secretary, Environment, Forest and Climate Change 
Department, 

State of Uttar Pradesh, 
17, Rana Pratap Marg, Lucknow, (U-P.), 226001, 

Email: pecf-up@nic.in. 

4. Director, Directorate of Geology and Mining, Uttar Pradesh, 
Khanij Bhawan 27/8, Raja Ram Mohan Rai Marg, 
Lucknow-226001 Phone No. - RSet, 
Email: dgmupexpéigmail.com., 

5. Director Gencral of Mines Safety, 
Ministry of Labour and Employment, Dhanbad, Jharkhand, 
Hirapur, Dhanbad, Jharkhand, 826001, 
Email- dir,soma@dgms.gov.in. 

6. Uttar Pradesh Pollution Control Board, 
_ Through Member Secretary, 

jbhuti Khand, Gomti Nagar, Uttar Pradesh-221301, 
enR@uppehicont 

7. Batic Banda ENTERPRISES 
«District Magistrate Office, Collectorate, Banda-21 YR 

‘ ial 3 Photoco y Atimstey Proprietor 
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0.A, No, 295/2024 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors. 

2 

Email > dmban@nic.in. 

Date of hearing: 26.04.2024 
.. Respondents 

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER. 
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER. 

Applicant: None for the applicant. 

Respondents: Mr. Manoj Kumar, Advocate for respondent no. 1- 
Project Proponent-M/s. Kunwar Vinod Ram. 
Mr, Gi. Gi. C. George and Ms, Barkha Singh, Advocates 
for Respondents No.2, 3, 5 and 7. 
Mr. Mukesh Verma, Advocate for Respondent No, 4. 
Mr. Pradeep Mishra, Advocate for Respondent No.6. 

1, Abhishek Shukla s/o Keshav Prasad Shukla resident of Village Jarar, 

Police Station Girwas, Tehsil Nareni, District Banda, Uttar Pradesh has sent 

the present letter petition which was treated and registered as Original 

Application No, 422/2023. 

2. In the letter petition the applicant submitted that six mining leases have 

been allotted in two hills situated in the area of village Jarar. Five crushers 

have been established in Village Jarar and Chhancha Purwa. Mining is being 

done by resorting to illegal blasting which has resulted in damage to the 

houses of villagers. The crushers are being operated day and night. The 

crushers do not have any boundary wall, There is no sprinkling of water during 

operation thereof. The crushers are causing dust and noise pollution due to 

which the residents are suffering from Asthma and other diseases. Illegal 

«aR ing has also affected old temples located on the hills. Miegal mining and 

> ~ dlasting are also adversely affecting the wildlife 

asada villages have been damaged by the overloaded vehiges ange for 
, ' 

“4 
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0.A. No. 295/2024 

3 

transportation of excavated minor minerals, 

3. 

applicant is reproduced as under:- 

Rens die nena aby Aah Rd 
peat 2 Vel Wala, dHe H aaelas six forte wt sree @ 
arpa iy 

7 urt frat oa are Ft fa at oerel Aap 6 
; 6eaa We ee eee wat 

, Benker eer Bs Baa sh Pruifea ae B ata a ws wl A aare sft on 

2 aa Sh A a F ote Gers Hees ae Sax, Bla a Gah 3 aT aa 
Bi senkeerr St aoe B Vers A eA are We Gil & wi A yaw es siz 

Weel B aaa la SS Wel & Ua fea Bert are Sal B af es a 
VETS aor ere A Hh AE ara BI 

frg-6 teh & faa frat % ceret a want F of 3 fiat faa 
treren H met az wet Rohe Prat fava draftees Hifez saz aren wax A 
Bi reat a ort wenfeer ah aoe Taher Br ae A Hh ze Bi 

¥F unt frat ant & vers A faa fra afee fxr 
De euten treed Aeor teen er oasis rere 
Br ae stu sae S aril & ut at wa are met 3 shez an ont wa 

Gotery * 

set A 

Abhishek Shukla Vs. Kunwar Vinod Ram & Ors. 

The relevant part of the letter petition enumerating gricvances of the 

& hry a wal HET TT Ua BI 
start ott afe fiat, wazer a oz Ff say 

» Rous dares, stax ats uftaes ael Veer ren al earl at Aen A ary 

prarocoyyy Aen oi eens 
eet Sey (ete 

\ RE 3° 

S
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O0.A. No. 295/2024 Abhishek Shukia Vs. Kunwar Vinod Ram & Ors. 

4 

Cer ey GENT, He er ote wares wafer ariges fer gen Rrre 
eta sraerd anh gaftre wea Mt orien Brita ati ater fra 
mM Ua dau Al aes dea si" 

4. This Tribunal took cognizance and vide order dated 01.08.2023 

constituted a joint committee to verify the factual position and take appropriate 

remedial action in accordance with law and submit factual and action taken 

report. The relevant part of the order reads as under:- 

“...3. Prima facie, the averments made in the application raise 
questions relating to environment arising out of the 
implementation of the enactments specified in Schedule I to the 
National Green Tribunal Act, 2010. 

4. In view of the averments made in the application, we 
consider it appropriate that a Joint Committee be constituted to 
verify the factual position and take appropriate remedial action. 
Accordingly, we constitute a Joint Committee comprising of 
representative of Director, Geology and Mining, Uttar Pradesh, 
State PCB and District Magistrate, .Banda and direct the same 
to meet within one week, undertake visits to the site, Ibok into 
the grievances of the applicant, associate the applicant and 
eecoernaive of We conned Pee Swen verify the 
factual position and take appropriate remedial action by 
following due course of law and giving opportunity of being 
heard to the project proponents. The Committee shall also give 
factual status on compliance by the Project Proponents with EC 
and CTE/CTO conditions and shall also report about damage 
caused to the houses of villagers and environment due to illegal 
blasting and suggest remedial measures. The State PCB will be 
the nodal agency for coordination and compliance, 

5. Factual and Action taken Report may be submitted within 
one month by e-mail at judicial-ngt@gov.in preferably in the 
form of searchable PDF/OCR Supported PDF and not in the 
form of Image PDF...” 

5. In compliance of order dated 01.08.2023, report of the Joint Committee 

has been filed vide email dated 08.09.2023, The relevant part of the report is 

reproduced below:- 

otAR } " 

\\} hintouased order on dated O1G89035 tn 1 
°° Detht passed order on dated 01.08.2023 in of 

Qn fe Proprietor 
Pn astos ; 

prorocopy, *"" TUT RS 
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a \ BB aap . 
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Rands iu?
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0.A. No. 295/2024 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors, 

5 

0.A. No- 422/2023, Abhishek Shukla versus State of Uttar 
Pradesh and others. The operative part of the order is as 
Sotlows: - ’ 
x x x x 
2. In compliance of direction issued by Hon'ble National Green 
Tribunal following members have been nominated for the said 
Joint Committee by the concern departments regarding compliance 
of above Hon'ble National Green Tribunal order: - 

Sr. Name Designation Member 
Ne nominated by 

| Shri Umakant Tripathi ADM(F/R), District District 
~ Banda Mogistrate, 

Banda 
2} Shri B. P. Yadav Senior Mine Officer Geology and 

Mining, Uttar 
Pradesh 

4+| Shri Rajendra Prasad Regional Officer, UPPCB 
UP. Pollution 
Control Board, 

3. Hon'ble NGT vide order dated 01.08.2023, the Joint Committee 
is directed to undertake visits the site and look into the grievances 
of the applicant, associate the applicant and representative of the 
concerned project proponents, verify the factual position and take 
appropriate remedial action by following due course of law and 
77g tae Anca sheely nsesi Ris 

directed to Committee to give factual status on compliance by 
Se ice acne with EC and CTE/CTO conditions and 
ere Gee aneae Caines ip ie Neuere Fee 
environment to illegal blasting and suggest remedial 
measures. 

4. The nominated Joint Committee Members has carried out the 
field survey on 17.08.2023 and 18.08.2023, During the field visit/ 
survey, the committee members interacted with the applicant, Mr. 
Abhishek Shukla and representative of the concerned project 
proponents of mining lessee and stone crusher. 

5. As per information provided by Mining Officer, Banda, the 
following lease mining are allotted at hill of village- Jarar, Girawa 
and Pataraha, Tehsil- Naraini, District- Banda on identified place 
by applicant. Annexure-1. The issued date of Enuironmental 
Clearance (EC), Registered Lease (MM6), DGMS 
permission and Consent to Operate to lease mining are 
given as below: -
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O.A. No. 295/2024 Abhishek Shukin Vs. Kunwar Vined Ram & Ors, 

7 

Sulabh Saxenn licase Area O.8 R11 2020 [tk.122020 TNMs be.06 2022 
att No,~ 1876 Hac, Canacity- 

Cuh. Mtr 

Area 1.4) (14.42.2021 OF 2022 rT $53.06,2023 

Aves 12) boa | Pe 023 
. Capacity. 

2100 Cub, Mer/ 
Year 

x x x x 
6. As per information provided by Mining Officer, Banda, mining 
lease mention in serial number — 1, 2, 3, 6, 7, 8 and 10 have 
obtained DGMS permission for blasting and rest lease mining 
have applied for DGMS permission. 
As per information provided by Mining Officer, Banda based on 

MM11, out of OS mining lease on hill of village- Jarar, 04 mining 
lease are operational and 01 mining lease (Shivarpan Trading 
Company, Gata No, 2450, Khand No. 06, Vill. Jarar} is not 
operational. Out af O7 mining lease on hill of village- Girwan, 06 
mining lease are and 01 mining lease (Bundelkhand 
Rocks, Gata No-1876, Khand No- 07), Village- Girwan) is not 
operational. Out of 04 mining lease on hill of wilage-Badokhar 
Khurd  (Patarahaj, all mining lease are operational. The 
production reported based on the eMM11 is given on the basis of 
detail provicled bi Mining Officer, Banda at Annexure I. 
7. During the committee visit, applicant raised his allegation that 
blasting is carried out any time with 4 inches holes, cracks made 
in home due to blasting, stone pieces fall in village and farmer 

gia omnionte i village road and damage the wild animal and 
Ry} ment, damage the temple situated on his of wllage 

‘Ww 

ns 

» Girwan and Badokhar Khurd (Pataraha). It is also 
by applicant that due to generating dust during 

A of stone crusher in village- Jarar (Chhaneha SES 
9 “Raghwapurwaj, the crops are damaged and 
“SH is not operated. 

ra Proprietor 
oF, Photocopy Anestec rut 
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O.A. No, 295/2024 

8 

The committee interacted with the applicant & villagers and also 
visited the point of concerns raised in the application. It was 
observed by the committee during the site visit, details are given 
as below: - 
7.1) The main habitation of willage- Jarar is situated 135 meters 
away from the nearest allotted lease mining on hill of village- 
Jarar, but some houses are made near the allotted lease M/s 
Safdar Ali S/o Late Shri Farzand Ali, Gata No -2450, Khanda 
No.- 03, at Village-Jarar. Temple is situated 235 meters away 
from the allotted lease mining on other part of hill of village- 
Jarar, 
7.2) The main habitation of village- Girwan is situated 175 
meters away from the allotted lease (Bundelkhand Rocks, Gata 
No-1876, (Khand No.09, Village- Girwan), 36 meters away from 
the allotted lease (Sangram Singh, Gata no- 1876, Khand no, 01, 
Vill. Girwan), 139 meters-away from the allotted lease 
Road Lines, Gata No.- 1876, Khand No.- 03, Village- Girwan) and 
90 meters away from the allotted lease (Bajrang Road Lines, 
Gata No,- 1876, Khand No.- 04, Village- Girwan) on hill of village- 
Girwan but some houses are made near the allotted lease M/s 
Sangram Singh, Gata no- 1876, Khand no. 01, Vill. Girwan, 
Bajrang Road Lines, Gata No.- 1876, Khand No,- 03, Village- 

Temple is situated 70. meters away from the allotted lease 
(Bundelkhand Rocks, Gata No-1876, Khand No.09, Village- 
Girwan). Temple is situated 53 meters away from the allotted 
lease mining (M/s Sangram Sigh, Gata No. 1876, Khand No. 01, 
Vill-Girwan) on other part of hill of village- Girwan. It is reported 
by Mine Officer, Banda that mining lease of M/s Sangram Sigh, 
Gata No, 1876, Khand No. 01, Girwan, Gata is allotted on 
same 
hill part where temple ts made but mining ts not in operation. 
7,3) Gaushala ts situated 100 meters away from the allotted 
lease mining area on hill of village- Girwan. 
7.4) The main habitation of village- Badokhar Khurd {Pataraha) 
is situated 75 meters away from the nearest allotted lease 
mining on hill of village- Badokhar Khurd (Pataraha}, Temple is 
situated 100 meters away from allotted lease mining Kuwar 
Vinod Raja, Gata No. 332, Khand No -01, Vill. Badokhar Khurd 
on hill of village-Badokhar Khurd. 
7.5) It was informed by the villagers to committee member during 
the visit that blasting work in lease area is done in any time with 
4 inches holes by lessee and stone pieces ate falling on his home 
and effected the animal and hurnan being. But it was informed 
by lease holders that blasting is done in allowed time duration 
between 2.0 PM to 3.0 PM with one-inch holes and proper safety. 
7.6) Crack in home could not been shown by applicant to 
committee members. 
7.7) During the committee visit, stone pieces were not found in 
gricul field and habitant area. The possibility of vibrations 

due the blasting at nearby houses of villagers and falling the 
stone pieces in nearby agriculture field and habitant area during 
‘blasting cannot be ruled out. 

Abhishek Shukla Vs, Kunwar Vinod Ram & Ors. 
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©.A. No. 295/2024 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors. 

9 

good condition due to movement of heavy vehicles 
7.9) Wild animal was not appeared on hill/ lease area during 
committee visit. 
7.10) The agricultural lands are surrounded by most of these 
mining lease areas and the mining activities in such close vicinity 
can affect the crop yield in these areas, Similarly, the boulder 
stones can be thrown into these crops during the blasting 
operations for mining. 
7.11) OS stone cnishers were identified in village- Jarar 
(Chhaneha Purwa, Raghwapurwa), out of 5 stone crushers 4 
stone crushers were found m operation and one stone crusher 
was found under construction. 
&, From the details given at the annexure-2, it reveals that 
Residential area is located 17 meters from M/s Sangram Singh, 
Gata no- 1876, Khand no. G1, Vill. Girwan and 11 meters from 
M/s Bajrang Road Lines, Gata No.- 1876, Khand No.- 03, 
Village- Girwan, remaining all the lease areas are located within 
500 m from the nearest residential area, As per the lease is 
allotted beyond S50 m from habitant area. 
9, The public road is passing through the said mining lease 

10. One Pond/ Lake is located in adjacent the hill of Girwan. 
11. During the committee visit, excavated deep pit was found 
on each mining lease area, t was informed by Mining Officer, 
Banda and Mining Lessee to committee members that mining 
has been done by previous mine lease holders before re- 
allotment to present lessee on same place. 
12. In compliance of direction issued by Hon'ble National Green 
Tribunal, observation of non-compliance of Environmental 
Clearance and CTE/CTO are given as below: - 
12.1) The funds earmarked for environmental protection 
measures shall be kept in separate account and shall not be 
diverted for other purpose, Year use expenditure shall be 
reported to the MoEF, Gol, Lucknow, and State. Pollution Control 
Board 
None of the mine have provided the details about the funds 
earmarked for environmental protection measures to UPPCB. It 
was informed by mining lessee that expenditure allotted in EMP 
head ts being utilized in same purpose. 
12.2) Sprinkling of water on haul roads to control dust will be 
ensured by the project proponent 
During the visit, it is reported by lessee that arrangement for 
sprinkling of water through tanker on haul roads to control dust 
is done. Tanker was found on lease mining place. 

~.12.3) Green belt development shalt be carried out considering 
’ CPCB guidelines including selection of plant species and in 

consultation with the local DFO / Agriculture Department. Herbs 
.. «and shrubs shall also form a part of afforestation program 

ae _ besides tree plantation. ix dongetetg)-ahialt snvisice Sent pacole 

2 
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o
x
 

for plantation program. Details of year wise afforestation 
rehabilitation of mined out area shall be 

itted to the Regional Office, MoEF&CC. Gol, Lucknow every 

fb mecreeare and green belt development Bea, ENTERPRISES 
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0.A. No. 295/2024 

10 

been meritioned in the Environmental Management plans 
submitted by these mines. However, to date, no related activity 
has been initiated on the ground by any of the mines. 
12.4) Appropriate arrangement for shelter and drinking water for 
the mining workers must he ensured at the mining site. 
Arrangement for shelter and drinking water has been provided 
by lease mine. 
12.5) Maintenance of village roads used for transportation of 
minerals are to be done by the company regularly at its own 
expenses, The roads shall be black topped, 
None of the village road near these mining sites have been 
maintained and black topped by the proponents. 
12.6) Ground and surface water, if any in and near the core zone 
(within 5.0 km of the lease) shall be regularly monitored for 
contamination and depletion due to mining activity and records 
maintained The monitoring data shall be submitted to the 
Regional Office, MoEF, Gol, Lucknow and U P Pollution Control 
Board regularly. Further, monitoring points shall be located 
between the mine and drainage in the direction of flow of ground 
water shall be set up and records maintained. 
Committee found one pond/lake is located within 5 KM from 
these mines. The monitoring of this pond/lake has not carried 
out by any of the mine. 
12.7) Fugitive dust generation shall be controlled. Fugitive dust 
emission shall be regularly monitored at locations of nearest 
human habitation (including schools and other public amenities 
located nearest to sources of dust generation as applicable) and 
records submitted to the Regional Office, MoEF&CC, Gol, 
Lucknow and U.P. Pollution Control Board regularly Monitoring 
report have not been submitted regularly to UPPCB. Some 
lessees have submitted compliance report and monitoring report 
presently. 
12.8) Corporate Environmental Responsibility (CER) shall be by 
the project proponent and the details of the various heads of 
expenditure to be submitted as per the guidelines provided in the 
recent CER notification No. 22- 65/2017-1A.111 dated 
01/05/2018. Work to be executed with installation of five hand 
pumps of drinking water, solar light in villages of streets, 
construction of two numbers of toilets at the primary school with 
name displayed and address and details of beneficiary and 
gram Pradhan along with phone number, photographs should be 
submitted to Directorate as well as to the district magtstrate / 
Chief Development officers. - 
The details of the activities carried out by these mining projects 
under CSR/CER activities are found at ground during the visit. It 
was informed by the Mine Office, Banda that CSR/ CER activities 
ts being initiated with district administration and mining lessee. 
12.9) Transportation of minerals shall be done by covering the 
tnicks with tarpaulin or other suitable mechanism so that no 
spillage of mineral/ dust takes place, 
During any visit of the committee, transportation was not found 
at the site. Hence, the status could not be verified However, 

i it has been observed covering is not being 
of vehicle during transportation. 
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12.10)Hydro geological study of the area shall be reviewed by 
the project proponent annually. In case adverse effect on ground 
water quality and quantity is observed mining shall be stopped 
and resumed only after mitigating steps to contain any adverse 
impact on ground water is implemented. 
No such study has been carried out by these mines. 
1 2.11}The following conditions are mentioned about blasting: - 
12.11,1)Controlled blasting techniques with sequential blasting 
Shoat e adopted. The blasting shall be carried out in the day 

only. 
12.11.2)Blast vibrations study shall be conducted and an 

from them. 
12.12) The condition of progressive mine with 6m bench has 

12.13) The lease allotment was done only based on 
environmental clearance. Although proponent had not obtained 
consent under the Water (Prevention & Control of Pollution}, Act 
1974 and Air (Prevention and Control of Polhution), Act 1981 
before the start of mining operations however the all-project 
proponent have obtained the consent to Operate (CTO) in present. 

x x x x 

21, Finding and recommendations: 

21,1) The mining department can be as to restrict the mining 
activities in those mines wherein the required minimum distance 

a | 1 53
 3 ; 

place ; 
21,2) The mining department can be asked to restrict the mining 

permitted at this place, the temple arid habitant will be relocated 

activities 
permission by DGMS for use the blasting and mechanical 
 mstrument/ machine. 
21.4) The mining department can be asked to provision made for 

Photoco Attested 
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21.5) UPPCB can be asked to take necessary action against the 
stone crusher who have not operated the dust suppression system 
during the operation of stone crusher. 
21.6) The project proponent can be asked to maintain the village 
road near these mining sites. 
21,7) The project proponent can be asked for blasting will be done 
in allowed time duration with one-inch holes and proper safety 
arrangement after obtaining the valid permission of the DGMS and 
Department of Mines. 
21.8) The project proponent of mining lease and stone crusher can 
be asked to strictly comply with the conditions prescribed in the 
Environmental Clearance/ consent/ mining lease allotment letter 
and submit the status to the concerned authorities regularly.” 

6. Vide order dated 03.10.2023 this Tribunal impleaded State of Uttar 

Pradesh through Chief Secretary, Government of Uttar. Pradesh; Principal . 

Secretary, Environment, Forest and Climate Change Department, State of Uttar 

Pradesh; Director, Directorate of Geology and Mining, Uttar Pradesh; Director 

General of Mines Safety, Directorate General of Mines Safety, Ministry of 

Labour and Employment, Dhanbad, Jharkhand; Uttar Pradesh State Pollution 

Control Board; District Magistrate, Banda and all the 21 (twenty one} project 

proponents and ordered issuance of notices to them with further directions 

that notices be served on respondents no. 6 to 27 through the District 

Magistrate, Banda. 

7. Vide order dated 08.02.2024 cases against each of the Project 

Proponents were ordered to be separated and to be separately registered as 

original applications so that separate proceedings are conducted for 

considering the question of environmental violations, verifying compliance and 

taking remedial measures against each ofthe Project Proponents separately. 

iy In order to avoid duplicacy of names in the cause titles of the cases so 

fe ows ioe hat ts spared mame of the Pe 
sls 

“Pfdponent be kept at ‘serial 0.1 while preparing the memo of parties and 
%/ = 

“ames of other respondents be mentioned at serial na, 2 pygreniTERRRISES 

_—— Anestad Span ere 

y R.5 peste % 
Botary A yutate 

Rand» (tt PP) 
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Registry was directed to prepare and attach memo of parties accordingly. 

9. Accordingly, the cases have been separated and separate O.A. No. 

295/2024 has been registered against Project Proponent- M/s Kunwar Vinod 

Ram. 

10. Vide order dated 03.10.2023 the Director General, Mines Safety, 

Dhanbad, Jharkhand, Director, Geology and Mining, Uttar Pradesh and the 

District Magistrate, Banda were directed to look into the recommendations made 

by the Joint Committee in its report and take appropriate remedial steps and 

file action taken reports in this regard within’ one month. 

ll. Reports/responses have been filed by the Director General, Mines Safety 

(DGMS}, Dhanbad vide email dated 01.11.2023; by District Magistrate, (DM), 

Banda vide email dated 21.11.2023 and by Uttar Pradesh Pollution Control 

Board (UPPCB) vide email dated 23.11,2023. 

12. The relevant part of the report filed by DGMS, Dhanbad vide email dated 

01.11.2023 is reproduced below:- 

“Action Taken Report in compliance of Hon'ble National 
Green Tribunal order dated 03.10.2023 in the matter of 
Original Application No. 422/2023 Abhishek Shukia Vs 
State of Uttar Pradesh and Others 

x x x x 

I. Action Taken by the Directorate General of Mines Safety 
(DGMS). 

1. The Directorate General of Mines Safety (DGMS) oversees the 
enforcement of the Mines Act, 1952 and the rules and regulations 
made therein in mines. 
2. The mines/leases listed under Annexure-1 of the Joint 

. ‘Committee's Report are covered under the Mines Act, 1952; 
however, the stone crushers listed under Annexure-2 are not 

".., covered under it. Hence, the Action Taken Report by DGMS is 
festricted to Annexure-1 of the Joint Committee’s Report. Further, 
as per para No. 4 of the Order passed on 03.10.2023 by the 
Elartple NOT rac with the pata hol 319 and ir See NET pIBTERPRISES 
Committee’s Report, DGMS has been directed to 

Proprietor 
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actions and file action taken report. 
3. The status of Action Taken by DGMS in respect of the 
mines/leases listed under Annexure-1 of the Joint Committee's 
Report is summarised in the table below: 

Ss Name of Oste of Stats of Ratus of permissions: Remerks 
No. Mine, Sebmninion of | Appointme 

OQuner B tts Notice of m/ Use of 
Location/Ar | opening Authorised | VSR et HEMI | saenana wth 
ea an of revapmnhin deep hole 

Manager ne blasting 

Kunwar Vinod | Satetted, | Foremans| Not Applied | Not Applied | Letter sent 
No. 332, | but appointme on 

No. 01, Vilage | incomplete | nt notice 31,10.2023 
(ourface pian =| submitted, to lessee, 

lease ofthe mine but 0M 6 DMO 
163 Hee. | notsubeeted | without for stoppage 

ang other appointing of mine unit 
defxierctes}, | mining complinnce 

mate. of the 
provisions 

4, The leaseholder of the mining leases mentioned at serial no. 4, 
5, 11, 12, 13. and 15 
of the above table had neither submitted the “Notice of Opening” 
of the mine, as required under Section 16 of the Mines Act, 1952 
and Regulation 3 of the MMR 1961, nor appointed manager of the 
mine, as required under Section 17 of the Mines Act, 1952 and 
Regulation 34(1) of the MMR 1961. Letters were sent on 23 & 
25.10.2023 to the District Magistrate and District Mining Officer of 
Banda district and the concerned lease holders for stoppage of all 
mining operations until compliance of the above provisions. 
However, subsequently the leaseholder at serial no. 5 has 
submitted Notice of Opening of the mine on 26.10.2023 with 
intended date of opening as 26.11.2023, enclosing therewith 
notice of appointment of foreman/ manager, but online application 
for manager's authorisation is still pending. Letter has been sent 
to the lessee on 31.10.2023 directing him for oriline registration of 
mine (LIN & Mine Code generation) and submitting online 
application for manager's authorisation. Similarly, the leaseholder 
at serial no, 13 has submitted Notice of Opening of the mine on 
25.10.2023 without surface plan and appointment of mining 
mate. Letter has been sent to the lessee (endorsing copy thereof to 
the District Magistrate and District Mining Officer of Banda 
district) on 31.10.2023 directing him to submit all relevant 
documents/details and thereafter to do online registration of mine 
and submit online application for manager's authorisation. He has 
also been directed to stop all mining operations until compliance of 
the above provisions. 
5, The leaseholder of the mining lease mentioned at serial no. 2 of 

the above table has not appointed manager after resignation 
submitted by his previous manager on 19.06.2023. Letter has 
been sent to the concerned leaseholder endo Ss 
the District Magistrate and District Mining 

Proprietor 
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Jor stoppage of all mining operation until compliance of the above 
provision. 
6. The online application submitted by the mine owner at serial 
no. 10 in the above table for grant of Manager’s Authorisation has 
been rejected on 23.10.2023 as the Mate’s certificate which was 
submitted with the application was not valid. Letter has been sent 
to the mine owner endorsing copy thereof to the District Magistrate 
and District Mining Officer of Banda district for stoppage of mining 
operation until compliance of the above provision, 
7. Based on the online applications made by the respective mine 
owners, the mining leases mentioned at serial no. 1, 6 and 7 of 
the above table have been granted permission under Regulation 
106(2)(b} of the MMR 1961 for use of Heavy Earth Moving 
Machinery (HEMM) without deep hole blasting in their mines. 
8. Online application was made by the owner of the mining lease 
mentioned at serial no. 3 of the table for granting permission 
under Regulation 106(2)(b) of the MMR 1961 for use of HEMM with 

10, Permission under Regulation 164(1B) of MMR, 1961 for 
blasting within danger zone of 300 m from any permanent 

mentioned at serial no. ] to 16 of the above table. 

explosives in excess of quantity mentioned under para 10 unless 
separate permission under Regulations 106(2){b), 155{1) & aoe 
and 164(1B) respectively of MMR, 1961 is obtained have been 

Progretor 
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HER  aeTT VA rh eerdanét an Racor Para #:- 

1 APT WAotitode & ana a firg ten-3 & orqured A ane 07 Y 
Gu rbe Woe Sem oer wel wom oir eee cas 

2 Fria pte whee siftreszor ag feet gre eater 03.10.2023 er urea 
sg ges oe whe iden se 
Dien herewn fart art Bq araters Rrenfirers, ater 
Pra sruM 690 / @farst-30, alat alas 19.10.2023 
Stee Na lt Nd te i ela ieee 

1, sartrenfireart ahi 
2. data sftrart}, ono Preran arg, afar 
3. afte onftreran, rar fear, write wos. 2, alari 
4. GM after / ar Petes, afer 

3- Arria ela Bhar oftereor ag facet gre fate 03.10.2023 
HAR SHERI SPITE AHA TNT Bhat siftren coy ag Reh wre faatas 

STITT 
agar wfa etd) at Pitter amen 8 fea 7a Resse & og F 
wrotert forenfirerd, ater cata orm a water 690/afra-30, afar 
feate 19.10.2023 gra afea SAS ar era Bra aw Plemn aie 
17.11.2023 @ fear 7a) 

4- FG Wovlodte F awa aya vila wad at Par wren A 
fea 7 Ranser & wn F fe-qar pa wrlarel a1 fear Pra @:- 

wa Gira wel wl] saree wrdarel ar feaeor 
#o oren # fea 

7a franreeert 
21.1| The mining department| 7.. WOR,  aeeteaeal, | 

can be asked to restrict| SIGe-alar Rug vers Ux Ga 5 
the mining activities in| GTI WA wt wart fort gr 
‘those mines wherein the| TIRPHT Gta order at mit 3 
required minimum | forse UA-oRT St AST ararat 
distance criteria are not| *eA Weer set w wo Mt 
meeting. if mining is| WO wet, "Met 40-2450, Ws 
allowed on allotted near geod phi Beans 
vicinity of habitant ® wey SH 
habitant will be ok oop et mer 
relocated to other 77a, fet Prager Petter 
specific place with sip palate ayes TERPRISES 
consultation of villagers/| 34 #4 4 Wr 
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The mining department 
can be asked to restrict 

the mining activities in 
part of hill where temple 

is located. If mining is 
permitted at this place,| OA- GW Al WerSt wR Rea Hex 
the temple and habitant| @ freean Gar Vet Fad wwe 
will be relocated to| act qa wo at wears oft, Mer 
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21.3 The mining department| SRE GAR AM oie Veet, 
can be asked to restrict wre oft mera Buel, 
the mining activities alte text Ws Sree, 
through blasting in 
those mines who have | TIGA Ud Hx Sheet GI BAT 
not taken permission by | @1d fea art eq Aiea war eurt 
DGMS for use the| @ar 
blasting and mechanical | 02.11.2023 WAR TET UR Br 
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214 The mining department 

can be asked to 

Provision made for 

construction the main 
village road by DMF 
fund, 

x 

The project proponent 

can be asked to 
maintain the village 
road near these mining 
sites. 

a $8 ch
 

21,7 The project proponent 
can be asked for 
blasting will be done in 
‘allowed time duration 

with one-inch holes and 

safety 
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| at Ab
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21.8 The project proponent 
of mining lease and 
stone crusher can be 

asked to strictly comply 
with the conditions 

prescribed in the 

Environmental Clearance 

consent/ mining lease 
allotment jetter and 

submit the status to the 
concerned authorities | TEREX 

regularly. 

14.11.2023 Get UM- Gee, Feat wa 
fea saat Sr VET 
Diftrer fara tra Bi Une Bt 

14,.-'The relevant part of the report filed by UPSPCB vide email dated 

23.11.2023 is reproduced below:- 
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National Green Tribunal, New Delhi in the matter of O.A. 
Gp (inmate Shukla Vs State of Uttar Pradesh 

Othera 

x Xx x x 

4, That it is submitted that as per the Joint Committee report, 16 
mining lease of Village- Jarar, Girwan and Badokhar Khurd, 
Tehsil- Naraini, District- Banda, were awarded after issuance of 

holders had not obtained consent to operate (CTO) under the 
Water {Prevention & Control of Pollution), Act 1974 and Air 
(Prevention and Control of Pollution), Act 1981 before the start of 
mining operation, But before submitting the Joint Committee 
Inspection report, all 16-mining lease holder had obtained the 
Consent to Operate (CTO). Notices are also issued to each Lease 
Holder to comply the conditions of Environmental Clearance and 
Consent to Operate (CTO) vide letter dated 14.11.2023, The copy 
of Notices dated 14.11.2023 are enclosed herewith and marked 
as Annexure- 3.” 

Abhishek Shukla Vs. Kunwar Vinod Ram & Ors. 

Vide order dated 24.11.2023 the Mining Department and the District — 

Magistrate Banda were granted time to file reply and the mining lease holders 

were directed to cease and desist from carrying out any mining by way of 

blasting without obtaining requisite permission from DGMS, Dhanbad and in 

violation of environmental norms prescribing siting criteria. 

16. Reports have been filed by DM, Banda vide email dated 04.12.2023 and 

by Mining Department, U.P, vide email dated 05.12.2023. 

17. The relevant part of report filed by the DM, Banda vide email dated 

04.12.023 reads as under: 

“fttan. mo wa efta adtrarzer, 7§ Reet 4 wifi shoe 40-422/2023 aftriten 
Ree cs dan wera a 8 Ghee aiken ile guriaoere HITS B 
wary | 
a x x 
GR Grae F OTUs aren Pra & :- 

; x x 

12°, Seo 
ras wr , rae GR. Sr aan ofa aro 3 

2X or Grell ft mh) ek afer ae Ho. 1046 /aPA. 30, 
“oR BY Prema &
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Abhishek Shukla Vs, Kunwar Vinod Ram & Ors, 

Farr OY Tet Fo aefReareOy Os ance ar aiaeeen seTUTErt Pec arn Bea Pera 
ara, frat fae Para &-- 

wy | unre mamec | aed | wry | meaan | ww | aroma | 
#o a | aa a 

1 2 3 4 5 6 

1, heh E Aad] we | 2450 | 200 mee 
BIG 7P-wA (UE tHo- 
oe wa a 5) 08,11.203 

2 iad Fog Wi, oa] oe Ae | Wet 1245) 1.21 ae 
(AVE zo. 

ar we ae 2 ca 
wage graft wend 
wy = har, «ate 
Warr, Ree wage az 

13 
3. i Ter wet ae | wee Re 2.00 apna 

io 3. IS 

am ft Pend 06) 13.07.203 

pos oa 
ae ee I WR IK Ce 

Uta wo Wt qe waar (BVE wo- 2 
a2 ee ps 02} 17.12203 

woeirer @ Ren rretar 

5. Se are ane ae | Mem | 1876 121 ae 
wary Ho- 

ea | | | 
ererha, aeete Atta, 
fren att 

é pi ary Ryals Fen | Peat ars Ware 0.50 Danae: 

pe lg = 07.07.203 

adie feat raeaate 

x 7. pd See | AE | 1876 «| 0.80 emai 

\ ee a 11.05.203 

|) | a ren 
vu) — 

ct W Gen fete we ya veo | Fe) | ware | 332 caus | 1.61 | 0103202 
Y * |e rer Far. TE | do-01) a 

, 28.02.203 
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Gra, Sfere sg, ater 

9. Ho Faun get wrgwa wie | Fe | Weta | 332 caus | 161 | 0511202 
strat fits wh wt Vag | eo.2) 0 a 
ate Pardes 04.11.03 

orl ora, wet FT ow 

10. ll HH | were | 332 cane | 040 | 401202 
Ho ot atte Rete yx at gee CME | wo.5) o 
10. fag Praret yo. ater 03.01.203 
erga a ore 

11. 

wrearel rz, Bren ater 

a tiem Fie Ga WT aevara | Fe | wet | 332 cane | 056 | 25.11.202 
fig Part srrarqz aie TF | do-03) 0 2 
ws, ueeEU, ayer af 24,11.203 
Foren Penge one 

Gute Sr oT aa w) aordtes fet anand 

(2). ee eee ee ee 
wl arqahe ort &, fort wrafera ares do-1048/eshtH-30, aig fates 30.11.2023 
(Sermes-06) Ge Praha Fava ren F Ps ore thers & organs eenften gra ar 
word Pear ora Ter Alo aM oe oneRT Gr aereM: sepoTE Pear ara Baier 
fara ore, rere Razor Pree & 

wm | GpuRwmamagn | ape | wa | me | vara wale 
Ho a | os | tan | ge 7 

1 2 3 t 5 6 7 
1 eat | Tiat | 3876 123 | 22.10.202 

wt ® wets fie (ans 0 a 
as, #0-5) 21.10.203 

areret crater  UTa, WEo ow 
sl fren Breda 

2 |He tem oer ues| ae | oe | 2a51 250 | 05.01.202 
oe ae (avs 2 2 
Pe we #0-01) 04.01.203 

=) arama akin Part- 2am 
POLS 28, wey) wet) Prax fx» + shed pda 

anh) (ens = eel cyt? ) 
ey nS moet ! + itn Part 

oe ad = as, wi wae 
ee iS } CART) 

ah 
a (3), 03 GAA plural & wary A eae) SRT Wega oman feta 17.11.2023 GR 
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Mrs arex to-1047/eahra-30, ater eater 30.11.2023 eatern-o7) wer set 
GH Ug 8a 8 arayahaca a wef Ho after, ag Ret cr afta 
GUAR aera fear 24.11.2023 & arqarera H aftr areal aes yftrafata fara 

wm] GwRaermacer | iia | om | me | waa) wean | 
#o a3 | tar | @e 

oi) 

1 2 3 4 5 6 ? 
1 | Wawa oe ga we MT AH ORs [2450 | 200 | oa.11.2020 
we sft far qo- (ave a 

BRIG, aaa, eT 08.11.2030 Sunes =) ie : = 1876 «| 1.41 senate : Ei i 2 a 
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584, We erent, 

wedta «tha, fen 
wd} 

3 | a Gan ee We Mar | ye76 | 202 [09.11.2020 sneer  |“le |e 
UE a fren #0-1} 08.11.2030 
wera we 

MO SORIA BETA sere Heer Bi 

18. In the report filed by Uttar Pradesh Mining Department vide email dated 

05.12.2023 reference has been made to letter dated 04.12.2023 relevant part of 

which is reproduced below:- 

aortas Pres rE, Ate ota aiftrerzor, 7§ face at ratte 
aul Sea a eenera ar MTT Wa ASN-970/ Blra-30 ater 
feater 27.17.2023 Bt yeu wt frae are sieve ten-422 af 
2025 SER IR AGA HET SH TN EY 8 SE A I ENTERPRISES 
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arftrarroy, 4g ferceht arr anita ane fetter 03.10,2023 % fry ten-4 
& HU F anaes Bre Misa VIE HIG Hie BI Heda orqaTeA 
MN / Ha Brags feate (Action Taken Report) feats 17.11.2023 
Deer fara var 

W9-fral, cedta-tet, arae-ater fra cers ot ara 7 aT 
Se Soe ee ee ne 

Us wl dae an fea wr wi ardaret fase SAT ofera wate 
aa ait oz feat 

hal 

Ba weary F sara aren fe sono srehra cafe) Pamreac-2027 
® Rule-42(e) A Sieataa wires B- 

written permission of the Railway Administration concem, or from 
any reservoir, canal or other public works, such as public reads and 
buildings or inhabited site except with the previous written 
permission of the District Officer or any other officer authorised by 
the State Government in this behalf and otherwise than in 
accordance with such instructions and conditions either general or 
special, which may be attached to such permission. The said distance 
of 50 metres shall be measured in case of railway, reservoir, canal or 
road horizontally from the outer toe of the bank or the other edge of 

_ the cutting, as the case may be, and in case of a building horizontally 
\ from plinth thereof. 

_ Provided that the distance in the case of a village road shall be 10 
metres from the outer edge of the cutting, * 

od: Tae War H Panradt-2027 % Tad Rule-42(e) H Birahaa 
wifeurt & srnfa aneeqer rian wea or oe wei" 

19. Vide order dated 08.02.2024 DGMS was directed to file a complete up-to 
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date status report regarding compliance by all the 16 mining leases within one ° 

month and the Director, Mining and Geology, Uttar Pradesh was directed to 

take appropriate steps for implementation of the recommendations made by 

the Joint Committee and cancellation of the leases granted in violation of the 

siting criteria prescribed in the rules and file action taken report within one 

month, The Director, Mining and Geology, Uttar Pradesh was also directed to 

ensure that mining leases violative of siting norms and also mining leases not 

having requisite permissions for blasting be closed and the concerned mining 

lessees be not allowed to carry out any mining in the same till further orders. 

20. The relevant part of the report filed by DM, Banda vide email dated 

13.03.2024 is reproduced below:- 

Fase : Ho TT Bits siftraeMy, AE eceht F ahha afouo A0-422/2023 
attire yaar er Gove WoT F sa A afta oneer fetes 08.02.2024 
& SRTUTOM Oy ray A 

wele4, 

Lape ila diaper Aap sab ica ie Ba isi Bian toa 
OPIS YN TAP Goo Wor 4 ary Ff aia area 

Sols tecmncureare tant. 

Flo wea Bhat afer, ag edt grr citar Gave anew fate 
08.02.2024 & AH arqures omen fergare Praaa 8 :- 

1. i aaa las gta) toh etal tehedendige boat 
pasha @ Wray A aisa Saat ert 
17.11.2023 & Sued SA Us aa wl aardtes ejay 
Pree wre ont a areor erated ¥o-1047 / whra-30, afar 
Fears 30.11.2023 MawH-01) ER Sat Was Vel Bat B GAA 

. Uae ar ard sift oneal cee nical ferar ara 

prea 2. gurdtaet are A wo sarenftrareor ere weer orr@ar Pater 03.10.2023 35 
ont cee) 2H Ff Pears, werd wd ered Pax, Sous, cas & va Fo- 

tase Tait wre/2023 Ate 04,12,2023 dy aay oR 
Pronrereft.2 
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The relevant part of the report filed by DGMS, Dhanbad vide email dated 

14.03.2024 is reproduced below:- 

"Updated Action Taken Report on behalf of Director General 
of Mines Safety, in compliance of order dated 03.10.2023, 
15.01.2024 and 08.02.2024 passed by the Hon'ble National 
Green Tribunal, Principal Bench, New Detht in Original 
Application No. 422/2023 Abhishek Shukla Vs State of 
Uttar Pradesh and Others 
x x x x x 
I. Action Taken by the Directorate General of Mines Safety 

(DGMS) 
1. The Directorate General of Mines Safety (DGMS) oversees the 
enforcement of the Mines Act, 1952 and the rules and regulations 
made therein in mines, 
2. As per para No. 4 of the Order passed on 03.10.2023 by the 
Hon'ble NGT read with the para no, 21.3 and 21.7 of the Joint 
Committee's Report, DGMS has been directed to take necessary 

actions and file action taken report. The mines/leases listed under 

Annexure-1 of the Joint Committee’s Report are covered under 

thé Mines Act, 1952; however, the stone crushers listed under 

’ Annexure-2 are not covered under it. Hence, this Action Taken 

Report by DGMS is restricted to the mines/leases listed under 

Annexure-1 of the Joint Committee's Report. 
3. The status of Action Taken by DGMS in respect of the 
miries/leases listed under Annexure-1 of the Joint Committee's 

. Report is summarised in Annexure-A enclosed herewith. 
4. No permission for deep hole blasting under Regulation 

106(2)(b); or for use of SME/SMS/ANFO explosives under 

Regulation 155(1) & 162(5); or for blasting within danger zone 
from permanent surface structures (as mentioned in porn 46#8WA 
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section I] above) under Regulation 164(1B) of MMR, 1961 have 

been granted to any of the mines mentioned at serial no. 1 to 16 of 
Annexure-A. the table in 

5. The above status of action taken is updated upto 11.03.2024. 
Annexure -A 

Summary of the Status of Action Taken by DGMS in Respect of the 
Mines/ Leases Listed under Annexure-] of the Joint Committee's 
Report: 

| Mame af 
N | Mine enana" 
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“REPLY AFFIDAVIT ON BEHALF OF PROJECT PROPONENT 
Xx x xX x 
2, That the Project Proponent had obtained the approval on the 
mining plan from the Director, Geology & Mining U.P. Lucknow 
and thereafter obtained the environmental clearance from State 
Level Environment Impact Assessment Authority, Uttar Pradesh 
Lucknow “(hereinafter called as ‘SEIAA) and thereafter the mining 
lease deed was executed on 01-03-2021 by the District Officer, 
Banda in favour of the Project Proponent and deed was registered 
ce 15-03-2021 in the office of the Sub Registrar Naraini Distt. 
anda. 

The copy of the said EC dated 15-01-2021 and copy of CTO dated 
28-02-2023 are being annexed herewith as Annexure No.1 and 

environmental norms in villages Jarar, Chhaneha Purwa, Raghwa 
Purwa, Girwan. Patraha Tehsil Naraini, District Banda. 
4. That the applicant vide complaint dated 12-03-2023 has also 
submitted that six mining leases have been allotted in two hills in 
the area situate of village Jarar and five crushers have been 
established in Village Jarar and Chhaneha Purwa and mining is 
being done by resorting to illegal blasting which has resulted in 
damage to the houses of villagers, the applicant further alleged 
that the crushers are being operated day and night and the 
crushers do not have any boundary wall. There is no sprinkling of 
water during operation thereof. The crushers are causing dust 
and noise pollution due to which the residents are suffering from 
‘Asthma’ and other diseases. Mlegal blasting has also affected old 

i ) yy 

applicant, this Hon'ble Tribunal vide order dated 01-08-2023 
constitued a joint committee comprising of representative of 
Director, Geology & Mining U.P. Pollutaion Control Board, 
Lucknow. District Magistrate, Banda to verify the factual position 
and take appropriate remedial action and factual and JCV action 
taken report may be submitted within one month by e-mail before 
this Hon'ble Tribunal. 
6 That in compliance of order dated 01-08-2023 the joint 
committee visited the site from 17-08-2023 to 18-08-2023 and 
vide his joint inspection report 30-08-2023 following 
recommendation have been made 
“2):1) The mining department can be asked to restrict the mining 
activities in those mines wherein the required minimum distance 
criteria are not meeting. If mining is allowed on allotted near 

_wicinity of habitant, habitant will be relocated to other specific 
place with consultation of nearby villagers/ civil society. 
21.2) The mining department can be asked to restrict the mining 
activities in part of hill where temple is located. If mining is 
permitted at this place, the temple and habitant will be 
to other specific place with consultation of nearby 
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soctety/ priest of temple. 
21.3) The mining department can be asked to restrict the mining 
activities through blasting in those mines who have not taken 
permission cy bene. tee: See) Riaating ond. mechanices 
instrument/ 
21.4) The mining department can be asked to restrict the provision 
made for constriction the main village road by DMF fund. 
21.5) UPPCB can be asked to take necessary action against the 
stone crusher who have not operated the dust suppression system 
during the operation of stone crusher. 
21.6) The Project proponent can be asked to maintain the village 
road near these mining sites. 
21.7) The Project proponent can be asked for blasting will be done 
in allowed time duration with one-inch and proper safety 
arrangement after obtaining the valid permission of the DG! DGMS and 
Department of Mines. 
21.8) The Project proponent of mining lease and stone crusher can 
be asked to strictly comply with the conditions prescribed in the 
Environmental Clearance/ consent/ mining lease allotment letter 
and submit the status to the concerned authorities regularly.” 
7. That in the case of Special Leave Petition (c) No.-19628-19629 
of 2009, Deepak Kumar ete Vs. State of Haryana and other ete the 
Hon'ble Supreme Court vide order dated 27-02-2012 was pleased 
to pass following direction :- 
"19. We in the meanwhile, order that leases of minor mineral 
including their renewal for an area of less than five hectors be 
granted by the States/ Union Territories only getting environmental 
clearance from MOEF.~ 
in compliance of the aforesaid direction dated 27-02-2012 given 
by the Hon'ble Supreme Court, the Project Proponent after getting 
approval of the Director, Geology 85 Mining U.P. Lucknow on the 
mining plan, applied for environmental clearance before SEIAA, 
and EC was granted by the SEIAA after conducting Public hearing 
vide letter No.-631/Parya/SEIAA/ 6033-5062/2020 dated 15-01- 
2021 in favaour of the Project Proponent. 
8. That after execution of lease deed the Project Proponent also 
obtained consolidated consent to operate the mines uncer section- 
25 of the water (Prevention 85 Control of Pollution) Act 1974 and 
section-21 of the Air (Prevention & Control of Pollution) Act 1981 
vide letter dated 28-02-2023 from Uttar Pradesh Pollution Control 
Board Lucknow which already annexed herewith as ANNEXURE 
No.2 to this reply affidavit. 
9. That the Project Proponent is conducted mining operation under 
the. super vision of Mines Foreman shri Vikash Singh, appointed 
by the DGMS Regional Office, Varansi vide order dated 18-12- 
2023) 
The copy of the said order dated 18-12-2023, issued by DGMS is 
being annexed herewith as ANNEXURE No.3 to this reply. 
10, That the Director, DGMS Regional Office, Varansi 
submitted its report dated 01-02-2024 with mentioning therein 
that permissions for conducting blasting in mines are required 
be obtained from DGMS under the MMR 1961 in ne ifn eReRE 

circumstances special circums 
(i) Permission for conducting deep hole blasting (blasting proprietor 
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with holes more that 3 m in depth), as required under Regulation 
106(2}(b) of the MMR 1961. 
(i) Permission for using explosives in non-cartridge form or for 
using more than one type of explosives (other than fuse or 
detonator) in the same hole (for exampie use of ANFO, SMS, SME 
along with cast booster), as required under Regulation 155(1) and 
162(5) of the MMR 1961; and 
(iii) Permission for blasting within danger zone of 300 m from 
permanent building or structure of permanent nature, not 
belonging to the owner of the mine, by using more than 2 kg of 
aggregate maximum explosive charge in all holes fired at one time 
or more than 2 kg of maximum explosive charge in each hole 
where blasting is done with delay detonators or other means and 
that there is a delay of at least half a second between successive 
shots fired, as required under Regulation 164(1B). However, if the 
shortest distance from the place of firing to any part of such 
building or structure is less than 50 meters, prior permission for 
blasting is required to be obtained under Regulation 164(1B) of 
the MMR 1961 irrespective of the amount of the charge used. 
For blasting in mine under circumstances other than the above, no 
permission is required to be obtained from DGMS under the MMR 
1961 and the blasting may be carried out in the mine by 
observing the precautions as prescribed under the provisions of 
Regulations 153-170 -and other provisions of the MMR 1961. 
In view of above it is evident that there are no requirement for 
obtaining permission for blasting fram DGMS if blasting is done 
tess than 3 m depth hole which is doing by the Project Proponent. 
71. That DGMS Regional Office Varansi vide order dated 06- 
02-2024 also granted permission for-deployment of Heavy Earth 
Moving Machineries (HEMM) to the project proponent. 
The copy of said order dated 06-02-2024 is being Annexed as 
Annexure No.4 to this reply. 
12, That DGMS Regional office Varansi vide notice dated 07- 
03-2024 informed the project proponent that:- 
(1) The side of the opencast on west side was not properly 
benched, sloped and secured by the previous lease holder to 
prevent danger due to fall of sides, The height of top bench on 
west side was found about 38m, which is more than the 
stipulated bench height of 6 m Hereby give you Notice to rectify 
the aftresaid contravention tothin $ mantis from the date of tate 
of this letter i.e, on or before 06-06-2024. 
Work of removal of dangers shail be subject to the following 

agin dips alo aye ad gy Sai iy alah fi 
snl than the height shall be formed by working from top 

_ ‘doldnward only. 
b) No person shall be engaged at the quarry floor or at the bottom 

“oy@fthe igh wal o on edges made i the high wala 
a} Work of removing the dangers, shall be done in the mine under 

eo scriat sigherdsion wally euoetied aceger and the same 
Cre cill bea ‘feaext acsapsiomdort cabvestaiie® the satis te Clbsent for cea 
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fenced so as to prevent any inadvertent entry of persons. 
13. That the project proponent is excavating the mineral in 
accordance with the terms and condition of the E.0 and 
consolidated consent issued under Section-25 of the water 
(Prevention & Control of Pollution) Act 1974 and Section-21 of the 
Air (Prevention & central of' Pollution) Act 1981 and DGMS itself 
mentioned that sloped and secured by the previous lease holder 
and the project proponent is obeying the directions of DGMS. It is 
further submitted that the project proponent has already file 
reply/ compliance report dated 09-04-2024. 
The reply/compliance report dated 09-04-2024 is being annexed 
as ANNEXURE No.5 to this reply affidavit. 
14. That the committee interacted with the applicant & 
villagers and also visited the point of concerns raised in the 
application. It was observed by the committee during the site 
visist, details are given as below 
“7.1) The main habitation of villageJarar is situated 135 meters 
away from the nearest allotted lease mining on hill of village- 
Jarar, but some houses are made near the allotted lease M/s 
Safdar Ali S/o Late Shri Farzand Ali, Gata No.-2450, Khanda No.- 
03, at Village-Jarar. Temple is situated 235 meters away from the 
allotted lease mining on other part of hill of village-Jarar. 
7,2) The main habitation of village-Girwan is situated 175 meters 
away from the allotted lease Bundelkhand Rocks, Gata No.-1876, 
(Khand No,09, Village-girwan), 36 meters away from the allotted 
lease (Sangram Singh, Gata No.1876, Khand No. 01, Vill-Girwan), 
139 meters away from the allotted lease (Bajrang Road Lines, 
Gata No,-1876, Khand No,-03, Village-Girwan) and 90 meters 
away from the allotted lease (Bajrang, Road Lines, Gata No.-1876, 
Khand No.-04, Village-girwan) on hill of village-Girwan but some 
houses are made near the allotted lease M/s Sangram Singh, 
Gata No.-1876, Khand Mo.-01, Vill. Girwan, Bajrang Road Lines, 
Gata No.-1876, Khand No.-03, Village-Girwan. Temple is situated 
70 meters away from the allotted lease (Bundelkhand Rocksa, 
Gata No.-1876, Khand No.-09, Village-Girwan). Temple is situated 
53 meters away from the allotted lease mining (M/s Sangram 
Singh, Gata No.-1876, Khand No.-01, f an) on other 
part of hill of village-Girwan. It is reported by Mine Officer, Banda 
that mining lease of M/s Sangram Singh, Gata No,-1876, Khand 
No.-01, Vill-Girwan, Gata is allotted on same hill part where 
temple is made but mining ts not in operation. 
7.3) Gaushala is situated 100 meters away from the allotted lease 
mining area on hill of villa 

“_) 7.4) The main habitation of village-Badokhar Khurd (Pataraha) is 
situated 75 meters away from the nearest allotted lease mining on 
hill of village-Badokhar Khurd (Pataraha), Temple is situated 100 
‘meters away from allotted lease mining Kuwar Vinod Raja, Gata 
No,-332, Khand No.-01, Vill. Badokhar Khurd on hill of village 

_ Badokhar Khurd. 
7.5) ft was informed by the villagers to committee member during 
“the visit that blasting work in lease area is done in any time with 
4 inches holes by lessee and stone pieces are falling on his home 
and effected the animal and human being. But it was t ENTERPRISES 
lease holders that blasting is done in allowed ti n 
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between 2.0 PM to 3.0 PM with one-inch holes and proper safety. 
7.6) Crack in home could not been shown by applicant to 
committee members. 
7.7) During the committee visit, stone pieces were not found in 
agriculture field and habitant area. The possibility of vibrations 
due the blasting at nearby houses of villagers and falling the 
stone pieces in nearby agriculture field and habitant area during 
blasting cannot be ruled out. 
7.8) During the committee visit, village Road was not found in 
good condition due to movernent of heavy vehicles. 
7.9) Wild animal was not appeared on hill/lease area during 
committee visit. 
7.10) The Agricultural lands are surrounded by most of these 
mining lease areas and the mining activities in such close vicinity 
can affect the crop yield in these areas. Similarly, the boulder 
stones can be thrown into these crop during the blasting 
operations for mining. 
7.11) OS stone crushers were identified in villageJarar (Chhaneha 
Purwa, Raghwapurwa), out of 5 stone crushers 4 stone crushers 
were found in operation and one stone crusher was found under 
construction” 
1S. That from the perusal of the recommendations of the joint 
committee it is undisputed fact that 75 meter is far from habitation 
of village Badokhar Khurd (Pataraha) and Temple is situated 100 
meter away from allotted lease area of the deponent. it is also 
pertain to mention here that the provision of nile 42{e) of the Uttar 
Pradesh Minor Minerals (Concession) Rules 2021 is permitted to 
the lessee to do the mining operation out of distance of 50 meters 
from any public pleasure ground and the lease of the deponent is 
situate to much far distance from habitation of Village Badokhar 
Khurd (Pataraha) and all norms are being followed by the 
deponent and there are no complaint regarding working of the 
project proponent and deponent also submitted compliance report 
to the Uttar Pradesh Polhstion Control Board Lucknow. on 25-08- 
2023, 
16. That in view of aforesaid averment there is no violation 
which require interference of this Hon'ble Tribunal against the 
deponent as per reports submitted before this Hon’ble Tribunal 
by the joint committee.” 

23. None has appeared for the applicant in the course of hearing of the 

Original Application. 

24. We have heard learned counsels for the respondents and also gone 

’ through the material on record carefully. 

25. Banda District in Uttar Pradesh is part of Vindhyan Plateau having ' 

irregular uplands with outcrops of rocks’ intermingling with, ow lamas NTHERPRISES 
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Baghein River traverse the District from South-West to North-East, Ken in the 

east and Yamuna to the North. The District is poor in ground water and also 

does not possess major lakes. The District is rich in Minerals and the leased 

areas of villages Badokhar Khurd form moderate to high slopes, stony 

topography, isolated small hills which is waste/barren land. The area is - 

dominated by boulders and in situ outcrops of Bundelkhand Granite. The 

Barren hills and undulated terrains are devoid of soil cover and represent only 

morrum on the top of the deposit with no vegetation. The agricultural land is 

limited due to topography of the area and about 50% is unirrigated. The 

industries and other avenues of employments /livelihoods are lacking in the 

area, The Ministry of Panchayati Raj, Government of India has named District 

Banda as one of the 250 most Backward Districts out of 640 Districts of the 

country and District Banda is covered under Backward Regions Grants Fund 

Programme (BRGF], It is, therefore, of utmost importance that scientific 

mining continues in the leased areas in accordance with environmental norms. 

26. Respondent No.1 the Project Proponent was granted environmental — 

clearance by State Environment Impact Assessment Authority, Uttar Pradesh, 

Lucknow (SEIAA) vide letter dated 15.01.2021. Mining lease deed in favour of 

_ the Respondent No.1 the Project Proponent was executed by the District 

Officer, Banda on 01.03:2021. Respondent no. 1-Project Proponent obtained 

consolidated congent from UPSPCB under the provisions of Section-25 of the 

water (Prevention and Control of Pollution) Act, 1974 and Section-21 of the Air 

(Prevention and central of Pollution} Act, 1981 vide letter dated 28.02.2023. 
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submit “Notice of Opening” of the mine at least 30 days to DGMS, as required 

under Section 16 of the Mines Act, 1952 and Regulation 3 of the MMR 1961 

and the owner or agent of the mine has to appoint a person possessing the 

prescribed qualifications as “Manager” of the mine as required under Section 

17 of the Mines Act, 1952 and Regulation 34(1) of the MMR. 1961, 

28, Permissions for conducting biasting in mines are required to be obtained 

from DGMS under the MMR 1961 in the following special circumstances: 

(} Permission for conducting deep hole blasting (blasting with holes more 

than 3 m in depth), as required under Regulation 106(2)(b) of the MMR 1961; 

(ii) Permission for using explosives in non-cartridge form or for using more 

than one type of explosives (other than fuse or detonator) in the same hole (for 

example use of ANFO, SMS, SME along with cast booster}, as required under 

Regulation 155(1) and 162(5) of the MMR 1961; and 

(iii) Permission for blasting within danger zone of 300 m from any permanent 

building or structure of permanent nature, not belonging to the owner of the 

mine, by using more than 2 kg of aggregate maximum explosive charge in all 

holes fired at one time or more than 2 kg of maxinrum explosive charge in each . 

hole where blasting is done with delay detonators or other means and that 

there is a delay of at least half a second between successive shots fired, as 

required under Regulation 164(1B) of the MMR 1961. 

29. For blasting in mine under circumstances other than the above, no 

permission is required to be obtained from DGMS under the MMR 1961 and 

Se : the blasting may be carried out in the mine by observing the precautions as 

> 82 poescr under the provisions of Regulations 153-170 and other provisions of 

‘oy tH8 MMR 1961, 
: 3} - f 

37 

30. . Permission for using Heavy Earth Moving Machinery (EQ@1B}HA GNTERERISES

152



0.A. No. 295/2024 Abhishek Shukla Vs, Kunwar Vinod Ram & Ors. 

36 

is required to be obtained from DGMS under Regulation 106{2)(b) of the MMR 

1961. 

31. In his reply respondent no. 1-Project Proponent has submitted that 

DGMS Regional Office, Varanasi vide order dated 06.02.2024 granted 

permission for use of HEMM without deep hole blasting. 

32. As per DGMS report filed vide email dated 14.03.2024 respondent no,1 

Project Proponent appointed Mines Foreman and authorization was issued on 

18.12.2023, 

33. Respondent no.1 Project Proponent is conducting mining operation 

under the supervision of Sri Vikash Singh, Mines Foreman appointed by the 

DGMS Regional Office, Varanasi vide order dated 18.12.2023. It is not disputed 

by DGMS that there is no requirement for obtaining permission for blasting 

from DGMS aa blasting is being done by less than 3 m depth hole by the 

Project Proponent. 

34. The lease of respondent no.1-Project Proponent is at the distance of 

more than 75 meters from habitation of Village Badokar Khurd (Pataraha) and 

100 meters from Temple and does not violate the siting criteria. 

35. No objections have been filed by the applicant or respondent no. 1- 

Project Proponent against the reports filed by the Joint Committee and by 

DGMS. We accept the reports filed by the Joint Committee and DOMS and 

_... direct that the findings and recommendations contained in these reports be 

iV asa 8 iy tn Bir Dips Depa ol Mina i Gags 

* / RP. 26)eUPSPCB in time bound manner. 
\avotate ta) BANDA | ENTERPRISES 

\ o\* )' “36 oein the present case the violations noticed and reco A rs made by 
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the Joint Committee in its report and compliance report filed regarding the 

remedial measures taken/to be taken by respondent no.1 Project Proponent 

are required to be examined/considered for issuance of appropriate directions. 

CER Activities 

37. Condition was imposed that Corporate Environmental Responsibility 

(CER) shall be by the project proponent and the details of the various heads of 

expenditure to be submitted as per the guidelines provided in the recent CER 

notification No, 22- 65/2017-1A.111 dated 01/05/2018. Work to be executed 

with installation of five hand pumps of drinking water, solar light in villages of 

streets, construction of two numbers of toilets at the primary school with name 

displayed and address and details of beneficiary and gram Pradhan along with 

phone number, photographs should be submitted to Directorate as well as to 

the District Magistrate/ Chief Development Officers. 

38. In its report the Joint Committee has submitted that the details of the - 

activities carried out by these mining projects under CSR/CER activities are 

found at ground during the visit and that it was informed by the Mine Office, 

Banda that CSR/CER activities are being initiated with district administration 

and mining lessees but the details of the activities and expenses incurred were 

not given in the report. In its report the Joint Committee has mentioned that 

Respondent No.1 did not provide the details about the funds earmarked for 

environmental protection measures and expenses incurred by it to UPSPCB. 

39. We \are of considered view that the CSR/CER activities 

pieces ais le implemented by respondents no, 1 should be oriented to 

“wocial and environmental management goals and CER activities should be 

39 

canted dn’ the vicinity of the project and. surrounding. s5Rgy, ORTERRRISES 

"participation of the Gram Ponchayate of the ae 

Attestac z, 

\ @ 

R.B mre 
Botary. Advwcute 
Pee SKC)

154



0.A. No, 295/2024 Abhishek Shukla Vs, Kunwar Vinod Ram & Ors. 

38 

the District Environment Committee and the budget earmarked for CER 

activities should be meaningfully utilized for restoration/protection and 

improvement of environment. 

40, The Project Proponent should comply with the Corporate Social 

Responsibility (CSR) and rintinnnaebial Management Programme (EMP) 

stipulated by UP SEIAA while granting EC to the Project Proponent in letter 

and spirit. The CSR/EMP cost estimated/allocated in the EC of SEIAA should 

be invested/incurred for Environmental Management, Nature Conservation 

and Community Development activities in Banda District in the area where 

Mining activities are taking place and such activities related to Environmental 

Management, Nature Conservation and Community Development required to 

be undertaken/implemented in the field may include afforestation programme 

with native tree species to be undertaken and Soil and Water Conservation 

works to be implemented in the area. 

41. Compliance report with Geteulie regarding aibecstation are vehabaletion ” 

of mined out area shall be submitted to the Regional Office, MoEF & CC, Gol, 

Lucknow and UPSPCB within three months and periodically thereafter as 

mandated by EC/CTO conditions. 

Green Belt _ 

42. Condition was imposed that Green belt development shall be carried out 

considering CPCB guidelines including selection of plant species and in 

~ ~pdnsultation with the local DFO/Agriculture Department. Herbs and shrubs 

*/ RB engi also form a part of afforestation program besides tree plantation. 
Natu 

in RAND Re dent no.1 shall involve local people for plantation program. Details of 

ae = Sir: seme) | OS year Wise afforestation program including rehabilitation of mined eu pen ERIE 
» we i * ‘ 

-_ hes 

~~ ‘be-stibmitted to the Regional Office, MoEF&CC, Gol, Lucknow every year. proprietor 
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43. The proposal for tree plantation and green belt development is stated to 

have been mentioned in the Environmental Management plans submitted by 

the mining Jease holders, 

44. In its report the Joint Committee observed that to date, no related 

activity has been initiated on the ground by respondent No. 1. 

45. Respondent no.1 is directed to carry-out development of green belt 

during forth coming monsoon season as per EC/consent conditions 

considering CPCB guidelines including the guidelines regarding selection of 

plant species in consultation with local DFO/Agriculture Department and also 

by involving local people in the plantation program. Compliance report with 

details regarding afforestation and rehabilitation of mined out area shall be 

submitted to the Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB 

within three months and every year thereafter. 

Maintenance of roads_ 

46. Condition was imposed that maintenance of village roads used for 

transportation of minerals is to be done by the project proponents regularly at 

their own expenses and the roads shall be black topped. 

47. In its report the Joint Committee has mentioned that none of the village 

road near these mining sites has been maintained and black topped by the 

Jo dees In its report the Joint Committee has recommended that the 

LA eieeisereaialaemamiiaias 
KASS 

toad from District Mineral Fund (DMF), 
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be maintained and blacktop by the mining lease holders including respondent 

no. 1, 

49, In his report filed vide email dated 21.11.2023 District Magistrate, Banda 

has mentioned that Executive Engineer, PWD, Provincial Division-Il, Banda 

was in the process of preparing the detailed project report and that letter no. 

834 dated 03.11.2023 has been written to the mining lease holders to maintain 

the haul roads to the mining sites. 

50. The respondents no, 2 to 4 and 7 are directed to take requisite measures 

for construction of main village road from DMF within six months, 

$1. The respondent no, 1 is directed to blacktop and maintain road to its 

mining lease site at its own expenses and to blacktop and maintain haul road 

shared by other mining lease holders by sharing the expenses with them. 

Respondent no.1 is directed to ensure that the road to lease and haul road is 

blacktopped within four months. 

52. Compliance report be submitted by respondent No.1 in this regard to the 

Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB within six months. 

53. Condition was imposed that Ground and surface water, if any in and 

near the core zone (within 5.0 km of the lease) shall be regularly monitored for 

contamination and depletion due to mining activity and records maintained. . 

'.. ‘The monitoring data shall be submitted to. the Regional Office, MoEF, Gol, 

_ Lacknow and U.P Pollution Control Board regularly. Further, monitoring points 

shall'be located between the mine and drainage in the direction of flow of 

ground water shall be set up and records maintained. Hyer peolagigah sEWPKEBPRISES 

Proprietor 
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the area shall be reviewed by the project proponent annually. In case adverse 

effect on ground water quality and quantity is observed mining shall be 

stopped and resumed only after mitigating steps to contain any adverse impact 

on ground water is implemented, 

54. The Joint Committee found that one pond/lake is located within S KM 

from the mines. In its report the Joint Committee has mentioned that 

monitoring of the pond/lake has not been carried out by respondent no.1 and 

other mining lease holders and that no Hydro geological study of the area has 

been carried out by these mines. 

55. Respondent no. 1 is directed to comply with EC condition regarding 

Monitoring of ground and surface water and Hydro geological study of the area. - 

56. Compliance report be submitted by respondent No.1 in this regard to the 

Regional Office, MoEF & CC, Gol, Lucknow and WPSPCB within six months. 

57, The lease areas form moderate to high slopes, stony topography and 

isolated small hills known as Wasteland/Barren land. The water table in the 

hillocks are deep and does not include seasonal perennial drainage. Inspite of 

this, mining drainage need to be implemented to ensure that it does not carry 

particulate materials generated from mining to natural streams /waterbody or 

agricultural land. According to the report of Ground Water Department dated 

19.10.2022, the Peizometer for measuring ground water level has been 

<(O8 Fy pein the plain area of Jonas village: The hillocks located at high 

sf ) i “altitdde, where mining will be undertaken have ground water in deep aquifer in ” 

oa f 61 RD. wi) vite of altitude, topography and geo-hydrology of the hills. Though the water 
; v~ \OVneas . 

\a\ ~\- {MMiable is de¢p on the hillocks where mining is undertaken, monitoring of ground 
‘on’ rift? “Ms jf - 

VY , water,on regular internals as precautionary measure needs to be ensured also 
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any adverse impact/ interception of ground water during mining operation, 

Control of dust pollution _ 

58. Condition was imposed that fugitive dust generation shall be controlled. 

Fugitive dust emiasion shall be regularly monitored at locations of nearest 

human habitation {including schools and other public amenities located 

nearest to sources of dust generation as applicable) and records submitted to 

the Regional Office, MoEF&CC, Gol, Lucknow and UPSPCB regularly. 

59. In its report the Joint Committee has mentioned that monitoring reports 

have not been submitted regularly by mining lease holders to UPSPCB. Some 

mining lessees are stated to have submitted compliance report and monitoring 

report Sirenentiy! tuit:coplen off tthe santé Shave mnt een sittecdied wilh ibe supa ; 

of the Joint Committee. Ambient Air Quality Monitoring was not done by the 

Joint Committee by drawing samples and getting the same analyzed. 

60. Respondent no. 1 is directed to ensure that effective safeguard measures 

for prevention of dust generation and suppression are carried out in areas 

prone to air pollution such as haul road, loading and unloading point and 

ensure that the Fugitive dust emissions from all sources are regularly 

controlled by installation of required equipment/machineries and preventive 

maintenance and that air pollution level conform to the standards prescribed 

by the MoEF & CC/Central Pollution Control Board. 

“ely tn ain aee ca oe 

4) 9)Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB within three months 
sn and periodically thereafter as mandated by EC/CTO conditions. 
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62. Condition was imposed that transportation of minerals shall be done by 

covering the trucks with tarpaulin or other suitable mechanism so that no 

spillage of mineral/dust takes place. 

63. During its visit the Joint Committee could not verify compliance with 

the condition but has made general observation that covering is not being used 

by most of the vehicles during transportation. 

64. Respondent no, 1 is directed to ensure that transportation of minerals 

shall be done by covering the trucks with tarpaulin or other suitable 

mechanism so that no spillage of mineral/dust takes place. 

6S. Compliance status be mentioned by respondent No.1 in this regard in 

report to be submitted to the Regional Office, MoEF & CC, Gol, Lucknow and 

UPSPCB within three months and periodically thereafter as mandated by 

EC/CTO conditions. 

Blasting operations 

66. In its report the Joint Committee has observed that the blast vibration 

study reports have not been submitted by any of the mine lease holders to 

UPSPCB. The condition of progressive mine with 6m bench has been 

meentideed: ix: the: RAvNORIORT: ChOMAUNEN A euinig: eae idacienad 

However, on ground no such bench/ progressive mining operations were found 

in any of the mining project lease area. 

| 67) \DGMS, Regional Office, Varanasi had issued violation letter dated — 

07.03.2024 to respondent no, 1 as mentioned in report filed vide email dated 

45 
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68, Respondent no. 1 had sent reply dated 09.04.2024 undertaking to - 

construct a strong berm to restrict entry to the area ensuring that no work is 

conducted without proper safety precautions and working on proper benching, 

sloping and securing the benches of the mine to prevent any potential dangers 

from falling sides. Respondent no, 1 also mentioned excavations pointed out to 

be old working. Respondent no, 1 further stated that it has engaged services of 

the professional surveyor who is assisted in accurately demarcating the 

danger zone from any structure not belonging to the mining owner. 

Respondent no. 1 has also stated in its reply that it has prepared a list of 

workmen who require the initial/periodica]) medical examination and finding a 

qualified doctor to complete the medical examination and sought 45 days time 

for this purpose. In its reply respondent no. 1 also mentioned that it is in the 

process of arranging vocational training for its workmen, 

69. Respondent no, 1 is directed to get its workmen medically examined and 

provide requisite vocational training to them as undertaken. 

70. Blasting in the mine be undertaken only by suitable/permissible 

explosives with due permission/approval of Chief Controller of Explosive and 

after following all necessary rules, regulations and procedure required for the 

purpose, All the precautions suggested in MMR 1961must be strictly adhered 

to. 

71. Respondent no, 1 is directed to ensure that blasting is carried out by 

/EO GS ALR aE Bie hy sk eng ete ate 

requisite\precautionary measures are also undertaken to prevent any untoward - 

tip the Mining Lenses and surrounding areas close to the habitation. 
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thereafter as mandated by EC/CTO/Blasting Permission conditions. 

73. Keeping in view the ground realities and to ensure Sustainable Mining 

Operations, livelihoods and ecologically Sustainable Development in the area, 

we also direct the concerned Departments/Instrumentalities of the State to | 

exisiire “thatthe: Batbivig @perations “are Gupte out-ateiotly in tie senctionsd 

leased arcas demarcated/earmarked with boundary pillars by Revenue & 

Mining Department as per geo coordinates mentioned at the time of 

sanctioning of lease by using GPS and to strengthen, Mechanism for 

monitoring/ securing compliance with EC/CTO/Blasting permission conditions, 

The Director, Geology and Mining Uttar Pradesh is also directed to ensure 

installation of weighment bridge by the mining lease holders and compliance 

with guidelines issued by MOEF&CC and CPCB. 

74. The present original application is disposed of with the directions as 

mentioned above leaving the parties to bear their own costs. 

75. A copy of this order be forwarded by email to the Member Secretary, - 

Uttar Pradesh State Pollution Control Board, Directorate, Mining and Geology, 

Uttar Pradesh, Director Mines and Safety, Varanasi Division and respondent 

no. 1-Project Proponent for requisite compliance. 

Arun Kumar Tyagi, JM 

:\ Sow nes ‘eas eno / > , 

oF — 
Dr. Afroz Ahmad, EM 
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From, Date: 19.09.2019 

M/S DISHA ENTERPRISES 

Smt. Sudha Singh W/o-Shri Sunil Singh 

R/o-Village-Nonia Muhal Chhabi Talab, District- Banda (U.P) 

To, 

The Chairman & Secretary (SEAC/SEIAA) 

Directorate of Environment, 

Government of Uttar Pradesh 

Dr. Bhimrao Ambedkar Paryavaran Parisar, 

Vineet Khand-I, Gomti Nagar, Lucknow, Uttar Pradesh. 

Subject: Submission of Final EIA report for Environmental Clearance of proposed 

Building Stone, Khandas & Gitti, Boulder Mining Project at Gata No. 332 

(Khand No,-02), (Area 1,61 Ha.) in Village Barokhar Khurd, Tehsil- Naraini & 

District- Banda, Uttar Pradesh 

Dear Sir/ Madam, 

Kindly find the Final EIA report which has been prepared for the above mentioned Minor 

Mineral Mining project based on the TOR issued (431/Parya/SEAC/4983/2019 Date- _ 

_27/121/2019) by the Directorate of Environment Uttar Pradesh. 

We kindly request you to consider my application for procedural Environmental Clearance 

we-Bincerely, onerot 

a 
(Sudha Singh) 

(Proponent) 

AB IAR YS 
RR niiSHRA\s 

aovivcate 

be te i ax , . ‘ o\* J ae ‘ 
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Environmental Management Plan 
(FINAL EIA REPORT) 

Building Stone (Khanda, Gitty, Boulder) Mining Project 

At 

Gata No. 332 (Khand No.-02) | 
Area- 1.61 Ha. 

Village: Barokhar Khurd, Tehsil Naraini | 

District- Banda, Uttar Pradesh | 

Production Capacity 16,100 m’ per year | 

M/S DISHA ENTERPRISES 

Project Proponent: Smt. Sudha Singh W/o-Shri Sunil Singh 

R/o-Village-Nonia Muhal Chhabi Talab, 

District- Banda (U.P) 
Pin Code-210001 

Cu 
Prepared By:- 

Envirommental Research and Analysis, Lucknow (U.P.) | 
Se An !S§O0 9001:2015 Certified Organization 

QCI-NABET Accredited Organization, 

Certificate No. NABET/ EIA/ 1619/1A 0019 
C.No: 0522-4078000, +91-7080999935 Photocony Altered | 

E-mail:eraenvcle@gmail.com 

A.B 
www.eraconsultancy.org.in caveats | 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 

BANDA 

EIA/EMP CHAPTER-1- INTRODUCTION 

CHAPTER-1 

INTRODUCTION 

1.0 PURPOSE OF THE REPORT 

Environmental Impact Assessment (EIA) is a decision making tool to the authorities, which brings forth 

the factual position about a project that enables them in arriving at an appropriate conclusion for the 

proposed projects, to retain them if environmentally sound, and reject if found having deleterious 

overall impact. EIA identifies the extent of the environmental, social and economic impacts of a project 

prior to decision-making, EIA systematically examines both beneficial and adverse impacts of the 

proposed project over and above the prevailing conditions of environmental parameters and ensure that 

these impacts are taken into account during the project designing stage itself and the values of the 

combined impacts are never allowed to exceed and remain within the statutory norms. 

Environmental Impact Assessment report is prepared to comply with the Terms of Reference (TOR) 

received from SEAC vide Letter no. - 431/Parya/SEAC/4983/2019 date 27/11/2019 under EIA 

notification of the MoEF (Feb, 2010) and also the EIA Guidance Manual for Mining of Minerals of 

MoEF, Govt. of India, for seeking environmental clearance for Building Stone (Khanda, Gitty, Boulder) 

Mining Project which applied mining lease area is 1.61 hectares falling under category “B1". The lease 

area lies near Village: Barokhar Khurd, Tehsil: Naraini District: Banda, Unar Pradesh, 

1,1 IDENTIFICATION OF PROJECT PROPONENT 

The project is being proposed by Smt. Sudha Singh W/o-Shri Sunil Singh, The EIA/EMP repor is 

prepared as per the TOR granted under the EIA Notification, In order to assess the impact on 

environment due to proposed mine, it is necessary to ascertain present status of environment prevailing 

at the project site and identification and assessment of impacts on the environment of the proposed 
operations. ' 

1.2 BRIEF DESCRIPTION OF PROJECT 
The proposed project is Building Stone (Khanda, Gitty, Boulder) Mining Project and the estimated 
project cost is Rs 30,26,800/-, The proponent has applied for mining lease for Building Stone, Mining 

over an area of 1.61 Hectare at Village: Barokhar Khurd, Tehsil: Naraini .District Banda, Uttar Pradesh, 

PROJECT NATURE, SIZE & LOCATION- 

- Nature 

The proposed project is Building Stone (Khanda, Gitty, Boulder) Mining Project. 

Sire 

«It has-been proposed to prepare 16100 m’/Year of Building Stone annually oer .61 Hectare, 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 

Location 

The mining project area is located in Gata No. 501 in Village Nahari, Tehsil Naraini & District- Banda, 

Uttar Pradesh. The mining lease / proposed project area falls in Survey of India Toposheet No. 63C/7. 

BANDA 

EIA/EMP CHAPTER-1- INTRODUCTION 

The mine lease area is located between as follows: 

Project Site co-ordinates Points. No. Latitude tude 
A 25°19'44.22"N 80°22'34,14"E 

B 25°19'43,17°N 80°22'36.52"E 

Cc 2571939, 14"N 80°22'33.88"E. 

D . 25°19'38.85"N 80°22°34.17°E 

E 25°19'36,74"N 80°22'33.02"E 

F 25°19'38.41"N 80°22'30.95"E 

G 25°19'40.02"N 80°22'32.06"E 

H 25°19'40.67"N 80°22°31.37°E 

Minerals of mine Building Stone(Khanda, Gitty, Boulder)Mining Project 

Nearest Railway Station Khurhand railway station about 11.05 km towards 

North- East. 

Nearest Airport Chakeri, Kanpur about 117 Km towards North 

direction. 

Nearest National/State Highway NH 76 about 9.11 km towards North-East direction 

from the project site. 

Project's importance to the country and the region 

Building Stone (Khanda, Gitty, Boulder) Mining Project being used for construction material and other 

various constructional projects. There is large demand of Gitti- Boulder for roads, railway tracks, 

building construction ete, As per requirement of Gitti-Boulder resource is available under permissive 

limits. Such mining projects ‘boost up the local as well as the economy of state because of 

rapid and cost effective infrastructural development. 

This project operation will generate employment to the people residing in vicinity for about 300 das 

annually and approximately 200 peoples employed will be benefited directly and indirectly from te 

project. 

1.3 REGULATORY COMPLIANCES & APPLICABLE LAWS/REGULATIONS 

a) “There is:no tegal case against the project and project proponent. 

b) There.is no any National Park / Sanctuary within 10 kms radius from the project site. 

1.4 SCOPE OF THE STUDY 

The Expert Appraisal Committee (EAC) for mining projects considered the project during. meeting 

Based on the information contained in the documents submitted es e¢, the SEAC. 

Photocopy At!est6e proprietor Page -? 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 

BANDA 

EIA/EMP CHAPTER-1- INTRODUCTION 

Uttar Pradesh prescribed the Terms of Reference (TOR) vide Letter no,: 431/Parya/SEAC/4983/2019 

date 27/11/2019, 

1.5 POINT WISE COMPLIANCE OF TOR 

The points have been raised by the SEAC-Untar Pradesh in the TOR and its compliance given as under:- 

S.No. | TOR Compliance 

1. | All pages of technical documents/ Complied 

EIA/EMP ote. should be signed by the 

consultant and project proponent both. 

2. | Copy of all the analysis reports signed Complied 

ana approved NABL or 

EIA report and original anatysis report 
should be presented at the time of 
presentation. 

3. | MOU signed between the project Complied 

Proponent and the consultant should be (Record available) 
submitted. 

4. | Year-wise production details since 1994 | The project proposal submitted in 2019 for 

should be given, clearly stating the | 16100 m’/year as per LOI. It is newly proposed 
highest production achieved in any one | project only LO! has been issued and production 
year prior to 1994. It may also be | will be commenced after getting EC. 
categorically informed whether there 
had been any increase in production 

after the EIA Notification, 1994 came 

into force w.r.t the highest production 
achieved prior to 1994, 

5. | The lab conducting the analysis should | Monitoring has been done by the M/s Ulin 

be authenticated and registered. Testing & Research Laboratory, Noida, Utter 
Pradesh which is certified by NABL and MOEF 
& €C. The NABL accreditation No, TC-8189. 
The validity of accreditation upto 15/11/2020 

6. | A copy of document in support of fact | The copy of letter of intent (LOI) of mining 
that the proponent is the rightful lessee 

of the mine should be given. 
lease issued by the District Magistrate, Banda, 
U.P. vide letter no. 739/khanij-30, Banda, on 

dated 06-06-2019 in favour of Smt. Sodhs 
Singh W/o-Shri Sunil Singh for mining of 
Building Stone, Khandas & Gitti, Boulder, 

LO] (Copy) is attached as Annexure I. 

Mis-DISHA ENTERPRISES
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 

BANDA 

EIA/EMP CHAPTER-1- INTRODUCTION 

7. All documents including approved mine 

plan prepared by RQP (authorized by 
Indian Bureau of Mines and 

Directorate of Geology and Mines, 

Lucknow), EIA and public hearing 

should be compatible with one and 

other in terms of the mine lease area, 
production level, waste generation and 

its management and mining technology 

and should be in the name of lessee. 
The mine plan should take into account 

the conditions of the mine lease, if any, 

in terms of distance to be left un- 

worked from the river flowing nearby. 

Mining Plan and Progressive Mine Closure Plan 

of proposed mining lease area has been 

approved by Director General of Mines and 
Geology Department, Lucknow (U.P.). Vide 

Letter No, 663/MINING PLAN/2016 on dated 

29/07/2019. Approved Mining Plan (Copy) is 
attached as Annexure IL 

All corner coordinates of the mine lease 
area, superimposed on a High 
Resolution Imagery/toposheet should 

be provided. Such an Imagery of the 
proposed area should clearly show the 

land use and other ecological features 

of the study area (core and buffer 

zone). 

All corners of the coordinates of ML area are 
superimposed on toposheet of survey of India 
Toposheet No. 63C/7. 

Coordinates of the mine lease area as given 
below. 

S 2 Latitude Longitude 
25°19'44.22"N 80°22'34.14"E 

25°1943,17°N 80°22'36.52"E 

25°19'39.14"N 80°22'33.88"E 

25°19'38.85"°N 80°22'34.17"E 

25°19'36.74"N 80°22'33,02"E 

25°1938.41°N 80°22'30.95"E 

25°19'40.02°N 80°22'32.06"E 

Z
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25°19'40,67"N 80°22'31.37"E 

Imagery of the proposed area clearly shows the 
land use and other ecological features of th 
study area (core and buffer zone) for Land us 
and High resolution Imagery FCC maps ar 
prepared with use a RS—GIS technique. 

Information should be provided in 

survey of India toposheet 1:50,000 scale 
indicating geological map of the area, 

geomorphology of landform of the area, 
‘existing minerals and history of the 
area, important water bodies, streams 

and rivers and soil characteristics, 

Key plan is enclosed as Plate No, ! 

Geomorphology of landform of the area is gives 
in 

Chapter No 2 of EIA/EMP report as pe 
1:50,000 scale. 

) A.B Swans 
Sotary Advecate 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 

BANDA 

EIA/EMP CHAPTER-1!- INTRODUCTION 

10.| Details about the land proposed for 

mining activities should be given with 
information as to whether mining 
conforms to the land use policy of the 

state; land diversion for mining should 

have approval from state land use 

board or the concerned authority. 

Yes mining will be done as per the guideline of 
central / state govt. Policy. 

11,| It should be clearly stated whether the 

proponent company has a well Isid 
down Environment policy approved by 

its Board of directors? If so, it may be 

spelt out in the EIA report with 
description of the prescribed operating 
process/procedures to bring into focus 
any infringement/deviation/violation of 

the environmental of forest 

norms/conditions? The hierarchical 

system or administrative order of the 
company to deal with the 
environmental issues and for ensuring 

compliance with the EC conditions may 
also be given. The system of reporting 

of non-compliances/ violations of 
environmental norms to the board of 

Directors of the company and/or 
shareholders or stakeholders at large 

may also be indicated in the EIA 

report. 

Yes, lessee has a well laid down Environment 
Policy. 

Follow-up environmental awareness among the 

employees and encourage them to work in’an 
environmentally Responsible Manner. 

Trained, educate and inform our employees 

about environmental management issues that 
may not affect their work and Health. 

Where required by legislation or where 

significant health, safety or environmental 
hazards exist, develop and maintain appropriate 

emergency and spill response programmes. 
The Company shall be aware about 

environmental issued and insuring compliances 
and conditions which applicable for the project. 

12. | Issues relating to mine safety, including 

subsidence study in case of 

underground mining and slope study in 

case of open cast mining, blasting study 
ete. should be detailed. The proposed 

safeguard measures in each case should 

also be provided. 

Mining is being done by open cast mining so, nm 

subsidence study is required. All the safe guards 

measures shall be provided whose details an 
given in Chapter No-4. 

13.| The study area will comprise of 10 km 

zone around the mine lease from the 

lease periphery and data contained in 

the EIA such as waste generation ete. 

should be for the life of mine / lease 

Study area comprises of 10 Kms radius aroun¢ 
the mine lease boundary, Topographic Ma; 
showing 10 Km radius around the ML area hm 

been furnished in the EIA report. 

All the data contained in the El pon 

ia are for lease period BC PENTE s 

Wee Study area selected for monte FIR PASS: 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 
BANDA 

EIA/EMP CHAPTER-1- INTRODUCTION 
=== — — 

the area/location around 10 kms (acrial) radius. 

Barokhar Khurd 0.29kms towards East 

Girwan 2.00 kms towards 
South 

Jarar 1.0 kms towards West 
Paigambrpur 1.24 kms towards 

North 

Barokhar Buzurg 4.00 kms towards 
North 

Map showing all the monitoring location is 
attached as Annexure ITIL 

14, Land use of the study area delineating 
forest area, agricultural land, grazing 
land, wild life sanctuary and national 

park, migratory route of fauna, water 
bodies, human settlements and other 

ecological features should be indicated. 

The Lease area falling under stony area and used 

for Building Stone purpose. Toposheet Map anc 
other relevant imageries along with the 
document support has been Chapter no 2. 

A Certificate from the Competent 

Authority in the State Forest 

Department should be provided, 
confirming the involvement of forest 

land, if any, in the project area. In the 
event of any contrary claim by the 

Project Proponent regarding the status 

of forests, the site may be inspected by 
the State Forest Department along with 

the Regional Office of the Ministry to 

ascertain the status of forests, based on 

which, the Certificate in this regard as 
mentioned above be issued. In all such 
cases, it would be desirable for 

representative of the State Forest 

Department to assist the Expert 

Appraisal Committees. 

The Mining Lease area does not involve any 

forest land, The land of the Mining lease area is 
Government land (Stony area). 

Status of forestry clearance for the 
broken up area and virgin forestland 

-| Involved in the Project incinding 

he of act present value (NPV) 

ind pensatory afforestation (CA) 

¢ indicated. A copy of the 
far clearance should also be 

furnished. 

Abani, 

The tand of the Mining lease area is Government 
land on the Stony area and this area is free from 
any reservation of Forest Department Utte 
Pradesh Government. 

17. Implementation status of recognition of 

forest rights under the Scheduled 

There is no in Raren erent in th 
project whic $ not applicable. 

Proprietot————~ 
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BANDA 

EIA/EMP CHAPTER-1- INTRODUCTION 

Tribes and other Traditional Forest 

Dwellers (Recognition of Forest Rights) 
Act, 2006 should be indicated. 

18. The vegetation in the RF/ PF areas in 
the study area, with necessary details, 
should be given. 

Project area not falling under Reserve 

forest/Protected Forest in the core zone area. 

19, A study shall be got done to ascertain 

the impact of the Mining Project on 
wildlife of the study area and details 

furnished. Impact of the project on the 

wildlife in the surrounding and any 
other protected area and accordingly 
detailed mitigative measures required, 
should be worked out with cost 

implications and submitted. 

The study areas have No any Wildlife sanctuary 
within 10 Kms Radius. Therefore, Not 
Applicable. 

20. Location of national parks, sanctuaries, 

biosphere reserves, wild life corridors, 
tiger/elephant reserves (existing as well 

as proposed), if any, within 10 km of 

the mine lease should be clearly 
indicated supported by a location map 

duly authenticated by chief wild fife 
warden necessary clearance, if any, as 

may be applicable to such projects due 
to proximity of the ecologically sensitive 

areas as mentioned above should be 
obtained from the state wild life 

department/Chicf Wild Life Warden 
under the Wild Life (Protection) Act, 

1972 and copy furnished, 

There is no National Parks, Sanctuaries, 

Biosphere Reserves, wildlife  Corridon, 
Tiger/Elephant, Reserves within 10 kms within 
the proposed mine lease area. 

21. A detailed biological study for the stu-ty 

area [core zone and buffer zone (10 km 

‘radius of the periphery of the mine 
Tease)] shall be carried out covering 
both terrestrial and aquatic flora and 
fauna. Details of fora and fauna, duly 

authenticated, separately for core and 

buffer zone should be furnished based 
on field survey clearly indicating the 

A detailed biological study (of 10 Kms raditn 

study area) was conducted by Ecology ané 

Biodiversity Expert and the details are 

incorporated in the ELA/EMP Report, 

There is a KEN River flowing towards wes 
direction from the project site which is approx. § 
kms, A canal originate from Ken river flowing 
near to the project ‘aac is 

0.58 kms from eroiatd 8 used for Lan¢| 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 
BANDA 

EIA/EMP CHAPTER-1- INTRODUCTION 

schedule of the fauna present. Irrigation. 

he detailed biological study in the 10 kms 
periphery has been described in Chapter 4. 

22.| Proximity to Areas declared as 

‘Critically Polluted’ or the Project 
areas likely to come under the ‘Aravali 

Range’, (attracting court restrictions 
for mining operations), should also be 

indicated and where so required, 
clearance certifications from the 

prescribed Authorities, such as the 

SPCB or State Mining Dept. Should be 
secured and furnished to the effect that 

the proposed mining activities could be 
considered. 

The project site is neither falling in proximity 
area declared as Critically Polluted nor falling in 
Aravali Range. 

The valid and lawful LO! of this project site has 
been granted to the lease holder by the Mining 

Department of UP Government is enclosed as 

Annexure-1. 

23.| Impact of change of land use should be 

given. 

There shall be No alternation in the land use as 
the project is of Building Stone, Khandas & 
Gitti, Boulder. Approved Mining plan along 

with the LOI is attached as Annexure Il and I 

respectively, 

24.| Impact of Mining on the hydrology of 

the area including water flow in the 

river adjoining the mine lease. It should 
also take into account the inundation of 

mined out area due to flow of water 

from the river, 

The water body ken river approx. 5 kms away 

from the lease area and mining is open cast and 
there is no water flow from the mine ara 
towards river. There is no any impact on river. 

25.| R & R plan/compensation details for 

the project affected people (PAP) 
should be furnished, While preparing 
the R & R plan, the National 

Rehabilitation & Resettlement Policy 

should be kept in view, In respect of 

SCs /STs and other weaker sections of 
the society in the study area, a need 
based sample survey, family-wise, 

‘should be undertaken to assess their 
requirements, and action programmes 

prepared and submitted accordingly, 
integrating the sector al programmes of 
line departments of the State 

There will be no significant Project Affected 

Person (PAP) by the proposed mining activities 
Hence, there is no need of R&R Plan, If any 
case found on the basis of assessment may be 
compensate the affected people. 

Government. 
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One season (Non Monsoon) primary 

baseline data on ambient air quality 

(PM2.5, PM10, SOX and NOX), water 

quality, noise level, soil and flora and 

fauna shall be collected and the AAQ 

data so collected presented data-wise in 
the EIA and EMP report. Site —specific 
meteorological data should also be 

collected. The location of the 

monitoring stations should be justified. 
There should be at least one monitoring 
station within 500 m of the mine Icase 

in the predominant downwind 
direction, 

One season (Non Monsoon) primary baseline 

data on ambient air quality (PMzs, PMip, SOx 
and NOx), water quality, noise level, soil and 

flora and fauna monitoring was carried in the 
monitoring sites of 10 kms periphery whereas 

monitoring site near lease area was also 
considered as site within 500 m radius. The 
monitoring was done from Ist Oct, 2019 to 3 ist 

December, 2019 by Ultra Testing Research 

Laboratory (MoEF & CC approved Laboratory). 
The details have been given in the report where 

required and the test reports are attached as 
Annexure V. 

27. Air quality modeling should be carried 

out for prediction of impact of project 
on the air quality of the area. It should 

also take into account the impact of 
movement of vehicle for transportation 

of mineral. The details of the dispersion 

model used and input parameters used 

for modeling should be provided. The 
air quality contours may be shown on a 

location map clearly indicating the 
location of the sife, location of sensitive 

receptors, if any, and the habitation. 

The wind rose showing pre-dominant 
wind direction may also be indicated on 
the map. 

Air quality modeling was carried out impact of 

Air quality has been incorporated in Section 3 of 
EIA/EMP report. 

Wind Rose Diagram shown in Section 3. 

The water requirement for the project, 
its availability and source to be 
furnished. Fresh water requirement for 

the project should be indicated. 

The Total Water requirement in this project sit 
is approx, 7.73 KLD which consumed fer 

various purpose as follows- 
Dust Suppression = 7.20 KLD, 

Plantation= 0.16 KLD, 
Domestic Purpose= 0.37 KLD 
The water requirement for the project is given ix 
Section 2. 

| ph acd clearance from the 
‘competent Authority for drawl of 

requisite quantity of water for the 
‘project should be provided. 

Not Applicable 
Water will be taken from near villages through 

tankers. 

‘Details of water conservation measures 
proposed to be adopted in the projected 
should be given. 

The project do not consume any process wate 

except for drinking. dust Raerees™” and 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 

BANDA 

EIA/EMP CHAPTER-I- INTRODUCTION 

31. Details of rainwater harvesting 

proposed, if any, in the project should 
be provided. 

Not Applicable 

32. Impact of the project on the water 

quality both surface and groundwater 

should be assessed and necessary 

safeguard measures, if any required 

should be provided. 

* Surface Water 

There is no significant adverse impact on surface 

water due to project activity. There is no water 
requirement in project activity. 

* Ground Water 

The ground water quality will not be affected 
due to mining activity. 

Impact of the project on the water quality and its 
mitigation measures has been incorporated in the 

EIA/EMP report. 

Based on the actual monitored data, it 
may clearly be shown whether working 

will intersect groundwater. Necessary 
data and documentation in this regard 
may be provided. In case the working 

will intersect groundwater table, a 
detailed hydro geological study should 

be undertaken and report furnished. 
Necessary permission from Central 
Ground Water Authority for working 
below ground water and for pumping 

of groundwater should also be obtained 
and copy furnished. 

The rimiauny wong Gon ck wing will be 
bench wise width 6 m, height 6m in Stone. So 
mining depth will not intersect the ground water 
table. Hence permission is not required from 
CGWA. 

Water requirement will be met by tanker supply 
therefore permission from Central Ground Water 

Authority for pumping of Ground water is not 
required. The approved mining plan is attached 
as Annexure IL. 

Details of any stream, seasonal or 

otherwise, passing through the lease 
area and modification /diversion 

proposed, if any, and the impact of the 

same on the hydrology 

The canal water flowing 0.58 kms in the Eas 

direction which is away from the project site ang 
there is no diversion modification required to 
canal stream, 

A time bound Progressive Greenbelt 

Development Plan shall be prepared in 
a tabular form (indicating the linear 

and quantitative coverage, plant species 

and time frame) and submitted, 

keeping in mind, the same will have to 
be executed up front on commencement 

of the project. 

There is no field available for plantation in the 
lease area due to stony surface in liu of land the 
plantation shall be made by consultation with 
forest department or Gram Panchayat. The 
number of trees shall be planted on the basis of 
the survival in the area 

OT 

on local transport | Impact Hage fevers due to 
re due to project should be thes assessed, There will not so 
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indicated. Projected increase in track 
traffic as a result of the project in the 
present road network (including those 

outside the project area) should be 

worked out, indicating whether it is 

capable of handling the increased load. 
Arrangement for improving the 
infrastructure, if contemplated 

(including action to be taken by other 

agencies such as state government) 
should covered. 

much impact on local transport, 

37. | Details of the infrastructure facilities to 

be provided for the mine workers 
should be included in the EIA report. 

Temporary shelter along with temporary toilet 

connected to the soak pit at certain distance and 
drinking water from the mining lease area will 

be provided to the mine workers. 

38.| Conceptual post mining land use and 
Reclamation and Rehabilitation of 

mined out area (with plans and with 

adequate number of sections) should be 

given in the EIA report 

Conceptual post mining land use is incorporated 

in Chapter 8 of the ELA/EMP Report. 

The soil is also generated from joints cracks dee 
to mining will be stacked in a temporary stack 

yard will be used for Land Filling purpose. 

39.| Oceupational health impact of project 
should be anticipated and preventive 
measures initiated details in this regard 
should be provided. Details of pre- 
placement medical examination and 
periodical medical examination 
scheduled should be incorporated in the 
EMP. Special attention should be in 
view of stone crusher nearby. 

All Relevant Personal Protective measures 

provided to the all workers. Pre-medical 

examination and periodical medical examination 
schedules have been fumished in th 
management plan of ELA/EMP Report. 

40. | Measures of social-economic 

significance and influence to the local 
community proposed to be provided by 
project proponent should be indicated. 
As far as possible, quantitative 
dimensions may be given with time 
frame for implementation 

Nie BSE ENTERPRISES Report. 

Socio economic measures for the local peopk 
have been proposed under the component of th: 
Corporate Environmental Responsibility along 
with the budgetary allocation have bee 
incorporated in the EIA/EMP Report. 

Proposed project will provide the employmen 
opportunity to the local community hence 
project will have positive impact on th 
surrounding local community, 

An amount of Rs. 1.531.340 will be allocated fe 

CER activities and policy. Detailed break up it 

Proprietor 
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41. Public hearing points raised and 

commitment of the project proponent 
on the same along with the time boand 

action plan to implement the same 
should be provided, 

The Public hearing points are raised and 

commitments are point wise attached in the 
Annexure I. 

Details of litigation pending against the 

project, if any, with direction / order 

passed by any court of law against the 
project should be given. 

There is mo court case or litigation pending 

against this project in any court of law. 

The cost of project (capital cost and 

recurring cost) as well as the cost 
towards implementation of EMP should 

clearly be spelt out. 

The cost of projects (Capital cost and recurring 

cost) as well as the cost towards implementation 
of EMP) has been described in Chapter 8 

Details of Transportation of mined out 
materials as per the Indian Road 

Congress for both the ways (loaded as 
well unloaded trucks) load and its 

impact on Environment. 

The mine material shall be transported as. per 
central/state government. Rules regulation for 
transportation of Building Stones, 

45. 02 km kachcha haul road to be made 

motorable. Submit Plan 

A motorable haul rond will be constructed to 

connect the mine site to the nearest 
road/Highway and the plan for the same is 
detailed in Chapter 4. 

Besides the above, the below mentioned general points are also 

All documents to be properly referenced with index and continuous page 
numbering, 

Complied 

Where data are presented in the Report especially in Tables, the period in 
which the data were collected and the sources should be indicated. 

Indicated 

iii) Project Proponent shall enclose all the analysis/testing reports of water, 
air, soil, noise etc, using the MoEF&CC/NABL accredited laboratories. 
All original analysis/testing reports should be available during appraisal 

of the project. 
iv) Where the documents provided are in language other than English, an 

English transtation should be provided. 

v) The Questionnaire for environmental appraisal of mining projects as 

devised earlier by the Ministry shall be filled and submitted. 

io 
vi) While preparing the EIA report, the instructions for the proponents and 

~>~_instructions for the Consultants issued by MOEF & CC vide O.M. No. J- 

A 1013/41/2006-IA.1I(1) dated 4th August, 2009, which are available on 
‘vebsite of this Ministry. should be followed. 

‘ 

hj ‘Shy; 

hy 
“94 

vii) seen if any made in the basic scope and pro 
i 

| aitdnt 
in Form-1 and the PFR for securing TOES 

» $F "Va 

af 

yy 
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i bs een t0 | Modifications 
ion of MoEF&CC with reasons for such changes and the. ; 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 
BANDA 

EIA/EMP CHAPTER-2- PROJECT DESCRIPTION 

CHAPTER- 2 

PROJECT DESCRIPTION 

2.0 GENERAL 

The Environmental Impact Assessment report has been prepared in terms of EIA notification of the 

MoEF dated 14" Sept 2006, as amended on I" Dec 2009 & 4" April 2011 and the EIA Guidance 

Manual for Mining of Minerals (Feb, 2010) of MoEF, Govt. of India, for seeking environmental 

clearance for mining in the existing area of Village- Barokhar Khurd, Tehsil- Naraini & District- Banda, 

Uttar Pradesh of Building Stone (Khandas & Gitti, Boulder) mining lease measuring 1.6! hectares with 

the total cluster area 5.69 Ha. falling under category “BI”. 

2,1 DESCRIPTION OF THE PROJECT 

The proposed project is Building Stone, Khandas & Gitti, Boulder Mining Project and the oii 

project cost is Rs 30, 26,800/- The proponent has applied for Mining lease Building Stone, Khandss & 

Gitti, Boulder Mining Project Mining over an area of 1.61 Hectare at Village- Barokhar Khurd, Tehsil- 

Naraini & District- Banda, Uttar Pradesh. 

2.2 NEED FOR THE PROJECT 

Building Stone, Khandas & Gitti, Boulder Mining Project is used for construction material and in aher 

various infrastructural projects. There is large demand of Gitti- Boulder for road, railway tack, 

building construction ete, Abundant Gitti- Boulder resource is available under permissible limits. Such 

mining projects boost up the local as well as the economy of state because of rapid and cost 

effective infrastructural development. 

Letter of Intent: The Letter Of Intent (LOI) has been issued by the District Magistrate, Banda, U.P. 

vide letter no. 739/khanij-30, Banda, dated 06-06-2019 in favour of Smt, Sudha Singh W/o-Shri Seri! 

Singh for mining of Building Stone. Khandas & Gitti, Boulder (Copy of LOI! has been enclosed as 

Annexure-I). 

Lease Period: 20 Years 

Mine Plan and Progressive Mine Closure Plan: 

Mining, Plan and Progressive Mine Closure Plan of proposed mining lease area has been approved by 

Aeneral of Mines and Geology Department, Lucknow U.P. Vide Letter No. 663/MINING 

_ PLAN/20 on ated 29/07/2019 enclosed as Annexure-Il. 

Fn 
The oa ik a of the proposed project is 20 ygars@tihcSNTEREUSpih ofthe lense is 42 m frovt 

pe-tip “Of the hill Nee le EO ining lease is 190,728m Ke Si rete onear 
p 7 —* or Page 14 
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BANDA . 

EIA/EMP CHAPTER-1- INTRODUCTION 

permission should be sought, as the TOR may also have to be altered, 
Post Public Hearing changes in structure and content of the Final 
EIA/EMP (other than modifications arising out of the P.H. process) will 
entail conducting the PH again with the revised documentation. 

done 

viii) The EIA report also include (i) surface plan of the area indicating 
contours of main topographic features, drainage and mining area, (ii) 
geological maps and sections and (iii) sections of the mine pit and 
external dumps, if any, clearly showing the land features of the adjoining 
arca. 

Included 

eeeeeer 

Photocopy Attested 

| \ R.B WMiscra 
Botary Advpcate 

Ganda (1) Pl 

AS=97-2M 
Page - 13 

72
188



BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 

BANDA 

EIA/EMP CHAPTER-2- PROJECT DESCRIPTION 
— 

157,10m respectively, therefore the total height from the surface to tip of the lease will be 33.628m & 

the proposed total depth for achieve mineable quantity for the 20 years is 42 m. Therefore, 8.37m pit 

forms after the mining below surface level, 

As per the approved mining plan from the UPDGM following process will adapt by the project 

proponent as post mining activity~ 

© After completion of mining the outer periphery of mining pit shall be fenced. 

© Plantation shall be done Haul road 160 sapling shall be planted at a distance of 3 meter during 

mine closure plan, 

* Six monthly compliance report according EC letter condition issued by DOE.(U.P.) 

* As per the approved mining plan the total estimated pit depth will be 8.37 m and it will be used 

as a rainwater harvesting unit only. 

As per the MMCR 2021 of the completion of the lease period lease holder will fulfil all post mining 

activities and handover the lease again to the District magistrate for e-tender cum e-auction. 

LOCATION DETAILS 

The mining area is located in Village Barokhar Khurd, Tehsil Naraini & District- Banda, Uttar Pradesh. 

The mining lease / proposed project area falls in Survey of India Toposheet No, 63C/7, The mine lease 

area is located between- 

Project Site co-ordinates Points. No. Latitude de 
A 25°19'44.22"N 80°22°34,14"E 

B 25°19'43,17"N 80°22'36,.52°"E 

Cc 25°19'39,14"N 80°22'33.88"E 

D 25°19'38.85"N 80°22'34,17"E 

E 25°19'36.74"°N 80°22'°33,02"E 

F 25°19'38.41"N 80°22'30,95"E 

G 25°19'40.02"N 80°22'32.06"E 

H , 25°19'40.67"N 80°22'31.37"E 

Building Stone (Khandas & Gitti, Boulder)Mining 
Project 
Khurhand railway station about 11.05 km towards 
North- East. 

Chakeri, Kanpur about 117 Km towards North 
direction. 

NH 76 about 9.11 km towards North-East direction 
from the project site. 

+) 

Wis -DISHA ENTERPRISE 
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ayar @e er 

74
189



BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 75 
BANDA ' 

EIA/EMP CHAPTER-2- PROJECT DESCRIPTION 

TNE fo, : | 3 7 al] : Smt. Sudha Singh W/o- Shri Suni 

f aN a s X! e Jp . = eree 

f* » : b, i Ris erat As Gate No. 332 (Khand No.02) 
"@ sa ; Se SOLE ees « is Villoge: Baroktar Khurd 

i ‘OTR a} a é Tehsil; Naraini, 
lol, Vy. | * eta District: Banda, Uttar Pradesh 

| = Miis-DISHA ENTERP HS posheet No: 63C /7 

Ap 3 Pratt we Attesten Figure 2.2 Toposhect Map of Frepati si! 

\ R J agreyr Ree 
fo 
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EIA/EMP CHAPTER-2- PROJECT DESCRIPTION 

2.4 LEASE HOLD AREA 

The entire lease hold aréa of 1.61 ha lies in the rock of Building Stone, Khandas & Gitti, Boulder 

Mining Project. The breakup of the land use for ancillary feature around the mining area is given below: 

Sr. Land use Agriculture | Forest Land | Wasteland | Grazing Land 
No. tand (ha) (ha) (ha) (ha) 

|_| Mining pits Quarry - - - - 
2 | Approach Road - - - - 

3 | Dumps_ - - - - 
4 | Office, Resht Shelter etc. - - - . 

5 | Balance undisturbed land - - 1.61 - 

Total - - 1.61 - 

2.5 TOPOGRAPHY 

The district largely consists of irregular uplands with outcrops of rocks intermingling mostly with 

lowlands, frequently under water during rainy season. The Baghein River traverses the district from 

south-west to north-east, The tract lying to the right of the river is intersected by numerous smaller river 

and rivulets, but to its left is a flat expanse, most part of which is made up of Mar and Kabar soils, 

eroded and converted into ravines along the banks of the rivers Ken and the Yamuna. 

2.6 GEOLOGY OF THE AREA: 

The general slope of lease area is from South-West to North-East direction. No seasonal & perennial 

drainage exists within the lease area. Due to past mining the lease is degraded by mining pit & depth of 

pit varies 3m to 5m. The highest and lowest point in the leasehold is 149.80 mRL towards South-West 

direction and 145,10mRL towards North-East direction, Banda district lies between latitude 25° 00'00" 

and 25°59°00" north and longitude 80°06°00" and 81°00"00" east. Total geographical area of the diurict 

is 4460 sq. km. District headquarter is at Banda having 04 tehsils and 8 blocks. As per the 2001 ceasus 

the district has population of 1501610 of which 807320 males and 694290 females. Scheduled aste 

population is 311660, Literacy rate of the district is 54.2%, 

Geologically the area comprises Precambrian Bundelkhand granites unconfirmably overlain by 

Vindhyan are quaternary alluvium. The main and major drainage of the district are Yamuna, Ken arid 

Baghain which are part of Yamuna river system. 
Physiographically the area can be divided into three physiographic units— 

(1) Alluvial Plain 

—{(2)Marginal Alluvial 
v ~ Gy High and (Hard rock) area. 

Agriculture isthe main source of esonomy of the district, Both surface and ground water are used for 

irrigat ba Their irrigated area is 153804 Ha and the net meeenees which shows hast 

45.77% ‘area is irrigated by ground water anid sh Vee ile the rest depends on rainil f. 

“ oe on Attested ‘ Page 17 
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Banda district is drained by Yamuna, Ken and Baghain rivers, River Yamuna bifurcates the district 

Banda from Fatehpur in north and flows from west to east in the entire district. River Ken meets 

Yamuna at Chilla. River Baghain also bifurcates Banda from Chitrakoot in southeast. 

2.7 GEOMORPHOLOGY & SOIL 

a) Geomorphology: 

The district is characterized by alluvial, hard rock as well as marginal alluvium. The district can 

be broadly classified into three physiographic units. (i) The alluvial Plain, (ii) Marginal Alluvial, 

(iii) High Land Area. 

b) Soil: 

In Banda district loose sediments as well as black cotton soil is found. Black cotton soil is 

prominent in the central part. Four major type of soil a) Rakar, b) Mar, c) Kabar and d) Padua are 

dominant in the district. 

2.8 HYDROGEOLOGY: 

~ On the basis of hydrogeological information ground water occurs in unconfined conditions in shallow 

depths and confined conditions in deeper depth in alluvium, The thickness of alluvium varies from 

45.00 to 200.00 mbgl in the district. Granites (Bundelkhand) has also good potential and yield at 

economical discharge. Ground water occurs in fractures and joints in the hard rock. The potential 

fractures are encountered from around 28.00 to 96.00 meters in some places. 

Depth To Water Level: 

As per the depth to water level data of 27 permanent ground water monitoring stations in the year 2009, 

pre monsoon water level ranges from 2.75 mbgl (Khurand) to 26.95 mbg) (Bhitar Kerdera). In the post 

monsoon period, depth to water level varies from 0.95 mbgli (Girwan) to 22.50 mbg] (Pailani). Water 

level fluctuation varies from 0.0 in Rolyhdyajue to 8,02 m at Naraini. It is observed that the hilly and 

rocky area the fluctuation is higher than the plain. Fluctuation is more where less order streams are 

found 

Long Term Water Level Trend: 

Long term water level trend records in the area from 27 National hydrographic stations (2000-2009) in 

ten years show that (except Matauvdh) all other wells ‘are showing declining trend. The falling trend 

* 4 fahgFs from 0.0979 miyr (Girwan) to 1.5087 m/yr at Paprenda. 
; Rainfa ate: 

/ * Ma bait average anna! rainfall is 902.00 mm. The climate is typical subtropical penetrated by long ind 

eerie section. bout 80% of the annual rainfall is received from south-west monsoon. May is ihe 
ta 

oN a eed vith mercury shooting upto 47.0°C. With the advance of monsoon by mid-Jiner. 
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temperature starts decreasing. January is usually the coldest month with temperature going upto 5,8°C. 

The relative humidity is highest in August about 85% and lowest in April. 

2.9 MINING: 

The procedure of Building Stone (Khanda, Gitty, Boulder) Mining Project process are: 

Proposed Mining Method: The proposed mining method will include the following steps: 
It shall be opencast semi-mechanized mine. To meet required production wagon drilling with deep hole 
blasting shall be carried out. The blasted material will be handelled with excavator & loaded Into 
dumpers. The height & width of bench shall be kept 6m with face slopes 70°. Secondary blasting with 

jackhammer drilling shal! be carried out if required. 

Indicate quantum of development & tonnage & grade of production expected pit wide as in table below: 

Overburden ROM Gitty. | Saleable Gitty, Sub grade Mineral Ore to 
Year (Guin) Khanda, Khanda, iainorel reject overburden 

Boulder (cum) | Boulder (cum) ratio 
Ist Nil 16100 16100 Nil Nil Nil 

2nd Nil 16100 16100 A Nil Nil Nil 

3rd Nil 16100 16100 ~ Nil Nil Nil 

4th Nil 16100 16100 . Nil Nil Nil 

Sth Nil 16100 16100 Nil Nil Nil 

Total 82500 $2500 

Drilling: 
The drilling will be done with the help of compressor and jackhammer. In this mine the diameter of hole 

will be 32-34 mm and depth of hole will be kept from 0.8m to 3.3m in a single hole. 

Blasting: 
The hole will be blasted by using ANFO, 

{“Ammonium Nitrate Fuel Oil Explosive (ANFO)"means an explosive mixture of ammonium nitrate 

and fuel oil which is not cap sensitive, but does not include emulsion or slurry explosive or site mixed 

explosive (SME)} 

Loading and Transportation: 

Loading of stone block will be done with help of the winch and crane at both face and on truck, Small 

stone block (patis) is loaded in truck with the help of Excavator. The trucks will be used for 

transportation of stone block and Khandas from mine site to destination. 

diorerBlgsing shall be carried out after the permission of District Magistrate, Banda (UV. PY and 

‘Dikectot ral of Mines Safety, Gwalior (2.P)} 

Blasting shall be under the supervision of blaster and necessary preventive measures shall be 

‘akon as per the guidelines of Directorate General of Mines Safety, Gwalior (U.P) 

No. of Trucks Required (maximum): 

Total capacity of mine Mls DISHA ENTERPRISES 16100 m’ per year 

- Total tio, of working da ys : ‘ 300 days 
ome a ested proprietor 
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Building Stone, Khandas & Gitti, Boulder extracted in a day 53.677 cum 

Building Stone, Khandas & Gitti, Boulder extracted in one truck ; 13 cum (approx.) 

No. of truck required per day : Approximately4-5 

Truck/tippers 

Restriction of mining: 

The target testing and advanced stages of exploration require larger field camps and the use of heavy 

equipment at the worksite. Only trained workers or authorized visitors shall be permitted onto worksites 

where heavy equipment is operating, 

Only properly licensed and trained personnel shall operate heavy equipment. Workers shall be 

constantly vigilant and never approach heavy equipment unless they are certain the operator knows 
where they are, what they intend to do and where they intend to go, 

Crews shall be fully trained for the job, They shall be provided with appropriate personal protective 

equipment (¢.g., hard hats, steel-toed boots, hearing protection, gloves, goggles and dust masks) Drill 

rigs shall comply with all safety requirements (e,g., guards that cover all moving parts of machinery. 

high pressure air hoses secured with clamps and safety chains) 

2.10 GENERAL FEATURES: 

It is a Building Stone, Khandas & Gitti, Boulder mining project over an area of 1.61] ha. at Village: 

Barokhar Khurd, District Banda, Uttar Pradesh. It has been proposed to collect 12100 m’ per year of 

Building Stone, Khandas & Gitti, Boulder annually as per LOI. 

Vehicular Traffic Density: 

The roads connect from the mine site to SH-49 which is 1.0 km further west. So, a pass way at every 

100 m distance will be provided to facilitate easy and smooth movement of heavy duty trucks, 

The State Highway has traffic density less than 3-4 trucks per day. On these Highway trucks/trolleys ply 

regularly and these will casily accommodate additional trucks/tippers per day, 

Township: 

Since this mining is intermittent and laborer employed legac be mostly from adjoining areas, no 

establishment of a colony is proposed. 

Power, Watér and Other Infrastructure Requirement Power: Bo {*p 
Cee ei ies Will be carried out manually ie; extraction of the Building Stone, Khandas & Gai. 

Boulder: and Io by the working people, only during. the day time, Hence there is no power 

ent for the project. sera ETE for lighting in the shelte: ast 
the mini some i ail 

Proprietor atte eve: 

, R.B a ‘ Gel RE 
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in the Building Stone, Khandas & Gitti. Boulder projects there is as such no need of water to carry out 

operations. Water will be required for drinking purpose and dust suppression. The number of working 

people is 27 so the water required for drinking’ purpose for the workers will be around 0.37 KLD, for 

Plantation will be 0.16 KLD & for the dust suppression will be 7.20 KLD, making the total water 

requirement will be 6.43 KLD. This water will be supplied from the nearby area. 

Daily water demand 
7.73KLD 

ee” 

Drinking Purpose Dust Suppression For Plantation 

0.37 KLD 7.20 KLD 0.16 KLD 
i Oe a A 

Infrastructure /Site Services: : ‘ 

The workers are mostly locals living in the close proximity of area and will work in shifts during day 

time only thus there is no requirement of major infrastructural facilities at the site. The following 

infrastructure facilities will be made available for the workers. 

The site services like temporary shelter, first aid box, drinking water and portable toilets facilities will 

be provided to workers at the mine site. 

2) Manager’s Office: The activities shall be supervised by one competent person as overall 

manager. In addition one mining mate cum blaster is proposed to supervise the drilling and 

blasting operation. Main administrative office is proposed to be set up in nearby locality on 

rental accommodation. However, at site one office of Manager is proposed of about 5 x 3 mtrs 

Size which shall also provide accommodation for key supervisory staff as well. 

b) Canteen -cum-rest shelter: In order to provide the rest shelter for the personne! working inthe 

mine and also to provide tea/refreshment etc. as per the Mines Act, 1952. The arrangement shall 

be made to install a rest shelter-cum-canteen as shown in plate no.4 and shall be utilized by the 

workers. The rest shelter will be for having rest during the lunch hours by the operators/ lator. 

As <5) Ms pas of rest shelter shall be about 15 x 3 meter to accommodate the working labors, 

“eo FiratAid Room: To provide the first aid for any sort of injuries encountered during the miting 

j operation,’ oe: sznall festa. coc WAN: Be jphivided: a) wife elke) Fleil ald (Gand ‘siflard 

= stb of material/medicines needed for first aid will be provided as per requirement. As the 
~ ‘Mining Engineer/Manager and Mining Mates are qualified first aides, they can provide firstaid 

to the Jahor on the spot. +ERPRISES 

aleeRIOH Sis not provided. however in future if women workers 

ire employed, arrangement for a small PRSHREMAN be made as per the requirement, 
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e) Water Supply: The water supply for drinking purpose proposed will be made available by 

hired tanker. The water will be taken from the village Public water supply which is just 0.5 Km. 

away from the mine site and is controlled by the public health department of the state 

Government. The water form supply tube well is used for the entire village Banda. Therefore 

the same arrangement shall continue for the mines as well. 

f)} Store: Since the mining operation will involve heavy earth moving machinery, a small 

storeroom. will be provided for day to day operations, No provisions for a separate workshop are 

being made as the heavy repairs will be carried out elsewhere. 

Manpower Requirement: 

The manpower requirement for the proposed project will be around 21, Apart from these the local 

manpower may also be required for excavation, transportation and loading/unloading of Building Stone, 

Khandas & Gitti, Boulder in dumpers/trucks/trolleys. 

S. No. _Category Numbers _| 
1. Mining Engineer({Full time) 01 

2 Geologist(Fulltime) co] 
3. Mines mate / Blotter oi 
4. Drivers 03 
5. Supervisor 02 
6. Time Keeper 01 
7. Office Assistant/Dispatch 01 

Supervisor 
8 Compressor operator 01 
9. Wagon Drill operator Ol 
10. Piece rated workers 9 

TOTAL 21 

FEWWEARR NK 

PPRISES 

Proprietor 
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CHAPTER-3 

DESCRIPTION OF ENVIRONMENT 

3.0 INTRODUCTION 

This section contains the description of bascline studies of the area within 10 Km radius surrounding 

the Barokhar Khurd, “Building Stone, Khandas & Gitti, Boulder Mine”, Tehsil- Naraini, District- 

Banda, Uttar Pradesh. The study was undertaken for prevailing environment in respect of land, air, 

water (both ground and surface), soil, noise, biological (both flora and fauna). The data collected has 

been used to understand the existing environment scenario around the proposed mining project against 

which the potential impacts of the proposed project can be assessed. 

3.1 STUDY AREA AND PERIOD 

Studies of various environmental parameters have been done within 10 km radius area of the proposed 

project site. The impact identification always commences with the collection of baseline data such as 

Ambient Air Quality, Meteorology, Ground and Surface Water Quality, Noise levels, Soil Quality. Land 

use pattern, Biological Environment and Socio-economic aspects, within the study zone of 10 km. 

radius. 

3.2 LAND ENVIRONMENT 

LAND USE PATTERN 

The land use pattern will mainly deal with the land use and land cover study within project site and 

surrounding buffer area. Land use refers to Man's activity and various uses which are carried out on 

jand, Land cover refers to natural physical characteristics of earth surface like natural vegetation, water 

bodies, rock/soil, artificial cover and others result to land transformation, 

Land use and land cover are interchangeable process duc to man's activities interference. 

10 km radius study buffer area has taken for preparation and analysis of land use pattern, 

Adopted Methodology 

Data Used 

¥ Satellite Image- Resourcesat-! ‘ Photocopy 

¥ Sensor- LISS Il 

“ Band Combination- 2.3.4 aor, Ady Ge t “ OCs RISES 
Y Ancillary SO} Toposhces nd other tie DSHEET 25 aly 
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Salient features of the adopted methodology for land use maps preparation of study area are given 

- below; 

l 
¥ y 

Satellite Data Acquisition Ancillary Data as SOI 

Topo map and Google data 

Satellite data enhancement and Geo- referencing of 
classification of study area ancillary data 

Land use and land cover map preparation with 

GIS layers generation using DIP and Visual 
Interpretation 

v 

Ground Truth Survey 

Rectifications of land use/land cover maps 

and generate study area statics 

Final Map Composition at 

1:50,000 scale 

Mine Lease Area: - 1.61 Hec, 

ANALYSIS OF LAND USE PATTERN 

Table 3.1 Land Use/Land Cover Area Statics of Buffer Zone 

S.No. LU/LC Class Area in Sq. hectare YoArea 
1 River/Stream/Canal 975.15 3.04 
2 Pond/Lake/Reservoir . 680,93 2.12 
3 Crop Land $135.54 16.00 
4 Fallow Land 19445.76 60.60 
5 Forest 2806.96 8.75 
6 Human Settlement 631.78 1.97 

ea le Mini 35.41 6.11 
AAO. > tak | Land ee 2201.15 6.86 

J —T 9 5 Land Without Scrub L c 0.55 
©. ps. > Total __su4 -GISHA _ 100.00 

UI \Somece: Image Baxed 

me vi wales Proprietor asted 
' 4 tty f Spree Sanaa 

i e / 2 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Pie Chart of LULC 10 km Radius Buffer Study Area 

Land use map of Buffer zone 

Land Use Pattern Map of 10 Km Radius Study Area 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Satellite Image Of 10 Km Radius Study Area 

is Re, i ey AR sR es 1 I: es 1 

* an J 

ww Pe ee SS SS Sr Sree SS See SED 

Legend | Name Of Project- Suliding Stone (Granite), Khandas, Gitti & Boulder Mining Project) 
[__] mine At- Village- Kulpahar, Tetrsit- Kutpaher, 

District- Mahoba (U.P.) 
~~ Rall By Mie- Bharat Granite Stone Works 

Road Prop: Sh. Mustageem Khan S/o Sh. Ajes] Khan 

[__] Forest 
; “ . Sateiite Data- Resourcesat-2, LISS Mm MS 

The Study area is dominated by Agricultural land as fallow & crop land which are covering 60.60 any 

16.00% Of total study area respectively, 

y os ae. bea 

Selection of Air Quality Monitoring Stations 
} ne ! TERPRISES mbtEMYy air Quality monitoring stations werg selaat@h rift yon the basis of surface influetce. 

demographic influence and meteorological influence. From the preelorca! data already available at 

Photocopy Artested 3 
\ Dy 

‘ = PR —— “A 

R= HRY 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

the near-most site the frequency and duration of wind is preliminary determined. from which the ‘likely 

wind rose diagram is first drawn. Out of four, two monitoring stations were selected in the direction of 

the most predominant wind direction (Up wind); one in the downwind side. one closer to the project 

site. 

24 hourly monitoring was carried out for SO, NO;, PM3s & PM)» twice a week at each station fora 

study period of 3 months 

3.3.1 Wind Speed 

Wind speed and wind direction data recorded during the study period is useful in identifying the 

influence of meteorology on the air quality of the arca. Based on the collected meteorological data, 

relative percentage frequencies of different wind directions are calculated and plotted as wind roses of 

Sixteen directions viz.. N. NNE, NE. ENE, E, ESE,SE, SSE, S, SSW. SW, WSW, W, WNW, NW and 

NNW for cight hourly and twenty four hour duration respectively. The observed wind pattern during the 

study period is described below and is plotted for the study period. The predominant over all wind 

patterns for the study period is from West to East direction, 

Windrose Diagram 
% Frequency of Wind Speed from # Direction 

% ns 

Wind Seeed (rn/s) 

© 1-25 cn ¢ m7 
@ 4-10 b 
@s-s 
@ 4-6 
@ 2.4 

oe 

@ os-2 Wy uw [ 
’ 
| % 

| 
wen teow 8 

r 
19a | # 

mr f a 
= 39.6% 

a al 

; Vdetingd ac ke OS m/e - 
That ret 2207 # * 

; “Facto « OF/20/2018 to 93/12/2029 
Mor Date 1 Pea 04:30 

& 

hn E SES ENTERPRI WWs-DISHA 

es 3.1- Wind ; “---Photocopy Attestad a rose Diseroptietor 
‘ 4 
Um! B i ager eae Page2Z 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Methods for monitoring ‘ 

The Central Pollution Control Board (CPCB) has published comprehensive document on emission 

testing regulations (“Emission Regulations Part-3, 1985”), Those procedures relevant to the particulate 

monitoring are summarized in Table 3.2(i): 

Table 3.2(i): Methods adopted for PMy«, PM, SO, and NOx (as NO,) 

Minimum 
Parameters Technique Technical Protocol 

Detectable Limit 

PM: Gravimetric method US EPA Method 5 (ug/m”) 

PMio Gravimetric method IS 5182 (Part-XXII1) 5 (ug/m’) 

Sulphur Dioxide West and Gaeke IS-5182 (Part-II) 4 (ug/m’) 

Nitrogen Oxide Jacob & Hochheiser IS-5182 (Part-V1) 7 (ugim’) 

i, Particulate Matter (PM):- 

The CPCB method and IS 5182 (Part-XXII) adopt a very similar approach to particulate sampling. 

There are some differences in the expressions used, but they are generally of no practical significance. It 

is recommended that CPCB method is adapted. , 

ii, Equipment calibration: 

For accurate testing of emission sources, the components of the sampling train is calibrated by outsource 

and supplier (Master Calibrator) standards and solutions are used, calibrated under certified reference 

material, 

The ambient air quality primary data were collected to find the existing emissions / conditions. The data 

is given in Table No. 3.2 (ii) and the ambient air quality Secondary data is used. The data is given in 

Table No. 3.2 (iii) 

Table 3.2 (1i)- Ambient air quality Primary data monitoring stations 

Station Name of the Distance from the project site Zone/Study Area 
Code station [Project Arca 

AQ! Barokhar Khurd 0.29kms towards East Project Area 

AQ2 Girwan 2.00 kms towards South Study Area 

AQ3 Jarar 1.0 kms towards West Study Area 

-l—-Ag4 Paigambrpur 1,24 kms towards North Study Area * 

oj (ee Jan Barokhar Buzurg 4.00 kms towards North Study Area 

Table 3.2(ili) Ambient Air Quality SuMtaEs 

No.of — | Ndaaidithik’ | Minimum ees | cree 
observation tSuaation anit 

L = S07 AQ! a 11.46 ; 9.67 80.0 
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O
T
S
 

Se
 

ar
e 

(ng/m’) AQ2 11.25 9,12 10,13 
AQ3 11.98 9.36 10.80 
AQ4 13.51 9.53 11.88 
AQS 11,53 7.63 9.57 
AQi_| 26,78 20,79 24.57 

NO; AQ2 27.54 22.46 25.11 
, AQ3 24 27.14 21.45 24.64 80.0 

(ng/m [_AQs 28.74 21.72 _ 25.68 
AQS 26.34 20.78 24.71 
AQI _| 75.52 64,49 70.54 

phiO AQ2 74.61 61.45 64,58 
3 AQ3 24 68.24 61.48 64.84 100.0 

(He/m AQ4 $1.94 72.16 16.45 
AQS 67.37 62.94 64.80 
AQI 39.51 33,74 37.26 

PM2.5 AQ2 +, 37.24 31.41 34.71 én 
(ng/m’) AQ3 38.51 31.47 33.97 : 

AQ 40.15 34.56 37.55 
AOS 38.39 32,69 35.55 

Observations: 

Ambient Air Quality Monitoring reveals that the maximum & minimum concentrations of PMyo for all 

the AQS monitoring stations were found to be ranging between 75.52 pg/m* and 61.45 g/m’ and the 
maximum & minimum concentrations of PM3; for all the AQ5 monitoring stations were found to be 

ranging between 40.15 ig/m? and 31.41 g/m’, 

As far as the gaseous pollutants SO, and NO, are concemed, the prescribed CPCB limit of 80 g/m’ for 

Residential and Rural area has never surpassed at any station, The maximum concentration of SO2 was 

found at AQ! with a value 13.51 g/m’ and minimum at AQ2 with a value 7.63 g/m’, The maximus 

concentrations of NO2 were found at AQ3 with a value 28,74 g/m’ and minimum at AQ4 with a valse 

20.78 prp/m’ 

Free SiO;: 

-Table 3.2 (iv) Silica Contents in dust of air samples collected 

_ SIO, (ng/m’) |_AQI__|_AQ2 AQ3 AQ4 AQS_ 
Minimum 2.02 4.48 3.69 5.05 4.23 

Maximum 4.53 1.95 4.09 4.45 3.78 , 

Observations: , 

_ The concentrations of SiO; were found to be in range of 4.53 to 2.02 jag/m’. Photocopy Atterrec 

43e . 
3.4 WATER ENVIRONMENT rn 

) RPRISES R.B 
3.4.1 GROUND WATER Mis-DISHA ENTE Botary, Adv a ne 

Throe “water samples were collected from the study area. opnetat sampling points is shows ie? 

TESS ann | i) 
Page 

BAT BRE 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Table 3.4.1 (i) and the physico-chemical analysis of the water samples is given in the Table 3.4.1 (ii). 

Table 3.4.1 (i) Ground water sampling locations : 

Station No. Sacaiton Distance (km) 

Gwi Jarar 1.0 kms towards West 

GW2 Girwan 2.00 kms towards South 

GW3 Paigambrpur 1.24 kms towards North 
Gw4 Barokhar Buzurg 4.00 kms towards North 

ERPRISES 

NisDISHA ENT 

Proprietor 

Table 3.3.1 (i) Physico-chemical properties ot ground water Study Arca 

Sampling Odabte 209 (EWN 

i | Photocopy Attested 

\ a Page 30) 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 90 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
=. 

Permissible Limit fa 
S.No] Parameter Tet Method | Results | Units oo the Absence of 

¥ Alternate Source 

1 [ptt 1$:3025(Part-} |) 7.19 os 65-85 y 

2 [Colour 1S:3025(Part-4) <5.0 Hazca $ is 

3 [Odour 1S-3025(Part-05) | Agreeable| - _|_ Agreenble Agreeable 
4 [Taste 1S:3025(Part-7) Agreenhie = Agreeable Agreeable 

5 [Vurbidity 1S-JO2S¢Part-10) <1.0 NTU 1 $ 
h | Total Hardness 18:3025(Part-21) mg/l 

tas CaCOy) 336,00 200 600 

7 [Catciumn(as Ca) 1S:3025(Part-40) 76.80 mg/l 75 200 

8 Magnesiom(as Mit) _|1S:3025(Part-46) 34.99 mg/l 30 100 

9 [Chioridetas CD 18:3025(Part-32) 6439 | mgl 250 1000 
10 |troeias Fe) _ [iS:3025(Part-53) 6.20 mg/l 03 No Relaxation 
tl [Fluotidetas F) APHA-4500 F 0.66 mg/i 1 L5 
12 [Total Dissolved Solid |1$:3025(Part-16) 792 mg/l 500 2000 

1} [Phenolic Compound |S: 3025 (Pare-43) mg/l 
(as CH.OH) <0.001 0.00 Imax 0,002 Max 

tonic Detergents jAnnex K of mg/l 1S 13428 0,1 02 A pi 1.0 f= 

3550,) _|1S:3025(Part-24) 28.73 | mg/l 200 400 4 
16 [Nitrate tax NO) 1S; 3025 (Part-34) 3.4 my/t 45 No Relaxation 

17_ [Cadmium (as Cd) _|18-3025(Par-t 1) <0.00) mg/t 0.003 No Relaxation 
18 [Lead (as Pb) 18:3025¢Part-47) <6.01 mg/l 0.01 No Relaxation 

Total Chromium — + [Annex J of IS-13428 : Tt) Vas O01 | sgl 0.05 No Relaxation 

20_ [Copper (as Cu) 18:3024Part-42) <0.0) ’ 0,05 = 5 
2} [Total mene 5 <D.! my OS No Relaxation 
22 [Mineral Hse Part-39) <0.) mg/l as No Relaxation 
23 [Chloramines (as Cl.) [15:3025(Part-26) <10 mgt 4 No Relaxation 

a, [Free Residual 1S: 02S Part-26) 2 LON lorine | 1 = 0.2 1 

25 |Aluminium {as Al) _ |1S:3025(Part-55) 0.0) mg/l 0.03 0.2 
24 [Zinc 1S:3025(Part-49) <10 my _. $ 15 

27_|[Manganese (as Mn) _|1S:3025(Pant-59) <0.1 0.1 03 

24 |Barive ( Ba) Anweit of <0.1 07 No Relaxation 
x 1S 1428 ‘ _mg't : 

29 [Biron (im B) 18:3025(Fart-57) <1 sgt 0.5 | 

30 {Selenium (Se) 1$23025{Part-56) <0.01 mg/l 0,01 No Relaxation 
Annex J of : 

31 [Silver (As Ag) IS 13428 a. Oo! No Relaxation 

32 | Mercury (as He) 1$:3025(Part-48) <0,00) mg/l 0.001 No Relaxation 

33. [Molybdenum (Mo) —[18:302.(Part-2) “<0.0) _mog/| 0.07 No Relaxation 

34 [Nickel (ox Ni) 18:3025(Part-54) <0.01 my! 0.02 No Relaxation 
35 _ [Arsenic (as As) 1S:3025(Part-37) ae a 0.01 0.05 

Poly Nuclear Aromatic [APHAG440 36 lias cosas 0.000 | an 0,000) No Relaxation 

Sg Co paella <0,0001 , | 0.000 No Retmxation 
78 [Alkalinity 1S:3025(Part-23) 536 mg/l 200 600 
39 |Sulphie (as HS} — [15:3025iPart-29) <0.01 rg 0.05 No Relaxation 
40 |Cyanide (xs CN) 18:302 Part-27) <O.01 mg 0.05 No Relaxation 
4) |EColi 1$:1622 Absent JE. Coli/t Absent Absent 

42 |Coli form 1S:1622 Absent |MPN/I Absent ases' 
MisDISHA ENT 

ar pling Ni ber 2019 (GW1) Proprietor inane 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Acceptable Permissible Limit in 
S.No Parameter Test Method Reselts Units Limi the Absence of 

Alternate Source 

| | px 1S:3025(Part-11) 7.16 PRs 65-85 . 
| 2 [Colour {$3023 Part-4) <3,0 Hazen 5 15 

+ [Odour 1S-3025( Part-05) Agreeabsle . _Agsecable Agrecable 
4 [Tame tS:3025(Part-7) Agroeable - Ayyecable | Agrecable 

S$ |Turbiditw 1S-3025(Part-10) <L0 NTU t $ 

| 6 [Tort Hardness 1$:3025¢Part-2)) my/t 
| (es CuCO,) 348.00 200 600 

7 [Caleiumias Cay __[15:3025(Part-40) 80.00 | mg/l 75 200 
&__[Magnesium( as M 15:3025(Part-46) 35.96 mg/l 30 100 
9 [Eiioride(as Ch) [IS:3025¢Pan-32) 64.94 | mg/l 250 1000 
1) |Iron(as Fe) 1$:3025¢Past-$3) 0.24 mg/l 03 No Relaxation 
I} |Fiooeidetas F) APHA-4500 F an mg! i is 
12 [Total Dissolved Solid [1S:3025(Part-16) gO4 mg/l $00 2000 
15) [Phenolic Compound |18: 3025 ( Part-43) mg/l 

C,H/OH) «6.001 0.001 max 0.002 Max 

Detergents [Annex K of mgt 
1S 13428 BS 'f 

15 [Sulphate (as SO,) _|1S:3025(Part-24) 2434 | _mgl 200 ao02C~ 
16 [Nitrate fas NO}) 1S: 3025 (Part-34) 336 mg/l 45 No Relaxation 

1? [Codminm (an Cd) 1S-3025¢ Part-4 1) <0,001 mg/l 0,003 No Relaxation 

18 [Lead (as Pb) 1S:3025¢Part47) <0.9) mg/l 001 No Relaxation 
Total Chromium = __ [Annex J of (8-13428 : 9 lsc) “001 | sigh 0.05 No Relaxation 

MN) [Copper (as Cu) 1$:3025¢Part-42) =0.0) ang 0.05 LS 
Ti [ola S$. 3025 (Pan-34) <b. me ts No Relaxation 
2 Mineral OF : 39) 01 mg/l Os No Relaxation 
33 [Chloramines (as Cl.) |IS302HPart-26) <16 rg 3 No Relaxation 

Free Residual 1S:3025(Part-26) 
pl lors <0.! w/ 02 ! 

35 [Aluminium Ga Al) |i83025(Part-55) “0.01 mg/l 0.03 02 
26 [Zine 1S-3025(Part-49) <1.0 el _ 5 is 
27_ [Manganese (as Mn) _[1S-3025(Part-39) <6.! wz 01 03 

Annes F of 2h | Barium ( Ba) 819498 «0.1 oa 0.7 No Relaxation 

39. [Boron (is 8) 18:3025{Part-57) <1 | mel 05 ] 
W [Selenium (Se) 1S:302SPart-56) “0.01 ml 6.01 No Relaxation 

31 |Sitver(asagy [ane tof O | at 0.1 No Relaxation 
32_ [Mercury (an Hg 1$:3025(Part-48): <0,001 mg/l 0.001 No Relaxation 
13 [Molybdenum (Mo) —_[1S:3025¢Purt-2) «0.0! mg/l 0.07 No Relaxation 
34 [Nicke} (as Ni) 1$:3025(Part-S4) <001 | mpi 0.02 No Relaxation 
35 [Arsens (as Ax) 1S-3025(Pant-37) <0) | met 0.01 0.05 

Poly Nuclear Aromatio [APHAG440 A 
Mw | tedio Catt 0.0001 me! 0,000) No Relagation 

APHACESO 0.0001 | aay | 9.0005 No Relaxation 
1S:3025(Pan-23) 536 met 200 oon 
1S:5025(Part-29) 0.0) | ing 0.05 No Relaxation 
1S:3024(Part-27) 0.0) 0, No Relaxation 
18:1622 Abwent Absent 

1$;1422 i Aboent Absent 

Proprietor ’ 

70%/ J { Photocopy Atvesive: 
Sampling December 2019 (GW1) yer @TeE 

; ; { + ~ ~ oS DD Lyd 5) 32 
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BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Permissible Limit in 
S.No Parameter Test Method Results Units Pair the Absence of 

Alternate Source 

| |p WS:3025(Part-t 1) 7.42 ; 6.5-8.5 F 

2 [Coloer 1$:3025(Paurtt) <$.0 Hazon $ 15 
1 |Odour ISJ02KPat-0S) | Agreeable| - =| Agreeable Agrecable | 
4 [Tame 1$3025Pant-7) Agreeable| —- Agreeable_| Agreeable 
S [Turbidity 1S-3025(Part-10) <10 NTU i $ 

I S§:3025¢Purt.21 l 6 ee 1S:3025¢Purt 21) 44800 my/ 300 680 

7 |Calciamn(as Ca} 1S:3025(Part-40) $1.60 mg/l 73 200 
% IM as 1S-3025(Part-46) 34.99 mp/l 30 100 
9 as Cl) IS:3025(Pan-32) | 68.94 mg/l 250 1000 
10. |lrontas Fe) 18:3025(Pan-33) 0.20 mg/l 03 No Relaxation 
11 [PF lyoridetas Ff) ATTHA-4300 F 0.73 my/l 1 1.5 

12 | Total Dissolved Solid [1S:302S¢Part-16) R06 my/| $00 2000 

13. [Phenolic Compound |1S> 3025 (Part43) mg/l 
as CHOH) <0.001 0.001 max 0,002 Max 

Defergents jAnnex K of mg/l 

1S 13428 = Ce — 
_!s 2 50,) _|1S3025(Part-24) 28.73 | mg 200 4 YY 

16 | Nitente (as NO,) 1S: 3025 (Part-34) 3.36 mg! 4s No Relaxation 

17 [Cadmium (as Ca) [1S-3024Part-at) <0.001 | mi 0.003 No Relaxation 
18 [Lead ( as Pb) IS3025(Part-47) <O.01 mg/t 0.01 No Relaxation 

Total Chromium Annex J of 18-13428 , I bp al 0.05 No Relaxation 
20 [Copper (as Cup 1S:3025(Part-42) <0,01 mg! 0.05 LS 
F la . <D.t 
2 [Mineral Oi IS: Part-39) =0.1 _mpt 05 No Relixation 
23_|Chlormmines (as Ch) [1S:3025(Part-26) <i0 4 No Relaxation 
m Free Residual 18:3025(Part-26) <0! = 02 \ 

25 jAluminiumt(as Al) — [1S;3025(Part-55) <0.01 typ 0,03 0.2 
6 {Zine 1S:3025(Part-49) <1.0 mg/l 5 15 

27_| Manganese (as Mn) 1S:3025(Part-$9) <0.) amg’ 0.4 0.3 

Anvex F of 
2% |Bariwm ( Ha) ts 13428 “a. sas 0.7 No Relaxation 

29 {Goren (os B) (S:3025(Part-$7) <0.) my 0.5 I 

3 {Selenium (Se) 1S:3025(Part-56) <t.01 mpl 0.01 No Relaxation 

1 |Silver(As Ag) pei <0.) ot No Relaxation 
32_| Mercury (as Hy) [1S:3025(Part-48) <D.00) mg/t 0.001 No Relaxation 

13 [Molytdenum (Mo) [1S:3025¢Part-2) <0.01 inl 0.07 No Relaxation 

34_|Nickel (ax Nij |1S:3025(Part-$4) <0.01 my! 0.02 No Relaxation 
35_| Arsenic (ax As) }IS;3025(Part-37) <0.01 | _magit 0.01 0.05 

Poly Nuciest Aromatic [APHAGSO 
Mh Hydro Carbon 0,000) mit 0,000! No Relaxation 

» [Poly Chlorinated APHAG630 
2s Ma) hae <0,0001 0.0005 No Kelaxation 

biphenyt mg! 
3... j|Alkalinity _US<3025(Part-23) 344 mpl 200 600 

5 34 [Sulphide {os HyS) _|18:3025(Part-29) 0.01 me? 0.05 No Relaxation 
ad [Cyanide (ey GN) __[19:3025(Part 2%) O01 | mgt 0.05 No Relaxation 

[Econ ~ \,__ ¥S8:1622 Absent PE ColliiOmt Al a Absent 
+ Coli form 11S:1622 A Absent 

Proprietor Photocopy Atteste: 
* 

Samp g October 2019 (GW2) ' (HE 

% a R.B 
Botary Adi icgete
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BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Permissible Limit in 
S.No| Parameter Test Method | Results | Units — the Absence of 

4 ‘ Alternate Source 

T pn 1S3025(P art 1) 750 : 6545 : 
7 \Colour [S302 Para) 0 | Teen r is 
7 |Odour 15-3025(Part08) | Agreeable| Agrecable Agreeable 
EU tS2025(Part-7)_| Agreeable}|__-_|_Agreeable | _Agreesble_| 3 |Turbidity 1S-3025(Pant-10) <0 | NTU i $ 
6 | Total Hardness 1 = bs 153024 Par-2!) mg) jee as 

7 Ca) lis3025¢Part-40) a0 | mpl | 7s 200 
% 1S-3025(Part-46) 35.19 | mph 30 100 
9 \Chloridetas Cl) 11S:3025(Pare32) 4055 | mpl 250 1000 
10 fironias Pep 15:3025(Part-53) 024 | mpi 03 No Relaxation 
11 [Fluoride(as F) APHA-A500 F 142 | mpl 1 1s 
i> [Total Dissolved Solid |1$:3025(Part-16) ae 300 3000 

ey ae fiS= 9025 (Pee43) 1 eg: | 8” | Gootmex 0,002 Max 
Detergents Ree ot al mg/l 02 \' i 

5 {as S0,)  |18:3025(Part-24) 2096 | mpl 7) 00 
16 [Nitrate (as NOw) [18-3025 (Part-34) 1.36 _| _ gi ss No Relaxation _| 
7 jum (aa Cd) |1S-3025(P arta) =.001 | mpl 0.003 NoRelmasion 
TS Tiead (as Pb) 1$:3025(Par-4?) <0) | mpi 0.01 No Relaxation 

‘owl Chromium Annex J of 1S-13428 
19 (ns Cr) <5! mg/l 0.05 No Relaxation 

ae 0.05 is 
03 “No 

mp! 05 eto 
aa 4 No Relaxation 

24 lie 02 ' 
35_[Aluminiom (ax Al) _[1S3025¢Pact-55) an _| at 0.03 02 
2 [Zine 1S3025(Pan-49) <0 | mg 5 Ts 
27_| Manganese (as Ma) 1S:3025(Part-59) <0.) mp 0.1 03 

24 [Barium (Ba) evant <0) = 07 No Relaxation 

30 |Gorce (as B) 1S3025(Pant-57) =i mal os i 
30 [Sclentam (Se) hts:3025(Part-56) <0.01 | mph 001 No Relaxation 
31 |Siver(Asagy md of le 0. No Relaxation 
55) 1S: re ae 0.001 No Relaxation 
7) [Molybdenum (Mo) IIS: O01 | mgt 0.07 No Relaxation 
34. [Nickel (aa Ni) 11S:3025(Part-54) <0,01 | mph 0.02 No Relaxation 
35, lAmenic (as An) [183025 Part-37) <001 | mgt 0.01 nM 

Poly Neclear Aromatic |APHAG440 No 
% Hydro Cart <0,000! mgt 6.0001 Retaxation 

37 [Poly Chlorimated = J APHAG630 = 0001 0.0005 No Relaxation 
bipheny! mph 

i [1s3025(Part-23) 336 200 000 
n ]iS:3025(Part-29) 0.01 _| mgt 0.05 No Relaxation 

; fis302sPact-27) O01 | met 0.05 No Relaxation 
4) [ECoh . _\ 1831622 at 

> 

a\ we Aye} / 
~ Sampilag November 2019 (GW2) 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Permissible Limit in 
S.No| — Paraiueter ‘Test Method | Resatts | Units | A*SF'ME | the Absence of 

- Alternate Source 

1 pH ~ |ES902S¢Part-1 1) 7A2 - \ 65-85 . 

2 [Colour 18:3025(Part-4) <5.0 _ Hazen 5 i$ 
' 3 JOdour (S-3024Pan-05) | Agreeable| Agreeable Agreeable 

A [Taste 1S:3025(Part-7) Agreeable ~ __|_Agrocable Agrecable 
5 |Turbidity {S-3025(Purt-10) <10 NTU 1 $ 
6 [Total Hardness 18: 3025¢Part-2!) ma/t 

(as CaCOy) 304.00 200 600 

7 ee 1S:3023¢Part-40) 6560 | mpl 75 200 
i Maprenentae Mg) _|18:3025(Part-46) 34.02 mg/l 30 100 

9 |Chioridetas Cl) 1S3025Part-32) 42.58 mg/l 250 1000 
(0 [irontas Fe) 1$:3025(Part-$3) 033) mg/l 03 No Relaxation 
11 [Pluneide(as F) APHA-4500 F 1.42 my! ! 15 
12 | Total Dissolved Solid |IS-3025¢Pant-16) 698 my/| $00 2000 
13 [Phenolic Compound IS: 3025 (Part-43) meg/! 151,081) <0.001 0.001 max 0.002 Max 

Detergents [Annex K of mg/l 
1s 13428 base 93. Wh. Pa 

qj 21,74 mgt 400 

16 [Nitrate (ms NO) [JS: 3025 (Part-34) 1.86 my/t 45 No Relaxation 
17 [Cadmium (aad) _[1S-3025(Part41) =0001 | mg/l 0.003 No Relaxation 
18 [Lend (es Pb) 1S:302S{Part-47) <0.01 mg/l 0.01 No Reiaxation 
19 — Annox J of 18-13428 <0) ai 00s No Relaxation 

20 |Copper(esCu) ‘| IS:3025¢Part-42) <0.01 0.05 15 : 

eas pee 22 [Mineral Oi - 39) <0. * mg/l 0.5 No 

23. [Chlormmines (9s Cl.) |tS3025(Part-26) <1.0 og) 4 No Relaxation 
4, [bree Residual 1S:30254Part-26) cl reo 4 re 02 ' 

25 [Alwminjom (as Al) |IS:3025¢Punt-35) <0.01 mg/l 0.03 02 
2% [Zine 1S:3025Part49) <in mgt $ 15 
27_|Mangonese (as Mn) |1S:3025(Part-59) <1 sgt On 0.3 

29 [Baim (Ba) error 1 | 07 No Retaxation 
29 |Boron (as B) [$3024 Pant-57) ce a os i 
30 [Selenium (Se) [$:3025(Part-$6) 0.01 rg 0.01 No Relaxation 

; Annes J of 3t |Silver(As Ag) 1S. 13428 <0.1 0.1 No Relaxation 

32_[Mereury (as Hg) _|1S:3025(Par-48) <0.001 me’! 0.001 No Relaxation 
33 [Molytclenum (Mo) _ |IS-3025Pari-2) <0.01 mg 0.0? No Relaxation 
14 [Nickel (as Ni) (S:30254Part-$4) 0.01 “mgt 0.02 No Relaxation 
is |Avscni (ax Ant 1S:3025(Pan-37) <0.01 mg) 0.01 0.05 
rm uate APHAGEO <,000) , 0.0001 No Relaxation 

~ (yt lied hime <00001 | ax | 0.0008 No Relaxation 
“| 38 _|A 15:3024Part-23) 364 omg 200 600 

1S-302(Pan-29) <0.01 mpl 0.05 No Relaxation 
18-3025{Part-27) 0.07 mgt 0.05 No Relaxation 
1S:1622 Ale Abaces 
1$:1622 Aboont 

(a Proprietor 
. Oper’ ¢ A Photocopy Ateneo 

: 2 December 2019 (GW2) xe ‘ qt 

6, Page 
R B sioara 

Olal ¥ Advoecat 

Randa til i 

3* 9-84 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
——————— — 

Permisvible Limit in 
SNe| Parameter Test Method | Resutts | Units | A°SPHIE | the Absence of 

Alternate Source 

1 Tpit _ [1S3025( Paet-1 1) 7.50 . 6.58.5 - 
2 [Colour }IS:3025(Part-4) <5.0 Hazen 5 15 
3. [Odour [fS-3025(Part-05) Agreeable| . - Agreeable 
4 [Taste J#S:3025(Part-7) Agrecable| = Agrecable _Agreeable 
5 [Turbidity |tS-3025( Part-10) <1.0 NTU | 5 
6 [Total Hardness 15:3025(Part-21) 

7 |Calchunias Ca) 1$:3025(Part-40) 60.80 me 75 200 
a it as Mg) _|15:3025(Part-46) 35.19 mp 30 100 
9 |Chioridefas C1) 1S:3025(Past-32) 40.55 mgt 250 1000 
oe 1S:3025(Part-53) 024 mpl 03 No Relaxation 
lt [Flooridetas F) APHA-4500 F 142 mgt 1 1.5 
12 [Total Dissolved Solid |15:3025( Part-16) 0 mp! $00 2000 
13 [Phenolic Compound |1S: 3025 (Part-43) mpi ax C,H,0H) <0.001 0.001 max 0.002 Max 

Se a ee as 02, s 10 
15 [Sulphate (as'SO,) _|[18-3025(Part-24) 2096 | mpi | 200 “o2OC~«S 
16. [Nitrate (es NO,) —_[15: 3025 (Part-34) 1.86 mg/l 45 No Relaxation 
17. [Cadmium (asCd) —_[15-3025(Part-41) <0,001 m/l 0.003 No Relaxation 
18 [Lend (as Pb) [S:3025¢Part-47) <0.01 my/l 0.01 No Relaxation 

Total Chrono Annex J of tS 13428 
19 kascr) 0.01 mg 0.05 No Relaxation 

20 _ [Copper (as Cu) 18:3025(Part-42) <0.01 sm 0.05 15 ; 
Loot ia 33025. __ <I ny Os No Relaxation 

22 [Mineral Oit 1S-3025(Part-39) 0.1 amg’ 05 No Relaxation 
23. [Chioramines (as Cl,) [IS:3025(Part-26) <9 _mg/ 4 No Retaxation 

Free Residual 1$-3025(Part-26) 4 lohtorina «0.1 mig) 02 { 

25 [Aluminium (as AT) |IS-3025(Pust-SS) <0.01 mgt 0.03 0.2 
26 |Zine 1S:302(Part-49) <1 eme/l 5 1s 
27_ [Manganese (as Mn) IS302MPart-$9) <1 mmug/t 01 03 

Annex F of 
28 [Barium ( Bian) iS 13428 0.) ain 07 No Relaxation 

29 [Boron (as B) S:3025 Part-$7) 2.1 mg! os ' 
30 [Selenium (Se) S302 Part-56) 01 mg/l 0.01 No Relaxation 

31 [Silver (Ax Ag) reese ee Lue 0.1 No Relaxation 
32 [Mercury (as Hg) [IS:3025/Pan-4$) <0.001 my 0.001 No Relaxation 

73 |[Molybdenem (Mo) [18:3025(Par-2) 0,01 mg 0.07 No Relaxation 
34 [Nickel (as Ni) 15:3025¢Part-54) <0.0) ng 0.02 No Relaxation 
35 _[Arveni¢ (ms Ap) 1S;302S¢Part-37) <0.01 mail 0.01 0.05 

Eee <0.0001 | en 0,000 No Relaxation 
APHA6630 <0,0001 angi 06,0005 No Relaxation 

}15:3025(Part-23) 356 mg/l 200 600 
j 18:3025{Part-29) <0.01 mg) 0.05 No Relaxation 
ly 1S:3025{Part-27) <0.0) mgy/| 0.05 No Relaxation 

; TS:16a2 Absent 7 Absent 
|S:1622 Absent Absent 

\ OK Proprietor Photocgny Art est 

~ Sampling October 2019 (GW3) er Ree : | 

™ Shai Aruvia itip } 

AS~7-t&
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
—————____._._.____| |

e 

BANDA 

| Permissible Limit in 
SNe| _Parnmeter Test Method | Rewits | Units | ATSPPE | the Absence of 

Alternate Source 

1 [pH 1S:3025¢Part-11) 72 = 65-85 = 
2 {Colour 18:3025(Part-4) <3.0 Hazen 5 15 
3 [Odour 1S-3025( Part-05) ._ Agreeable Agrecable 
4 |Tase 1S:3025(Pan-7) Agrevable| Agrecable | ___Agreeable 
4 [Turbidity |1S-302% Part-10) <0 NTU 1 $ 
6 | Total Hardness 18:3025(Part-21) mg/l 

(as CaCO,) 404.00 200 600 

] ‘as Ca) 1S-3025(Part-40) S740 | myp/l 75 200 
4_[Magneniom(ns Mg) _ [1$:3025(Part-46) 63.18 _my/l w 100 
9 [Chloridefas Cl) 1$:3025{Pant-32) 137.89 mg/l 250 1000 
10 |trontas Fe) 15:3025(Part-S3) 0.10 mg/l 03 No Relaxation 
Lt [Fluoride(as fF) [APHA-4500 F 107 | __ malt ! Ls 
12 [Total Dissatved Solid }1$:3025(Part-16) #78 _mg/l 500 2000 

Phenolic Compound |iS: 3025 (Part-43) mg/l 
2s C4H,OH) <0,001 0.001 max 0.002 Max 

Detergents [Annex K of mg/l 
ths 43428 Ba 92, Ei 4 ! 

we SQ,) — [18;3025¢Part-24) 28.34 my! 200 400 
16 |Nitrote(asNO,) 1S; 3025 (Part-34) 341 mg/l 45 No Relaxation 
17 [Cadmium fas Cd) f1S-3025(Part-41) 0.001 nig 0,003 No Relaxation 
1% [Lead (as Pb) 1$:3025{Part-47) <0.01 mg/l 0.0) No Relaxation 

Total Chromium nnex J of 1S-13428 . "9 ti cn i <0.01 mg 0.08 No Retaxation 

20_|Copper (as Cu) 18:3025{Part-42) 0.01 mg 0.05 LS 
37 [Total sia : =<, | _ gi No Relaxation 
> [Mineral Oi 1$:3025(Part-39) <1 mgt OS No Relaxation 
23 |Ciforamines (ns CI.) [1S:3025(Part26) <10 tye 4 No Relaxation 

Free Residual 18:3025(Part-26) 
33 Ichiorios | = mgt as 
2S |Ahwninium (as At -3025(Part-S5) <0,0) mp! 0.03 02 

Zine 1S:3025(Part-49) <1.0 mgt $ is 
27_ [Manganese (as Mo)  [1S:3025( Part-59) <0. mgt o.1 63 

2x [Barium (ta) dR 1 | san 07 
2° [Boron (as B) [iS:3025(Pant-57) <0,1 met 05 
MW [Selenium (Se) jS:3025( Part-56) <0,01 _my/! 0.0) 

1) |SitveriAsAgy [Atma dof =e 0.1 
42 | Mercury (as Hg) 1$:3025(Part-18) <0.001 mgt 0.001 

33 |Molvbdenum(Me) IS: 3025(Part2} 0.0) my 0.07 

$4. [Nickel fas NOD 15:3025(Part-54) B01 mgt 0.02 
35 [Arsonic (as As) [153025 Part-37) 0.0) _myg/l 0.01 
% Pale Nuclear Aromatic [APHAG440 <0.0001 - 0.000! 

APHAG630 40.0001 ‘aia 0.0008 

1S:3025( Part-23) 392 ioe 200 
\ [tS3025¢Part-29) <0.01 my! 0.05 

Cymaktetay CN) —— S:3025(Part-27) <0.01 mei | 0. 
JE.Coll <5 & 9 S:1622 Absent V, 

Y Cob font | TS:1622 mi Absent 
(-— 

o* 
VS , ce 

Sampling November 2019 (GW3) 

Proprietor 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Permissible Limit in 
SNe| —_ Parumeter Test Method | Results | Units oe the Absence of 

Alternate Source 

1 Tpit 18-3025 Part-1 1) 7.28 - 65-85 i 
2 Colour - [153025 Paria) <$.0, Haven $ 15 

1 [Odour 15-3025¢Part-05) Agreeable . Agrecable _ Aureeable 

HE il tS:3025(Pae 7) _ | Agecabio! _"_-_|_ Agessble_|_Agressbie 
§ [Turbidity 1$-3025(Part-10) <0 NTU 1 5 
6 [Total Hardness 1$:302(Part-21) me/! 

(#5 CaCOs) 405.00 200 600 

7 [Caleaumias Ca) 1S:3025(Part-40) 57.60 mg/l 75 _200 
B_[Magnexinmins Mg) _|18:3025(Part-46) 64.15 mg/l 30 100 
9 [Chioridetas Cl) 18:3025¢Part-32) 145.94 mg/l 250 1000 

|tron(as Fe) 18:3025¢Part-33) 0.12 mg/i 0.3 No Relaxation 
1) [Fluoridetes F) APHA-4500 F 1.45 mg 1 s 

1S33024Part-16) 5% my/l $00 2000 

SSUES (Re | cee | | bcotaiex 0.002 Max 

pe 1 mel 02.) \ 
; <n) FIN | _ mpl . =. 
1 [Nitrate (as NOs) IS: 1025 (Part-34) 3.30 mg/l _ 45 No Relaxation 
7 (asCd) | 85-3025¢P arta} 0.001 mg/l 0.003 No Relaxation 
18 [Lend (as Pb) 15:3025¢Part-47) 0.01 mg/l 0.01 No Relaxation 

Total Chromium Annex J of 18-13428 : F 
' has cry <0.0) my! 0.05 No Relaxation 

20_[Copper (as Cu) 18:3025(Part-42) 0.01 mg/ 0.05 LS 
31 [Total {ISS 2025 (Pant34) Oi i 05 
23 [Mineral Oil |1$:30254Puart-39) 1 mgt Os No Relaxation 
23 [Chioeamines (as Cle) [18:3025(Par-26) <10 mg/l 4 No Relaxation 

TS [Aluminium (as Al) [18:3025¢Part-55) “0.01 gl 0.03 02 
26 [Zinc 1$:3025¢ Purt-49) <10 remy/t $ 15 
2? _|Mianganese (as Mo) _[1S:J025{Part-39) <0.1 mg! 0.1 03 

rr [Bacio Ba) seo 1 | at 0? No Relaxation 
30 [Boron (as B) 18:3025(Part-57) <0.1 mg/l 05 1 
30 |Seicninm (Se) 1S:3025(Part-S6) “0.01 mg/l 0.01 No Relaxation 

F Annex J of i) [Silver (As Ag) 1S 13428 <0.) wai 01 No Relaxation 

32_ [Mercury (asHp) | 1S-3025/Pant-48) <0,001 mgt 0.001 No Relaxation 

3) [Molybdenum (Mo) [tS:3025(Part-2) <0.0) mgt 0.07 No Reluxation 
34 [Nickel (as Ni) 1$:3025(Pant-34) <001 mgt 0. No Relaxation 
35 Arsenic (as As) 1$:302S(Part-37) 00! ry! 0.01 0.05 

ge [rocitennenr Aton FAPHASSIO <0.0001 | ney | 0.0001 No Relaxation 

APHAGE30 <0.000) | anal 0.0005 No Relaxation 

18.302 5(Part-23) 392 mel 200 600 
18:3025(Part-29) “0.01 roe 0.05 No Relaxation 

" {ES:3025(Part-27) O01 : 0 No Relaxation 
1Silf22 Absent 
1S:1622 on Absent Absent 

Z Proprietor 

f ie rs al —% ~ t 

Sampling December 2019 (GW3) Rotocupy Attestes 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
—_—_———_—oeowvrree=— 

“ayer foe Photocopy Attest, 

Permiasible Limit in 
SNo| ‘Parameter Test Method | Reselts | Units |“ — the Absence of 

Alternate Source 

7 Ip 1S:2025(Part-11) 730 - 65-85 i 
2 [Colour _[S:3025(Part-4) “3.0 Hazen § 15S 
+ [Odour [S-302KPart-0S) _| Agreeable : “Agroeable Agrecable 
3 [Taste 1S:3025(Part-?) Agreeable| _. - _Agreeable_| Agrecable 
[Turbidity 1S-3025(Part-10) <10 NTU T 5 
6 it 1S3025(Part-21 heen 3025(Part-21) wos | ™ ne ian 

7 [Culchentas Ca) 1S:3025(Part-40) 60.80 mg/l 75 200 
K__[Magnesiten(as Mg) _[1$:3025(Part-46) 65,12 met 30 100 
9 [Chioride(as Ci) 1$-3025(Part-32) 143.97 | _ mpl 250 1000 
10 lirontas Fe) 18:3025(Part-$3) 0.10 mel 03 No Relaxation 
Ti [Pluorde(as F APHA-4300 F Lis mpl 1 Ls 
12. [Total Solid [1$:3025¢Part-16) 882 mg/l 500 2000 
1} |Phenotic Compound 1S: 3025 (Part-43) <001 mp! 0.001max 0.002 Max 

Annex K of mpl 
1S 13428 Bi me PG hk a 

is [Sulphate (asSO,) _ [IS=3025(Part-24) 29.51 mg/l 200 400 
16 [Nitrate (as NOy) IS: 3025 (Part-34) 355 | mel 43 No Relaxation 

17 (Cadeniarns (as 1S-3025¢Part-41) Hoot | mel 0,003 No Relaxation 
18 [Lead (as Pb) 1$3025(Part-47) <0.41 mpl 0.01 No Relaxation 
19 oa Annex J of 18-13428 <0.01 - 0.05 No Retaxati 

30 [Copper (as Cu) 1$:3025(Part-42) <0.01 | img 0.05 15 
3i_ [Total <i lo 
2 Mineral Oi ~ [1S3025(Part-39) 0.1 mgt ce ee 
2) fChloramines (as Cly) ]1S:3025(Part-26) <19 mg/t 4 No Relaxation 

5) [Free Residual [ES:3025¢Part-26) “4 02 ‘ 
“" [Chlorine ’ _mg! = 
2S [Aluminum (as At) |1S:3025(Part-SS) <.01 my! 0,03 0.2 
26 [Zinc 1S:302S(Part-49) <10 mg! $ 15 
27_ [Manganese (as Ma) _|1S:3025(Part-59) <0.) roi! 0.1 03 

Annex F of 28 [Barium ( Ba) hs 13438 <0.) ‘in 07 No Relaxation 

29 |Poron (as 8) 1S:3025(Part-$7) <0.) “mpi 0s i 
30 [Selenium (Se) 1$;3025(Part-56) <00) | mgt 0.01 No Relaxation 

3) [Silver (As Ag) oe phan fl | at 0.1 No Relaxation 
32_ [Mercury (as Hg) 1$:3025(Part-48) 0.001 | imp 0,001 No Relaxation 
3) [Molybdenum (Mo) _ |1S:3025(Part-2) <0,01 met 0.07 No Relaxation 
34 [Nickel (as Ni) 18:3025(Purt-54) A.01 me't 0.02 No Relaxation 

35. [Arsenic (as As) 1$:3025(Pat-37) <0. mat 0.01 0.05 
Poly Neclear Aroma |APHAG440 % al <0,000) on 0.0001 No Relaxation 

yar! Paty O gall nincwaaes <H.0001 | oon | 000085 No Relaxation 
rT er TS3028(Pan-23) 404 mgt 200 00 

> By Sulphide (as a 1$:3025{Part-29) 2.01 mp! 0.05 No Reloxation 
= CN) [iS302%(Part-27) 20.01 mgt 0.05 No Relaxaten 

E.Coli. * ) @ | -p8:1622 Absent Absent 
\ eS {3% [eel torn Y iS:1622 Absent 

as Proprietor 
Rp “a 
Tae 2019 (GW4) 

i
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 99 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
=> — a 

Permissible Limit in 
S.No| Parameter Test Method | Results | Units oar the Absence of 

Alternate Source 

mi 1$:3025(Part-11) Zz : 6.5-8.5 . 
2 [Colour 15:3 025(Part-4) <5.0 Hazes 5 15 

: H5-3025{Part-05)__| Agreesbie|_- _|_Agrevable | __Agreesble__| 
4 | Taste 1S3025(Part-7) Agrecable - Agreeable Agreeable 
5 [Tuebidity 1S-3025( Part-10) <1.0 ‘NTU 1 $ 
6 [Total Hardness 1523024 Part-21) 

7. [Caleiumfas Ca) 15:3025(Part-40) 60.80 | mpl 75 200 
&__|Magnesium(as Mg) _[1S:3028(Part-46) 28.19 | my Ww 100 
0 [Chioridetas Ci) __[1S:3025¢Part-32) S2.72_| mpi 250 1000 
10 |trontas Fe) 1S:3025(Part-$3) 0.10 mg/l 03 No Relaxation 
11 ]Finoridetas F) APHA-4500 F 0.74 mg/l i 13 
[2 [Total Dissolved Solid [1S-3025¢Part-16) 648 mpi 500 2000 _ 
13 [Phenolic Compound |1S: 3025 (Part-43) mg/l 

as C.H,OH) <0,001 0,001 max 0,002 Mex 

Detergents /Annex K of ma/l 
: IS E28 pis iz 0.2 1a 

15 [Sulphate fasSO,) —_{[1S:3025¢Part-24) 16.50 mg/l 200 400 
16 |Nitratc(axNO,) —_|IS: 3025 (Part-34) 1.68 mg/l 45 No Relaxation 
17 miu (ax Co) 1§-3025(Part-41) <0,001 my/! 0.003 No Relaxation 

18 [Leod Cas Pb) 1S:3025(Part-47) <0} | mgil 0.01 No Relaxation 
19 Total Chromium Annex J of 1S-13428 <0) 0.05 No Relaxati 

as Cr) mg/t 

20 [Copper (as Cu) 1S:3025(Part-42) 0,01 myy/! 0.05 15 
ae ie Avner Ss 3025 (Part-5-t) 1 mg 05 No Relaxation 
%) |Miner! - [)$:302S4 Part-39) <1 me 05 No Relaxst 
23 [Chioramines (as Ch.) [1S-3025(Part-26) <10 mel 4 No Relaxation 

“ Free Residual 1$:3025(Part-26) 1 os " 

j {Chlorine F mg! = 
25 [Aluminium (os Al) — [1S3025¢Part-35) “—D.O1 ml 0.03 0.2 

26 [Zine 1S-3025(Part-49) <i.0 mg 5 15 
27_|Manganese (ax Mo) _|1S:3025(Pars-39) <0.1 mg/l ai 03 

Annex F of 
2% [Barium ( Ba) 1S 13428 “b.t wa 0.7 No Relaxation 

20 _ [Boron (as B) 1S:302.S(Part-57) os 0.5 ! 
30 [Selenium (Se) 1$:3025(Part-S6) <0.01 imy/t 0.0) No Relaxation 

3) |Silver(As Ag) coeying <b! wy! 0.1 No Relaxation 

32_| Mercury (as Hg) {S:302S(Part-4%) <0.001 mgt 0.001 No Relaxation 

33. [Molytxdenum (Mo) — |1S:3025(art-2) <0.0! iy/l 0.07 No Relaxation 
M Nickel (as Ni) 18:3025(Part-54) <0.01 mg '! 0.02 No Relaxation 
35 | Arsenic (as As} 1S-3025(Part-37) <O.01 mel 0.0} 0.05 

Poly Nuclear Aromatic [APHAGH40 W | iaro Corbons 0,000! ‘ait 0.0001 No Relaxation 

yr [Poly an a APHAGG30 0.0001 | ey 0.0005 No Relaxation 

18 [Alkalinity 1$:3025(Part-23) 304 me! 200 600 
79 |Swiphide (as HS) [35:3025(Part-29) <001 | mga 0.05 No Relaxation 
1 |Cyniride (as CN) foe “0.01 No Relaxation 

uu |ECon 15) 1622 Absent 
pet? |Cottfarm }S:1622 100m Absent Abacnt 

Proprietor 

\ 

ic CINE Photocopy Attestad 

V nate ™ 2.5 isn 
Botar bd vurnt
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

BANDA 

Sampling November 2019 (GW4) 

Permissible Limit in 
SNe] Parameter Test Method | Rewuits | unite | A°SPEME | the Absence of 

Alternate Source 

} pu 1S23025(Part-1 1) 722 4 65-35 3 

2 |Colour _ |1S:3025¢ Part) <3.0 Hazen $ 15 
3. \Odour 18-3025( Part-05) Agreeable + A ble Agreeshle 
i [Taste 1S:3025(Pare-7) Agrecable| ~~ cea Agrecable 
5 | Turbudity 15-3025(Part-10) <0 NTU 1 5 
6 | Total Hardness 1S:302%Part-21) 

(us CaCO)) 276.00 mefl 200 600 

7 [Caleiintos Ca) 15:3025{Purt-40) 57.60 my/t 75 200 
$f as Mig) _[1S:3025(Parr-46) 32.08 [| mg/l 30 100 
9 [Chloridetas Cl) __|1S:3025(Pant-32) 36.78 | mpl 230 1000 
10 lignan Fe 1S302%Pan-53)_ 0.12 mg/l 03 No Relaxation 
i fontiaesT APHA-1500 F 074 mg/l 1 1s 
12 [Total Disolved Solid |IS-3025(Part-16) 20 mg/l 300 2000 

2 1S: 3025 3 

as ©.HsOH) ili <0,00) we 0,001 max 0.002 Max 

Detergents rape de of “a1 mg/l 02 10 

1S [Sulphate (asx $O,) _|18:3025(Part-24) (a44_ | me 200 400 : 
16 [Nitrate (as NO) IS: SRS (Part-34) 1.80 mg/l 45 No Relaxation 

(7) [Cadmium (as C5) 1S-3025(Part-41) <0.001 mg/l 0.003: No Relaxation 

18 [Lead (as Pb) 15.3025¢Part-47) <0) | mg/l 001 No Relaxation 
otal Chromium Annex J of 1S-134728 

Ni ih ascr <1 mg/l 0.05 jo Relaxation 

20 [Copper (a9 Cu) 1$:3025(Port-42) “0.01 my (1,05 Ls 
| ota) Ammonia : 34) <0. mpi 0.3 jon 
22 jMineral OFF 1$:30254 Part-39) <0. my os No ina 

33 [Chloramines (ak Cl) [18:3025(Part-26) <1.0 mp 4 No Relaxation 
Tl, [Free Residual 1S: 30254 Part-26) 

M Senay <1 mg! 0.2 1 

25 [Aluminium (as Al) — {1S:3025(Par-55) <0.0} rp 0.03 0.2 

36 [Zing ($3024 Pant-49) “0 rag 3 is 
| 27 _ [Manganese (xs Mn) |18:3025(Part-59) <1 mg o.1 03 

8 [Borin (Bap agra <0.1 ai 07 No Relaxation 

20 }Boron (ns B) (S-3025(Part-5?) <i mg! 05 1 

30 |Selenium (Se) 1$:3025(Pan-56) 0.01 mel 0.01 No Relaxation 

11 [Sitver(As Ag) rota <0 - 0.1 No Relaxation 

32 |Meroury (as Hg) 1S:3025(Part-48) <f,001 mat 0.001 No Relaxation 

33. [Molybdenum (Mo) _|15:3025(Part-2) <0.0) my/| 0.07 No Relaxation 

M okel (as Ni) 1S:3025(Part-34) <0.01 met 0,02 No Relaxation 

35 [Arsenic (as Ax) iS3025(Pan3?) <0.01 =e) 0.0) 0.05 

6 4 biped APHAGHO 0,000! wg 0.0001 No Relaxation 

i Poly Chlorinated APHA6630 20,0001 0.0005 No Relaxation 

bipheay! mel 
78. [Alkalinity 1S:3025tPart-23) 3m _ mgt 200 600 

7 [Sulphide (ne HyS) —_[18:3025(Part-29) <0.01 oe No Relaxation 

Vonkde (as CN} 1S5:3025(Part-27) <0, ~~ No Kelaxation 

Lf e® 1S:1622 t Absent Absent 

42 \ 1$:1622 | Absent [MPNr00 Absent 
ae 

no AX Photocopy Attesna 
Hate 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 101 
BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling December 2019 (GW4) 

Permissible Limit in 
S.Na| Parameter Test Method =| Resntts | Units saps : 7 the Absence of 

Alternate Source 

| Ip 1$:3024Part-11) 7.18 . 65-85 : 
2 [Colour 183025 Part-4) <50 Hoven $ is 
1 [Odour S-3025(Part-0S) | Agreenble . " Agreeable_| Agroeable 
A [Taste S:302(Part-7) Agrecable : A le Agreeable 
$ [Turbidity 18-3025(Part-10) <1) NTU i 5 

Total Hardness 18:3025¢Part-2!) 

7 [Caleiumtas Ca) 1S-3025(Part-40) 60.80 mg/l 7s 200 

OS Aare 18:3025(Pant-+6) 30.13 | __ mg/l 30 100 
9 [Chioridetas Cl) 15-3024 Part-32) 58.80 my/! 250 1000 
10 |frontas Fe) 1S:3025¢Part-53) 0.10 mg/l 03 No Retaxation 
I} [FiuorideyasF) —« |APHA-4300 F 0.85 mg/l 1 LS 
12 [Total Dissolved Solid [15-3025 Part-16) 66! mg/l $00 2000 
13 [Phenolic Compound [IS: 3025 (Pant43) mg/l 

as C,H.08) <D.001 0.00lmax 0.002 Max 

Detergents |Aunex K of my/l 
IS 13428 = ~ 0 

1S [Sulphate(as$O,) —[1S:3025(Part-24) 19.02 mg/l 200 400 
16 [Nitrate (as NOs) tS: 3025 (Part-34) 2.67 mg/l 45 No Relaxation 
17 |Codmium(as Cd) —_|1$-302S(Panal) <0,001 mg/l 0.003 No Relaxation 
18 fe $:3025(Part-47) ~0.01 my 0.0! No Relaxation 
9 oo Annex J of 113428 <D.01 wal 0.05 NOE ; 

20_|Copper (ax Cu) 1S:3025¢Part-42) <H.01 0.05 Ls 
21 [Total Ammonia <0. Nok 
33 [Mineral Oil 1$:30254Pant-39) “0. mg'l 0.5 No Re 
23 [Chloramines (ax Cl) |15:3025(Part-26) <0 _meil 4 No Relaxation 

Free Residual 1S:3025(Pan-26) 24 loborine a1 me! 02 1 

23 [Aluminium (ac Al) _ |1S:3025(Pan-35) <0.01 mg! 0.03 0.2 
36 {Zine {18:3025(Part-49) <10 mpl $ is 
27_| Manganese (as Mn) _[1S-3025(Part-59) <0.1 me! 0.1 03 

28 |Boriwm ( Ba) ini “0.1 - 07 No Relaxation 

29 [Boron (ns B) 1$:3025(Pan-57) 01 mgt 05 l 
30 [Selenium (Se) 1$:302S(Part-56) <0.01 mg/l x No Relaxation 

31 [Silver (As Ag) arya 0 | at No Relaxation 
32 [Mercury (os Hp) 18:3025{Parn48) <0.001 rig’t 0.00) No Relaxation 
33 |Molybdenum (Mo) — [19:3025(Part-2) <0.01 rma! 0.07 No Relaxation 
‘4 [Nickel (ns Ni) 18:3025(Mart-S4) 0.01 emg 0.02 No Relaxation 

35 |Arsenic (as As) 1$:302 S(Part-37) <0.01 ing! 0.01 0.05 

‘ieee 40.0001 | say | 9.0001 No Relaxation 
_» [Poly Chlorinated —- | APHA6630 ani 0.0608 ‘hs iebloaasion 

tpheny! met 
38 [Alkalinity 15-302 Part-23) i12 mgt 200 600 

Fats PES) en =0.01 TS No Relaxation 
: CN) [iSs3025¢Part2?) 05 No Relaxation 
at lECoh SA \ ~ HtSsi622 100mt Absent Absent 

«Rs? Wolifoan ©) iS:1622 | Absent Boatrietvren* Absent 
4 IR a | \ ; : Photocopy Attest 

d a {ace x Ste 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 102 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Observation: 

Analysis of results of ground water reveals the following: - 

* pH varies from 7.50 to 7.16 of Study area, 

© Total hardness varies from 420 mg/l to 276 mg/l of Study area 

© Total dissolved solids(TDS) vary from 882 mg/l to 648. mg/l of Study area 
* Chloride from 143.97 mg/l to 40.55 mg/l of Suidyaren 

© Fluoride from 1.42 mg/l to 0.66 mg/l of Study area 

The ground water from all sources remains suitable for drinking purposes as all the constituents are 

within the limits prescribed by drinking water standards promulgated by Indian Standards IS: 10500. 

3.4.2 SURFACE WATER 

Three surface water samples were collected from the study area. The location of surface water samples 

is given in Table 3.4.2 (iii). The physico-chemical analysis of the these samples are given in the Table 

3.4.2 (iv) 

Table 3.4.2 (ii) Surface water sampling locations 
Station No. Location Direction and Distance (km) 

Swi Barokhar Khurd 0.50 kms towards East 

Sw2 Girwan 2.00 kms towards South 

SW3 Jarar 1.0 kms towards West 

SW4 Barokhar Buzurg 4.00 kms towards North 

Photocopy Aftast 
\ 

TERPRISES 
Mis.-DISHA E - R.A anise ' 

Botery, Advocate 

~The 33 (v) Physico-chemical properties of ypfagtioiter way Pedy ent RS= MAY 
a tt Rie 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling October 2019 (SW1) 

i Tolerance Limit as per 15:2296 
SN Parameter Test Method | Results| Units A B c p| cus E 

a 1 18;3025(Part-11) | 7.28 . 6.5-8.5 | 65-85 | 65-85 | 65-85 | 65-85 

| 2 [Temperature 1S:3025(Part-09) | 19.6 bs 2 - E - - - 
4 [Turbidity 1$:3025(Part-10) | 3.6 NTU = - ~ = = 

1 [Conductivity @a5°c 18:3025(Part-14) | 420.6 piwem. - - - 1000 2250 

_ 3_[Totl Suspended Solid [¥S:3025(Pam-17) | 12 mg/l : : - : : 
© [Total Alkalinity 18:3025(Pan-23) 144 mg/l 
HAs Caco) . . = E 

? [Biological Oxygen — {IS :3025(Part-44) mg/l 
Demand (Max.) a2 2 3 3 - - 
at 27'C for 3 days) 

x [Dissolved Oxygen | 1S:3025(Part-38) mg/l 
hae 0) Min. 8.9 6 $ 4 4 . 

4 [Calctorn(ns Ca) 1$:3025(Part-40) | 32.00 | mg/l 80 : - - - 
it) [Magnesium(as Mg) _ [1S:3025(Part-46) | 2430 | mgf 24 : : - : 

wdiejas CH).Max  |19:3025(Part-32) | 27.40 mel 250 - - - 0 

Pe).Max 18:3025(Part-53) | <0.05 | mg/l 03 . $0 : : 
‘as F}\Max APHA-4500 F 0.17 my 15 LS L$ - - 

ed Solid |{S-3025(Part-16) | 252 tng/l 500 - 1500 -4 2100 

15 | Total Hardness 
(as CaCO,) §$:3025{Part-21) | 180,00 mg/l 300 = 

6 [Sulphate (as $O,)Max [{$:3025(Part-24) | 8.74 mg/t 400 ‘ 400 1000 

‘7 [Phosphate (as P) 1$:302S(Part-31) | <6,2 mg/t - . ° > rn 
18 |Socliam (ies Na) 15:3025(Part-45) | 21.3 mgt r ‘ : > 4 
19 [IM (asMn)-  |1S:3025(Part-S9) | <0.1 mpl |. 6.5 - - ° F 
20 [Total Chromiun (as Ce 1S:3025(Pan-S2) | <0.01 | mel | 005 | 0.05 | 0.05 : : 
21 [Zine (as Zn) 1S:302KPart-49) | <1,0 mg/l 1s . 5 = 

37 [Potassium (as K) 1S3025(Pan-45) | 78 mpl A > = = 
23 |Nitrate (ns NO,),Max [1S 3025 (Part-34))  <0,1 _mg/l 20 - 50 - 

24 |Cadmium (as Cd) 1S-3025(Part-41) | <0,01 mpl 001 . 0.01 . 
2 [Lead (as Pb) 1S<3025(Part-47) | <0.0) mpl 0.1 - 0.) - 
26 [Copper (as Cu) 18:3025(Pan-42) | <0,1 mel | 15 : LS : : 
27 [Chemical Oxygen 

Demand (xs) 1S-3025(Part-S8)} $.00 mg/l - - - = 

_28 [Silica IS:3025(Pan-35) | 733 | mail : : nA : 
23 |Arxenic (ns As) 1S:3025(Part-37) | «0.01 mg/l 0.05 62 02 - 

39 [Total Coli Form 1S:1622 Absent |[MPN/100m§ = 50 500 | S000 - 

\ Photocopy Attacte 

} . J fae | R.B S 
; ts } Sotary Adtucate 

: : Rants 11): 
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s 
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2 

a BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 
c 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
Cc ae <= 

Tolerance Limit as per 15:2296 
f SN Parameter Test Method | Resulm| Units ‘Jeas A | Class 8 | Class C| Class D | Cines E 

2 i | 1S:302HPart-11) | 7.34 =a 6.5-8:5 | 6.5-8.5 | 65-85 | 65-85 | 65-85 

> |Pempernture 18:3025(Part-09) | 19.6 "Cc : ° . . : 

( + [Turbidity 1$:3025(Part-10) | 38 NTU . ° . ° = 

1 Conductivity @25°C _[IS:3025(Part-14) | 4363 | psicm, s ° . 1000 | 2250 
» [Total Suspended Solid [1S-3025(Pan-17) | 14__[ mg/l : : : 3S8 IES 
& | Total Alkalinity is;3025(Pan-23)[ |, | mei = : : . F 

c IAs CaCO) = : 
’ [Biological Oxygen —/15:3025(Part-44) mg/l 

f Demand (Max.) 24 2 3 3 - - 
(at 27°C for 3 days) 

% [Dixsolved Oxygen —  |18:3025(Part-38) 4% mg/l 5 P 4 ? 
‘ ‘ak Oy) Min, 

9 |Calcium(as Ca) 1S:3025(Part-40) | 33.60 | mpi 80 : : : - 
( 10 IM a5 1S:3025(Part-46) | 25.27 mpl 24 - . = = 

jorkle(as CI.Max |S:3025(Part-32) | 31.31 | mg) | 250 : : 5 0 
F 35 Fe), Minx 1S:3025(Part-53) | <0.05 | mg/l 0.3 - 50 - - 

asf) Max |APHA-4S00F | O21 | mgi is | 5 | 3 : : 
i frail Solid |IS:3025(Part-16) | 260 | mpi | 300 = ak 3500 [| 2100 

‘al Hardness , fas eacoy) 1$:3025(Part-21) | 188.00] met | 300 | - = = : 
|_ 16 [Sulphate (as $O,)Max [i$:3025(Pan-24) [10.48 | mgi 400 5 400 : ma 

( ‘7 [Phosphate fax P) 1§:3025(Pan-31) | <0.2 | mpi ; r : E = 
18 [Sodium (1s Na) 1S:3025(Part-45) | 20.6 mpl ° * = = = 

( {9 [Manganese (as Mn) ‘| 1$:3025(Part-59) | <0,1 mgt 0s . > sa 
20 [Total Chromiun (as Cr} tS:3025(Part-52) | <0.01 m/l 0.05 0.05 0.05 - - 
73 [Zine (as Za) 1S302%Part-49) | <i.0 | mpl | 1s : is ae iar 
22 [Potaxsinmn (ab K) 153024 Pan-45) | 8.5 mg) | _- - : 7 : 

P 23. |Nitrate (as NO,),.Max |tS: 3025 (Part-34)) <0,1 met 20 - 50 - 
- |.24 |Cadmium (as Cd) |IS-3025Pan-4) | <o.01 | mpl | oor | - | oo | - : 

's 2S [Lead (as Pb) 1S:3024(Part-47) | 0.0) | mpi 0.1 : ai : 
28 [Copper (as Cu) 1S:3025(Pare-42) | <0.) mp 1.5 - 5 - 

{ 77 |Chemical Oxygen 
Demand (asOs) 1S-3025(Par-58)} £00 | mpi . : é E 

) =3 [Sit S302 Pan-35) | 693 | mpi . ; : : 
29 | Arsenic (ns As ) 18:3025(Part-37) | <0.01 mel 0,05 02 02. - 

39 | Total Coli Form 1S:1622 Absent 100m§ 50 $00 5000 - 

oT 
= a y Attestad 
i) > \ \ 

- - PRISES B Misasa 
u Ore tWis.-DISHA ENTER Rotary. Advocate 

én Rancis ITP.) 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

——ey 

RESULTS 

Tolerance Limit 2s per 15:2296 

" eee cad Tom Meret | Renita) Cate: | cis A | Crm 8 | Chm C| Cae | Cae 
| [pH 1$:3025(Pan-11) | 736 : 65-85 | 65-85 | 65-85 | 65-85 | 65-85 
* [Temperature 1$:3025(Part-09) | 19.0 %¢ : é ¢ 5 z 

1 [Turbidity 18:3025(Part-10) | 4.1 NTU. é P F ° = 
i [Conductivity @25°C |[1S;3025(Part-i4) | 447.3 | psiom. é 3 r 1000 | 2250 
© [Total Suspended Solid [1S:3025(Part-17) | 16 | _ mg/l é a ° 
@ [Fotal Atkalinity ~~ fAS:3025(Pan-23) [1.5 | mel : P ‘ ; a 

{(As CaCO;) 
7 [Biologicn! Oxygen —([15:3025(Part-44) mg/l 

Demand (Max.) 26 2 3 3 > - 

at270C for 3 days) 

§ [Dissolved Oxygon _|15:3025(Part-38) mg/l 

@ [Calciurn(as Ca) 15:3025(Part-40) | 35.20 | mg/l 80 2 > : 
(0 [Maynesivm(as Mg) [1S:3025(Part-46) | 25.27 mg/l 4 - - - - 

| [Chloride(as CD,Mux  |18:3025(Part-32) | 31.31 mg/l 250 ‘ ‘ = 000 
fe 1$:3025(Pan-53) | <0.05 | mg/l 03 : 30 z 5 
asF)Max |APHA-4500 F 0.23 me! LS LS LS = . 

Solid |15:3025(Part-16) | 268 mg/t 500 ZL te00 -|_| 2100 - fe 
ia paket lrssozscpact-2i) | 19200] mpi | 300 ‘ 

(6 [Sulphate (as SO,)Max |1S:302S(Part-24) | 10.29 | mail 400 5 400 : 1900 
17 [Phosphate (as P) 15:3025(Part-31) | <02 mg/l 5 . : . : 
18 |Sodinm (as Na) 15:3025(Part-45) | 23.6 mel x : p : = 
(9 [Manganese (as Mn) |15:3025({Part-59) | <0. mp 05 - . < 
20 [Total Chromiun (as Cr)|iS:3025(Part-52) | <0.0) | mpl | 005 | 005 | 0.05 “ 5 
21 [Zine (as Za) ~~ {IS:3025(Part-49) | <1. mg/l 1s . 18 - F 
27 [Potassium (as K) 1S:3025(Par-45) | 8.3 mg/l = R ; - : 
23 |Nitrate (as NOV,Max. [IS; 3025 (Part-34))  <0.1 mgt 20 ° sO . 5 

74 [Cadmium (ax Ca) 1S-J025(Part-41) | <0.01 my 0.01 x 0.0! = : 
© |Lead | us Pb) 1S:3025(Pari-t7) | <0.01 mgt 0.1 . 0.1 é 
~ [Copper (as Cu) 1S:3025(Part42) | <0.1 mgt Ls - Ls - 
7? [Chemical Ox 

sansa (asth.) | S-3025(Part-58)] 11.20 | mpl : ‘ ‘ : 
*s ica iS 35) | 6.78 mgt - 5 ° 

79 | Arsenic (as Ax ) 1S:3025(Part-37) | <0.01 mg/l 0,05 02 02 . 
30 [Total Coll Form 1S:1622 Absent |MPN/100mi 50 $00. | 5000 5 

Salat attested 
nOTA a re RISES < © 
—- ~™SS = A EN ? 

7 es ns-018" Y ne msn 
j ee proprietor! Sotery “0 > | 

- s | 4 Manos L 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 106 

BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
—— |e

 

Sampling October 2019 (SW2) ‘ are 

SN. meter Resalts 
q ras Tee Unies | ciass A | Class B] Class C| Class D | Class F 

~TTpti ($:3025(Pant-1t) |__7.70 - 65-85 | 65-85 | 65-85 | 65-85 | 65-85 
3 Terperature 18:3025(Part-09) 198 % - = = ~ > 

+ [Turbidity 1S:3025(Part- 10) $3 NTU - - . - . 

| [Conductivity @2S°C [tS:3025(Part-14) | 331.4 | psiem. - : -__| i000 | :2250 
< [Total Simpended Solid |15:3025(Par-17) | __20 mg/l = z : : z 
6 [Total Alkalinity 1$:3025(Part-23) 144 mg/l 

__ (As CaO) : : = . . 
1 [Biological Oxygen IS:3025(Part-44) ing 

Demand (Max,) 28 2 3 3 - - 
tat 270C for 3 days) 

% [Dissolved Oxygen 1S:3025(Part-3%) mpl 

® |Calciunyas Ca) 1S:3025(Part-40) | 22.40 | mpi 30 : . - ° 
10 |Magnesinm(ns Mg) |18:3025(Part-46) | 13.61 | mg 24 : : : : 

1$:3025(Part-32) | 19,57 mgt 250 : : E 600 
1S:3025(Part-S3) | 0.064 | mg/l 03 : $0 . : 
APHA-1500 F 0.17 me/l 1.5 15 is - - 

1S:3025(Part-16) | 198 mg/l 500 “4A a _| 200 

ins CaCO) 1$-3025(Part-21) | 112.00 met 300 : ° ° 

16 |Suiphate (as SO,)Max |IS:3025¢Part-24) | 10.09 mel 400 E 400 ° 1000 
17 [Phosphate (a9 P) 15:3025(Part-31) | 0.2 | mpl | - : - : 
+8 |Sodium (as Na) 1S:3025(Part-4S) | 16.6 mg/l E F E = is 

(0 [Manganese (as Ma) [1S:3025(Part-59) | <0.1 | mg/l 05 - : - : 
20 [Total Chromiun (as Cry tS-3025(Part-52) | <0.01 | mpi, | oos | oos | 0.05 - 
21 [Zinc (as Zam) 1S3025(Pan49) | <i.0 | mgi 15 : 1s - : 
22 [Potassium (ax K) 1$:3025(Part-4S) | 10.2 | mpl - . - : 
23 [Nitrme (as NO,).Max_[1S: 3025 (Part-34)] 0.21 | mpi 20 - 50 . 
24 [Cadmium (asCd) —_|1S-3025(Part-41) | <0.01 | mpl | 0.01 -__| 001 - 
*S [Lead (as Pb) 1S:3025(Part-47) | <0.01 | mgt 0.1 : 0.1 . 
76 [Copper (as Cu) 1S:3025¢Part-42) | <0.) | mgh | 1S : 15 : 

| FF [Chemical Oxygen 
Demand (a90,) 1S-3025(Part-S8)| 12.80 mp - - - - 

*8 [Silica fisa02KPar-35) | 5.94 | mpi = : : > 
29 |Arsenic (as As) 1S:302SPart-37) | <6,01 met 0.05 02 02 - 

© |Totol Coli Form 1S:1h22 10 |MPN/100m§ = 50 500 $000 - . 

Attestac 

Ss a 7 A ; R.B Miva sa 

f *h. ha eae eorate 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Tolerance Limit as per [3:2296 
SN Parameter Test Method | Results| Units 

Class A | Class B | Class C | Class D/ Class 

Lt pl 1S;3025(Par-11) [7.74 ~ | 65-85 [6585 | 65-85 | 65-85 | 65-85 
| |Tempersture 18:3025(Part-0%) | 19.4 % Z zs E = 

+ [Turbidity 15:3025(Pant-10) | $8 NTU r % ; ; ; 
|_ [Conductivity @25°C_[1S:3025(Pan-14) | 341.9 | psvem, : ; = 1000 | 2as0 

__ 5 [otal Suspended Solid [15:3025(Part-17) | 22 mpi = = 5 = 

& [Total Alkalinity 1$:3025(Part-23) mg/l 
|(As CaCO) 152 - - ° s - 

! [Biological Oxygen 15:3025(Part-44) mig/) 

Desens Cian) 3A 2 3 3 : . 
at 270C for 3 days) 

“8 [Dissolved Oxygen |iS:3025(Part-38) 
laces Min, 8.1 ~ 6 5 4 4 a 

” [Caleim(as Ca) §S:3025(Part-40) | 22.40 | mg/l 30 . - = s 
i img/! 24 = all al _ 

_ ae we : =_| 300 
mpl 0.3 - 50 - es 
mg/l LS LS LS . x 

300 2 db 2100 

18:3025(Part-21) | 120.00] my 300 ; : = . 

i [Sulphate (as SO,)Max |1S:3025(Part-24) | 9.71 mg/l 400 : 400 : 1000 
17 [Phosphate (ns P) 1S:3025(Part-31) | <2 mg/l A = = : = 

18 {Sodium (as Na) 1S:3025(Part-45) | 187 | mg/l ‘ 3 = 5 > 

19 |Manganese (os Mn) 1S:3025(Part-S9) | <0! me/t 0.5 - = > = 

20 |Total Chromiun (as CryIS:3025(Pan-S2) | O01 | me | 0.05 | 005 | 0.05 | - : 
77 [Zine tas Zn) 15:3025(Pari-49) | <1.0 | mg/l 15 . is : : 
72 [Pormsslim (ask) [1S:3025(Part-45) | 8.7 me/l- - : : : : 
23 [Nitrate (ax NOs),Max |IS: 3025 (Part-34)|_ 0.26 mgt | - 20 : $0 : : 
24 |Cadminm (us Ce) 1S-3025(Part-41) | <0.01 rogit 0.01 - 0.0) - - 

35 [Lend (as Pb) (5:3025(Part-47) | 0.01 | mpil 0.1 : 0.1 : 
76 [Copper (as Cv) 18:3025(Part-42) | <0.) mg/l 15 - 15 - - 

27 Chemical Oxygen ; : ; ; : 

38 [Silica 15:3025(Pari-35) | 6.29 | mpl : - : - : 
29 [Arsenic (as As ) 1S:3025(Part-37) | <0.01 mpl 0.05 02 0.2 - —s 

30 [Total Coli Form 1S:1622 12 |MPN/100mq = SO soo | sooo | ° 

Ow 
ty Rn 4 \ nv arene” 

j : - { vy se, " 

c i - mae A | * 
> Pa fA . © } Ss ’ ] “= 

3 NA $75 wr ENTERPRISE mataty, Aavechie 

wis-D'S ands i 7 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

C BANDA 
c 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

o 
J . Tolerance Limit ax per 18:2296 

r AN Parameter Test Method | Results| Unit A B c Dp E 

r i 1$:3025(Part-11) | 7.73 - 6.5-8.5 | 65-85 | 6.5-8.5 | 6.5-8.5 | 6.5-8.5 
! | Temperature 1S:3025(Part-09) | 186 “c . . 7 % G 
> [Turbidity 18:3025(Part-10) | 6.2 NTU . E - . E 
1 [Conductivity @2S°C |1S:3025(Part-t4) | 3504 | jrs‘cm. . . : 1000 | 2250 
» [Total Savypended Solid [18:3025(Part-17) | 27 ma/| = < < $ ‘ 

@ | Total Alkalinity (eee 132 mg/I- : : : ; ' 
‘ As CaCO,) 

7 [Biological Oxygen —_‘{1S:3025(Part-44) me/! 
Demand (Max.) ut 2 3 3 - - 
(at 270C for 3 days) 

f 8 [Dissolved Oxygen —_—“[IS:3025(Part-38) mg/l 
Kn O,) Min, i . Z ‘ 4 . 

( ¥ |Calcium(as Ca) [iS:3025(Part-40) | 25.60 | mg/l 80 - - - : 
10 [Magnesium(as Mg) |fS:3025(Part-46) | 13.61 | mg/l 24 . - : - 

‘ loride(as CI),Max _ [1S:3025(Part-32) | 2348 | mg/I 250 - - - 600 
1$;3025(Part-53) | 0.079 | mg/l 03 . $0 - - 

{ APHA-4500 F 0.21 mg/l 15 1Sdry 1.5 - - 
Solid [1§:3025(Part-16) | 220 mg/l 500 Va - 2100 

: 1S;3025(Part-21) | 120.00] mg/l 300 . ‘ « < 

| 16 [Sulphate (as SO,)Max |1$:3025(Part-24) | 8.15 mgt | 400 : 400 . 1000 
“7 [Phosphate (as P) 1S:3025(Part-31) | <02 mgt . : : ; 5 

‘ "8 [Sodium (as Na) 15:3025(Part-4S) | 18.3 | mg/l - : : - . 
19 [Manganose (as Mn) [1S33025(Part-59) | <0.1 mg/l os « < = = 

( 20 [Total Chromiun (os Cr)}IS:3025(Part-$2) | <0.01 mpl | 0.05 | 00s | 0.05 - 
2T [Zine tas Za) 18:3025(Part-49) | <1.0 mg/l is . 15 . . 

( | 22 |Potassiom (as K) 1S:3025(Part-45) | 9.2 mg/l - = = F 3 
| 23 [Nitrate (as NO;)Max IS: 3025 (Part-34)| 0.25 mg/l” 20 - $0 - - 

( 24 |Cadmium(asCd) _[1S-3025(Par-41) | <0.01 | mp | 0.01 - 0.01 - : 
25 [Lead (as Pb) 18:3025(Part-47) | <0.01 maf 0.1 - 0.1 - 

{ 28 |Copper (as Cu) 1S:3025Part-42) | <D.1 mgt | 1s - 15 - 
27 Chem 

( Dead (ce | ts30s¢Pan-ss)} 14.40] met | - : : : 

_28 |Sition (S302(Part-35) | 634 | m/l : : ; : 
29 | Arsenic (as As ) 1$:3025(Part-37) | <0.01 | mg/l 00s | 02 02 - 
30 [Total Coli Form 18:1622 12 IMPN/100mi = 50 son | sno . 

( 10 T Pa 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 109 

C BANDA 
Cj 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
ct -_ — __________———___ EEE 

| Tolerance Limit as per 15:2296 
Cc SN Parameter Test Method | Results| Units ‘a B cl ctemD E 

Cc _| [ptt 1S:3025(Part-11) | 7.60 - GS-85 | 65-85 | 65-85 | 65-85 | 65-85 
) [Temperature 1S:3025(Part-09) | 19.8 " E : : : : 

c 1 FTurbidity 1S:3025(Part-10) | 68 | NIU : ; : P = 
1 [Conductivity @25°C |1S:3025(Part-14) | 602.6 | sem. : : - | 1000 | 2250 

Cc © [Total Suspended Solid [1S:3025(Part-17) | _ ai mel : P ; p : 
[Total Alkalinity HS:3025(Par-23) [4 | mil 

Cc As CaCO) : : ; > 2 
' [Biological Oxygen —/1513025(Part-44) mg/l 

ay Demand (Max,) 28 ’ 2 4 3 . a 

(at 27°C for 3 days) 

C T [Dissor iS:3025(Pan- 
|= a EI gg | me 6 5 4 4 : 

C 9 [Calciumias Ca) ___|15:3005(Pan-40) | 32.00 | mpi |_| - | - | _- | - 
0 as 1S:3025(Part-46) | 13.61 | _ mpi 24 5 : : ; 

© joride(ax CILMax _|18:3025(Part-32) | 37.18 | mpl | 250 | - |. - ~ | 000 
ms Fo)Max __|iS:3025(Part-53) | O.113 | _ mgil 03 : 30 - : 

( asFMax  |APHA-4500F | O21 | mpl | ts | 15] 15] - ; 
C Solid [1S:3025(Part-16) | 378 | mg 300 - | 1800 | -« | 2100 

16 [Totn! Hardness : ; ts CaCO3) 18:3025(Part-21) | 136.00] —mg/t 300 . : - : 

, 6 [Sulphate (as SO)Max |IS:3025(Part-24) | 9.51 | mgi | 400 : 4oo | - | 100 
Oo 17 [Phosphate (as F) 1S3025(Pan-31) | 02 | mpi : > ; ; ; 

18 [Sodium (as Na) 1S3025(Part-45) | 168 | mpi - : : : : 
c ~19 [Ma (ax Mn) _|1S:3025(Par-59) | <0.1 | mg 03 : : ; : 

20 [Total Chromiun (as CriS:3025(Part-52) | <001 | mel | 005 | oos | oos | - : 
O 21 [Zinc tas Za) 1$:3025(Pan-49) | <1.0 | mg 15 : is : : 

. 22 | Potaasiuen (as) IS302HPar-45) | 8.9 my/l - : E > = 

( 23 [Nitrate (ns NOs),Mirx_|1S: 3023 (Pare-34)|_ 0.70 | mpi | 20 . 30 : . 
' 74 [Cadmium (asd) __[1S-3025(Part4l) | <0.01 | mpl | 0.01 - | 001 : 

oO 35 [lead (as PD) 1S:3025(Pant-47) | <D.01 | mpi 0.1 : 0.1 : 
25 [Copper (as Ca) 1S:3025(Par-42) | <O.1 | mpi 13 . 13 : 

) 7 ) 
( ona pose ow 1S-3025(Part-58)| 16,00 | mpi . . . . . 

© _2x [Sil iS:302KPart-35) | 554 | mpi : : F : : 
Arsenic (ns.As ) 1S:3024Part-37) | <0.01 | met | 005 | a2 | 02 : 

C 30 | Total Con Form 1S1622 12 100m so | soo | sooo | - : 

( 

( CN 
hi . Atta! 

’ } > } ce 

( i} . . i ‘ cS ; 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
Te 

a Tolerance Limit as per 15:2296 
N. Paramet Methed | Results: 

= = Units | cies A | Class B | Class C| Class D | Cass E 
aa 1S:3025(Part-11) | 7.58 ° 65-85 | 65-85 | 65-85 | 65-85 | 65-85 

Y [Tompernture 1$:3025(Part-09) | 18.1 ba © . ° A s z 
+ [Turbidity 1$:3025(Part-10) | 65 NTU ° ° < ; : 
| [Condactivity @25°C [1S:3025(Part-14) | 619.4 jsicm. . . 1000 7250 

+ [Total Suspended Solid [1$:3025(Part-17) | 35 mel : r 5 = P 
6 [Total Alkalinity 18:3025(Part-23) [1 mg/l 

As CaCOy) t , . : : : : 
* [Biological Oxygen | 1S:3025( Part-44) mg/l 

Demand (Max.) 28 . 2 3 3 = . 

(at 27°€ for 3 days) 

18:3025(Pan-38) | my/t é x ‘ } 3 

1$:3025(Part-40) | 33.60 | mg/l 80 ; R : ; 
1$:3025(Part-46) | 13.61 mg/l Py) . . = . 
1$:3025(Part-32) | 35.22 mg/l 250 : - - 0 
1S302Parnt-s3) | 0.14 mgt 03 s $0 . - 
APHA-4500 F 0.25 mgil 15 1s 15 . . 
15:3025(Pan-16) ] 390 mg/l $00 E - | 2100 

1S:3025(Part-21) | 140.00 | mgt 300 “ 

16 |Sulphate (as SO.)Max |1$:3025(Part-24) | 10.87 mg/l 400 . 400 - 1000 
17 [Phosphate (as ?) 15:3025(Part-31) | <0,2 me! ° 5 = = 
18 [Sodium (as Na) 1$:3025(Part-45) | 17.4 mg/l . . = : ° 
(9 [Manganese (as Mn) 1S:3025(Part-59) | <0.1 met 0.5 - - - - 

0 Total Chromiun (as CeytS:3028(Pan-$2) | <D.01 molt 0.05 0.05 6.05 - - 

27 [Zine tas Zn) 15:3025(Part-49) | <1.0 mp" 15 . 1S . : 
37 [Potassium (as K) 1$:3025(Part-45) | 9.2 myp/l - . - - : 
23 [Nitrate (as NO,).Max |IS: 3025 (Part-34)| 0,60 mg/l 20 . 50 - x 
24 [Cadmium (as Cd) 1S-3025(Part-41) | <0.01 mgt | 0.0) ° 0.01 ° ° 
25 [Lead (as Pb) ]IS:3025(Part-47) | <0.0! me 0.1 - 0.1 : 
0 [Copper (as Cu) |t$:3025(Part-42) | <0.) mg/l 15 - Ls : 
27 |Chemical Oxygen 

Demand (2s0,) 1§-3025(Part-58) 17.60 mgt - - = > - 

2% {Sil TSs0aKPart-35) | 5.54 | mil . = : g ; 
29 | Arsenic (ns Ax ) 18:3025(Part-37) | <0.01 mg! 0.05 0.2 02 - 

| 30 [Total Cali Form 18; 1622 22 «IMPN/100mq 50 soo | 5000 . ; 

LOTa- 

a CA Arrested 

RPRISES ‘ TE! RB WY 3 
Anis -DISHA N 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

; Tolerance Limit as per §8:2296 
SN Parameter Test Method | Results| Units [oT TT csecl cass D Gum E 

| jpH 18:3025(Part-11) | 7.56 “s 65-85 | 65-85 | 65-85 | 65-85 | 65-35 

2 [Temperature 1S:3025(Part-09) | 17.6 ~~ : : . - - 
3 Turbidity 1$:1025(Part-10) 61 NTU - - - - - 

| [Conductivity @25°C |1S:3025(Part-14) | 635.8 | ys/or, : - - 1000 | 250 
© [Total Suspended Solid |19:3025(Part-17) | _38 mg/l : : : : : 
© [Total Alkalinity 1S:3025(Part-23) 136 mpl F . : “ 

(As CaO) ; 
’ [Biological Oxygen ~ [1S:3025(Part-44) my : : 

Demand (Max,) 33 2 3 3 : 
(at 270C for 3 days) : 

x ecm 1S:3025( Part-38) 22 me/t ‘ 5 4 4 x 

9 [Calctum{as Ca) 1S:3025(Pan-40) | 28.80 | mpl 80 : : : : 
10 |Magnesiumlas Mg) __|1S:3025(Part-46) | _16.52 my/t 24 - : - - 

locide(as CD.Max  |18:3025(Part-32) | 35,22 mgt 250 - . - ao 

as Fe), Max 1S:3025(Parn-53) | 0.093 | mpl | 03 - 50 : : 
asF)Max |APHA-4SO0F | 025 | mpi is | 15 | 13 : : 

Solid |1S:3025(Part-16) | 381 me/l $00 ~e HSOO =n} 2100 

& ee 18:3025(Part-21) | 140,00] met | 300 > Z ; ‘ 

16 [Sulphate (as SO,)Max |18:3025(Part-24) | 9.32 | mei | 400 - | 400 | - | imo 
17 [Phosphate (as P) 15:3025(Pan-31)| <O2 | mpi . 5 s ‘ : 
78 |Sodium (us Na) 15:3025{Part-45) | 18.1 | mei - : : . : 
(9 [Manganese (as Mn) [IS3025Pan-59) | <0. | mgt | 05 : : = 
20 _|Toml Chromiun (as Cr) 1S:3025¢Part-S2) | <0.01 mp/t 0.05 0,05 0.05 - 
21 |Zinc (as Zn) 1S:302MPan49} | <1.0 mg/t 15 - is - 

22 }Potassivum (as K) 1S:3025(Part45) | 9.4 met - - - - 

73 | Nitrate (as NOy).Max |1S: 3025 (Part-34)} 0.29 mg 20 - 50 - 

24 [Cadmium (asCd) —__- [1S-3025(Part-41) | <0.01 met 0.0) - 0.01 - - 

25 [Lead (as Pb) 1$;3024Part-47) | <0.01 | mg 6.1 - 0.) - 

26 [Copper (as Cu) 1S:3025¢Pan-42) | <0.1 mg/l 1.5 - 1.5 . 

gil bs cau” 18-3025(Part-58)| 19.20 | mg/l : : ‘ : 
“8 [Sitica IS3025Pan-35) | 6.78 mpl : : : - : 
29 | Arsenic (as As ) 1S:3024(Part-37) | <O.01 mg/l 0,05 02 02 

30 | Total Coli Forin 1S:1622 18 |MPN/100mq 50 500 5000 - 
**End Of Report®* 

J 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 112 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMINT 
—— —S_ ee 

Sampling October 2019 (SW4) 

Tolerance Limit as per 15:2296 

_ ciao Test Method | Results) Units | Ciesn A | Class B| Class C| Class D| Cues E 
Fs a 1S:3025(Part-11) | 7.58 = | 65-85 | 65-85 | 65-85 | 65-85 | 6585 

> | Temperature 1S:3025(Part-09) | 18.0 °C = g is A z 

+ [Turbidity 18:3025(Part-10) 4.6 NTU - - - - 

| [Conductivity @25°C |1S3025(Pan-14) | 409.5 | pistem. ° , 1000 | 250 
5 [Total Suspended Solid |1S:302S5¢Part-17) | 46 mp/l - “ - - - 

© |Total Alkalinity  ~ |1S:3025(Part-23) 143 my/l R ; : = : 
_ (As CaCOs) 

7 [Biological Oxygen __|1S:3025(Parr-44) mpl 
Demand (Max.) 32 2 3 3 . 

(at 27°C for 3 days) 

% |Dixsolved Oxygen 18:3025(Part-38) my/l 
: |(as.0y) Min. 8.4 6 5 4 4 é 

% [Calcium(as Cay 1S:3025(Part-40) | 25.60 | mg/l 80 = = - a 

1$:3025(Part-46) [13.61 | mpl 24 : : : ; 
1S:3025(Part-32) | 25.44 | mpl | 250 : ; -_| @0 

_mp/l 03 ° 50 ~ e 

my rs ae a 5 A 
mg! $00 - _| 1590 - Vi 2100 

(as CaCO) | a |, ; 4 ; 
16 [Sulphate (as SO,)Max [iS:3025(Pan-24) | 7.76 | mg/l 400 ; 400 . 1000 
17 [Phosphate (as P) 1S:3025(Part-31) | <0.2 _mg/l - 5 : = S 

1B [Sodium (ns Na) 1S:3025(Pan-45) | 14.9 | mf . : : : 
19 |Manganese (as Mn) 1S302HPart-59) | <0.1 mgt 0.5 - - - - 

20 | Total Chromiun (ax Cr) 1S3025(Part-52) | <0.01 mp/l 0.05 0.05 0.05 - - 
21 | Zinc (as Zn) 1S:3025(Part-49) | <1.0 mpl 15 - 1s . . 

33 [Potassium (ask) __[1S:3025(Pan-45) | 85 | mpi. : : : : : 
23 [Nitrate (as NOy)Max |S: 3025 (Part-34)| 0.46 mg/l 20 - $0 - . 
24: 1Cadmium (as Cd) 1S-3025(Part-41) | <0,01 mg! 0.01 . 0.01 - 

2S [Lead (as Pb) 1$:3025(Pan-47) | <0.01 | mpl 01 : 0.1 
26 |Copper (ne Cu) 1S:3025(Part-42) | <0.1 _me 15 - 1.5 - - 

ai + oosary ho 1S-3025(Part-53)| 14.40 | mg ; : : ; 
~om [Sitica iS302Pan-35) | 8.07 mg : - : 
“8 | Arsenic (ax As) 1S;3025(Pan-37) | <0,01 mg'l 0.05 02 0.2 - 

39 | Total Coli Form 1$:1622 16 |MPN/100m— 50 500 $000 - = 

vi 4 rs D 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
el
 

Sampling November 2019 (SW4) 

Tolerance Limit as per 15:2296 

o Baia Test Method | Resatts) Units | canes A| Class B| Clans C| Class D | Case ® 
Fst 18:3025(Part-11) | 7.55 : 6.58.5 | 65-8.5 | 6.5-8.5 | 6.5-8,5 | 65-8.5 

* | Tempernture 1S:3025(Part-09) | 12.0 % . = : ‘ : 
+ | Teertadity 18:3025(Part-10) 3.1 NTU - - - - 

| | [Conductivity @2S°C _|tS:3025(Part-14) | 412.7 psom, . - - i000 | 2250 
5 Total Suspended Solid [1$:3025(Part-!7) 56 mpl . * : ° - 

© [Total Alkalinity 18:3025(Part-23) 148 g/l z 2 : : 

As CaCO) 
* [Biological Oxygen | 1S-3025(Part-44) mg/l 

Demand (Max.) 32 2 3 3 - - 
at 27°C for 3 days) 

X [Dissolved Oxygen — |15:3025(Part-38) mal 
ln 04) Min. 84 6 5 4 4 - 

9 [Calciumias Ca) 1S:3024(Pat-40) | 25.60 | mpl | 80 : : ; : 
iS:3025(Part-46) | 14.58 | mpl | 24 ; : ; : 
$8:3025{Part-32).| 29.35 mg/l 250 - - - 600 

1§:3025(Part-53) | 0.088 | mpi 03 : 30 - : 
APHA-4500F | 0.20 | mpi is | is | ts : : 
IS:3025(Part-16) | 260 mg/l 500 CEs 1500 eS 2100 

15:3025(Part-21) | 124.00 | mpl 300 é - ; 

16 [Sulphate (as SO,)Max [18:3025(Part-24) | 9.51 | met | 400 | - | 400 | - | 200 
17 [Phosphate (ns P) 1S:3025(Part-31) | <02 a ; : = z 
76 [Soxdium (ax Na) IS302s(Part-45) | 163 | mpl | - : : 7 : 
i9 [M (asMn) _[1S:3025(Pan-59) | <0.) | mpl | 0.5 : : : ; 
20 [Total Chromiun {as Cr)1S:3025(Part-S2) | <0.01 mg/l 0.05 0.05 0.08 - : 
37 [Zine (as Zn) 18:3025(Part-49) | <1.0 [| mit is = 15 : : 
32 [Potassium (as) __[iS:3025(Part-4s) | 9.2 | mpl | - : : ARES Paz 
23 [Nitrate (as NO;).Max 1S: 3025 (Part-34)) 034 | mpl | - 20 : $0 : . 
28 [Cadmium (asCd) ——‘[IS-3025(Panaiy | <O.01 | meh | 001 | - | oof | - ; 
*§ [Lend { na Pb) 1S:3025(Part47) | <).01 mel 0.) 0.1 - 

#8 [Copper (as Ou) 1S:3025(Part-42) | <0.1 my/t LS - is - 
27 [Chemical Ox: 

Demand (240) | #S-3025(Par-S8)] 14.40 | mg . S : : 
28 [Silk $:3025(Part-35) | 7.82 mgil 5 = % = 
29 | Arsenic (as As) 1S:3025(Part-37) | <0.0) mail 0.05 0.2 02 - 
30 | Total Coli Form 1$:1622 16 [MPN/100m§ 50 $00 5000 - 
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BANDA 
BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sam December 2019 (SW4) 
Tolerance Limit as por 18:2296 

¢ SN Parameter Test Method | Resakts) Units [TT clampl came 

c i Ipe (S-3025(Part-11) | 7.63 . 6545 | 65-85 | 65-85 | 65-85 | 6585 
2 Temperature 1S:3025 Part-09) 178 [ - - - © * 

( 7 [Turbidity 1S:3025¢Part-10) | 5.7 | NTU : ; : ‘ ; 
~T [Conductivity @as°C _[1S:302%Parn-14) | 4158 | _yslem. : Z x 1000 | 2250 

( + [Total Suspended Solid |IS:302MPart-17) | 51 mel : = = : 
© | Total Alkalinity IS302K Pata) |e | mal 2 ; E : : 

rg As CaCO,) : 

7 [Biological Oxygen |1S3025(Pant-44) mg/l 
( Demand (Max.) 35 2 3 3 : : 

dat 270C for 3 days) 

( % [Dissolved Oxygen . |1S:3025(Part-38) mg/l 
; |tas 0) Min st 5 2 ‘ $ 

( ® [Calciwen(as Ca) 15:3025(Part-40) | 27.20 | mpl 0 : > . - 
1S:302%Part-46) | 14.58 | mpl 4 : : = . 

C 1S:3025(Pan-32) | 27.40 | mpi | 250 | - : -_ | oO 
1S:3025(Part-53) | 0.113 | mpi 03 : 30 : : 

C APHA-4SOOF | 0.20 | mpi is | as | $3 : : 
1S:3025(Pant-16) | 262 | mpl | $00 | <ss4 4 | 2100 

( ————— 

1S:3025(Part-21) | 128,00 | mep/l 300 ‘ s ‘ ; 

‘ 16 [Sulphate (as SO,)Max [is;3025(Pan-24) | 854 | mpl | 200 | - | 400 | - | ‘000 
PF 17 [Phosphate (as P) 1S;3025(Part-31) | <02 | mei ; : : = ; 

18 |Sodhum (as Na) 1S:3025(Part-AS) | 17.9 mg/l - - ‘ 
( 19] Manganese {as Mn) __|1S:3025(Part-59) | <0.1 mg/l 05 - - - 

20 [Total Chromsiun (as Cr}]iS-3025(Part-52) | 0.01 | mph | 00S | 00s | 0.05 
77 [Zine (as Zn) 1S:302(Pan49) | <1.0 | mgt is ; 15 
2 [Potassium (ask) _‘|1S-302(Panta5) | 9.1 mei 5 = : : : 
23 [Nitrate (as NO,),Max_[IS: 3025 (Part-34)| 0.33 | mg. | 20 r 0 ia 1 
74 [Cadmium (aa Cd) ss 1S-3025(Part-41) | <0.01 mgt “0.01 ° 0.01 ~ 

, 25" Tiend (as Pb) 1S:3025(Pan47) | <0.01 | mpi 0.1 : 01 
#8 [Copper (as Cu) IS:3025¢(Pant42) | <0,1 mgt 15 Ls - 

; 7 ; 

5 Derand acc |[18-3025(Panv-ss)] 22.40 | mg oe 
( 28 [Silica 1S3025(Pan-35) | 614 | mpl : : r a 

79 [Arsenic (as Ak) 1$:3025(Part-37) | <0.01 | mel | 00s | 02 | 02 : 
30 | Total Con Form 1S:1622 18 |MPN/100md so | soo | so00 | - 

\ 

Observation: 

‘ The analysis results indicate that the pH ranges between 7.28 and 7.74. Dissolved Oxygen (DO) sas 

observed in the range of 8.1 to 8.9 mg/l. COD values were observed to be in the range of 20-52 mg/l ared 

BOD values were observed to be in the range of 2.2-3.2 mg/l. The Iron and Nitrate were found to be gn 

the range of 0,05-0.14 mg/l and 0.1 — 0.60 APRISEE!Y. Bacteriological examination of sure 

AY 

ples reveated the pride bt ta coliform in range of }OMPN/100 ml to 22 MPN/100 mpl. 

the 'fesults it is evident that most of therpgmeiéters of the gemples 
“re “ey 
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EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

standards of CPCB indicating their suitability for drinking water source after conventional treatment and 

disinfection. 

Conclusion: 

The surface water quality of the study area found agreeable range, The water quality parameter like DO, 

BOD and other parameters are within the range of permissible limit for irrigation, aquatic life survival 

and other purpose 

3.5 SOIL ENVIRONMENT 

Soil may be defined as a thin layer of earth's crust, medium for the growth of plants. The soil 

characteristics include both physical and chemical properties. The soil survey and soil samples were 

carried out / collected to assess the soil characteristics of the study area. Soil samples were collected 

from 5 locations (project site, one upstream & one downstream side) as shown in Table 3.4(i) and 

analyzed as per CPCB norms, 

The physico-chemical characteristics of these soil samples are given in Table No. 3.4(ii). 

Table No. 3.5 (i) Description of soll sampling locations 

Distance 
Station No. Location 

(km) 
SQ! Barokhar Khurd 0.50 kms towards East 

SQ2 Girwan 2.00 kms towards South 

S03 Paigambrpur 1.24 kms towards North 

SO4 Barokhar Buzurg 4.00 kms towards North 

Table 3.5 (it) Physico-chemical properties of soil 

Sampling October 2019 (SQ1) 

sis -DISHA ENTERPRISES 
OTa> elot bet Ae. Proptt 

ty a} : y 
= ep! { 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

FLAT NO- 203, SECOND FLOOR, YASH SILVER HEIGHT, 
OPPOSITE SITE BADSIIAT NAGAR RAILWAY STATION, 
MAHANAGAR, LUCKNOW (U.P) PIN CODE-226006 

Iroject Propoaent : M/S Disha Enterprites 
Sem. Sadha Singh W/o Shri Sunil Singh, R/o Village -Nonia Muhal 
Chhabi Talab , District Banda (U.P) 

Venyect Name : Bailding Stone (Gitty, Khanda, Boulder) Mining Project 
Gata No, 332 Khand 02,Area (.61 Hn, Village- Barokher Khond, 
Tehsil - Narain, Distriet- Bande , Uttar Pradesh 

Sample Deswe On + 05/10/2019 
Sample Drawn By : UTRL 

Sample Description : Soil 

Sample Quantity 3.0kg 
Sampling Location : Barokhar Kburd (Near Project Site) 
Analysen Duration : OT/10/2019 To 12/10/2019 

RESULTS 

S.No Parameter Unite Result Test Method 

T “Fexture ° TS: 2720 1985 Reaffi2006 
a Each oe 
Ser % 40.34 iS: 985 Realf-2006 

ca 14.04 is: F955 path as Recta 
2 is > 778 1S: HT 
5) pahowom | 260.8 i 
4 Potaxium 24540 UTRLJLAB/SOIL/SOP/D 
: = as UTRLLARSORLSOPR 
é Caicror Sai T UTRL/LAW/SOIL/SOP/0 

; Restless = 5a 3 Sodium Ratio 5 . UTRL/LA/SOIL/SOP/O 
$ ‘ater Capacity % 3453 DTRL/LAB/SOILSOP/O] =i 
io Tonal IN mn 909.46 UTRIJLAB/SOIL/SOP/O) 
i Progiece —— a UTRL/LAB/SONSOR/OT 
12 Botk ity grvoc 1.28 is: 2720 (part-28) = ! 
i3 Carbon % Oa 1S: 2720 
Tm nhc Matter Es 156 : 
is % 3942 { 

e os mee on 
Nier- "nd Of Report** 

‘The results given abowe arc relened to the tested sample, for various paremeters, a1 ebocrvest at 
the time of xempling. The centormer asked for the above test: onty. 

Page 57 
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EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling November 2019 (SQ1) 

Photocopy Attested 

EL. ' ra 
Botary. Advucete 

Randa t 

OSH p-2y 

Page 38 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

(An ISO 9001:2008, OFISAS 1800112007, 14001:2015 (EMS) 
Certificate No, TC-8189 (in lieu of T- 

Kepor Code: SS-11112019-02 Isewe Date: 16/11/2019 
iSSURD TO | ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 203, SECOND FLOOR, YASH SILVER HEIGHT, 
OPPOSITE STTE BADSITAH NAGAR RAILWAY STATION, 
MAHANAGAR, LUCKNOW (U.P.) PIN CODE-226606 

Prajoct Proposent : M/S Disha Enterprises , 

Smt, Sudhe Singh Wéo Shri Sunil Singh, R/o Village -Nonin Muhal 
Clhabi Talab , District Banda (U.P) 

Mroject Name : Building Stone (Gitty, Khanda, Boulder) Mining Project 
Gata No. 332 Khand 02.Area 1.6! Ha, Village- Barokhar Khurd, 

Tohsil ~ Naraini , District- Banda , Uttar Pradesh 

Sample Drawn On > OWlL2OI9 

Sample Drnwn By : UTRL 
Sample Description = Soil 

Sample Quantity S30 ke 

Sampting Location : Barokbar Khurd (Near Project Site) 

Anatysis Duration II/LIN2OI9 To 16/1 12019 

RESULTS 

RNo Parameter Unies Result Test Methed 

7 Texte 

Potassium 246,71 1 I 
Sodium 153,87 JTRULAB/SOILISOP/OL—*i| 
Calcium ™ aR AT UTRULABSOILISOPOL—«s 

Magnesium moke | 381.58 { 1 
Soduam Ratio . UIRULABSOI/SOPOl SCS 
Water a $3.72 UTRLLASSOLSOrN| 

e
e
 

g
d
 
C
o
 

x = 1S; 2720 

—— 39.14 UTRI L 
ern/hr 3.55 1S: 1 

Neme.- *"End Of Report?* 
The rewults given above are releted to the tested sampid, for various parumerters, as observed at 
the tier of sampling. The custoener ached flor the above testy only, 

it 
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BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Report Code: SS-16122019-02 

ISSURD TO : ENVIRONMENTAL RESEARCH & ANALYSIS 
FLAT NO- 203, SROOND FLOOR, VASH SILVER HEIGHT, 
OPPOSITE SITE BADSHAR NAGAR RAILWAY STATION, 

—MANHANAGAR, LUCKNOW (U.P) PIN COME-226006 0 
Project Proponent : M/S Dishes Enterprises 

Sot. Suctha Singh W/o Shri Sunil Singh, R/o Village -Nonia Muhal 
Chhabi Telab , District Banda (U.P) 

Project Name * Building Stone (Gitty, Khanda, Boulder) Mining Project 
Geta No. 332 Khand @2,Area 1.61 Ha, Village- Barokhar Kbord,Tehall - 
Naraini . District- Benda , Uttar Prdesh 

Sample Draws On > aN2I0e 
Sample Drawn By > UTRL 
Sample Description + Soil 
Sample Quantity 130k 

Saunp ling Location : Barokhar Khurd (Near Project Site) 

Analysis Duration © 16/122019 To 23122019 

**End Of Report** 

The revelts given. abews are related fo the tested nareple, for various parumoeters, 2s cheerved at 
the tine of sampling The cuntorner asieed for the above tests only. 
This test report will mot te ened for any publicity/iogal purpose. 

The test aarnpies will be disposed off after two weeks from the éxte of lane of tex report, wales until specified try me 

p.B MNES, Page 50
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Sampling October 2019 (SQ2) 

Mis-DI flotary - a 

‘OTe. Proprietor . Sh Sy 

f eS vA pal be 

ofa Page-O1 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

(An 150) 9007-2008, OFIRAS 18001 :2007, 14001:2025 (EMS) Corili , 
Certieate No, TC-$189 (lew of 

Phas Mas o93-9971952476, 9350052291 
Wedeiee: hegetwwrantnetibe inset 7 pee sirerenerchsi@ puaticom 

Report Code: SS-47102019-04 Tmeno Datet 12/10/2019 

SSUED TO + ENVIRONMENTAL RESEARCH & ANALYSIS 
PLAT NO- 203, SROOND FLOOR, YASH SILVER HEIGHT, 
OPPOSITE SITE BADSTIAH NAGAR RAILWAY STATION, 

MAHANAGAR, LUCKNOW (ULP,) PIN CODE.226006 

Project Proponent 1 M/S Dishe Enterprises 
Smt. Sudha Singh Wo Shri Sunil Singh, R/o Village -Nonia Mubal 
Chhadi Talab . District Benda (U.P) 

Project Name > Building Stone (Gitry, Khanda, Boulder) Mining Project 
Gata No. 332 Khand 02,Aren 1.61 Ha, Village Barokher Kinard, 
Tehsil - Naraini , District- Bands , Uttar Pradesh 

Semple Dawn On 05/10/2019 
Semple Ornwa By UTRL 

Sample Dercription » Soll 
Saenpte Quantity 2 Oke 
Sampling Location > Girwan (.00KM Towards South) 
Analyses Duration + 07/102019 To 12/102019 

RESULTS 

S.No Parameter Units Result Test Method 
| Texture - 2720 

Sand SQ ot am 985 Realk2006 
a 35.35 98S Reaft2006 | 

" 15.96 1S: 2729 | Renfk2006 | 
[Fs eps — = GT 
3 Biectrical Conductivity | pmbowcm| 260.2 : 14767 
A Potassium 2460.92 1 

—= ect seer — 6 ~~ Cabchemn 3238.06 Ui 
7 Magneslum mpkg 852.12 UTRLALAWSOILSOrOL 
a Sodium = Ratio . 04 TR 
9 Water e 3i,ai i 
io | Total 904.61 I 7 
i ae UTRILARSOILAORAT 
i2 Bulk pvc Las 1S: 2720 
n Organic Carbon % mr is: 
14 Organic Matter % L56 IS: 
5 Porosity % 41,94 t 
16 Permeability emit 32 Wi2t20(pati?) Ss 

Note: og eer 
1 The pomulty given seve are refered tty the tested sernple. for various parameters, 2a observed at 

the time Of sampling. ‘The customer aiked for the above tests only.’ 
‘This test report will not be used for amy publicitySega) perpose, 
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BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Report Codes SS-11112019-404 Isswe Date: 16/11/2019 
sven TO ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 283, SECOND FLOOR, YASH SILVER ITEIGHT, 
OPPOSITE SITE BADSTILAM NAGAR RAILWAY STATION, 

MAHANRAGAR, LOCKNOW (U.P.) PEN CODE-226006 

Mrajcet Proponent + MWS Disha Eoterprises 

Sent. Sudha Singh W/o Shri Sunil Singh, Ro Village -Nonia Muhal 
| Chhabi Tulab . District Banda (U.P) 

Mroject Name ~ Building Stone (Gity, Khanda, Boulder) Mining Project 
Gata No, 332 Khand 02.Ares |.61 Ha, Village- Barokhar Kburd, 
Tehsil - Naraini . District Banda , Uttar Pradesh 

Sample Drawn On : OWI L/2019 

Sample Draws By —— 

Semple Description = 

Saniple Quantity :3.0kg . 
Sampling Location + Gitwan (2.00KM Towards South) 
Anntysls Ducation 2 LIM2019 To 16/14/2019 

RESULTS 

S.No Parameter Units Result ase 

1 Texture . ‘Clay, : 2720) 985 Realr2006 
“Sand x rar HET ), 1985 Realf2006 | 
Clay sy 35,24 1S: 2720 1985 Reatt2006 | 
Sit s 16.00 E2758 teeth 19ES Reale 

2 pH(:5 Suspension) . 78 18: 2720 1987 
3 Weotrical Conductivity pmbowom | 252.8 114 
i Potussinm 260.86 TTRLLABSUILSOPA) Cd 
3 ‘Sodium Y tieaa TR 1 
“ Calon mpkg | 499855 FTRLILABVSONLSON/O 
7 m 928.47 TRL/LAB/SOILISOPIO 

ee ere — 9 f ity % aa 0 
io otal 431.20 UTRULABSOILSOPOL 
T 70.62 UTRULABSOILSOPD! Cd 

2 — halk a nice 138 15: 7720 (pen) 
3 Organic Carbon 5 om S: 2720 (part-22) 
ta Orgnnie Matter i 1 iS: 2) 
1s ome % OTR ART SOTO 
6 emvhr 3A2 2 Ta 

. ** End Of Report** 

Proprietor 

“Gt ae pnatonoy? ariestec 

Page.3 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 123 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
oO << 

Sampling December 2019 ( 

Isewe Dete: 23/12/2019 
mssuep To | ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 200, SECOND FLOOR, YASH SILVER HEIGHT, 
OPPOSITE SITE DADSHAH NAGAR RAILWAY STATION, 

_MARANAGAR, LUCKNOW (UP) PIN CODE-276006 
Project Proponant M/S Dishe Enterprises 

Smt. Sedhe Singh W/o Shei Sunil Singh, R/o Village -Nonia Mubal 
Chhabi Taleb . District Bands (U.P) 

Project Name + Building Stone (Gitty, Khando, Boulder) Mining Project 
Gata Mo, 332 Khand 02,Area 1.61 Ha,Villege- Barokhar Khord,Tehsit - 
Noraini , Distriet- Banda , Utiar Pradesh 

Sample Drawn On > 1422019 
Sample Darwen By : UTRL 
Sample Description + Soll 

Sample Quantity 30g 
Sampting Lecation : Girwan (2.0K M Towards South) 

Analysis Duration = 16/12/2019 To 23/12/2019 

Th satin iano esse obedient pila. bachiansaa te 
the thne Of sampling. The ctstomer evked for the seve test only. 
This teat repart will mot be exec for any publicity/egal purpose. 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling October 2019 (SQ3) 

Report. Code: SS-07102019-03 
ISSUED TO : ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 203, SECOND FLOOR, YASH SILVER HEIGHT, 
OPPOSITE SITE BADSHAM NAGAR RAILWAY STATION, 
MARANAGAR, LUCKNOW (U.P.) PIN CODE-226006 

Project Proponent : M/S Disha Boterprises 
Sent. Sudhs Singh W/o Shri Sunil Singh, R/o Village -Nonia Muhal 
Chhabi Tatsh , District Banda (U.P) 

Project Name > Building Stone (Gitty, Khanda, Bowler) Mining Project 
Gata No. 332 Khand 02,Area 1.61 Ha. Villege- Barokhar Kbord, 
Tetoil - Neraint , District- Banda . Uttar Pradesh 

Sample Drawn Oo : os/ta2019 
Sample Drawn By  UTRL 
Sample Deseription : Soil 

Sample Quantity > 3.0kg 

Sampling Lecation : Palgermbarpur (1.24°KM Townrds North) 

Analysis Duration - 07/10/2019 To 12/102019 
RESULTS 

S.No Porameter Units Rest =| Test Method 
1 Texture Lom 15: 2720 985 Renft2006 = a ee is are, Res — 

™ 18:2 -4), 1985 Reall 2008 
= ee ee 

eee f Beanie 3 cries Jmbosicm | 2604 : 
4 Potassium mpkg 1 I 
$ Sodiam makg | 12398 [ 1 
6 “Caleta mpke | 400447 UTRLLABSOILSOPOl _—*«|: 
7 658.57 UTRLULABSOILSOPD! 

| ser aa a RLLA RSI SSRST — 
9 Water t Capacity “ ae 1 

i0 Total Kjoldah! Nitrogen mekg 408 T 
il — Prone mpke SR? UIRULABSOILSOPR! «dS 

Je Gabon — Et i i = sae ra ; 
rp ie “ 143 Pb ae 

% ast TTAB 
Seebis cmt 3.64 ~~ IS 2720 (par-l?) SSS 

‘The results given above are related tm the sested snmple, fir various parameters, a2 obnerved at 
the tiene of sampling. The customer anked for the above texts only, 

tent report will not be used for any peblicitySegal perpese. 

ry 
JS sear he Ze. vasa 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRON MENT 

Ulta Tab 

Soil Sample Analysis 
Report Code: SS-11112019-03 
MSUER TO 

Invae Date: 16/11/2019 
+ ENVIRONMENTAL, RESEARCH & ANALYSIS 
FLAT NO- 203, SECOND FLOOR, YASH SILVER ITRIGHT, 
OPPOSITE SITE BADSHAN NAGAR RAILWAY STATION, 
MAHANAGAR, LUCKNOW (U.P,) PIN CODE-226006 

Project Proponent : M4 Doha 
Smt. Sudha Singh W/o Shei Sunil Singh, R/o Village -Nonin Mutha! 
Chhabi Talab , District Banda (U.P) 

Progect Name ; Building Stone (Gitty, Khanda, Boulder) Mining Project 
Gata No. 332 Khand 02,Aren 1.6) Ha,Villege- Barokhar Kher, 
Tehsil - Naraini , District- Bande , Umar Pradesh 

Sample Drawn On = OW1L2019 
Sample Darwen By. : UTRL 
Sample Description : Seoul 

Sainple Quantity : Okg 
Sampling Location > Paignmibarpur (1.24 KM, Towards North) 
Analyaix Duration : 11/11/2019 To 16/11/2019 

RESULTS 

S\Ne Parameter Units Reset =| Test Method 
j Texture ~ |Sundy Clay Lose] ‘1S: 2720 (part, 1985 Reall2006 | 

Sand % 52.48 Si A), 1905 Reati:2000 
Clay % jis iS: 2 O85 Reatih2 
Sit * 1aa ELEN O85 Realli2006 | 

3 is F 7.64 1S: joa? 
3 Hvity pmbos/em 252.5 14767 

— ee : Sloe a 
: eee ea 7 it 
% | Sodium ° 046 urn 
9 ater b Capacity % 30.16 STRIZLABSOILISOPIO 
io | foulk mekg ORAL UTRULABSOILSOPO 
u Proxies mpkg 8.0 LSOPA 
12 Balk Density pice 130 1S: 
13 Organic Carbon % 0,83 2720 
14 Ongantc Matter % Lao a — 
is Poros) * aa 0 
16 Po cavhr 72 : Bk) 

Nole:- "End Of Report** 

A, 
Pr, } 

| Gol 
as hed RTE \ of 

The einjutts given above are related to (he texted sample. for various parumeters, as observed st 

Sampling December 2019 (SQHyjc .DISHA ENTERPRISES 
7} a 

Photocepv 4trested 
Proprietor \ C= 

nA 2 
*] “i iz _67 

Rotary igvcute Page 

a} “Or? 4 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 127 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
——_ ST 

ULTRA TESTING & 
(An TSO 9001:2008, OFSAS 90012907, 14001:201$ (EMS) 

Certificate No. TC-8189 (in Siew of 

Ultra Lab Shei iplcen emonoenocon Rees 

Report Code SS-16122019-05 Inewe Date: 23/12/2019 
ISSUED TO + ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 203, SECOND FLOOR, YASH SILVER ITEIGHT, 
OPPOSITE SITE BADSHAH NAGAR RAILWAY STATION. 

—_ MAH ANAGAR, LUCKNOW (ULP,) PIN CODE-326006 00 
Project Proponent : M/S Disha Enterprises 

Smt. Sudha Singh W/o Shri Sunit Singh. flo Village -Nonia Muhal 
Chhabi Talab , District Banda (U.P) 

Project Newe : Building Stone (Gitry, Khanda, Boulder) Mining Project 
Gate No, 332 Khand 02,Area 1.61 Ha,Villege- Barokhar Khord, Tehsil - 
Narsini , District- Banda , Uttar Pradesh 

» LaU2019 
+ UTRL 
: Soll 

230 te 
3 Paigambarpur (1.24 KM ‘Towards North) 

:1G/N2NOISToOBWI2WI9 

| The results giver above are related to the reted semple. for various paremeters, a observed at 
the time of sampling. The customer asked for the shove testy only. 
THA bet report will pot be used for amy publicity Tega! perpase. 

ee 
ty \A4 rhelor ' YY, 3 thy 9 \ =? Prop \ fe 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling October 2019 (SQ4) 

“uOF> 

tjigeDISHA ENTERPRISES 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRON MENT 

FLAT NO- 203, SECOND FLOOR, YASH SILVER HEIGHT, 
OPPOSTTE STTE BADSHAI NAGAR RAILWAY STATION, 
MAHANAGAR, LUCKNOW (U.P.) FIN CODE-T20006 

Project Proponent * M/S Disha Enterprises 

Sone. Sedha Singh W/o Shri Sunil Singh, Ro Village Nonia Muhal 
Chhabi Talab , District Banda (U.P) 

Hroject Nawve fwilding Stone (Giay, Khanda, Soulder) Mining Project 
Gate No. 332 Khand 02,Aren 1.6) Ha,Village- Barokhar Khurd, 
Tehail+ Narain! , District Banda , Uttar Pradesh 

Sanyple Drawn On 9502010 
Sample Orawn By : UTRL 
Sempte Description : Soll 
Sarnple (Quantity 30k 

Sampling Lecotion + Barokbar Bururg (4.0KM Towards North) 
Analysis Duration = 07/10/2019 To 12/10/2019 

Ne Tei 
I - 

” 

* 
% 

2 . 

i pmbos/cm 

4 mets 
$ : =e 7 
x = 
9 % 
10 

it 
Fe 
ike 1S: 

15 * 3 T 
i; ie a Cee —— 

Nowe: ** Riad Of Report** 

| "Vive renults given above are related a the texted sample, for various parameters, a5 observed at 
the thne of sampling. The customer asted for the above texts only, 

eV ta) 
Sampling Yovem 

4 fe 

j Rando TU P| Pag — 70 , } ; 2 , ag 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

om 
Ultra Lab 

Report Code: SS-11152019-01 
ISSUED TO 

leewe Date: 16/11/2019 
: ENVIRONMENTAL RESEARCH & ANALYSIS 
FLAT NO- 203, SECOND FLOOR, YASH SILVER HEIGHT, 
OPPOSITE SITE BADSHAT NAGAR RAILWAY STATION, 
MAHANAGAR, LOCKNOW (U.P.) PIN CODE-326006 

Project Proponent : M?S Disha Enterprises 
Smt. Sucha Singh W/o Shei Sunil Singh, Ro Village -Nonia Muhal 
Chhabi Talab , District Banda (U.P) 

Project Name : Building Stone (Gitty, Khanda, Boulder) Mining Project 
Gota No, 332 Khand 02,Aren 1.61 Ha.Village- Berokher Khnrd, 
Tehsil - Narsind , District- Banda , Uttar Pradesh 

Sample Drawn Oo + 09/1/2019 
Sample Drawn By : UTRL 

Sample Description : Soil 

Sainple Quantity -3.0kg 
Sampling Location © Barokhar Bujurg (4.0KM Towards North) 
Analysin Duration 2 1112019 To 1612019 

i RESULTS 

5.Ne Parameter Units “Renuit ‘Test Method 
| Teature Loam 151 2720 O85 Realt1006 

Sand % 42.65 : 98S Resti2006 | 
Clay = 4.05 wa-Fiz0 eee 1985 Reath2006 
“Sit wv 23.50, Ean eee Toes Reais — (part), 

F Hii:5 Sospension) - 745 TS: 2720 (part-26),1987 
3 Bhcareal pmbowcm| 3006 ae i 67 
4 Potassium mp hy 38838 
5 Sodium 115.09 
6 Calcium rae 34 [ 
7 Magnesium mpkg 475.28 UTRULABISUILSOPD = 
| Sodium Resta Ratio : 0.40 UTRULABSOILSOPAL_—it 
9 Watee Holding Capacity 37.55 UTRLLAB/SOILISOPO 
id inl Kjeldahl Nitrogen | mpg | 94323 |  UTRI 
| Phosphorous maykg 793 UT 
12 Bulk Density prc Lae : 
3 _ Organic Cathe y 0.81 . 
14 Orgunic Matter S 1.44 1S: 2720 
re om 5 4136 UTRLLA 
16 j em/hr aa =2 

*"*Ead Of Repoct** 
‘The ccaults given above are relsted to the tested sample, for varios parameters, as observed at 

epur ee 

Photocopy” tiastec 

Proprietor ; 
—— 

Rotary Advucats 1 

Rande iy P Page— 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EILAJ/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling December 2019 (SQ4) 

= Mis-DISHA ENTERPRISES 

© Dee, 4 or Attested ¢. Proprietor Photocopy 

| ; thay T q \ “fas Ros 

2 yong Page -72 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

~— Pho wr ier S309S22N1 

Ultra Lab Kemal: 

TEST REPORT 

Sait Sample Analysis 
Report Code- SS-16122019-01 Issue Date: 23/12/2619 

ISSUED TO + ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 203, SECOND FLOOR, YASH SILVER HEIGHT, 
OFPOSITE SITE BADSITAH NAGAR RAILWAY STATION, 

Srosee! Proponent : MS Dishes Enterprises 
Smt, Sudha Singh W/o Shri Sunil Singh, Ro Village -Nonia Muhal 
Chhabi Talab , District Banda (U.P) 

Project Name + Building Stone (Gitty. Khanda, Boulder) Mining Project 
Gata No. 332 Khand 02,Area 1,61 Ha, Villege- Barokhar Khurd, Tehsil - 
Nornini . District- Bonds , Uttar Pradesh 

Semple Drawn On : b4f12/2019 

Sample Drawn By 7 UTRL 

Sample Description : Soil 

Sample Quantity :30kg 

Sampling Location : Barokhar Bujurg (4.0K M Towards North) 
Analysis Duration + 16/}2/2019 To 23/12/2019 

RESULTS 

% 
% 

Note-- **End Of Report®* 
1 "The results given shove are retated tn the tested sample. for vorious parameters, as observed st 

tee tue af smpling, Tho cuvtomer asked for the above teats only, 

2 File teat repent will pot be aed for any publicity/iceal purpose. 

The teat samples will be disposed off after nwo weeks from the date of iswe uf test report, unless until specified by the 

i] > , #3 Proprieto 
Observations: ) ' \ ' Photccopy-“Atrasted 

ra ty ‘Yh a 1} z aA aff Rie ; =, 

s\ toe iL \ @S wa 
ao Botary aA- te Page ~73 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

. BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

The analysis results Show that soil is basic in nature as pH value ranges from 7.43 to 7.85, Phosphorus 

(48.60 to 79.57 Kg/ha.) ,Potassium (112.42 mg/Kg to 388.38 mg/Kg) and Electric conductivity (228.2 

mg/Kg to 381.98 mg/Kg) has been found to be in good amount in the soil samples. . 

Conclusion : . 

The analytical data of soil characteristic of the study area during Oct. to Dec. 2019 were observed the 

texture of the soil was sandy clay and sandy clay loam. The PH, water holding capacity ,organic matter 

and micro nutrients are within the normal level for cropping pattern. 

3.6 NOISE ENVIRONNENT 

The noise levels within the study area were recorded using Sound Level Meter and noise monitoring 

results were compared with the Ambient Noise Quality Standard notified under Environment Protection 

Act, 1986. The noise level monitoring locations are shown in Table 3.6 (i) and the levels recorded are as 

stated in Table 3.6 (ii), 

Table 3.6 (i) Noise quality monitoring stations 

Station Code | Name of the station] Distance fram the project site Zone/Study Area 
{Project Area 

NQ! Barokhar Khurd 0.25kms towards East Project Area 

NQ2 _Girwan 2.00 kms towards South Study Area 

NQ3 Jarar 1.0 kms towards West Study Area 

NQ4 Paigambrpur 1,24 kms towards North Study Area 

NQ5 Barokhar Buzurg 4.00 kms towards North Study Area 

Table No, 3.6 (ii) Noise Icvel status 

Sampling October 2019 

SOR -—--* A 
’ 

7 ’ Hf 
‘ 4 _ | 

Lo a f 

4 iS ENTERPRISES 
~ ao 

Proprietor 
Famocopy Jy" eta 

‘ 
4 : A? 

xs Rie Bot: a cute 

Bie PHEN Page —74 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

CAN 
Ultra Lab 

Report Code: N-12102019-01 
ISSUED TO ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 203, SECOND PLOOR, YASH SILVER HEIGHT, 
OPPOSITE SITE BADSHAH NAGAR RAILWAY STATION, 

_MAHANAGAR, LUCKNOW (U.0.) PIN CODE-226006 0000 
Enterprises Project Proponent > M/S Disha 

Sint, Sudha Singh W/o Shri Sunil Singh, R/o Village -Nonin Muha} 
Chbabi Talab , District Banda (U.P) 

Project Name + Building Stone (Gitty, Khanda, Boulder) Mining Project 
Gate No. 332 Khand 02,Area 1.61 Ha, Village- Barokhar Khurd Tehsit - 
Naraini , District- Banda , Uruar Pradesh 

Monitoring Dote > 10/10/2019 
Sample. Drawa By :UTRL 

Sample Description ; Amlsent Noise 

| Weather Condition > Clear 
Monitoring Duration 24 hes 

TEST RESULT 

eae Valoe Leg ; Limit ns per 

- Ga 
S.No] Location Day Night Leq. dB(A) Zone 

Lig Cee bare Ly Lae Lowe | Day* | Nighe* 

Barokhie KJnerd a n K } |(Nene Project Site) $7.3 63 Si? | 429 | 484 33.8 | 650 | 538.0 | Commercial 

Harokher Byjrog 
| 2 (4.0KM North) $2.2 57.4 35.4 423 494 33.8 | SS@| 450 | Residential 

3 ee ch) S35 | 61.5 452 | 441 46.7 M2 | 30 | 450 | Residential 

4 (1.0 KM West) $0.7 36.7 | 387 | 375 | 397 MA | S58 | 450 | Residential 

Girwan 
$ Pp KM North) a0 38 | 426 | 362 | 39.6 334 | 559 | 450 | Residenticl 

“Day Thine Leq(6,00AM TO 10,00 PM) 

‘Night Time Leq( 10,00PM TO 6.00 AM) 

Novte:- ** find Of Reporrt* 
The reseifty given nbove are related to the tested sampic, for various parameters, at observed at the time of sampling. 

‘The crsivewe asked for the above tests onty. 
Thin tent report will pot be used for any publicity) tog! purpose 

tert samples will be disposed off after nwo weeks from the diate of insue of text report, uness until specified by the 

TS Ws-0 
Sampli November/2019 Proprietor Photocopy Aiestec 

ky) | eer Ree \ ns 
R:B Minase Pagy—75 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

ULTRA TESTING & 
(An }80 9001:2008, ONBAS 10081-2007, 14001:2015 (FES) 

Certificate 

Ultra Lab Sil: shih Ok neeeemonece momen caeeceeenhtsanne 

Report Code: N-15112019-01 Issue Dates 18/11/2019 
ISSUED TO : ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 263, SECOND FLOOR, YASH SILVER HEIGHT, 
OPPOSITE SITE RADSHAH NAGAR RAILWAY STATION, 

MANANAGAR, LUCKNOW (U.F.) PIN CODE-226006 
Project Proposent + M/S Disha Enterprises 

Smt, Suche Singh W/o Shri Sunil Singh, R/o Village -Nonin Muhal 
Chhabi Talab . District Bands (U.P) 

Project Name : Building Stone (Gitty, Khanda, Boulder) Mining Project 
Gata No, 332 Khand 02,Area 1.61 Ha, Village- Barokhar Khord Tehsil - 
Naraini , District- flanda . Uttar Pradesh 

Monitoring Date ’ 12/11/2019 
Sample Drawn By UTRL 
Sample Description : Ambient Noise 
Weather Condition + Clear 
Monitoring Duration 224 hes 

TEST RESULT 

an 3 Limit wo per 
. CPCR Goldetines 

a Day Night Leq, SHA) Zane 

beg Vas bed Ley Lane Lie =| Day* | Night* 

Barokhar Khwed 
| lenient Project Site), | 523 65.7 | 468 | 406 | 473 | 32.5 | 680] 55.0 | Commercial 

Harokhor Bujrg 
2 freuen $39 | 586 | 402 | 413 | 48.7 | 326 | 550] 45.0 | Residencial 

Paigambarpur 

Diam 534 | 624 | 447 | 404 | 46.7 | 334 | SSO] 450 | Residential 
Jarar 

A 30.1 | 557 | 405 | 37.1 | 428 | 335 | S50 | 450 | Residential 

5 eemacieati) 492 | S38 | 421 | 34.7 | 368 | 332 | SSO] 450 | Residential 

“Ory Tene Leq(6.00AM TO 10.00 PM) 

Mas dle Leq{ 10.00PM TO 6.00 AM) 
Notet **End Of Report™* 

| The roaits giveo above are reinied to the texted sumpic, for various parzmeters, as observed at the time of smmpling. 
The customer asked for the above tests only. 
This test report will not be used for any publicityfege! purpose 

‘test amples will be disposed off after two werks from the dato of issue of test report, unhexs wntil epecified by the 

not be used as evidence in a court of Inw without the written approval *, 

For Ultra Testing & Research L: . 
Assuring you of best our services tall thes y 4 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
—= 

Sampling December 2019 

Report Code: N-16122019-01 
ISSUED TO : ENVIRONMENTAL RESEARCH & ANALYSIS 

FLAT NO- 203, SECOND FLOOR, YASH SILVER HEIGHT, 

OPPOSITE SITE BADSHAI NAGAR RAILWAY STATION, 

MAHANAGAR, LUCKNOW (U.P.) PIN CODE-726006 
Project Proponent + MIS Disha Enterprises 

Smt, Sudha Singh W/o Shri Sunil Singh, R/o Village -Nonin Muhal 
Chhabi'Talab , District Banda (U.P) 

Project Name + Building Stone (Giny, Khanda, Boulder) Mining Project 
Geta No. 332 Khand 02,Area 1,61 Ha, Village- Barokhar Kinurd;Teheil - 
Namnini , District~ Banda . Uttar Pradesh 

Monitoring Date 7 1371272019 

Sample Driwn By UTRL 

Sample Description : Ambient Noise 

Weather Conditior ¢ Clear 

Monitoring Duration 224 hes 

TEST RESULT 
Obrerved Value 

6B (A). beg Limit 22 per 

CPCE Galdelines 
§.No) Loeation Day Night Leg. dB(A) Zone 

rs a ee ee ee ee ee Night* 
|Barokhar Khurd 

i (Near Project Site) S64 OB 474 394 42.8 383 | GO| S550 | Commercial 

Barokhar Bujrog 
2 |.0KM North) 49.5 54,1 3 379 40.4 35.1 55.0 | 45.0 | Residentiul 

Paigemberpur 
3 Pease Noeh) 478 48 353 39.5 446 34.) | SSO | 45.0 | Residential 

Jenner 
4 kes KM West) 483 Sia 38.3 37.6 2 35.5 S509 | 45.0 | Residential 

Girwan 
$ (2.0 KM North) 49.8 “9 34.5 384 40.4 35.8 | 85.0 | 450 | Residewtial 

"Day Time Leq(6.00AM TO 10,007M) 

*Night Time Leq(10,.00PM TO 6,00 AM) 

Note:- *"End Of Report** 

1 The remalts givem above are refated to the fevier! camiple, for various porameters, as observed at the time of seinpling. 
The customer ashed for the above teats only, 
‘This test report will mot bo wsed for any publicity/legal purpose 

tent semples will be disposed off atter two weeks fron the date of kyne of test report, unless until specified by the 

7 : ae Aftested page_77 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Results 

Noise monitoring reveals that the maximum & minimum noise levels at day time were recorded as 65.7 

dB (A) & 35.1 dB (A) respectively. The maximum & minimum noise levels at night time were found to 

be 49.4 dB (A) & 32.6 dB (A). 

The noise levels recorded at all locations were within the NAAQS limits. 

However, with suitable control measures and EMP, the noise levels will be reduced and the impacts will 

be minimized 

There are several other sources in the 10 km radius of study area, which contributes to the local noise 

level of the area. Traffic activities as well as activities in nearby villages and agricultural fields add to 

the ambient noise level of the area. 

Table 3.6 (iii): Ambient Noise Quality Standards in respect of Noise 
Area Code Category of Arca _ Noise dB (A) Leq 

Daytime* Night time* 

A Industrial Area 75 70 

B Commercial Area 65 55 

Cc Residential Area 55 45 

D Silence Zone 50 40) 

Note: Daytime from 6.00am to 10.00 pm and Night time from 10.0 Opm to 6.0 

Silence zone is defined as area up to 100 meters around premises of hospitals, educational institutions 

and courts, Use of vehicle hours, loud speakers and bursting of crackers are banned in these zones. 

3.6 THE TRAFFIC STUDY 

The lease area is connected to State Highway No. 49 about 1.0Km (W). These roads are wide enough to 

facilitate easy and smooth movement of heavy duty trucks. 

The Detailed traffic study has been discussed under Chapter-4, 

During mine operation 

Proposed Production of mine 16100 m?/year 

No. of working days 300 days 

Per day Production of mine 53.67 m’/day 

Per Truck capacity 13cum trucks (Approximately) 

No. of trucks deployed Approx. 4-S trucks — oh Atteated 

Working houessp 08 hours(During daytime oily) er 

wes of trucks d f DISH AEN ximately) \G i Misnsra 
, 4-5 trucks (Approximately) ROEN YO con 

Proprietor 2)- PEN 
H ] ayn at 

Page-78 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
= 

At present the traffic load at highway is less than 3 trucks per hour, in particular. Due to the proposed 

project there will be addition in the existing trucks having the capacity of 13-14 cum load that is 34 

trucks/hr, hence the changes will be at small level and will not affect the existing environment. 

3.7 BIOLOGICAL ENVIRONMENT 

General vegetation of the study area: The proposed project is to mine Building Stone, Khandas & 

Gitti, Boulder at. Banda district of U.P. which lies between the Indo-Gangctic plain to the north and the 

south, Bundhelkhand region is a gently sloping upland distinguished by barren hilly terrain with sparse 

vegetation. Other rivers lying in the district are Ken River. The district cover by river alluvial soil in the 

north and the remaining part of the district are covered by deep black and sandy red soil. 

The proposed project site i.c. core area is the water channel, which has few aquatic plants only. 

However, the nearby areas i.e. buffer area is having different types of plants (herbs, shrubs and trees), 

The Banda district covered mixed variety of vegetation mainly bushes. The tress like Shishum, Neem, 

Mango tree and Jamun tree, Eucalyptus and Baboo! are also found in sufficient numbers. 

Commonly found flora in the district:- 

Dhak (Butea monosperma), Teak (Tectona grandis), Mahua (Madhuca indica), Babool (Acacia 

nilotica) and Tendu (Diospyros melanoxylon), Siris (Albizia lebbeck).Aam (Mangifera indica), 

Jamun (Syzygium cumini), Bail (Aegle marmelos), Tut (Morus alba), Bargad (Ficus bengalensis), 

Neem (Azadirachta © indica), Pecpal (Ficus religiosa), Safeda (Eucalyptus umbelatus), Sisam 

(Dalbergia sissoo), etc. ‘ 

Commonly found fauna in the district:- 

Many domestic mammal species were reported from buffer zone during the field survey. Common 

domestic animals like Buffalo, cow, goat etc. can be noticed in open grass fields while grazing. Small 

mammals like Indian palm squirrel (Funambulus palmarum) and field mouse (Apodemus sylvaticus) are 

noticed in vicinity of the village, Inquiry from village people regarding wild animals reveals that 

Monkey (Macaca mulata), Indian hare (Lepus nigricollis), Mongoose (Herpestes edwardsii), Jackal 

(Canis aureus), etc. are often seen in the area. 

The bird population that were commonly noticed during field survey are Common teal (Anas creeca), 

Red wattled lapwing etc.House crow (Corvus splendens), House sparrow (Passer domesticus), Common 

Myna (Gracula religiosa) are of common occurrence. 
i 

The reptilians species commonly reported are Garden lizard (Calotes versicolor) and Eutropis macylaria 

along shady places in agricultural field or where growth of bushes is noticed. Among non-poisonous 

snakes rat snakes 4Plyas mucosus) are commonly noticed in field, followed by poisonous snakes | $ke 

Cobra (Najaraja) and Banded mde Kal AR HRFERROUBEMnCtus) ae ionally encounter by the Farmers 
Photocopy Attasts 

Commontyrawn PE coset Crops in the ret al \ Ss 

fe | Proprietor , ce 
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BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
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Traditionally rain fed and irrigated agriculmre is common, The main crops grown are rice, maize, 

pigeon pea, sorghum, pearl millet, moong beans during kharif and wheat, Bengal gram, green peas, 

rapeseed and mustard and lentil during rabi season. Sugarcane is the main cash crop. Rice—wheat 

cropping system is more predominant. Amongst the fruit crops, mango and guava, and amongt the 

vegetable crops potato, onion, brinjal, tomato, cauliflower and cabbage are important. 

Fishes & Amphibians:- 

The fish species which are’‘commonly found in the water bodies of district are Labeo bata (Bhangan or 

Bata), Gudusia chapara (Chappera or Palla), Labeo rohita (Rohw),Catla catla (Theila), ete. 

Amphibians are commonly found at the places along the margin of aquatic and terrestrinl systems. Some 

of the commonly reported species are Bufo melanostictus (common Indian toad), Euphlyctis 

cyanophlyctis (Indian skipper frog), Hoplobatrachus tigerinus (Indian bull frog). ete. 

Anticipated Impacts and Evaluation 

The mining activity will have insignificant affect on the existing flora and fauna. Data have been 

collected from various Government Departments such as forests, agriculture, fisheries, animal 

husbandry and various offices to establish the pre-project biological environmental conditions. There 

are no endangered species, wildlife sanctuary, wildlife corridors or ecosensitive area near the core zone. 

The purpose of the project itself is to save the flora around the project area from excessive erosion and 

floods. It was found that the Building Stone, Khanda, Gitti'& Boulder mining activity will not haye any 

significant impact on the biological environment of the region, — 

* Mitigation Measures 

Since. there is no migratory route of birds or grazing route of domesticated animal is reported, herice 

there will be no impact anticipated, Mining activity will be confined upto a required depth from ground 

level/ water level whichever is less, 

IMPACT ON ECOLOGY OF THE AREA 

For thousands of years, Building Stone, Khanda, Gitti & Boulder has been used for domestic 

construction and house wares since prehistoric times, and continues to be used. Today demand for 

Building Stone, Khanda, Gitt) & Boulder continues to increase due to increasing infrastructure. Mine ng 

operators, in conjunction with cognizant resource agencies, must work to ensure that Building Store, 

Khanda, Gitti & Boulder mining is conducted in a responsible manner because excessive and 

unscientific mining causes the degradation of land. Building Stone, Khanda, Gitti & Boulder mining 

generates extra vehicle traffic, which negatively impairs the environment. Where access roads ass 

Se areas, the local environment may be impacted, 

“DISHA ENTERPRISES 

Proprietor 
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¢ adverse impacts are not predicted; however the following mitigation measure will be taken to 

further minimize it. 
‘4 

e No mining will be done near to important structure like bridges, dam and others as per 
( . 

Mining law. 

C © No mining will be carried out during the rainy season. 

© * The mining activity, will employ many heavy vehicles to transport the Building Stone, Khanda, 
() Gitti & Boulder outside the mine to desired destination, Safe site/routes having less impact will 

( be selected for transportation, all the vehicles will be employed for transportation purpose will 

be PUC certified. 
O 

( 

( 
C 
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( 

( 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 141 
BANDA 

ELA/EMP CHAPTER-2- ANTICIPATED ENVIRONMENTAL IMPACT AND MITIGATION 
MEASURES 

CHAPTER- 4 

ANTICIPATED ENVIRONMENTAL IMPACT AND MITIGATION MEASURES 

4.0 GENERAL 

. All development projects whether new, under modefnization or renovation, do have an impact 

"on the natural set up of the environment. This impact may be beneficial or adverse, depending 

on the improvement or the deterioration it brings about change in the status of air, water, land, 

ecology, natural systems, socio-cultural life styles and economics of the population. Depending 

on the nature of activities and baseline environment status, the impacts are assessed for their 

importance. On the basis of the impact analysis, the mitigating action and future monitoring 

requirement are focused in the Environmental Management Plan for countering or minimizing 

the impacts. 

Keeping in mind, the environmental baseline scenario as detailed in Section Ill and the 

proposed mining activity described in Section II, it is attempted to assess the likely impact and 

its extent on various environmental parameters and likely mitigation measures to be adopted. 

4.1 LAND ENVIRONMENT 

The mining and allied activities involved in Building Stone (Khanda, Gitti and Boulder) 

Mining Project from the Building stones on the Gata 332 (Khand No.-02). The clearance of 

overburden such as weeds and other accumulated matter like wood end crops, animal bones 

and those intentionally thrown garbage, other than soil, gravel and pebbles are cause of 

pollution and result in environmental degradation, Time takes care of it and once again gets 

turned to a changed ecology of the region. As the time passes it turns into a place of shelter. 

food and of reproduction of many life forms, The disturbance to the new form of biota and to 

the riparian habitat by man originated mining activities lead once again to the environmental 

degradation. 

Impact on Soil 

There i is generation of gritty soil is negligible as the area is not covered by top soil cover hence 

“i fowrigjces will be seseiopet WAR se Rsed for lease boundary barrier plantation and haul road 
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Impact on Land Use 

The area is having undulating surface surrounded by barren land. The area is partially covered 

by alluvial soil. An old working pit is present in NW of the area. The proposed area and 

surround areas are mostly private land owned by individual. Presently the existing quarry lies 

in 1.21 ha area, The potential adverse impact of opencast stone mining will be in the form of 

change in land use pattern. So reclamation of mined out land will be given due importance as a 

step for sound land resource management in the form of reclaimed land and water body. 

No adverse impact is anticipated on land use of buffer zone associated due to the existing stone 

mine project, as all the activities will be confined within the project site only, Stone mined out 

from the mine is being and continued to be used as boulders of different sizes for River Anti- 

crosion, Dam construction, embankment works etc. After crushing into different sizes of 

aggregates from 6mm to 63mm, the product can be used in construction and road projects. 

4.2 WATER ENVIRONMENT 

4.2.1 Impact on Surface Water 

At present scenario there is no any seasonal or perennial source of water is passing through the 

lease area. During the rainy season, there may be accumulation of surface water, which is 

proposed to be pumped out to keep the working area dry and it is being utilized for dust 

suppression. , 

The stone mineral found in the area is non-toxic in nature. There will be no outside discharg: of 

liquid effluent from the mine site. It is, therefore, apparent that there will be negligible impact 

of mining on the surface water regime. 

The surface water quality of the canal water passing 0.58 kms towards East direction from the 

proposed unit. The baseline data of the water quality parameters of canal water originates fiyrn 

Ken River. The other source of the surface water 2 number of the ponds approx. Ikm . The 

quality of the water is discuss in the Chapter-3 

4.2.2 Impact on Ground Water 

Ground water pollution can take place only if the mining rejects contain toxic substances, 

which get leached by the precipitation water and percolate to the ground water table thes 

{pealluting it, Any nearby wells or other sources of water cun be rendered unfit for drinking acl 

even forthdu al ORHA ENTERPRISES 
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ingredients. Moreover, stone constitutes of fairly inert and chemically non-reactive ingredients. 

It is noticed from nearby dug wells and bore wells that the ground water table is available 

below 30 meters of the normal surface level. As the mining operation has been proposed to be 

carried out much above the ground water table there would not be any adverse effect on the 

ground water. 

The ground water available in the nearby well, bore well is analyzed and it is found within the 
prescribed standard of CPCB and it is also being and will be continued to be adopted the 

remedial measures to keep the water quality within the prescribed standard. 

4.2.3 Mitigation Measures for Water Environment 

e Adequate control measures are being and will be continued to be adopted to check not 

only the wash-off from soil erosion but also uncontrolled flow of mine water. The 

measures to be adopted are- 

* Garland drain will be provided at the toe of the dumps, to channelize the runoff water 

from dumps into the water reservoir (i.e. mined out pits) & around the active pits to 

restrict rainy water from entering in to the working pit. 

e Retaining walls having water holes will be provided along the toe of the dumps to avoid 

the soil wash out & around the active pit to prevent fall of human/animal in to’ the 

working pit. 

© Dumps slopes arc being stabilized followed by plantation to avoid soil erosion. 

* No waste water is being discharged from the mining activities. 

4.3 AIR ENVIRONMENT 

Anticipated impacts and evaluation 

Information on air quality was studied and various modeling techniques predicted that the 

mining activity is not likely to affect the air quality in a significant manner, However, loading 

of Building Stone, Khandas & Gitti, Boulder, its transportation and unloading operations may 

. ‘caufe, some deterioration in air quality due to handling dry materials. In the present case, onty 

wet materials Wil be handled, thus eliminating problems of fugitive dust. Also, the collectior2 

and pine. OfAaiTOHA SENT BRPRURE Tnanually without any blasting. Therefore the dust 
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generated is likely to be insignificant as compared to mining processes involving drilling, 

blasting, mechanized loading etc. 

Air Modeling 

In general, mining operations generate substantial quantities of airborne respirable dust, which 

may lead to the development of impairment of respiratory system of mine workers. The 

increasing trend of mining leads to release of huge amount of dust. These air borne dust 

particles, generally below 100 micron in size, are nuisance particulates and cause health 

hazards as an ill effect of mining activities. Extraction activities like drilling, blasting, material 

handling and transport are a potential source of air pollution. Therefore, a detailed study on 

emission sources and quantification of pollutant concentration by means of dispersion 

modeling is required to access the environmental impact of a mine. On the basis of the 

predicted increments to air pollutant concentrations, an effective mitigation and environmental 

plan can be devised for sensitive areas. In case of Building Stone, Khandas & Gitti, Boulder 

mining, blasting and drilling is involved activities, the impacts may also be caused by material 

handling and transportation activities of mostly wet Building Stone, Khandas & Gitti, Boulder 

and the same are minimal. 

FUGITIVE DUST- MODELING 

Air quality modeling was done using line source model as published by USEPA “Workbook of 

Dispersion Modeling” by Turner, for transportation though roads and the empirical emission 

factor equations from USEPA. Emission factors to be used in Line source Dispersion equation 

is adopted from formula as given below: 

E= k * (1.7) * (8/12)*(S/48) * (W/2.7)"” * (w/4)"* * (365-p/365) kg/VKT. (1) 

Where ——~ 

NOT E = Emission Rate (kg/VKT) a 

k= Particle size multiplier = (0.36) 

s = Silt Content of the Road surface material (%) = 10% 

S = Mean Vehicle Speed (km/hr) = 20 km/hr 

W=Mean Vehicle 0 tonnes Photocony Attestéed WSIS RSENS eRPNISE Phatoceye. 
w= Mean number of wheels = 8° ye 
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p= Number of days with at least 0.254 mm. of precipitation per year = 60 

f= frequency of Vehicle movement in no per hour = 2 vehicles / hour 

Thus using equation (1) 

E = 0.61766 kg/VKT 

E=0,0003 g/sec/m 

» Concentration of the fugitive dust was calculated using the empirical equations for unpaved 

roads published by USEPA- AP42, The Concentration of the fugitive Dust is given below: 

C= in)" (E/ oz v) Exp- [(h’) / (2 02°)] x 10° (2) 
Where 

C = Hourly Concentration in microgram/ m’ 

E = Emission Rate = 0.0003 g/sec/m 

v = Wind Speed =4 m/s 

h =0m 

Modeling was done for an infinite line source assuming unpaved road. For conservative 

calculation wind was assumed to blow at a velocity of 4 m/s perpendicular to the road. The 

results for 24 hourly concentration values are given in the Fig. 4.1: 

Mitigation measures 

The only air pollution sources are the road transport network of the trucks/dumpers. The dust 

suppression measures like the following will be resorted: 

¢ Water sprinkling will be done on the roads regularly. This will reduce dust emission further 

by 75%. 

* Care will be taken to prevent spillage by covering the carrying vehicles with tarpaulin ane 

sprinkling of water, if dry. 

«Fortnightly scraping of road in order to keep the roads almost leveled. This will enspre 

smodth sid of vehicles and also prevent spillage. 

° Overloading will be kept under check by giving prior awareness. 

f Propedtisnfihatit FANTIGEPRIRES the gas emissions under check. 
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* Plantation of trees along the road sides helps to reduce the impact of dust in the nearby 

villages. 

4.4 NOISE ENVIRONMENT 

Day and night sound pressure levels Leq is often used to describe the community noise 

exposure, which includes 10 dB (A) night time penalty. 

The monitored noise level during the base line period within the core zone and buffer zone on 

been found to be within the prescribed CPCB standards which will also be confined within the 

limit by undertaking more plantations within the mining area especially in the direction of 

habitation to act as a sound barrier. 

44.1 Impact due to Ground Vibrations 

Ground vibration, My rock, air blast, noise, dust and fumes are the deleterious effects of 

blasting on environment. The explosive energy sets up a seismic wave in the ground, which can 

cause significant damage to structures and disturbance to human occupants. It causes major 

damages to the pit configuration too, 

When an explosive charge is fired inside the blast hole, it is instantly converted into hot gases, 

which exert intense pressure on the blast hole walls. High intensity shock waves propagate 

radically in all directions and cause the rock particles to oscillate. This oscillation is fek as 

ground vibration, The proposed mining operations using deep hole drilling and blasting using 

_ delay detonators are bound to produce ground vibrations. 

Ground vibration from mine blasting is expressed by amplitude, frequency and duration of 

blast. The variables, which influence ground vibrations, are controllable and non-controllabje. 

The non-controllable variables include general surface terrain, type and depth of overburden 

and wind. Similarly, the controllable variables include type of explosives, charge per delay, 

delay interval, direction of blast progression, burden, spacing and specific charge and coupling 

ratio, 

The oscillation of rock particles is called Particle Velocity and its maximum value is called 

e Velocity (PPV), which is measured in millimeter per second. 

v Se wrions are not likely to affect the structures in the vicinityof 

fs 
i Zz y ble sting « uti 2 " minin ig pte will be well within the standards prescribed by pGMS 
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—=—_— =— 

By adopting controlled blasting, the problems will be greatly minimized at mines. The impacts 

are also minimized by choosing proper detonating system, optimizing total charge and 

charge/delay. 

4.4.2 Measures for Minimizing Adverse Impacts 

> Noise Control Measures 

The following control measures are being and will be continued to be adopted to keep 
the ambient noise levels well below the limits: 

Drilling is being carried out with the help of sharp drill bits which will help in reducing 
noise. 

Secondary blasting is being totally avoided and Hydraulic rock breaker is being used for 
breaking boulders. 

Controlled blasting with proper spacing, burden, stemming and optimum charge/delay 

is being maintained. 

The blasting is being carried out during favorable atmospheric condition and less human 

activity timings; 

Minimum quantity of detonating fuse is being consumed by using alternatively Excel 
non-electrical initiation system; 

Proper maintenance, oiling and greasing of machines at regular intervals is being done 

to reduce generation of noise. 

- The prime movers/diesel engines are properly maintained; 

Provision of sound insulated chambers for the workers deployed on machines (HEMM) 

producing higher levels of noise; 

Proper designing of plant & machinery by providing inbuilt mechanism like silencers, 
mufflers and enclosures for noise generating parts and shock absorbing pads at the 
foundation of vibrating equipment, 

Green Belt/Plantation is being developed around the mining activity area and along hua! 
roads. The plantation minimizes propagation of noise. 

_~ *—-Persona! Protective Equipment (PPE) like car muffs/ear plugs is being provided to the 
- “op ors of HEMM(Heavy Earth Moving Machinary) and persons working near 

HEMM; and 

* Reducing: the exposure time of workers to the higher noise levels. 

Periodical monitoring of noise will be done, 

> Measudddset tStittral GrOhnd Vibration 
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The blasting operations in the mine is carried out by deep hole drilling and blasting using delay 

detonators, which reduce the ground vibrations. The measures that are generally followed and 

currently proposed for abatement of ground vibration, air blast and fly rocks are detailed below: 

* Proper quantity of explosive, suitable stemming materials and appropriate delay 

system are being adopted to avoid overcharging and for safe blasting. 

e Adequate safe distance from blasting is being maintained. 

* Blasting operations is carried out only during day time. 

* The charge per delay is minimized and preferably more number of delays is used 
per blasts; 

® During blasting, other activities in the immediate vicinity is temporarily stopped; 

* Drilling parameters like overburden, depth, diameter and spacing is properly 

designed to give proper blast. 

Ecological Impacts 

Mining which leads to the removal of channel substrate, re-suspension of streambed sediment 

and stockpiling on the streambed, will have ecological impacts. These impacts may have an 

effect on the direct loss of stream reserve habitat, disturbances of species attached to streambed 

deposits, reduced light penetration, reduced primary production, and reduced feeding 

4.5 BIOLOGICAL ENVIRONMENT 

. Opportunities. 

Table 4.1 Impact Prediction & Mitigation Measures — Biological Environment 
Environmental | Aspects | Potential Impact Mitigation Measures 
Parameter 
Biological Dust Dust deposition on | Truck will be covered. Sprinkler 
Environment emission | vegetation & Agriculture | will be installed at crusher loading 

due to|crop around periphery of | & unloading point; regular water 
mining | ML area may retard the | sprinkling within the mining area 

[A Rk activity | photosynthetic activities of | and also on haulage road will be 
I plants subsequently may | carried out. 

. reduce the crop productivity 
tH ASura\~\ specifically within 500m | Extensive plantation will be carticd 

i moles \- from mine lease area, out around safety zone. 

y Hie} . The waste material/OB will be 
NS 4 stacked on the opposite of the 
Y ISES sloping face of the designated 

MsDISHA ENTERPR S byl =| 

anta Zone Pi tion along the Safety Broprieter asniatée 
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Plantation along the periphery of the existing (nonoperational) mine developed in 0.20 Ha, By 

Shri Mujibuddin Siddiqui Quarry are as follows: 

Sr. No. | Scientific Name Local Name Quantity 

I. Mangifera indica Aam 25 

2 Tectonagrandis Sagon 30 

3. Psidium guajava Amrood 20 

4 Syzizium cumini Jamun 25 

Total 100 

At the end on life of mine further plantation shall be carried out in same area (0.20 Ha) and also 

be haul road as per mine plan. Around 100 saplings within the safety zone (7.5 m) will be 

planted to the end of life of mine. 

Selection of plant specics with special reference 

Sr.No. | Plant species Purpose of plantation of species 

Aegle marmelos Pollution Tolerant Plants 

Albizzia lebbeck 

Butea frondosa 

Alstonia scholaris Best dust filtering capacity Plants 

Ailanthus excelsa 

Ficus benghalensis 

Azadirachta indica Automobile Exhaust pollution Control Plants 

Cassia fistula . 

Delonixregia 

Phyllanthus emblica Medicinal value Plants 

Terminalia arjuna 

Azadiracta indica 

Tectona grandis Economic value Plants 

a Pongamia pinnata 

Shorea robusta 

Cymbopagon martini Soil Conservation Plants =e 

— Zé ges enTERPRSES Fruit bearing Plants | 
Psidigium guava ; 4 
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= bac 
| Syzygium cumini 

Mangifera indica 

Dalbergia sisso Nitrogen Assimilation Plants 

Cassia siamea 

Cassia fistula Aesthetic beautification Plants 

Polyalthia longifolia 

Delonix regia 

It is to be noted that preference will be given to indigenous plant species. Mixed plantations 

will be done keeping optimum spacing between the saplings. 

Impact on Local Transport Infrastructure 

After getting the EC, when the mine will be in operation stage, the excavated stone will be 

transported to adjacent crusher outside the lease arca (50 mtr distance) where as a distance of 

950 mtr (approx.) will be covered by the tippers within the mining lease area over the haul 

roads. 

The distance covered outside the mining lease area is since only 50 mtr. Approx. and the mad 

will be the dedicated one for exclusive use, the existing transportation infrastructure will not at 

all be used, 

The movement of excavated and sized stone from the crusher will be through unnamed Road 

approach road covering a distance of 0.35 km. along with other traffic. The incremental traffic 

' is expected to be 4 nos. Per hour which is also expected not cause any significant impact either 

on existing roads or in the pollution oad. 

Impact on Socio - Economic Aspects 

The existing project would create certain impacts with beneficial as well as adverse effects on 

the socio economic environment. The likely impacts due to mining are described below: 

ropa, ¢ on employment pattern Employment is main aspect for enhance the quality of lifein 

any rahe. ployment opportunity is being and continued to be given to only local peoplein 

ie for 2 sk led and unskilled labor, Mining activity will generate some indirect jobs ad 

nities as hotel, small shops kiosk etc. It will help to reduced poverty ard 

proved! living standard in the stud iy ares It will help to improve economic condition of the 

study area. /ANis-DISHA ENTERPRISES 

Impact on population Brows orietor — Arties yet 
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The existing mining project will cause migration of outside people also in search of their food, 

shelter and livelihood due to which there will be positive impact on population growth of the 

study area. : 

Impact on lifestyle: 

The study arca is mainly tribal dominant. Inctcased economic activities in the project area can 

bring addictions. In the tribal areas the ethnic ae may also get affected by additional 

addictions. 

Impact on quality of life: 

Due to mining activity study area would progress in terms of develop housing, education, 

medical, health, sanitation, power supply, electrification and transport in the area, which may 

improve the quality of life in the region. Existing project is expected to contribute improvement 

of quality of life-in the region it may help to improve human index of the study area, 

Impact on human settlement : 

The villages and their inhabitants in the buffer zone will not be disturbed from their settlements 

due to the mining operations. There is no inhabitation within the lease area. Therefore neither 

villages nor any part of village or any hamlet will be disturbed during the entire life of the 

mine. As the mining operations will not disturb or relocate any village or settlement, no adverse 

impact is anticipated on any human settlement. 

Impact after mining; 

Mine pit of mining area after excavation will converted into a water pond and used as a natural 

water harvesting system for collection of rain water. In addition fishing activity can be 

performed through fisherman in water pond, it will generate employment opportunity. 

Mitigation Measures: 

In order to mitigate the adverse impact likely to arise in social, cultural and economic aspectsin 

_ the surrounding region certain line of action is being and continued to be adopted related to: 

's are properly signed, vehicles are well maintained and drivers are well traimd 

and safety , 

Conesiveral joni should be maintained with the concermed community so that in future asy 
Cite ; 

J istiap’ ae not disturb the harmony of the region. 

Enhancement of community development through implementation of development programme, 

4} dywbich” will Vepiurniee preyivionpatibedte facilities that are lacking and improvement of existing, 

ones. 
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Occupational Health (Impacts and Mitigation Measures) 

EISQ(Enzymatic Indicators Of Salt Quality) has concern and takes full responsibility for the 

protection of the workers’ against sickness, disease and injury arising out of their employment 

and have adopted certain principles with regard to occupational health services, like 

establishing and maintaining a safe and healthy working environment which will facilitate 

optimal physical and mental health in refation to work. 

The following occupational health measures shall also be adopted:- 

Identification and assessment of the risks from health hazards in the workplace; 

Surveillance of the factors in the working environment and working practices which may affect 

workers’ health, including sanitary installations, canteens and housing; and Advice on planning 

and organization of work, including the design of workplaces, on the choice, maintenance and 

condition of machinery and other equipment and on substances used in work. 

Identification of Work Related Health Hazards 

Details of the principle environmental and occupational risks that are likely to be created are given in 

Table 4.1. 

TABLE 4.1 WORK RELATED HEALTH HAZARDS 

152 

Sr.No. | Hazardous Activities Type of Hazards Severity of Injury 

Exposed to high level of Noise Hearing impairment 

1 Drilling Exposed to dusty environment Dust related diseases 

Struck by fly rock Serious Physical injury 

Exposed to dusty environment Dust related diseases 

Exposed to high level noise Hearing impairment 

2 Blasting Exposed to excessive vibration ; 

; Serious injury, and 
Struck by rolling big boulders equipment damage 

3 Loading Struck by fall of objects Serious Physical injury 

Accidental runaway of vehicle 

Fall of vehicle from height while Serious injury, and 
reversing equipment damage __ 

Exposed to high level noise Hearing impairment 
= =a Transportation Fire in engine duc to over heating Serious Physical injuy 

YOLA 4 y Storage of oil, Fire & vigorous chemical _ 
a eo © \ lubricant Leaks and spills reaction 

Battery maintenance 

hu: RA \ * handling Acid spillage Acid burns 

ve ANF) re TERPRISESIE operation 

jacks & pumps iin Physical injury | 
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Sr.No. | Hazardous Activities Type of Hazards Severity of Injury 

Rupture of hydraulic hoses 

9
2
7
9
0
0
0
0
9
 

4.6 TRAFFIC ANALYSIS 

( Traffic analysis is carried out by understanding the existing carrying capacity of the roads near to the 

( project site and the connecting main roads in the area. ‘Then depending on the capacity of the mine, the 

number of trucks that will be added to the present scenario will be compared to the carrying capacity. 

‘a Table 4.3 (i): Existing Traffic Scenario & LOS 

J V(Volame | C (Capacity 
Road inPCUMr) | inPCUMr) | Existing V/C Ratio LOS 

NH-76 72 500 0.14 B 

V= Volume in PUC's/hr & C= Capacity in PUC's/ hr 

The existing Level of Service (LOS) at Near Village and at highway is “A” ic. cxecllent, as per 

classification, 

0.0 -0:2 Excellent 

( 02-04 Very Good 
0.4-0.6 Good / Average / Fair 

0.6 -0.8 Poor 

( 0.8 - 1.0 Very Poor 

Note: Capacity as per IRC: 106-1990 page no 11 table-2 for arterial road/ Highways 

m
o
O
 

a
>
 

No. of Trucks Required (maximum) 

Total capacity of mine : : 16100 m’ per year 

Total no, of working days : 300 days 

() Building Stone, Khandas & Gitti, Boulder extracted in a day ; §3.67 cum 

Building Stone, Khandas & Gitti, Boulder extracted in one truck R 13 cum (approx.) 

No; of truck required per day - Approximately 4-5 

. Truck/ippers 

OAT Ap Table 4.3 (li); Modified Traffic Scenario & LOS 

Road | Votumecv) | Capacity | OV | Los 
TERFFSpES 900 0.21 B 

an « Proprietor 
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Results 

From the above analysis it. can be seen that the V/C ratio is likely to change to 0.21 with LOS both 

being “B” which means ‘Excellent’ as per classification. So the additional load on the carrying capacity 

of the concerned roads is not likely to have any significant adverse effect. 

Fig. 4.1: Map Showing Transportation Route Map 

4.7, STATUTORY REQUIREMENTS 

It is accepted that effective resource management cannot be done in isolation. The Department thereftre 

vigorously pursues approaches towards coordination and integration where possible, so as to leadto 

coordinated regulatory systems. 

A regulatory system consists of both statutory and non-statutory components. In the Sectorial-specifc 

strategy for prospecting and mining, the Department participates within an integrated environmenal 

management system which is administered in terms of the Acts and Rules. Other Acts dealing with 

matters relating to the conservation and protection of the environment and which a holder of a minhg: 

authorization must also take cognizance of, include inter alia, the following: 

= The Mines gguayi@taa ENTERPRISES 
of -*-, The Mines and Mincral (Development and Regulation) Act, 1957 
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<= 

Mines Rules, 1955. 

Mineral Concession Rules, 1960 

Mineral Conservation and Development Rules, 1988 

State Minor Mineral Concession Rules, U.P., 1963 

The Water (Prevention and Control of Pollution) Act, 1974 

The Air (Prevention and Control of Pollution) Act, 1981 

The Environment (Protection) Act, 1986 

The Forest (Conservation) Act, 1980 

The Wildlife (Protection) Act, 1972 
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CHAPTER- § 

ENVIRONMENTAL MONITORING PROGRAMME 

5.0 INTRODUCTION 

Success of any post-project environmental monitoring programme depends tipon the efficiency of the 

organizational set up responsible for the implementation of the programme. Regular monitoring of the 

various environmental parameters is also necessary to evaluate the effectiveness of the management 

programme so that the necessary corrective mensures can be taken in case there are some drawbacks in 

the proposed programme. Since environmental quality parameters at work zone and surrounding areas are 

important for maintaining sound operating practices of the project in line with conformity with 

environmental regulations, the post project monitoring work, therefore, forms a part of EMP. 

4.1 PROPOSED SET UP 
Keeping the utility of monitoring results in the implementation of the environmental management 

program in view, an organizational chart has been proposed, headed by General Manager as shown in Fig. 

5.1. 

The said team will be responsible for: 

a. Collecting water and air samples from surrounding area and work zane monitoring for pollutants. 

b. Analyzing the water and air samples, 

¢. Implementing the control and protective measures. 

d, Co-coordinating the environment related activities within the project as well as with outside 

agencies. ‘ 

¢. Collecting statistics of health of workers and population of surrounding villages. 

f. Monitoring the progress of implementation of environmental management program. Greenkelt 

development, etc. 

The laboratory will be suitably equipped for sampling/testing for various environmental pollutants. 

Proprietor 
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ENVIRONMENT MANAGEMENT Implementation of Control Measures 

CELL 
Review with General Manager 

Report submission ond correspondence 

with concerned State/ Central Government 

Environmental Monitoring 

* Environment Budgets & 

Head Environment sanctions 
* Review Implementation 

Envi tal Offi « Lioison with MOEF/SPCB 

“| © Implementotion of EtAP 

« Allotment of Daily jobs 

* Field visits 

— 

Senior Chemist ‘+> » Analysis of sarples-Air, 
water, soils ete 

‘ 

Lab assistant 

Fig. 5.1 Organization for implementation of Control Measures 

5.2 MONITORING SCHEDULE AND PARAMETERS 

Air Quality Monitoring 

Air Quality monitoring is essential for evaluation of the effectiveness of abatement programmes and to 

develop appropriate control measures. The project proponent will monitor ambient air quality in md 

around the proposed Building Stone (Sand Stone) Mining Project at a frequency mentioned in he 

monitoring schedule for various parameters and take appropriate air pollution control measures in orderto 

ensure that the concentration of PM) 5, PMjo, SO; and NO, are within limits. 
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Water quality monitoring involves periodical assessment of quality of surface water and the ground water 

near the mining project. Surface water samples will be analyzed for all the parameters as per EPA, 1986 

and ground water samples will be analyzed for all the parameters as per 1S-10500. 

Nolse Level Monitoring 

Noise level monitoring will be done for achieving the following objectives: 

a) To compare sound levels with the values specified in noise regulations 

b) To determine the need and extent of noise control measures of various noise generating sources. 

Noise level monitoring will be done at the work zone to’ assess the occupational noise exposure levels. 

Noise levels will also be monitored at the noise generating sources like mineral handling arrangements, 

vehicle movements and also nearby villages for studying the impact due to higher noise levels for taking 

necessary contro! measures at the source. 

Table 5.1 Monitoring Schedule and Parameters 

S No | Description of Parameters Schedule and Duration of Monitoring/Execution 

| Air Quality: 24 hourly samples twice a week for one month in each 

a) In the vicinity of the mine season except monsoon season 

b) In the vicinity of the transportation 

Network 

c) Dust suppression on roads 

d) Scraping’ bulldozing of road to shift 

accumulated dust to the sides Fortnightly 

occurrence of fugitive dust takes place 

Regularly in non- monsoon months and whenever 

2 Water Quality near or around the site: Once in a season for 4 seasons in a year 

a) Surface water quality 

b) Ground water quality 

3 Ambient Noise Level Twice a year for two years & then once a year 

Soil Quality Once in two years on project monitoring area 

5 Inventory of Flora(tree plantation, Once in two years on project monitoring area 
survival etc) & Fauna 

6 ___| Socio-economic condition of local. Once in 3 years 
| Population, physical SUF ENTERPRISES 
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CHAPTER-6 

ADDITIONAL STUDIES 

6.1 HAZARD IDENTIFICATION AND RISK ASSESSMENT METHODOLOGY 

A) RISK 

Risk concems the deviation of one or more results of one or more future events from their expected value. 

Risk related to the 

considered hazard 

t 
Isa "function" of 

¥ 

Severity of the 

possible harm that 
can result from the 

considered hazard 

PROBABILITY OF OCCURRENCE OF THE 

‘ ‘ ! 
Frequency and Probability of Possibility of 

duration of occurrence of avoiding or 

exposure hazardous event limiting the harm 

Tolerable risk: Risk which is accepted in a given context based on the current values of society 

Protective measure: The combination of risk reduction strategies taken to achicve at least the tolerble 

risk. Protective measures include risk reduction by inherent safety, protective devices, and persoreal 

protective equipment, information for use and installation and training. 

Severity: Severity is used for the degree of something undesirable, 

_.Risk Analysis: A systematic use of available information to determine how often specified events may 

KO Tobbublng magnitude of their likely consequences. 

differ steps of risk assessment procedure are as given below: 

Step Hathis Identification RPRISES 

\ othe purpoitfl gs BASHA Fa cation is to identify and develop a list of hazards for each job in ire 

organization that are reasonablytibebt to expose people to iniury, ill on disease.if not effectively 

ten -« - . > —- — 
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controlled. Workers can then be informed of these hazards and controls put in place to protect workers 

prior to them being exposed to the actual hazard. 

Step II: Risk Assessment 

Risk assessment is the process used to determine the likelihood that people exposed to injury, illness or 

disease in the workplace arising from any situation identified during the hazard identification process 

prior to consideration or implementation of control measures. 

Risk occurs when a person is exposed to a hazard. Risk is the likelihood that exposure to a hazard will 

lead to injury or health issues. It is a measure of probability and potential severity of harm or loss. 

Step Ill: Risk Control 

Risk control is the progess used to Tentify, develop, implement and continually review all: practicable 
measures for eliminating or reducing the likelihood of an injury, illness or diseases in the workplace. 

Step TV: Implementation of risk controls 

All hazards that have been assessed should be dealt in order of priority in one or more of the following 

hierarchy of controls 

The most effective methods of control.are: 

i. Elimination of hazards 

ii, Substitute something safer 

iii, Use engineering/design controls 

iv. Use administrative. controls such as safe work procedures 

v. Protect the workers i.e. By ensuring competence through supervision and training, etc. 

Each measure must have a designated person and date assigned for the implementation of controls, This 

ensures that all required safety measures will be completed. . 

Step V: Monitor and Review 

Hazard identification, risk assessment and control are on or-going process. Therefore regularly 

review the effectiveness of your hazard assessment and control measures. Make sure that you undertake 

a hazard and risk assessment when there is change to the workplace including when work systems, tools, 

machinery or equipment changes. Provide additional supervision when the new employees with reduced 

akillievels or knowledge are introduced to the workplace, 
[LA ay, 

) RISK ‘ANALYSIS 

tisk: dbsSscivient — three levels of site evaluation: 

La) Initial Site Evaluation, . 

b) Detailed Site Evaluation, Photocopy Arrests 
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¢) Priority Site Investigations and Recommendations. 

The risk assessment criteria used for all levels of site evaluation take into account two basic factors: 

© The existing site conditions 

© The level of the travelling public's exposure to those conditions. 

The Initia) Site Evaluation and Detailed Site Evaluation both apply weighted criteria to the existing 

information and information obtained from one site visit. The Initial Site Evaluation subdivides the initial 

inventory listing of sites into 5 risk assessment site groups. The Detailed Site Evaluation risk assessment is 

then performed on each of the three highest risk site groups in order of the group priority level of risk. 

The result of the Detailed Site Evaluation process i ae eae within each of the 

three highest risk site groups. ; ' 

Risk analysis is done for: 

« Forecasting any unwanted situation 

e Estimating damage potential of such situation 

* Decision making to control such situation 

« Evaluating effectiveness of control measures 

C) ACCEPTABLE RISK 

Risk that is acceptable to regulatory agency and also to the public is called acceptable risk. There are no 

formally recognized regulatory criteria for risk to personnel in the mining industry, Individual 

organizations have developed criteria for employee risk and the concepts originally arising from 

chemical process industries and oil and gas industries. Because of the uncertainties linked with 

probabilistic risk analysis used for quantification of the risk levels the general guiding principle is that 

the risk be reduced to a level considered As Low as Reasonably Practicable (ALARP). It can be seen 

that there are three tiers: 

a. A tolerable region where risk has been shown to be negligible and comparable with _— sks 

such as travel to work. 

b. A middle level where it is shown the risk has been reduced to As Low As Reasonably Practicable 
level and that further risk reduction is either impracticable or the cost is grossly disproportionate totise 

improvement gained. This is referred as the ALARP region. 
——— 

<I Xb ito}ePoble region where risk cannot be justified on any grounds. The ALARP region is tet 
sufficiently ex e to allow for flexibility in decision making and allow for the positive manageme:rt 
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-The risk acceptability criteria are given in following table: 

1 | Risk un acceptance and must be reduced, The actions may 

include equipment and people or procedural measures. If risk 

magnitude further. 

airbok bie Heduonll SO.ALARE level, operntineehimaty ame) “rete eehe 
be fundamentally reviewed by the management. 

2 | Efforts must be made to reduce risk further and to as low as ALARP Region 

reasonably practicable, without expenditure that is prossly | (As Lowas Reasonably 

disproportionate to the benefit gained Practicable) 

3 | Risk level is so low as to not require actions to reduce its 
Tolerable Region 

TABLE — 6.1 Risk Likelihood Table for Guidance 

Step 1: Assess the Likelihood Step 2; Assess the Consequences 

L1 | Happens every time | Almost Common or | Cl | Fatality Catastrophic 

we operate Certain repeating 

occurrence 

L2 | Happens regularly | Likely Known to have | C2 | Permanent Major 

(often) occurred “has disability 

, happened” 

L3 | Has happened | Possible | Could occur or | C3 | Medical/hospit | Moderate 

(oceasionally) "heard of it al or lost time 

happening” 

L4 | Happens irregularly| Unlikely | Not likely to | C4 | First aid or no] Minor 

(almost never) occur , . lost time 

LS | Improbable (never) | Rare Practically . CS | No injury Insignificant 

impossible 

A logical systematic process is usually followed during a qualitative risk assessment to identify thekey 

risk events and to assess the consequences of the events occurring and the likelihood of their occurnnce 

Randa i i 

(TABLE6.2).. 

Risk Rank Li 12 3 [A is | 
_ [Likelihood x Consequenees (NAMRER Meriain | Likely | Possible | Unlikely} Rare 

ies [CF i 2 4 7 ni 
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\c \ fem ASST 

Xe), ' 

Catastrophic 

| or J 

Major 

c3 

Moderate 

C4 

Minor 

cs 

Insignificant 

10 14 18 21 23 

5 19 22 24 25 

RISK RATING: __ 
* HIGHRISK 1-6 
* MEDIUM RISK 7-15 
* LOWRISK 16-25 

6.2 POTENTIAL HAZARDS & ‘ALARP’ CONDITION 

Mining and allied activities are associated with several potential hazards and risk to both the employees 

and the public at large. A worker in a mine should be able to work under "ALARP™ conditions(as stated 

above), which are adequately safe and healthy, At the same time the environmental conditions should be 

such as not to be impair his working efficiency. This is possible only when there is adequate safety in 

mines, 

6.3 RISK PRIORITISATION BASED ON HAZARDS 

There are various factors, which can create unsafe working conditions/hazards in mining of minor 

minerals from Building Stone, Khandas & Gitti, Boulder mining 

The key risk (hazard x probability) event rating associated with Building Stone, Khandas & Gitti, 

Boulder mining and to assess its consequences of such events occurring and the likelihood based on 

above Table-2 are as:- , 

The Risk rating of such hazards is as follows: 

* Inundation / Flooding (CI xL3=4) 

® Quick Building Sone, Khuntoy & Git. Boulder Condition (C2 x L3=8) 

to vehicular movement.(C3 xL3=13) Hoocoupy, Antes 

ng blasting. loading. transporting and dumping, etc. 
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6.4 ADDITIONAL STUDIES 

6.4.1 Occupational Health And Safety 

For any industry, where multifarious activities are involved during construction, erection, testing, 

commissioning, operation and maintenance; the men, materials and machines are the basic inputs. Along 

with the boons, industrialization generally brings several problems like occupational health and safety, 

Mining Industry is not an exception and above’also holds good. 

Therefore, proper plan and steps are required to be taken to minimize the impact of mining and for ensuring 

appropriate occupational health and safety during the constructional and operational phases, 

6.4.2 Occupational Health 

Occupational health needs attention during construction, operation and mine decommissioning phases. 

However, the problem varies both in magnitude and variety if the above phases, 

© Construction a 
The occupational health problems envisaged at this stage can mainly be due to constructional accident and 

noise. To overcome these hazards, in addition to arrangements to reduce it within Threshold Limit Values 

(TLV’s), necessary protective equipment will have to be supplied to workers. 

In the instant case the mine is existing but non-operative and hence this phase as such is not applicable. 

* Operational 

The problem of occupational health. in the operation phase is primarily due to dust and noise which could 

affect breathing and hearing. The necessary personnel protective equipment will have to be given to all the 

workers working the dusty and noise areas. The working personnel will be given the following appropriate 

equipment. 
* Industrial safety helmet; 

* Face shield with replacement acrylic vision; 

* Zero power goggles with cut type filters on both sides and blue color glasses: 

* Ear muffs; 

* Safety belvline man’s safety belt; 

* Leather hand gloves: 

* Industrial safety shoes with steel toe. 

* Personal Dust Masks. 

All working personnel will be medically examined as per provisions of the Mines Act. This will be in 

addition to the pre-employment medical examination. 

6.43 Safety Plan 

ss It is envisaged that all safety precautions during the mining operations, posting of sufficient number of 

statytory. of Ai icials. ahd persons, disaster management €- shall be undertaken, for which sufficient funds 

shall be provided to deal with all safety provisions. An e ization of the mine shall be 

.... prepiired 2 andhigipleshented as per DGM Guidelines! Photocopy Attesped a. 
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2h ¢ All drivers shall obey traffics rules prepared agement; and 

Mining is a hazardous industry and hence, necessary measures shall be taken to prevent accident due to 

following anticipated hazardous/risk prone activities. 

* Slope failure; 

* Handling of explosives; 

* Fly-rocks during blasting: 

* Movement of HEMM; 

* — Inundation due to surface water; 

© Dust hazards; 

* Hazards associated with use of electricity/ Diesel Generator Sets; and 

* — Flooding of lower benches 

6.4.4 Statutory Rules ; 

Deployment of HEMM in any mine for excavation of stone / OB needs planning of various activities in 

confirmation with the prevailing statutory provisions a¢ per Mines Act 1952, Metaliferous Mines 
Regulation 1957, various DGMS circulars & bye-laws. 

All applicabie statutory rules, regulations, bye-laws etc and statutory requirement related to Govt. 

licenses, workers compensation, insurance etc., including minimum wage act for workers employed by 

the outside agency shall have to be adhered. Any other rule imposed by local/state/central authorities 

Shall also be complied by user of HEMM equipment and then shall have to supply various protective 

equipment viz. helmets, shoes, safety gear for welding, working at height, electrical apparatus handling, 

etc. to the workmen at their cost. 

6.4.5 Safety Aspects for HEMM/Equipment and Workers 

Special precaution shall be taken in case of outsourcing the HEMM and workers in the mine. Some of 

the major safety aspects before outsourcing of workers & HEMM to the mine are enumerated as 

follows: 

(A) For Workers . 

* No worker shall be deployed unless he is skilled enough to take up the designated assignment 

and trained at VTC; , 
© Records in Form- B and Form: D shall be maintained; 

® Records of vocational training certificate and driving license of operators shall be kept by 

HEMM outsourcing agency and shall be made readily available for inspection by management; 

* No persons shall be employed unless person holds VTC certificate and management is 

informed. A record of it shall be maintained; 

¢ Adequate supervision shall be maintained by qualified competent persons; 

| © Outside agency shall follow safety guidelines and sa ion from project authorities: 

ryy Arr DE Oe
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* Before deploying workers, they must be trained and briefed about safety aspects in opencast 

mine, However, during course of execution of the work, if any accident occurs, whether major 

or minor, the matter shall have to be immediately informed to the mine management so that 

notices of accidents in a accordance of (Reg.9 of MMR 1957) and Section-23 of Mines Act, 

1952 may be given and other necessary steps may be taken in accordance with the Mines Act, 

1952, 

(B) For Machineries as Recommended by DGMS Circular (Tech.) 1 of 1999 

* All machineries to be deployed in mines shall be checked before deployment by competent 

authority; 

* Regular checking of machines deployed shall be done. No unfit machine shall be deployed 

before the defect is rectified: 

° A proper record of repair and maintenance along with inspection done by management and 

defect pointed out shall be maintained and signed by authorized person; 

* The HEMM shall be provided with audio visual alarms, proper light for use at night and period 

when natural light is not sufficient. Also audio-visual alarms for reversing of HEMM shall be 

provided; 

* RTO certificate photo copies of all vehicles shall be submitted to manager; 

* Regular inspection of HEMM shall be done by the agency's mechanic as directed by the 

management; 

* Machine manufacturers shall be asked to give risk analysis details in respect machines deployed 

by outside agencies; 

* Suitable fire extinguishers shall be provided in every machine: 

* Transport system will be deployed in such a way so as to minimize pollution in the mine and 

keep the environmental status as recommended under the approved EMP ‘ 

6.4.6 Stability of Benches, Quarry High Walls and Spoil Dumps 

During quarry operations, it is necessary to adopt suggested mining parameters for the stability of 

benches, high-walls and spoil dumps. It is also mandatory to examine systematically the fencing of mine 

working, landslides and cracks between benches. It is required to maintain well graded and wide roads 

on benches keeping the width of working areas sufficient for spreading of blasted rock and movement of 
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During actual mining, operation, systematic observations and regular monitoring of the condition of 

benches, high-wall slopes and spoil dumps shall be carried out and the dimensions shall be modified if 

necessary. to suit the local conditions. 

6.4.6 Precautions against Danger of Inundation from Surface Water 

« A careful assessment shall be made against the danger from surface water before the onset of 

rainy season. The necessary precautions shall be clearly laid down and implemented. A garland 

drain will be provided to drain away the surface rain water from coming into the mine, Garland 

drain shall be provided around working mines to course the rain water to main streams; 

« Inspections for any accumulation of rain water, obstruction in normal drainage: 

* Standing order for withdrawal of working persons in case of apprehended danger; 

* During heavy rain, inspection of vulnerable points is essential. In case of any danger. persons 

are to be withdrawn to safer places; 

6.4.7 Prevention of Flooding of Equipment Deployed at Bottom Horizons 

During the heavy monsoon period, the mining operation in the lower-most benches shall be stopped. 

Adequate pumping capacity on the basis of historical data of maximum rainfall and distribution of 

rainfall has to be designed. But in case of unprecedented rainfall, machineries shall be withdrawn from 

lower benches temporarily and redeployed after dewatering in the lower benches again. 

6.4.8 Dust Suppression & Dilution of Exhaust Fames 

The following measures shall be adopted for dust suppression at all quarry working places, dump, haul 

roads, and near other auxiliary mining operations: 

* Water sprinklers shall be deployed in haul road. . 

* Spraying with water on all working faces. 

® While drilling holes, drills with necessary dust extraction arrangement shall be used. 

e Leveling of spoil dump surface. | 

* Maintaining the engine and exhaust conditioners properly, so as to keep emission gases within 

limits and regular checking of exhaust and recording the same. 

In addition a mor provisions, the measures for firefighting and prevention of fires will be as 

OWS) 4° 

° Provision of fire extinguishers and fire tenders, IOCOpY Alten; 
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* Emergency organization shall be formed to deal with emergency during fire. The organization 

shail have names of responsible person along with their telephone numbers. Their duties shall 

be clearly specified and the persons shall be properly trained. Mock — rehearsals shall be held. 

6.4.10 Measures during Drilling and Blasting 

Following measures shall be taken while drilling and blasting operations in the quarry: 

|. Drilling and blasting in quarry shall be done in accordance with the provisions of Mines Act, 

rules and regulations; 

2. Adequate safety measures will be taken during blasting operations in the quarry so that 

men/machines are not affected; 

3. Ground vibration due to blasting will be controlled by following: 

* Reducing the explosive charge per delay. 

*® Spacing and burden are to be optimized by the blasting engineer. 

* Reducing the amount of explosive charged per blast. 

¢ Proper controlled rock movement during biast by using suitable initiating sequence and 

delay. 

6.5 RISK ASSESSMENT AND DISASTER MANAGEMENT PLAN 

Hazard analysis involves the identification and quantification of various hazards (unsafe conditions) that 

exist in the mines. On the other hand, risk analysis deals with the identification and quantification of risks, 

mining equipment and personnel are exposed to, due to accidents resulting from the hazards present in the 

mine. 

Risk analysis follows an extensive hazard analysis, It involves the identification and assessment of risks the 

neighboring populations are exposed to as a result of hazards present. 

In the sections below, the identification of various hazards, probable risks. maximum credible accident 

analysis. and consequence analysis are addressed which gives a broad identification of risks involved. 

Based on the risk estimation disaster management plan has to be prepared, 

The complete mining will be carried out under the management control and direction of a qualified 

Mine Manager holding a first class manager's certificate of competency. The DGMS have been 

regularly issuing standing orders, model standing orders and circulars to be followed by the mine 

management in case of disaster, if any. Moreover, mining staff will be sent to refresher courses from 

time to time to keep them alert. However, following natural/industrial hazards may occur during normal 
operation: 

. Accident due to explosives: all ae DY Altwes 
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Accident due to heavy mining equipment; and 

Sabotage in case of magazine. 

In order to take care of above hazard/disasters, the following control measures will be adopted: 

All safety precautions and provisions of the Mine Act, 1955, and the Mines Rules, 1955 will be 

strictly followed during all mining operations; 

Entry of unauthorized persons will be prohibited; 

Firefighting and first-aid provisions in the mines office complex and mining aren; 

Provisions of all the safety appliances such as safety boot, helmets. goggles etc. will be made 

available to the employees and regular check for their use; 

Training and refresher courses for all the employees working in hazardous premises; Under 

mines rules all employees of mines shall have to undergo the training at a regular interval; 

Working of mine, as per approved plans and regularly updating the mine plans; 

Handling of explosives, charging and blasting will be carried out by competent persons only; 

Provision of magazine at a safe place with fencing and necessary security arrangement; 

Regular maintenance and testing of all mining equipment as per manufacturer's guidelines; 

Suppression of dust on the haulage roads; 

Adequate safety equipment will be provided at explosive magazine; and 

Increasing the awareness of safety and disaster through competitions, posters and other similar 

drives. 

6.5.1 Storage of explosives 

An explosive Magazine is established in an-area that has provided for clear safety as per the norms of 

explosive department. The magazine has storing capacity about 95 kg of conventional explosives, about 

750 m of detonating fuse, 7,500 m of Safety fuse and about 5000 detonators (ordinary detonators). The 

capacity of the magazine will be as follows. 

Class2 Nitrate Mixture , 95 kgs. 

Class 6 Division | Safety fuses ; - 7500 meters. 

“Class6 Division 3 Detonator : $000 nos. 

Class Div2 Detonating Fuse ; 750 m. 

The magazine is as per the design Iaid down in Indian Explosives Rules and safety distances are 

~ maintained as per the above rules, 
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the explosive act. Precaution are also taken as per permission given under MMR 1961 106(2) 

(b) by Director of Mines Safety for deep hole drilling & Blasting and usage of heavy earth 

moving machinery, 

(b) —_— Drilling and blasting operations will be carried on strictly as per the provision 

of MMR, 1961 under the strict supervision of qualified persons. For storage and issue of 

explosives, the relevant provisions of Indian Explosives Rules. 1983 will be followed. Blasting 

time is generally fixed at lunch interval or after the working shift-taking. All required 

precautions, like marking the danger zone with red flags, use of warning signals and providing 

blasting shelters etc, 

Measures to Prevent Accidents due to Trucks and Dumpers 

* All transportation within the main working area would be carried out under the direct supervision 

and control of the management; 

© The vehicles will be maintained in good repairs and checked thoroughly at least once a week by a 
competent person authorized for this purpose by the management; 

* Broad signs would be provided at each and every turning point specially for the guidance of the 

drivers ; 

* To avoid dangers while reversing the vehicles, all areas as far as possible, will be made man free. 

and 

* A statutory provision of the fence, constant education, training etc. will go a long way in reducing 

the incidence of such accidents, 

6.5.2 Objectives of Disaster Management Plan 

The disaster management plan is aimed to ensure safety of life, protection of environment, protection of 

installation, restoration of production and salvage operations in this order of priorities, For effective 

iii iain 
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5. Identify any dead; 

6. Provide for the needs of relatives; 

7. Provide authoritative information to the news media; 

Secure the safe rehabilitation of affected area; and 

Preserve relevant records and equipment for the subsequent inquiry into the cause and 

circumstances of the emergency. 

In effect, it is to optimize operational efficiency to rescue rehabilitation and render medical help and to 

restore normalcy, 

» Emergency Organization (EO) 

It is recommended to setup an emergency organization. The Mine Manager who has control over the affairs 

of the mine would be heading the emergency organization. He would be designated as Site Controller 

Incident Controller, ; 

Incident Controller shall organize a team responsible for controlling the incidence, Shift In-charge would 

be the reporting officer, who would bring the incidence to the notice of the Incidence Controller and Site 

Controller. 

Emergency coordinators would be appointed who would undertake the responsibilities like firefighting, 

rescue, rehabilitation, transport and provide essential and support services, For this purposes, Security in- 

charge, personnel department, essential services personnel would be engaged. All these personne! would be 

designated as key personnel. 

6.6 SOCIAL IMPACT ASSESSMENT 

The impacts of the mining project on socio-economic conditions of the people of surrounding villages 

are assessed based'on interactions with EISQ or its representatives and local population, It is anticipated 

that the existing project after start of operation will further bring following benefits to the people of the 

Surrounding villages: 

© Generation of employment and improved standard of living; 

* Increased revenue to the State by way of royalty, taxes and duties; 

~~
 

= 

© Superior communication and transport facilities etc. 

In addition to above, due to increase in purchasing power of local habitants, there will be significant 

change in the socio-economic scenario of the area, 

The ‘existing project will enhance the prospects of employment. Recruitment for the unskilled and 
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/development of the basic amenities viz. improvemerit of roads, transportation, electricity, drinking 

water, proper sanitation, educational institutions, medical facilities, emertainment, etc. will be carried, 

out as far as possible and requirement through the Gram panchayat. Overall the project after start of 

operation will change living standards of the people and improve the socio-economic conditions of the 

area. 

6.7 REHABILITATION & RESETTLEMENT ASPECTS 

There is no R&R activity will be required to be undertaken since it is an existing but non operative mine 

without any additional land. 

6.8 SOCIAL IMPACT ASSESSMENT, REHABILITATION & RESETTLEMENT 

(R&R) ACTION PLAN 

There will be no resettlement or rehabilitation involved in the project being on meandering course of the 

river. However, a detailed Socio Economic Assessment has been performed, which is given below: 

INTRODUCTION 

In this:section’‘of the report an attempt: hins been made’ to measure Socio-economic impact of the 

proposed Building stone, Khanda, Gitti & Boulder mining project at village- Barokhar Khurd, Tehsil- 

Naraini, District- Banda, Uttar Pradesh, The various attributes that have been taken into account are 

population composition, employment generation, occupational shift, household income, consumption 

pattern, ethnic issue and law & order problem. The key objective of the study is to assess possible 

impact of the project on socio-economic life of the people in the neighborhood known as study area. 

The objectives of the socio-economic impact assessment are as follows: 

a) To-collect baseline data of the study area, 

b) To know the socio-economic status of the people living in the study area of the proposed Building 

stone, Khanda, Gitti & Boulder mining project. 

c) To assess the possible impact of the project on socio-economic aspects in the study area, 

d) To measure the impact of the project on Quality of life of the people in the study area. 

APPROACH & METHODOLOGY 

a) A mixture of both quantitative and qualitative approach has been adopted in the current socio- 

eww eeONOMIc study, 

A OT oye: has been conducted based on primary and secondary data. While primary data has been 

7 collected through a sample survey of selected households in the study area, the secondary data has 
He) been bien doected from the administrative records of the Government of Uttar Pradesh, Census 2011, 
Lavin ite 
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c) 

d) 

e) 

h) 

The details regarding population composition, number of literates, workers etc. have been collected 

from secondary sources and analyzed, Also village/city/town wise details regarding amenities 

available in the study area have been collected from secondary sources like Census 2011, and 

analyzed. 

Two stage sampling design has been adopted to select the sampling units. The first stage units are 

census villages in the rural areas and towns/cities in urban areas. The ultimate stage units are 

households in the selected villages and towns/cities. Probability sampling has been adopted to 

select the sampling units. 

Estimation of various parameters has been made based on sample data and bottom top approach 

has been adopted, 

On the basis of a preliminary reconnaissance survey, two questionnaires were developed to make it 

suitable to fulfill the objectives of the study. The questionnaires contained both open ended and 

close ended questions 

The data collected during the above survey was analyzed to evaluate the prevailing socio-economic 

profile of the area.’ 

Based on the above data, impacts due to mining operation on the community have been assessed 

and recommendations for improvement have been made, 

CONCEPT & DEFINITION OF TERMS USED 

a) 

b) 

c) 

Study Area: The study area, also known as impact area has been defined as the sum total of core 

area and buffer area with a radius of 10 Kilometers from the periphery of the project site. The study 

area includes all the land marks both natural and manmade, falling therein. 

QOL; The Quality of Life (QOL) refers to degree to which a person enjoys the important 

possibilities of his/her life, The “Possibilities” result from the opportunities and limitations, each 

person has in his/her life and reflect the interaction of personal and environmental factors. 

Enjoyment has two components: the experience of satisfaction and the possession or achievement 

of some characteristic. 

Houschold: A group of persons who normally live together and take their meals from a common 

kitchen are called a household. Persons living in a household may be related or unrelated or a mix 

of both. However, if a group of related or unrelated persons live in a house but do not take their 

meals from the common kitchen, then they are not part of a common household, Each such person 

is treated as a separate household. There may be one member households, two member households 

or multi-member households. 

Sag Retr: Sex ratio 1s: the ratio of females to snakes: In''a given population, It is expressed as 

: "Number of $63 females per 1000 males’. 
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¢) Literates: All persons aged 7 years and above who can both read and write with understanding in 

any language are taken as literate. It is not necessary for a person to have received any formal 

education or passed any minimum educational standard for being treated as literate. People who are 

blind but can read in Braille are-also treated as literates. 

f) Literacy Rate: Literacy rate of population is defined as the percentage of iterates to the total 

population aged 7 years and above. 

g) Labour Force: The labour force is the number of people employed and unemployed in a 

geographical entity. The size of the labour force is the sum total of persons employed and 

unemployed. An unemployed person is defined as a person not employed but actively seeking 

work, Normally, the labour force of a country consists of everyone of working age (commencing 

from 14 to 16 years) and below retirement (around 65 years) that are participating workers, that is 

people actively employed or seeking employment. People not counted under labour force are 

students, retired persons, stay-at home people, people in prisons, permanently disabled persons and 

discouraged workers. 

h) Work: Work is defined as participation in any economically productive activity with or without 

compensation, wages or profit. Such participation may be physical and/or mental in nature. Work 

involves not only actual work but also includes effective supervision and direction of work. The 

work may be part time or full time or unpaid work in a farm, family enterprise or in any other 

economic activity. 

i) Worker: All persons engaged in ‘work’ are defined as workers. Persons who are engaged in 

cultivation of land or milk production even solely for domestic consumption are also treated as 

workers, 

j) Main Workers: Those workers who had worked for the major part of the reference period (i.c. 6 

months or more in the case of a year) are termed as Main Workers. 

k) Marginal Workers: Those workers who did not work for the major part of the reference _ period 

(i.e. less than 6 months) are termed as Marginal Workers. 

1) Work participation rate: The work participation rate is the ratio between the labour force and the 

overall size of their cohort (national population of the same age range). In the present study the 

work participation rate is defined as the percentage of total workers (main and marginal) to total 
population. . f . 

FINDINGS OF THE STUDY 
The field investigation has revealed that the entire study area of the proposed mining project is located 

Banda district, Uttar Pradesh, The Sub-district (Tehsil) falling in the study area is Barokhar Khurd. 
stiidy area comprises of 15 identified villages and there is no urban area. 
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BASELINE DATA OF THE IMPACT AREA 

Table 6.2 Demographic Particulars 

S.No. Description Number Javeortn, 2 = 
1 | Total Population (District) 74861 190 

Male 40501 $4.10 

Female 34360 45.90 

2 | Sex ratio (No. of females per 1000 males) 863 

3. | Total Literates aiSi4 100 

Male 26171 63.04 

} Female 15343 36.96 

4 | Over all Literacy Rate 66.37 
Male 76.88 

Female $3.81 

5 | Gender gap in literacy rate 23.06 

6 | Total Workers 24050 100 
’ Male ' 18377 76.41 

Female . $673 23.59 

| Total Main Workers 16706 TT) 

7 | Male 14968 $9.60 

Female 1738 10.40 

| Total Marginal Workers 7344 100 
) 8 |Male 3409 46.42 

Female 3935 53.58 

Total Agricultural Workers 12639 100 

Cultivators 5624 44.50 

9 | Agricultural Labours 7015 $5.50 

Male workers in total agricultural workers 8724 69.02 

Female workers in total agricultural workers 3915 30,98 

Total Houschold Industrial Workers 583 100 

; 10 | Male 489 83.88 

Female 94 16,12 

11 | Total Other Workers ~ | 10828 100 
_j—-— | Male : 9164 84.63 

OLAS [Female 1664 15.37 
ree: Census 2011 

SHR AY? Table 6.3Amenities: 
Sino | Amenities Types Units 

‘oe Ca\eeere 1. Education Facilities 
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Primary Schools 28 

Middle schools 

Secondary Schools 2 

Senior Secondary Schools 

Allopathic Hospital 

Ayurvedic Hospital 

Homeopathic Hospital 

Allopathic Dispensary 

Ayurvedic Dispensary 

Homeopathic Dispensary 

PHC 

PHSC 

Drinking Water Facilities 
Variety of purposes 

Tubewell 

Hand pump 

Communication Facilities 

Post Office 

Tele Phone 

Transportation Facilities 

Bus Service 

Railway Station 
Banking facilities 

Commercial banks 

Cooperative banks 

7 Power # 

# No. of villages provided with the facilities Source: Census 2011 

DEMOGRAPHIC COMPOSITION 

Population 

According to Census 2011, the total population of the study areal .74861. As there is no- urban area the 

entire population belongs to rural area. The overall sex ratio has been worked out to 863 females per 

1000 males, which is higher than the national average of 933’ females per 1000 males, Furthermore, 
around 17 percent of the total population belongs to Schedule Caste community and the Schedule Tribe 
population in the study area is very negligible as per Census 201 1. 

Thbuschigid size is 6. The household size s between 6 and 10. 
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Literacy and Literacy rate 

The total number of literates in the study area has been worked out to 12497, which is around 

$5.45 percent of the total population, The literacy rate of male has been worked out to 63,04 percent as 

against 36.96 percent for female, creating a gender gap of 23.06 percent. 

Workers and work participation rate 

The total number of working persons in the study area is 24050, which is 32.1 percent of the total 

population. Among the total workers 69.5 percent are main workers and the remaining 30.5 percent are 

marginal workers. The percentage of male in the main workers is 89.6 percent, while it is only 46,4 

percent in the case of marginal workers, On the other hand, the percentage share of female in the main 

workers is only 10.4 percent; it is 53.6 percent in the case of marginal workers. This indicates that male 

dominates the main workers and female dominates the marginal workers. 

The Table and the figure below indicate the categorization of workers based on occupation: 

S.No. | Worker category Number of workers % to total workers 
(1) (2) (3) (4) 

1 | Agricultural Workers 12639 52.55 

®) | Cultivators 5624 23.38 

») Agricultural labour 7015 29.17 

2 | Housed dustrial = 7 

3 Other workers 10828 45.02 

Total 74050 100.0 
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Categorization of workers on the 

basis of occupation 

@ Agricultural Workers 

@ Cultivators 

@ Agricuttural labour 

@ Household Industrial 

Workers 

@ Other workers 

Figure 6.4: Categorization of workers on the basis of occupation 

The classification of workers based on occupation reveals that 52.6percent of the total workers are 

Agricultural workers. The share of cultivators in the total workers is 23.4 percent and that of 

Agricultural labours is 29.2 percent. Barely 4 percent of total workers are Household Industrial Workers 

and 45 percent are ‘Other workers’ which includes white collar workers, professional workers, 

shopkeepers, traders and businessmen. 

POSSIBLE IMPACT ASSESSMENT 

Impact on population composition 

The impact of the proposed mining project on population composition will be marginal as only few 

skilled and managerial staff will be recruited from outside and the rest will be recruited locally. The 

impact will be significant if a large number of people from outside get employed in the proposed 

project. In that case not only the population of the study area will go up but also the skewed sex ratio 

may make permanent social effects like rise in exploitation of women, higher crime rate, increase in 

sexual diseases and depression among youth. 

Impact on employment generation 

The proposed Building Stone, Khandas & Git, Boulder mining: project is expected to provide employment 

opportunities to 20 persons of which three will be skilled workers and the remaining 17 will be 

J 2, Unskitiéd d workers. It is understood that all the persons to be deployed for various mining activities will 

recruited locally and there is very little scope for migration of people from outside the study area. 

! ‘employment potentiality of the project is expected to ameliorate the economic condition of the 
lie of those persons who will get employed in the proposed mining project. However, the mining Eamniies of tho 

© "project will prdVide season | SrpplayPRiGefurther the project will provide indirect employment to 
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about 100 people who will be involved in segregation of extracted mining materials, crushing of 

boulders, petty business and service oriented industries. 

Impact on Health 

Extraction of Building Stone, Khandas & Gitti, Boulder may cause serious health risks due to dust generated. 

The effects will vary depending upon the nature of the dust particles, silica content in it and the size of 

the particles. Pneuroconiosis is an occupational lung disease often caused to miners, due to the 

inhalation of dust. Silica content in the Building Stone, Khandas & Gittl, Boulder may also lead to Silicosis, 

which is again an occupational lung disease. Miners may also suffer with occupational respiratory 

ailments, skin allergies etc., but the same are preventable if exposure is minimized. Further, regular 

health check-up of the miners is required to prevent any negative impact on their health. In the present 

mining project, no adverse impact on health is expected if minimum precautions are taken by the 

miners. 

Impact on income 

In india poverty is widespread, According to an estimate made by World Bank during 2005, 26 percent 

of the total Indian population fails below the International poverty Line of US$ 1.25 a day (PPP. in 

nominal terms € 21.6 a day in urban areas and © 14.3 in rural areas), Uttar Pradesh is one of the worst 

poverty ridden states in India, with per capita income of Rs, 26,051, The proposed mining project at 
Bari is expected to provide casual employment to 42 unskilled workers and 3 skilled workers for a 

period of 250 days in a year. According to Department of labour, Government of Uttar Pradesh each 

unskilled worker is eligible to get a minimum basic wage of Rs. 150 per day. In addition they will get 

V.D.A amounting to Rs. 65.50 per day. Thus, the total amount an unskilled worker is expected to get is 

Rs215.50 per day. Further, a semi-skilled worker will get a basic wage of Rs 164 and V.D.A amounting 

to Rs.74.69 making the total amount of Rs. 238.69 per day. Lastly, a skilled worker can expect to get a 

minimum wage of Rs. 176.54 and V.D.A amounting to Rs, $2.92 making the total amount of Rs, 259.46 

per day. The impact of the proposed mining activity on household income in the study area is thus 

positive since it will provide employment to local people, which will result to an increase in household 

income of those workers who will be recruited for mining operation. However, this. impact will be 

effective for a limited period of 250 days in a year. 

Impact on Conner pattern 

. The field survey has revealed that people in the study are poverty ridden. Increased household income 

may slightly change the consumption pattern of few but ca of the people will continue to be 
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~¥ailable to the workers and their family members. 

Impact on rond development 

Movement of trucks and other vehicles to and fro the quarry is expected to increase substantially, when 
mining will start. The existing roads connecting the quarry with the national and state highways are 

mostly narrow mud roads, There will be mud slide and traffic bottle neck if these roads are not widened 

and their conditions are not improved by making them paved roads, Hence, there is ample scope for 

road development in and around the mining areas. 

Impact on law & Order 

As local people will be employed to run the quarry, no law & order problem is envisaged. It is expected 

that the workers will attend to their duties fram their residence and return to their homes after the day's 

work is over. There would have been law & order problem if the workers were migrants and lived in 

shanties closed to the mining area. However, to meet any untoward incident one police post may be set 

up closed to the project area. 

6.9 SUGGESTIONS 

Provision of First Aid at mining site 

Extraction of Building Stone, Khandas & Gitti and Boulder poses. serious health risks due to dust, The effects 

vary depending on the nature of the dust particles, silica content in it and the size of the particle, To 
meet any emergency during extraction of the minerals from the Building Stone, Khandas & Gitti, 

Boulder mining and subsequent loading in the transport vehicles, provision for First Aid should be made 

by the project proponent. Before the affected person is reached to a doctor or health institution for 

necessary medical aid, the miner should be provided with First Aid. 

Tie up with the nearest PHC for medical help 

To meet the medical needs of the mine workers it is suggested that tie-ups with nearest hospital or 

Primary Health Center (PHC) may be made. Few beds may be exclusively reserved for the mine 

workers in the above health institutions. This will ensure timely medical aid to the affected persons. 

Supply of Mask, Gloves 

The mine workers are subject to respiratory diseases, muscular-skeletal and gastro-intestinal disorders 

and skin diseases. For protection from dust it may be made compulsory for all mine workers to wear 

masks and gloves while working in the mines. 

Regular health checkups 

The miners may be encouraged to undergo health checkups at regular intervals in order to protect 

themselves from various diseases. The health Department of UP Government must Organize Health 

Camps. at regular intervals preferably in every quarter. Further, free medical facilities may be made 
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Administration of Anti-venom injections 

Provision of Anti-venom therapy must be made available at the near health institution. Anti-venom 

injections may be administrated to the mine workers in case of snake, spider and insect bites, while 

working in the mines, 

Special telephone number 

A special telephone number may be made available to the mine workers. In case of emergency the 

miners can dial the above number for medical assistance. Vehicle may be provided to the patients in 

short duration for shifting to the health institution. 

Special Group Insurance Scheme 

All the mine workers may be covered under a Group Insurance Scheme of LIC or any other Insurance 

company, if not so far. 

Distribution of Blankets and Quilts 

During winter season the mine workers may be distributed blankets and quilts free of cost. 

6,10 CONCLUSIONS 

The Building Stone, Khandas & Gitti, Boulder is one of most significant mineral contributing to the 

sustainable development that is “The extraction or recovery of the mineral without limiting the needs 

and lives of the surrounding flora, fauna and the local villagers/ people residing there as well.” 

This Building Stone, Khandas & Gitti, Boulder Mining Project is being proposed by Smt. Sudha Singh 
W/o-Shri Sunil Singh R/o-Village-Nonia Muhal Chhabi Talab, District- Banda (U.P) for Building 

Stone, Khandas & Gitti, Boulder mine at village Barokhar Khurd Gata No 332 (Khand No.-02) within 
total lease Area 1.61 Ha. The proponent has applied for mining lease in the name of Smt. Sudha Singh 
W/o-Shri Sunil Singh R/o-Village-Nonia Muhal Chhabi Talab, District- Banda (U.P) It has been 

proposed to collect approximately 16.100 m’/year material (Building Stone, Khandas & Gitti, Boulder) 
annuaily. 

As per the MoEF, New Delhi Gazette dated 14th September 2006 amended in December 2009 April 

2011, 16 January, 2016 and 14 August, 2018, the proposed mining project is categorized as category 

“BI”. 

This Building Stone, Khandas & Gitti, Boulder mining project has numerous benefits not only on 

individual level but on a social level too i.e. this project will not only benefit the owners but directly and 

Ke Tinaingetty will. also benefit the people of that region. 

This will giveemployment to thousands of people who are the residents of the principal i of 
business. Sine’, manpower is required in every activity and processing from installation of the project to 

the ial product hnd marketing. The equitable distribution of work according to the skills and potential 
‘be “ois Work given will be categorized into skilled, semi-skilled and unskilled employees. 

“Empl ference will be given za.the local villagers. The Inbors will be district 
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Labor Office as per the U.P, Government Law, Also, according to the Central government policy of 

labors, medical insurance will be done of all the labors employed, Minimum wage, guaranteed monetary 

benefits under law will be ensured to the workmen. Safe, healthy, and productive work environment and 

welfare will be provided to the worker. Abolition of child labor and bonded labor, and rehabilitation of 

those will be ensured. 

Zero accident, safe and productive work places will be encouraged and promoted, Temporary rest 

shelter, first-aid facilities along with anti-venoms, safe drinking water for the workers/miners and 

Arrangements for safe and healthy working conditions and facilities of community toilets shall be made 

available for the workers, medical camps for workers and nearby villagers shall be conducted at regular 

interval. Workers will be instructed with safety measures and safety equipment’s will also be provided. 

This will provide the employment and aid in managing and surviving their livelihood , reduce the 

poverty of that region and will provide them a better atmosphere and a better life. 

This project will also contribute in rising the economy of the state and ultimately of the nation through 

the taxes collected through this. This is obvious that taxes collected are used in welfare of the nation and 

its citizen. A sum of 5% i.¢. 3,75,452 of the total project (75,09,040) is also contributed as Corporate 

Environment Responsibility for difference welfare activities such as roads. plantation, education, 

sanitation, awareness campaigns, etc ; 

Le ei ee, eb a Raa RS RR impact on the lifestyle, wwii eco 

personality, etc. of that place. The project will ignite the locals to use their potential and work for 

improving their economic condition and better life. This project can be a small step in betterment of the 

local people of that area. 
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CHAPTER- 7 

PROJECT BENEFITS 

7.0 GENERAL 

The project is being proposed by Smt. Sudha Singh W/o-Shri Sunil Singh, R/o-Village-Nonia Muhal 

Chhabi Talab, District- Banda (U.P) for Building Stone (Khanda, Gitti and Boulder) Mining Project 

located in Barokhar Khurd. The estimated project cost is Rs. 30, 26,800/-. The proponent has applied for 

mining lease in the name of Barokhar Khurd Building Stone (Khanda, Gitty and Boulder) Mining 

Project, over an area of 1.61 ha, at Village: Barokhar Khurd, Tehsil- Naraini & District- Banda, Uttar 

Pradesh. It has been proposed to collect 16100 m’ per year of Building Stone (Khanda, Gitti and 

Boulder) Mining Project annually as per LOI. As per the MOEF, New Delhi Gazette dated 14th 
September 2006 amended in December 2009 and April 201 1, the proposed mining project is categorized 

as category “B1". 

7.1 BENEFITS OF MINING 

The required quantity of stone aggregated (a mined out product of stone mining) has a very vital role in 

the infrastructure development of the nation along with other construction materials. Stone mining is 

_ Minor mineral mining & is usually operated for small leased out area & for small leased period has 

therefore lot of importance & need to be carried out. There is constant demand of stone aggregate not 

only for making highways & roads but also in the construction industry as an ingredient of cement 

concrete. The existence of stone deposits is site specific & mining is to be carried at that location itself 

along with the crushing unit to meet the demand. Most of the stone quarries are of small magnitude & 

are operated for the lease period granted by the State Govt. The crushing unit is required to size the 

stone for different applications. 

7.2 EMPLOYMENT 

The socio-economic conditions of the surrounding villages indicate that employment generation is 

seasonal, The occupational ‘activities are agriculture, cattle rearing and employment in mines but on 

daily wages. The mining activity will provide employment to local people which will increase socio- 

economic status of the area. 

7.3 IMPROVEMENTS IN PHYSICAL AND SOCIAL INFRASTRUCTURE 
The opening of the proposed project will enhance the socio-economic activities in the adjoining areas. 

This will result in following benefits:- 
“a. Improvements in physical infrastructure. , Phot 
by dmprovements in Social Infrastructure, 
c>- Thérease in Employment Potential Sip ENTERPRISES 

Contribution to the Exchequer, ee 
Proprietor 
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@, Prevention of illegal mining. 

f, During and Post-mining enhancement of green cover. 

7.3(a) IMPROVEMENTS IN PHYSICAL INFRASTRUCTURE 
The opening of the proposed project will improve the physical infrastructure of the adjoining areas. This 

will include the following:- 

* Improved road communication due to opening of the proposed project. 

* Strengthening of existing community facilities through the Community Development Programme. 

«Creation of community assets (infrastructure) like provision for drinking water, construction of 

school buildings, village roads/ linked roads, dispensary & health centre, community centre, market 

place etc, 

* Awareness program and community activities, like health camps, medical aids, family welfare 

programs, immunization camp sports & cultural activities, plantation etc. 

7.344b) IMPROVEMENTS IN SOCIAL INFRASTRUCTURE 

There will be some obvious changes in various environmental parameters duc to mining activity. There 

will be positive impact in socio-economic area due to increased economic activities, creation of new 

employment opportunities, infrastructural development and better educational and health facilities, 

Lessee will also undertake awareness program and community activities like health, camps, medical 

aids, family welfare camps, AIDS awareness program ete: 

7.3H{c) INCREASE IN EMPLOYMENT POTENTIAL: - There is a possibility of creation of direct 

and indirect employment opportunities due to working of this mine. 

7.344) PREVENTION OF ILLEGAL MINING & CONTRIBUTION TO THE EXCHEQUER: - 

Since the quarries will be leased out to successful allottees, mining operation in the state will get 

legalized and it will fetch income to the state exchequer. 

7.3(¢) ENHANCEMENT OF GREEN COVERS 

Plantation/afforestation will. be done as per program i.e. along the road sides and near civic amenities, 

which will be allotted by Government bodies as it is not feasible to plant trees near the mine lease area. 

Post plantation, the area will be regularly monitored in every season for evaluation of success rate. For 

selection of plant species local people will also be involved. The management will provide free saplings 

__ Of fruit and other trees, etc, to local during rain for plantation. 
< +c ; md . ‘ 
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> HEALTH 
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ill be en. All this will lift the general health status of the residents of the area around 
pe) =| RPRISES 
o/ wer re Photocopy Attestoy 

aa ' 

: tor \ Proprie ; Page - 115 
R.B Tre 

Botary Advocate 

Banda 'U Pi 

XL S- 7-24

299



BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

ELA/EMP CHAPTER-?- PROJECT BENEFITS 

7.5 CORPORATE ENVIRONMENT RESPONSIBILITY 

Banda district is one of the districts of Uttar Pradesh state of India and Banda town is the district 

headquarters. The district occupies an area of 2884 km’, It has a population of 6,64,064 (2011 census), 

As of 2011 it is the least populous district of Uttar Pradesh. 

One of the greatest problems faced by people is lack of efficient use of resources, Once abundant with 
forests and vast agricultural lands, now have very little vegetation, because of lack water conservation 

schemes. Infertile terrain is also one of the major causes. Only 45% of the crop area has any access to 

irrigation—that (oo with ground water as the primary source. 

Since most of the farmers are already poor and grow crops by taking loans, their inability of payback, 

forces them to take drastic actions, A local politician takes advantage of illiteracy of farmers in 

elections. Votes are never casted on the basis of development but caste, creed or religion. Farmers are 

dying of debts, lands getting barren of over exploitation, uneven rainfalls, increasing poverty and 

literacy, Zero industrial growth, Ignorance by government, corruption has created such a deep web that 

could not be resolved easily. 

The only way to revive this district to its glory is by proper planning at ground level, increase industry 

increase industrial development and providing water conservation methods on massive scale, 

The nearby village does not come under township or urban areas. Since the région is rich in minerals 

and mainly only undulated land is found, this causes problems for farmers to grow crops and cam their 

livelihood. The village lives in poverty and nearly 60% of the total population is uneducated. The 

facility of electricity is minimal, lacks in street lights, if there is no electricity, the whole village sleeps 

in dark. 

Lacks in educational accessory and infrastructure, poor sanitation and shortage of toilets that cause Jot 

of problems for females and males too. There is no shelter for stray animals that destroys agricultural 

land of farmers. 

The part of Corporate Environment Responsibility is one of the major benefits of the project as the 5% 

of the total cost of the project which is Rs. 1, 51,340 (5% of the total Project cost) considerably a 

decent amount that will purely go in the welfare of the nearby villages of the project site, This amount 

will aid in different sectors 

fo ON, Developmental activities Cost in Rs. 

\*\ Sanitation 50,000 

alt Male: and 1 Female toilet will be made‘in the village) 

. : @ 25,000/- per toilet 
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Installation of 2 hand pump in the village 60,000 

@ 30,000/- per handpump 

8 Ceiling fan will be given to the primary school of the village 20,340 

(8 Ceiling fan @ 2542.5/- each ) 

Distribution of educational kits including books, copies, 21,000 

Stationaries and school bags to students of primary 

school(1500 Rs/kit x 14 students) 

CER (5 % of the total project cost) 1,51,340 

Total 30,26,800 

e : A 
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CHAPTER -8 

ENVIRONMENTAL MANAGEMENT PLAN 

8.0 INTRODUCTION 

To mitigate the adverse impacts which are likely to be caused due to the mining operation and overall 

scientific development of local habitat, environmental management plan (EMP) has been formulated 

and integrated with the mine planning. The details of the anticipated impacts and mitigative measures 

have been discussed in Chapter 4 of this report, based on the results of present environmental 

conditions and environmental impact assessment. The EMP has been made considering implementation 

and monitoring of environmental protection measures during. and after mining operations: The 

mitigation measures which reduce the impact.have already been identified earlier in Chapter 4. To 

minimize the adverse impact, certain additional EMP is enumerated below for implementation. 

8,1 ENVIRONMENTAL MANAGEMENT PLAN (EMP) 

Proper environmental management plan is proposed for “Building Stone (Khanda, Gitti and Boulder) 

Mining Project to mitigate the impact during the mining operations. 

a. Building Stone (Khanda, Gitti and Boulder) Mining will be restricted up to the approved depth 

level by the Department of Geology and Mines Lucknow, Uttar Pradesh. 

b. No activities allowed which caused to increase pollution level during Mining operation like 

cocking, or burning of woods or open toilet practice will be allowed in the adjoining area. 

¢, Prior to mining, short: termed awareness program will be conducted for labours to make them 

aware to way of working. 

d, If some injury to the Person occurs, it will be informed to PMS department and First Aid 

treatment will be given to person at the project Site. 

¢, No tree cutting, chopping, lumbering, uprooting of shrubs and herbs will be allowed, 

f. Maintenance of roads will be done from time to time. 

2. Care will be taken that noise produced during vehicles movements for carrying a, Building 

_eex ~~ Stone (Khanda, Git and Boulder) Mining Project are within the permissible noise level. 

as ty ENVIRONMENTAL MANAGEMENT PLAN IMPLEMENTATION 
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The major attributes of environment are not confined to the mining site alone. Iniplementation of 

proposed control measures and monitoring programme hes an implication on the surrounding area as 

well as for the region. Therefore, mine management should strengthen the existing corsrol measures as 

elaborated earlier in this report and monitor the efficacy of the control measures implemented within the 

mining ares relating to the following specific areas for eco-friendly mining plan: 

a. Collection of air and water samples at strategic locations with frequency suggested and by 

analyzing thereof. If the parameters exceed the permissible tolerance limits, corrective 

regulation measure will be taken. 

b. Collection of soil samples at strategic locations once in every season and analysis thereof with 

regard to deleterious constituents. if any. 

e. Measurement of water level fluctuations in the nearby ponds dug wells and bore wells. 

d, Measurement of noise levels at mine site, stationary and mobile sources, and adjacent villages 

will be done quarterly in a year. 

¢. Plantation will be done with consultation of Forest department and gram panchayat which 

possible and plantation made in the gram panchayat land as specified area (because the mining 

side no place available for plantation due to stony area. The post plantation. the area will be 

regularly monitored for survival of the new plantation every six months. Ensure the plantation 

survival rate if less than actual then replacement of the plant by new. 

f, Mine management will be in regular touch with local surrounding villages to update the various 

developmental schemes made by them. They will also consider any immediate requirement, 

which could be taken care of in near future. 

The Environmental Management of Building Stone of Smt. Sudha Singh W/o-Shri Sunil Singh hired 

Environmental Management from outsourcing the Environmental cell of the hired Environmental Lab as 

the Cell is envisaged which will be responsible for monitoring EMP and its implementation. EMC 

members should meet periodically to assess the progress and analyze the data collected during the 

month, The EMC will function as per Fig. $.1 (Chapter 5) and results or environmental monitoring 

shared with head of the Building Stone, Crusher Unit. 

EMC will be in regular touch with consulting to Unit Head Smt. Sudha Singh and Environmental 

Management Cell coordinate with State Pollution Control Board, Indian Bureau of Mines and sends 

them any statutory report if required periodically. Any new regulations considered by State/Central 

_, Pollution Control Board for the industry will be taken care of by it. 

8.3 PROPOSED SET UP 
In view. of monitoring results in the implementation of the environmental management program with 

_ eonsultation and approval by unit head Smt. Sudha Singh. The said team will be responsible for: - 

= a. “Collecting water and air samples from surrounding area and work zone monitoring for 
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b. Analyzing the water and air samples. 

c, Implementing the control and protective measures. 

d. Co-coordinating the environment related activities within the project as well as with outside 

agencies. ‘ 
¢, Collecting statistics of health of workers and population of surrounding villages. 

f. Monitoring the progress of implementation of ehvironmental management program. 

g The laboratory will be suitably equipped for sampling/testing for various environmental 

pollutants. 

8.4 BUDGET ALLOCATION FOR EMP IMPLEMENTATION 

Annual budget for EMP is very essential for successful implementation of EMP. As there are no 

( pollution control systems, no capital cost of Pollution Control systems are envisaged. Costs will be 

annual operating costs as given below. The fund allocated will not be diverted for any other purposes 

and the top management will be responsible for this. The budget will take into consideration the 

following expenses: 

a. Field cost for monitoring of parameters. 

b. Cost of any defined outsourcing 

¢, Cost of chemicals, consumables and transport for data generation 

() d. Man power cost for environmental cell 

¢ - Any other cost as per EC condition. : 

Table 8.1 Cost of EMP 

Sr. | Environment Management Toul 
No. Plan (EMP) Cost Estimation Cost 

. (Rs.) 
a. | Plantation 

160 saplings x @95 Rs, 
i)_|No of plants @95 Rs. / sapling) |/sapling) _ 15200 
ii) |Tree Guard (@1500/- per unit) 2,10,000 

Water Demand for plantation|(160ltrs. Per day x 300 

(@160saplings 0.5 litres of} (working days) x 
b. | waterx twice per day = 160 ltrs.) | ( 1.1Rs. /L) 48000 

Measure for prevention & 
control of soil erosion and 
management of silt shall be } A ( 

in iT Chonan Protection of dump 
~ ta aes \ 

TIAR ¥ A 
‘ 

ay ma 

a eal nst erosion, if any, shall be 
cai | Se’ |Careied out with geo-textile} - 20000 
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matting or other material 

Sprinkling on haulage route for 
dust suppression 

600m length x 6m width x 1 

litres of water per m* /2 times a 

day =7.20KLD Rs, 1100x7.20 KLD of 
(Rs. 1100 for per KLD of|water/day x 300 

d._| water/day) (working days) 2376000 
Cost of monitoring of air 

quality(PM,,,PM,.,NO,,SO,), 

€. | water quality(ground water and 
surface water),soil quality and 
ambient noise level - 2,50,000 

e Environment 

f. | Cost for environmental cell al 

Engineer:1 

e Gardener:3 | 400000 

Total 3319200 

8.5 MONITORING SCHEDULE AND ACTIVITIES - 

To evaluate the effectiveness of environmental management program regular monitoring of the 

important environmental activities to be monitored are shown in Table. 5.1. (Chapter 5). 
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CHAPTER -9 

EXECUTIVE SUMMARY 

9.1 INTRODUCTION OF PROJECT &PROPONENT 

The project is being proposed by Smt. Sudha Singh W/o-Shri Sunil Singh, . for Building Stone 

(Khanda, Gitty, Boulder) Mining Project located in village Barokhar Khurd at Gata No, 332 (Khand 

No.-02), Area: 1.61 Ha. The estimated project cost is Rs, 30, 26,800/-. The proponent has applied for 

mining lease in the name of Smt. Sudha Singh for Building Stone (Khanda, Gitty, and Boulder) Mining 

Project over an area of 1.61 ha. at Gata No. 332 (Khand No.-02) in Village Barokhar Khurd, Tehsil 

Naraini & District- Banda, Uttar Pradesh. It has been proposed to collect 16100 m’ per year of Building 

Stone (Khanda, Gitty, Boulder) Mining annually as per LOI. As per the MoEF, New Delhi Gazette 

dated | 4th September 2006 amended in December 2009 and April 2011. the proposed mining project is 

categorized as category “BI”. 

9.2 LOCATION 

The mining area is located in Gata No: 332 (Khand No.-02) in Village Barokhar Khurd, Tehsil Naraini 

& District- Banda, Umar Pradesh. The mining lease / proposed project area falls in Survey of India 

Toposheet No. 63C/7. The mine lease area is located between: . | 
Project Site co-ordinates Points, No. Latitude Longitude 

A 25°19'44,22"N 80°22'34,14"E 

B 25°1943,17"N 80°22'36,52"E 

c 25°1939.14"N 80°22'33,88"E 

D 25° 1938.85"N 80°22734.17°E 

E 25°1936.74"°N $0°22'33.02"E 

F 25°1938.41°N $0°22'30.95"E 

G 25°19'40,02"N $0°22°32,06"E 

H 25°1940,67"°N $0°22°3 L.37"E 

Minerals of mine Building Stone (Khanda, Gitty, Boulder) Mining Project 

Nearest Railway Station Khurhand railway station about 11.05 km towards North- 

East. 

Nearest Airport Chakeri, Kanpur about 117 Km towards North direction. 

NH 76 about 9.11 km towards North-East direction from the 

Nearest Highway/State Highway project site. 

“ 
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9.3 MINING PROCESS 

The procedure of Building Stone (Khanda, Gitty and Boulder) Mining Project process are: 

Proposed Mining Method; The proposed mining method will include the following steps: 

It shall be opencast semi-mechanized mine. To mect required production wagon drilling with deep hole 

blasting shall be carried out, The blasted material will be handelied with excavator & loaded into 

dumpers. The height & width of bench shall be kept 6m with face slopes 70°. Secondary blasting with 
jackhammer drilling shall be carried out if required. 

Indicate quantum of development & tonnage & grade of production expected pit wide as in table below: 

. Overburden ROM Gitty, | Saleable Gitty, Sub grade Mineral Ore to 
Year (cum) Khanda, Khanda, satnaenl reject overburden 

Boulder (cum) | Boulder (cum) ratio 
ist Nil 16100 16100 Nil Nil Nil 

2nd Nil 16100 16100 Nil Nil Nil 

3rd Nil 16100 16100 Nil Nil Nil 

4th Nil 16100 16100 Nil Nil Nil 

Sth Nil 16100 16100 Nil Nil Nil 

Total 80500 80500 
Drilling: 

The drilling will be done with the help of compressor and jackhammer, In this mine the diameter of hole 

will be 32-34 mm and depth of hole will be kept from 0.8m to 3.3m in a single hole. 

Blasting: 

The hole will be blasted by using ANFO. 

(“Ammonium Nitrate Fuel Oil Explosive (ANFO)"means an explosive mixture of ammonium hitrate 

and fuel oi] which is not cap sensitive, but does not include emulsion or slurry explosive or site mixed 

explosive (SME)} 

Loading and Transportation: 
Loading of stone block will be done with help of the winch and crane at both face and on truck. Small 

stone block (patis) is loaded in truck with the help of Excavator. The trucks will be used for 

transportation of stone block and Khandas from mine site to destination. 

{Note:-Blasting shall be carried out after the permission of District Magistrate, Banda (U.P.) and 

Directorate General of Mines Safety, Gwalior (U.P)} 

Blasting shall be done wider the supervision of blaster and necessary preventive measures shall be 

taken as per the guidelines of Directorate General of Mines Safety, Gwalior (U.P)} 

No. of Trucks Required (maximum) 
Total capacity of mine : 16100 m’ per year 

\, - Total no. of working days : 300 days 

Building Stohe, Khandas & Gitti, Boulder extracted in a day : 53.67 cum 
in Khandas & Gitti, Boulder extracted in one truck : 13 cum (approx.) 

required per day . : A mately 4-5 
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9.4 WATER SUPPLY 

In the Building Stone, Khandas & Gitti, Boulder projects there is as such no need of water to carry out 

operations, Water will be required for drinking purpose and dust suppression, The number of working 

people is 27 so the water required for drinking purpose for the workers will be around 0.37 KLD, for 

Plantation will be 0.16 KLD & for the dust suppression will. be 7.20 KLD, making the total ‘water 

requirement will be 7,73 KLD. This water will be supplied from the nearby area, 

’ ie. 

Daily water demand 
7.73KLD 

NL” 

Drinking Purpose Dust Suppression For Plantation 

0.37 KLD 7.20 KLD 0.16 KLD 

9.5 BASE LINE DATA 

This section contains the description of baseline studies of the 10 km radius of the area surrounding 

“Barokhar Khurd Building Stone (Sand Stone) Mining Project Mine” at Gata No, 332 (Khand No,-02) 

in Village Barokhar Khurd, Tehsil Naraini & District- Banda, Uttar Pradesh. The site analysis for Air, 

Water, Noise, Soil, Ecology and Biodiversity and Socio-Economy is already under process and the 

description given below is the secondary data such that public hearing could be conducted as soon as 
possible to avert the delay of the project. The intimation of EIA study as required in BI Category of 

Building Stone (Sand Stone) Mining Project is already been done at the Director& Secretary(SEAC), 

Directorate of Environment, govt. of U.P, the Regional Officer, Regional Pollution Control Board, 

District Banda, Uttar Pradesh and District Magistrate District Banda, Uttar Pradesh The data collected 

has been used to understand the existing environment scenario around the proposed mining project 

against which the potential impacts of the project can be assessed. 

Environmental data has been collected in relation to proposed mining for. :- 

(a) Air 

(b) Noise 

(@) Water 
(d) ‘Soil 

Ecology and Biodiversity 

Socio-economy 

1 a) 6 Table 9.1: BASELINE ENVIRONMENTAL STATUS 
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Ambient Air 
Quality 

Ambient Air Quality Monitoring reveals that the maximum & 

minimum concentrations of PMIO for all the AQS5 monitoring 

stations were found to be ranging between 75.52 ye/m3 and 61.45 

Hg/m3 and the maximum & minimum concentrations of PM2.5 for 

all the AQS5 monitoring stations were found to be ranging between 

40.15 pe/m3 and 31.41 pg/m3. 

As far as the gaseous pollutants SO2 and NO2 are concemed, the 

prescribed CPCB limit of 80 pig/m3 for Residential and Rural area 

has never surpassed at any station, The maximum concentration of 

$O2 was found at AQ! with a value 13.51 pg/m3 and minimum at 

AQ2 with a value 7,63 ug/m3. The maximum concentrations of NO2 

were found at AQ3 with a value 28.74 yg/m3 and minimum at AQ4 

with a value 20.78 pg/m3 

Noise Levels Noise monitoring reveals that the maximum & minimum noise 

levels at day time were recorded as 65.7 dB (A) & 35.1 dB (A) 

respectively, The maximum & minimum noise levels at night time 

were found to be 49.4 dB (A) & 32.6 dB (A). 

The noise levels recorded at all locations were within the NAAQS 

limits. 

However, with suitable control measures and EMP, the noise levels 

will be reduced and the impacts will be minimized 

There are several other sources in the 10 km radius of study area, 

which contributes to the local noise level of the area. Traffic 

activities as well as activities in nearby villages and agricultural 

fields add to the ambient noise level of the area. 

ae Quality 

27; LAY 

Analysis of results of ground water reveals the following: - 

e pH varies from 7.50 to 7.16 of Study area. 

¢ Total hardness varies from 420 mg/1 to 276 mg/l of Study 
area 

* Total dissolved solids(TDS) vary from 882 mg/l to 648 
mg/l of Study area 

© Chloride from 143.97 mg/l to 40.55 mg/l of Study area 

© Fluoride from 1.42 mg/l to 0.66 mg/l of Studyarea 

The ground water from all sources remains suitable for drinking 

purposes as all the constituents are within the limits prescribed 
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10500, 

The analysis results indicate that the pH ranges between 7.28 and 

7.74, Dissolved Oxygen (DO) was observed in the range of 8.1 to 

8.9 mg/l. COD values were observed to be in the range of 20-52 mg/l 

and BOD values were observed to be in the range of 2.2-3.2 mg/1. 

The Iron and Nitrate were found to be in the range of 0.05-0.14 mg/l 

and 0.1 — 0.60 mg/l respectively. Bacteriological examination of 

surface water samples revealed the presence of total coliform in 

range of 1OMPN/100 ml to 22 MPN/100 mi. Based on the results it 

is evident that most of the parameters of the samples comply with 

Category °C’ standards of CPCB indicating their suitability for 

drinking water source after conventional treatment and disinfection., 

Soil Quality Monitoring data shows that the texture of soil at all locations is 
Sandy Loam. Silt content varies from 12% to 31%, while Clay 

content varies from 25% to 39% in the soil samples. 

The analysis results show that soil is basic in nature as pH value 

ranges from 7.43 to 7.85, Phosphorus (48.60 to 79.57 Kg/ha.) 

Potassium (112.42 mg/Kg to 388.38 mg/Kg) and Electric 

conductivity (228.2 mg/Kg to 381.98 mg/Kg) has been found to be 

in good amount in the soil samples 

Ecology and Bio- There are no Ecologically Sensitive Areas present in the study area. 

Soclo-economiy Building Stone (Khanda, Giity Boulder) Mining Project at Gata No. 
332(Khand No.-02), Village: Barokhar Khurd, Tehsil: Naraini 

alg District: Banda (U.P).Will throws opportunities to local people for 
\ both direct and indirect employment. The study area is still lacking 

in education, health, housing, water, electricity etc. It is expected that 

en) same will improve to a great extent due to proposed mining project 

ae” f. and associated industrial and business activities. 
ay, 

~! eA BIOLOGICAL ENVIRONMENT 
The proposed project is to mine Building Stone (Khanda, Gitty Boulder) Mining Project at Banda 

district of U.P. Biological diversity comprises the variability of genus, species and ecosystems and is 

very crucial for maintaining the basic processes on which the life depends. Broadly it can be divided in 
two types i.¢. the floral aoe TERPREES biodiversity. It is a key to the sustainable development as 
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it not only provides the food, fodder. medicine products of commercial and noncommercial use but also 

provides essential environmental services (Air, water quality, soil fertility, pest & disease control etc.). 

Biological components are one of the most important constituent of our environment. They are the 

integral part of our life as they provide raw materials for livelihoods, trade, medicines and industrial 

development. Their conservation and sustainable use is very much essential in today’s developmental 

process. Developmental processes are today’s demand and cannot be stopped as such. It has been 

observed in past that most of our developmental process cost our environment, In order to keep them 

unaffected or minimum affected while our developmental activity, it is always necessary to know the 

background of the area from biological point of view. After getting such information we can estimate 

the impact on the environment by the proposed activities and mitigate them. Similar approach has been 

adopted for conducting the Biological Environment study for the proposed Project. 

General vegetation of the study area: The proposed project is to mine Building Stone, Khandas & 

Gitti, Boulder at Banda district of U.P, which lies between the Indo-Gangetic plain to the north and the 

south, Bundhelkhand region is a gently sloping upland distinguished by barren hilly terrain with sparse 

vegetation, Other rivers lying in the district. are Ken River. The river water being used for Irrigation 

through Canal which is passing near by the project site at then distance of 0.58 kms towards North. The: 

district cover by river alluvial soil in the north and the remaining part of the district are covered by deep 

black and sandy red soil. 

The proposed project site i.e. core area is the water channel, which has few aquatic plants only. 

However, the nearby areas i.e. buffer area is having different types of plants (herbs, shrubs and trees}. 

The Banda district covered mixed variety of vegetation mainly bushes. The tress like Shishum, Neem, 

Mango tree and Jamun tree, Eucalyptus and Babool are also found in sufficient numbers. 

Commonly found flora in the district:- Dhak (Butea monosperma), Teak (Tectona grandis), Mahua 

(Madhuca indica), Babool (Acacia nilotica) and Tendu (Diospyros melanoxylon), Siris (Albizia 

lebbeck),Aam (Mangifera indica), Jamun (Syzygium cumini), Bail (Aegle marmelos), Tut (Morus alba), 

Bargad (Ficus bengalensis), Neem (Azadirachta indica), Peepal (Ficus religiosa), Safeda 

(Eucalyptus umbelatus), Sisam (Dalbergia sissoo), etc. 

Commonly found fauna in the district:- Many domestic mammal species were reported from buffer 

zone during the field survey. Common domestic animals like Buffalo, cow. goat etc. can be noticed in 

mprAC Rs teks while grazing. Small mammals like Indian palm squirrel (Funambulus palmarum) and 

ield mouse (Apodemus sylvaticus) are noticed in vicinity of the village. Inquiry from sath people 
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Disturbance to free movement /| « If birds are noticed crossing the core zone, they will not be 

living of wild fauna viz. Birds, disturbed at all; 

Reptiles etc. * Labourers will not be allowed to discards food, plastic 

efc.. which can attract animals/birds near the core site; 

* Only low polluting vehicles having PUC will be allowed 

for carrying mining materials. 

* Noise level will be maintained within permissible limit 

(silent zone 50 dB(A) during day time or residential zone 

55 dB(A)) as per noise pollution (regulation and control), 

rules, 2000, of CPCB norms 

Disturbance of riparian ecosystem/ | « The riparian ecosystem or the wetlands will not be 

wetlands destroyed by the mine owners 

Monitoring of upstream and|« Water quality will be monitored from upstream and 

downstream water quality downstream area to assess the impact on water quality and 

plankton. The mining activity will be controlled to 

maintain the clean water conditions. 

Table 9.3 ANTICIPATED ENVIRONMENTAL IMPACTS AND ACTION PLAN PROPOSED 

~ 
C 

C 

ay CE. 

FOR MITIGATION 

Environmental | Project Activities | Impacts } Action Plan Proposed 

_ Component 
Air Quality Drilling and | Dust (SPM) and | Use of dust aprons on drilling equipment 

Blasting gases (NOx) are | and adopting wet drilling methods. 
produced during 
drilling and | Limited blasting during adverse weather 
blasting conditions. 
operations 

Optimized confinement of blasting 
charges. 

i Development of 
——4 ‘| Overburden Increase in SPM | Exposed area will be limited to the 

removal, extraction | levels in ambient | minimum required for mining operations, 
of stone, Loading / | air due to dust 
unloading of | generation and | Installation of spray systems for dust 

‘ at overburden and | NOx Suppression at dumping yards and 
stone, disposal of | concentration stockpiles. 
overburden at | levels in ambient 
dump site within | air due to] Minimization of drop distance for all 

oF ML area vehicular materials-handling process _— through 
emissions, appropriate design of 

Transportation of | Increase in SPM | Regular watering of haul and access roads 
overburden and'| fevel due to dust | using dedicated water trucks. 
stone within ML | generation _and | Maintenance of vehicle. 

— XSAN -AG
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area NOx Haul roads will be clearly defined using 
concentration marker posts so that vehicle traffic are 
levels in ambient | controlled in the area. 
air due to | Roads no longer required will be re- 
vehicular vegetated as soon as possible, 
emissions. 

Haul roads to be maintained by surface 
| grading to minimize excessive road surface 
wearing. 

General equipment | Elevated SPM | Regular maintenance of all equipment to 
operations and NOx | minimize particulate matter emissions 

concentrations in | from diesel engines. 
ambient air. 

All activities Excessive Occupational exposures to air pollutants 
occupational will be assessed at regular intervals. Where 
exposures to | exposures exceed the permissible limits, 
airborne appropriate engineered controls, 
particulate matter. | management measures or, as a last resort, 

the provision of personal protective 
equipment will be implemented. 

Noise Levels and | Blasting High impulsive | Prior to commencement of normal blasting 
Ground noise levels, | operations (if required), a series of trial 
Vibrations overpressure and | blasts will be undertaken to facilitate 

ground vibrations | accurate prediction of impacts from normal 
impacts and noise | blasting. This will require monitoring of 
related overpressure and ground vibration in at 
community least two locations surrounding the mine. 
annoyance The monitoring will continue throughout 

the duration of the program. 
J Where monitoring determines a significant 

impact, blast designs may need to be 
modified and scheduled to occur during 

weather conditions. 
General activities | Increase in noise | An analysis of measured noise levels, 
including machine | levels meteorological parameters, and site 
operations and | occupational operations will be undertaken to determine 
transportation of | hazard due to | the risk of excessive noise impacts during 
overburden and/ noise exposures | operations. 
stone within the | and increase in| A detailed review of noise emissions and 
ML area. ambient noise | impacts from project activities will be 

levels. carried out at regular intervals during the 
project life. 

Occupational noise exposures will be 
assessed. Where LAeq (8 hour) noise 
exposures have the potential to exceed 85 
dB(A), mitigation through engineered 
noise controls, management measures or, 
as a last resort, through the provision of 
personal protective equipment will be 
implemented. 

Regular rioise monitoring will be curried- 
out. 
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Procedures to document and act upan 
community complaints will be 
implemented, 

Water Resources 

and Quality Changes to 
hydraulic regime, 

Deterioration in 
surface/ground 
water quality of 
receiving body. 

Mining will not intersect water tble, 
Garland drains will be constructed to 
divert the surface water so as not to enter 
the mine. Diverted water will be joined to 

| the nearest water course so that there is 
hardly any change to hydraulic regime. 

Mine water will be collected in the mine 
sump which will act as settling tank and 
then discharged to the surface. 

Water required for 
mine (dust 
suppression 
systems, 
workshop, 
domestic facilities 
and greenbelt 
development) and 
domestic 
consumption at 
colony 

Depletion of 
natural resource. 

Reduction in 
groundwater 
availability for 
domestic and for 
irrigation 

purposes. 

Changes to 
hydraulic regime. 

Mine sump water will be utilized for 
industrial purpose in the mine as far as 
possible, 

Water conservation methods will be 
practiced. 

Rainwater collection and reuse system will 
be implemented. 

The volumes of water supplied to the: site 
through extraction from dug bore wells 
will be monitored to ensure drawdown do 
not affect water users. 

Mining activities May change | 

regional 
hydrology and 
drainage pattern 
of the area. 

Garland drains will be constructed all 
around the mine to lead the surface water 
to the nearest water course so that there is 
hardly any change to Hydrogeology and 

i pattern. 
Commencement of 
Mining operations. 

Existing land use 
of the core zone 
will alter. 

Impact due to 
clearing of 
existing 
plantations in the 
mining area. 

Impact due to 
settling of air 
bome dust, 

Land degradation 
due to disposal of 
solid wastes, 

Exposure of top 

drainage 
Prior to each phase of mining, update and 
implement the relevant EMP to include 
phase-specific control and mitigation 
measures. 

Vegetation clearance to occur immediately 
prior to soil and overburden stripping. 

Install diversion drains and sediment 
fences prior to starting earthworks 

Minimize the area and time of ground 
disturbance by progressively rehabilitating 
disturbed areas 

Dust suppression on exposed areas using 
water trucks and automatic sprinkling 

| systems ; 
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———— 

soils to wind and 
water erosion, 

Contour overburden dumps to minimize 
erosion 

Flora and Fauna Mine development 
and operations 

Displacement or 
loss of existing 
fauna, 

Loss of vegetation 

Disturbed areas will be stabilized as soon 
as possible. Locally native species will be 
used in landscaping works for non- 
hardstand areas. 
Compact fencing around mine area will be 
provided to obstruct unusual entry of 

4} animals 

Environmental 
Pollution, 
Health, Safety 

Overall 
operation 

Mining Annoyance, sleep 
disturbance, and 
health impacts 
from sO SC 

exceed the safe 
limits. 

Community 
from annoyance 

dust deposition. 
Potential for risk 
of harm to 
personnel and the 
local community. 

Contamination of 
land and water 
through 

inappropriate 
disposal of waste | 
products, 
including sewage 
and ~—s hazardous 
wastes. This may 
result in adverse 
impacts on 
surface water 
users, 

Implementation of noise and fugitive dust 
emission controls and management 
measures. 

Implementation of water quality 
management, conservation and control 
measures. 

Development of an emergency response 
plan that includes installation of 
emergency response equipment to combat 
events such as fire. All personne! required 
to handle hazardous materials will be 
provided with personal protective 
equipment suitable for the hazardous 
material being handled. 
On-site first aid facilities will be provided 
and employees will be extended to the 
local community in emergencies. 

Mining operations Increase in 
employment 
Opportunities both 
direct and indirect 

Increase of direct employment will be 

progressive during operational phase of 
project whereas there will also be financial 
improvement to the local population who 
are engaged and would engaged himself in 
the services to the transport sectors 
because of increased transportation vehicle 
and meeting the allied facilities such as 
entries and vehicle repairing outlets. 

97 LAND ENVIRONMENT 
This section includes the study of natural features like topography, climate ete. Land use/ Land cover 
map. 
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98.2 Impact on Ground Water , PBotoc 

Topography 

The district largely consists of irregular uplands with outcrops of rocks intermingling mostly with 

lowlands, frequently under water during miny season, The Baghein River traverses the district from 

south-west to north-east, The tract lying to the right of the river is intersected by numerous smaller river 

and rivulets, but to its left is a flat expanse, most part of which is made up of Mar and Kabar soils, 

eroded and converted into ravines along the banks of the rivers Ken and the Yamuna. 

Rainfall & Climate: 

The average annual rainfall is 902.00 mm. The climate is typical subtropical penetrated by long and 

intense summers. About 80% of the annual rainfall is received from south-west monsoon, May is the 

hottest month with mercury shooting upto 47.0°C. With the advance of monsoon by mid-June, 

temperature starts decreasing. January is usually the coldest month with temperature going upto 5,8°C. 

The relative humidity is highest in August about 85% and lowest in April. 

Impact on Land Use 

The area is having undulating surface surrounded by agricultural and barren Jand. The area is partially 

covered by alluvial soil. An old working pit is present in NW of the area. The proposed area and 

surround areas are mostly private land owned by individual. Presently the existing quarry lies in 1.21 ha 

area, 

The potential adverse impact of opencast stone mining will be in the form of change in land use pattern. 

So reclamation of mined out land will be given due importance as a step for sound land resource 

management in the form of reclaimed land and water body. 

No adverse impact is anticipated on fand use of buffer zone associated due to the existing stone mine 

project, as all the activities will be confined within the project site only. Stone mined out from the mine 

is being and continued to be used as boulders of different sizes for Dam construction, embankment 

works etc. After crushing into different sizes of aggregates from 6mm to 63mm, the product can be used 

in construction and road projects. 

9.8 WATER ENVIRONMENT 

9.8.1 Impact on Surface Water 

At present scenario there is no any seasonal or perennial source of water is passing through the lease 

area. During the rainy season, there may be accumulation of surface water, which is proposed to be 
pumped out to keep the working area dry and it is being utilized for dust suppression. 

The stone mineral found in the area is non-toxic in nature. There will be no outside discharge of liquid 

effluent from the mine site. It is, therefore, apparent that there will be negligible impact of mining on the 

surface water regime. 
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Ground water pollution can take place only if the mining rejects contain toxic substances, which get 

leached by the precipitation water and percolate to the ground water table thus polluting it. Any nearby 

wells or other sources of water can be rendered unfit for drinking and even for industrial use. 

This is not the case with this deposit as the mineral or topsoil does not contain any harmful ingredients. 

Moreover, stone constitutes of fairly inert and chemically non-reactive ingredients. 

It is noticed from nearby dug wells and bore wells that the ground water table is available below 30 

meters of the normal siirface level, As the mining operation has been proposed to be carried out much 

above the ground water table there would not be any adverse effect on the ground water. 

The ground water available in the nearby well, borewell is analysed and it is found within the prescribed 

standard of CPCB and it is also being and will be continued fo be adopted the remedial measures to 

keep the water quality within the prescribed standard, 

9.8.3 Mitigation Measures for Water Environment 

* Adequate control measures are being and will be continued to be adopted to check not 

* only the wash-off from soil erosion but also uncontrolled flow of mine water. The measures to 

be adopted are Garland drain will be provided at the toe of the dumps, to channelize the runoff 

water from dumps into the water reservoir (i.e. mined out pits) & around the active pits to 

restrict rainy water from entering in to the working pit. 

* Retaining walls having water holes will be provided along the toe of the dumps to avoid the soil 

wash out & around the active pit to prevent fall of human/animal in to the working pit. 

© Dumps slopes are being stabilized followed by plantation to avoid soil erosion. 

© No waste water is being discharged from the mining activities. 

9.9 AIR ENVIRONMENT 

Anticipated impacts and evaluation 

Information on air quality was studied and various modeling techniques predicted that the mining 

activity is not likely to affect the air quality in a significant manner. However, loading of Building 

Stone, Khandas & Gitti, Boulder, its transportation and unloading operations may cause some 

~ deterioration in air quality due to handling dry materials. In the present case, only wet materials will be 

handled, thus 5 eliminating problems of fugitive dust. Also, the collection and lifting of minerals will be 

ong tially without any blasting, Therefore the dust generated is likely to be insignificant as 

asses to | ee processes involving drilling, blasting, mechanized loading etc. 

seers operations generate substantial quantities of airborne respirable dust, which may lead 
st4 

to the-d&velopment of respirable diseases in mine workers. The increasing trend of mining leads to 
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release of huge amount of dust. These air borne dust particles, generally below 100 micron in size, are 

nuisance particulates and cause health hazards as an ill effect of mining activities. Extraction activities 

like drilling, blasting. material handling and transport are a potential source of air pollution. Therefore, a 

Setailed study on emission sources and quantification of pollutant concentration by means of dispersion 

modeling is required to access the environmental impact of a mine. On the basis of the predicted 

increments to air pollutant concentrations, an effective mitigation and environmental plan can be 

devised for sensitive areas. In case of Building Stone, Khandas & Gitti, Boulder mining. as there is no 

blasting and drilling activities, the impacts may only be caused:by material handling and transportation 

activities of mostly wet Building Stone, Khandas & Gitti, Boulder and the same are minimal, 

FUGITIVE DUST- MODELING 

Air quality modeling was done using line source model as published by USEPA “Workbook of 

Dispersion Modeling” by Turner, for transportation though roads and the empirical emission factor 

equations from USEPA. Emission factors to be used in Line source Dispersion equation is adopted 

from formula as given below: 

E= k * (1.7) * (9/12)*(S/48) * (W/2.7)"" * (w/4)* * (365-p/365) kg/VKT——————- (1) 

Where 

E = Emission Rate (kg/VKT) 

k= Particle size multiplier = (0.36) 

$= Silt Content of the Road surface material (%) = 10% 

S = Mean Vehicle Speed (km/hr) = 20 km/hr 

W=Mean Vehicle Weight (tonnes) = 10 tonnes 

w= Mean number of wheels = 8 

p= Number of days with at Jeast 0.254 mm of precipitation per year = 60 

f= frequency of Vehicle movement in no per hour = 2 vehicles / hour 

‘Thus using equation (1) 

anaes 
E=0.0003 4 ji 

ion of the fugitive dust was calculated using the empirical equations for unpaved roads 
‘ 

wey USEPA- AP42. The Concentration of the fugitive Dust is given below: 

Es eit)" (E/ 02) Exp- [(t) /(2.02*)] x 10° (2) 
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C = Hourly Concentration in microgram/ m’ 

E = Emission Rate = 0.0003 g/sec/m 

y = Wind Speed =4 m/s 

h =0Om 

Modeling was done for an infinite line source assuming unpaved road. For conservative calculation 

wind was assumed to blow at a velocity of 4 m/s perpendicular to the road. The results for 24 hourly 

concentration values are given in the Fig. 4.1: 

Mitigation measures 

The only air pollution sources are the road transport network of the trucks/dumpers. The dust 

suppression measures like the following will be resorted: 

© Water sprinkling will be done on the roads regularly. This will reduce dust emission further by 75%. 

© Care will be taken to prevent spillage by covering the carrying vehicles with tarpaulin and sprinkling 

of water, if dry. 

* Fortnightly scraping of road in order to keep the roads almost leveled. This will ensure smooth flow 

of vehicles and also prevent spillage. 

© Overloading will be kept under check by giving prior awareness. 

® Proper Tuning of vehicles to keep the gas emissions under check. 

* Plantation of trees along the road sides helps to reduce the impact of dust in the nearby villages. 

9.10 NOISE ENVIRONMENT 

Day and night sound pressure levels Esa sien ited sn aes in Somme wdlaeeiponiin: which 

includes 10 dB (A) night time penalty. : 

The monitored noise level during the base line period within the core zone and buffer zone has been 

found to be within the prescribed CPCB standards which will also be confined within the limit by 

undertaking more plantations within the mining area especially in. the direction of habitation to act as a 

sound barrier. 

9.10.1 Impact due to Ground Vibrations 

‘Ground vibration, fly rock, air blast, noise, dust and fumes are the deleterious effects of blasting on 

‘ 9 . “environment?The explosive energy sets up a seismic wave in the ground, which can cause significant 

a\ @nictures and disturbance to human occupants, It causes major damages to the pit 

Ssive charge is fired inside the blast hole, it is instantly converted into hot gases, which 
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proposed mining operations using deep hole drilling and blasting using delay detonators are bound to 

produce ground vibrations. 

Ground vibration from mine blasting is expressed by amplitude, frequency and duration of blast. The 

variables, which influence ground vibrations, are controllable and non-controllable. The non- 

controllable variables include general surface terrain, type and depth of overburden and wind. Similarly, 

the controllable variables include type of explosives, charge per delay, delay interval, direction of blast 

progression, burden, spacing and specific charge and coupling ratio. 

The oscillation of rock particles is called Particle Velocity and its maximum value is called Peak 

Particle Velocity (PPV), which is measured in millimeter per second. 

As the distance increases, the PPV value is likely to reduce, The ground vibrations generated by blasting 

during the mining operations will be well within the standards prescribed by DGMS by controlled 

blasting. Ground vibrations are not likely to affect:the structures in the vicinity of mine lease area. 

By adopting controlled blasting, the problems will be greatly minimized at mines. The impacts are also 

minimized by choosing proper detonating system, optimizing total charge and charge/delay. 

9.10.2 Measures for Minimizing Adverse Impacts 

> Noise Control Measures 

« The following contro! measures are being and will be continued to be adopted to keep the 
ambient noise levels well below the limits: 

* Drilling is being carried out with the help of sharp drill bits which will help in reducing noise. 
* Secondary blasting is being totally avoided and Hydraulic rock breaker is being used for 

breaking boulders. P [ 

© Controlled blasting with proper spacing, burden, stemming and optimum charge/delay is being 

e The blasting is being carried out during favorable atmospheric condition and less human 

activity timings; 

© Minimum quantity of detonating fuse is being consumed by using alternatively Excel non- 
electrical initiation system; 

* Proper maintenance, oiling and greasing of machines at regular intervals is being done to reduce 
generation of noise. 

* | The prime movers/diesel engines are properly maintained; 

ee Provision of sound insulated chambers for the workers deployed on machines (HEMM) 

<>, Spfodabing higher levels of noise; 
F pny ; 

494 Photocopy, Attested 

\ EULA TERPRISES 
’ Mis-DISHA EN \ A.B Mishra 

; Botary. Advucate Page- 136 

<4 roprietor Bande (UP) 
Is=7-AY

320



‘32. 

© 
© 

© 
¢C

 

BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

ELA/EMP CHAPTER-9- EXECUTIVE SUMMARY 

* Proper designing of plant & machinery by providing inbuilt mechanism like silencers, mufflers 

and enclosures for noise generating parts and shock absorbing pads at the foundation of 

vibrating equipment. 

* Green Belt/Plantation is being developed around the mining activity area and along haul roads. 

The plantation minimizes propagation of noise. 

* Personal Protective Equipment (PPE) like car muffivear plugs is being provided to the operators 

of HEMM and persons working near HEMM; and 

* Reducing the exposure time of workers to the higher nojse levels... 

* Periodical monitoring of noise will be done. 

» Measures to Control Ground Vibration 

The blasting operations in the mine is carried out by deep hole drilling and blasting using delay 

detonators, which reduce the ground vibrations. The measures that are generally followed and currently 

proposed for abatement of ground vibration, air blast and fly rocks are detailed below: 

¢ Proper quantity of explosive, suitable stemming materials and appropriate delay system are being 

adopted to avoid overcharging and for safe blasting. 

© Adequate safe distance from blasting is being maintained. 

* Blasting operations is carried out only during day time, 

© The charge per delay is minimized and preferably more number of delays is used per blasts; 

* During blasting, other activities in the immediate vicinity is temporarily stopped; 

* Drilling parameters like overburden, depth, diameter and spacing is properly designed to give 

proper blast, 

9.11 TRAFFIC ANALYSIS ; 

The lease area is connected to State Highway No, 49 about 1.0 km towards west direction from the 

project site. These roads are wide enough to facilitate easy and smooth movement of heavy duty trucks. 

The Detailed traffic study has been discussed under Chapter 4. 

9.12 SOCIO-ECONOMIC ENVIRONMENT 

The implementation of the Nahari Building Stone (Khanda, Gitty, Boulder) Mining Project will 

generate both direct and indirect employment. Besides, it will provide a check on existing system of 

Yo 4 ‘mining operation. Since the quarries will be allotted on lease basis, mining operation will be legally 

valid and it will bring income to the state exchequer. The project will also provide impetus to 

-Wisexpected that intending entrepreneurs wl venture to set up micro and small sale units in the u 
su? " a seep orconcontn dependent on industry, trade and business. At present 

ae the main occupation of the people as more than half of the population depends on it. With 
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the implementation of the proposed mining project the occupational pattern of the people in the area will 

change making more people engaged in industrial and business activities rather in agriculture. Thus 

there will be a gradual shifting of population from agriculture to mining and industry. Further, the 

mining and industrial activities in the area may lcad to rapid increase in population and thereby 

urbanization. Due to urbanization of the area, employment opportunities will further increase, 

9.13 ENVIRONMENTAL MANAGEMENT PLAN (EMP) 

Proper environmental management plan are proposed for “Building Stone, Khandas & Gitti, Boulder 

Mining Project™ to mitigate the impact during the mining operation, 

a. Proper blasting pattern will be followed by the blasters for effective rock fragmentation and 

generation of minimal fine dust to open atmosphere. 

b. Regular water sprinkling at dust emanating sources viz., drilling, blasting and transportation 

through haulage roads, etc. will be carried out. 

c. Periodic maintenance of transport vehicles and equipment will be carried out to check emission 

levels. 

d. Greenbelt will be developed that will act as a pollution sink. 

e. Overloading of trucks will be avoided and carrying the rocks in covered trucks will be taken up 

to minimize pollution level. 

9.14 ENVIRONMENTAL MANAGEMENT PLAN IMPLEMENTATION 

Environmental Management Plan serves no purpose if it is not implemented with true spirit. Some 

loopholes in the EMP can also be detected afterwards when it is implanted and monitored. Thus, an 

implementation and monitoring programme has to be prepared. 

The major attributes of environment are not confined to the mining site alone. Implementation of 

proposed contro! measures and monitoring programme has an implication on the surrounding area as 

well as for the region. Therefore, mine management will strengthen the existing control measures as 

elaborated earlier in this report and monitor the efficacy of the control measures implemented within the 

mining area relating to the following specific areas for eco-friendly mining: 

a. Collection of air and water samples at strategic locations with frequency suggested and by 

analyzing thereof. If the parameters exceed the permissible tolerance limits, corrective 
wth regulation measure will be taken. 

be "Collection of soi] samples at strategic locations once in every two years and analysis thereof 

Ess ~ with regard to deleterious constituents, if any. 

6 WegGeyeinent of watt tevel Euctations a tha neat ponds dg well nd bore wets, 
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d, Measurement of noise levels ut mine site, stationary and mobile sources, and adjacent villages 

will be done in every six months for first two years, thereafter once a year. 

¢. Plantation/afforestation will be done as per program Le. road sides and near civic amenities, 

which will be allotted by Government bodies. Post plantation, the area will be regularly 

monitored in every two years for evaluation of success rate. For selection of plant species local 

Cc 

people will also be involved, 

9.18 BUDGET ALLOCATION FOR EMP IMPLEMENTATION 

Table 9.4 COST OF EMP 

Sr. Environment Management Plan Cont Total Cost 

No. (EMP) Estimation (Rs) 

a. Plantation 

160 saplings 

* @9S Rs. / 15300 

i) No of plants @95 Rs. / sapling) sapling) 

2,10,000 
ii) Tree Guard (@150W/- per unit) 

(160ltrs. Per 

day x 300 

Water Demand for plantation (working 

(@160saplings «0.5 litres of water days) x 48000 

b. twice per day = 160 ltrs.) ( L.IRs. /L) 

Measure for prevention & control 

of soil erosion and management of 

silt shall be undertaken. Protection 

of dump against erosion, if any, 

shall be carried out with geo-textile - 20000 

e matting or other material. 

AK Sprinkling on haulage route for 

= dust suppression Rs. 

+) 600m length <6 m width ~ 1 litres 1100*7.20 
Ao» 4 | | of water per m? /2 times a day KLD of 

= at ls) =7.20KLD water/day x 
‘ae AS (Rs. 1100 for per KLD of 300 (working viii 

rf ud water/day) days) 
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tap on wy ve) Improvements in Social Infrastructure. 

BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 
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EIA/EMP CHAPTER-9- EXECUTIVE SUMMARY 

ie 

Cost of monitoring of air 

quality(PMy..PM, «NO x,SO;), 

¢. water quality(ground water and 

rfa te ! nd surface water),soil quality » 2:50,000 

ambient noise level - 

f. Cost for environmental cell ¢ Environment 

al Engineer:1 
- 400000 

® Gardener :3 

3319200 
Total 

9.16 MONITORING SCHEDULE AND PARAMETERS: 

Table 9.5 Monitoring Schedule and Parameters 
S No | Description of Parameters Schedule and Duration of 

Monitoring/Execution 
1 Air Quality: 24 hourly samples twice a week for one month 

a) Inthe vicinity of the mine in each season except monsoon season 
b) In the vicinity of the transportation 

Network 
c) Dust suppression on roads Regularly in non- monsoon months and 

whenever occurrence of fugitive dust takes 
place 

d) Scraping/ bulldozing of road to shift Fortnightly 
accumulated dust to the sides 

2 Water Quality near or around the site: Once ina season for 4 seasons in a year 
a) Surface water quality 
b) Ground water quality : 

3 Ambient Noise Level Twice a year for two years & then once a year 

4 Soil Quality Once in two years on project monitoring area 

$s Inventory of Flora(tree plantation, survival. | Once in two years on project monitoring area 
etc) & Fauna 

6 Socio-economic condition of local, Once in 3 years 
population, physical survey 

=. +” “hy = 

—~ A 9.17 BENEFITS OF MINING 

iy \, Generating useful economic resource for construction. 

<A i enerating employment. 

a es lily = in socio economic conditions of the people of the study area. 

= /improvements in physical infrastructure. 

Vi. Increase in Employment Potential. — iz sn 
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vii, Contribution to the Exchequer, 

vill, Prevention of illegal mining. 

ix. During and Post-mining enhancement of green cover. 
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BANDA 

ELIA/EMP CHAPTER-10- DISCLOSURE OF ENVIRONMENTAL CONSULTANTS 

CHAPTER- 10 

DISCLOSURE OF ENVIRONMENTAL CONSULTANTS 

Environmental Consultant ENVIRONMENTAL RESEARCH AND ANALYSIS, 

LUCKNOW 

Name of Environment Consultant Dr. V.K. Awasthi, Dr. Jatin Kumar Srivastava 

(EIA Coordinator) 

QCI NABET Accredited Environmental Coordinator 

Certificate No- NABET/E1A/1619/ IA 0019 

Address Flat No-203, 2nd Floor, Yash Silver Height (opposite 

Badshah Nagar Railway station) Mahanagar, Lucknow - 

226021, U.P 

E-mail eraenvcle@gmail.com 

Phone 0522-4078000, +917080999935, 9565508271 

Environmental Consultant ENVIRONMENTAL RESEARCH AND ANALYSIS, 

LUCKNOW 

Dr, Jatin K Srivastava 

Dr. V.K. Awasthi Coordinator 

Dr. Vandana Singh FAE se Madara SK 
Dr. Gautam K. Banerjee FAE AP, AQ, RH Aas 

Mr, Manas N. Veune 
J ( Mukhopadhyay FAE GEO, HG as as oom wa NG 

J Ms. Poonam Yadav FAE WP 
S MER vy Aftastea 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 

BANDA 

EIA/EMP CHAPTER-10- DISCLOSURE OF ENVIRONMENTAL CONSULTANTS 

Declaration 

I declare that above mentioned experts coordinated the preparation of ELA/EMP under the supervision 

of Dr. V. K. Awasthi. For any details one may contact me as a Director of Environmental Research 

and Analysis Lucknow. 

A. K. Tripathi 

(Director) 

National Accreditation Board 
for Education and Training 
(eee mere homeer hee tik eerites (oxen 

March 06, 2020 

QCI/MABET/EIA/ACO/20/1263 

Environmental Research and Analysis, Lucknow 
Flat No- 203, Second floor, Yash Silver Height, 
Opposite sito Badshah Nogar Rallwey station, 

Mahanagart, Lucknow (U.P.) -226006 

Sub: Validity of Accreditation 

Dear Sir/Madam, f ' 

This has reference to the accreditation of your organization under QC-NABET EIA Scheme, 
the validity of Environmental Research and Analysis, Lucknow Is hereby extended till June 
05, 2020 or completion of assessrnent process, whichever is earller. 

: The above extension is subject to the submission of required Informotion/documents rmtated 
Es to assessment on time to NABET. 

You are requested not to use this letter efter expiry of the above stated date. 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 
BANDA 

EIA/EMP CHAPTER-11- CONCLUSION OF TH E PROJECT 

CHAPTER-11 

CONCLUSION OF THE PROJECT 

1.0 INTRODUCTION 

The Building Stone, Gitty, Khanda, Boluder Mining is one of most significant mineral contributing to the 

sustainable development that is “The extraction or recovery of the mineral without limiting the needs and 

lives of the surrounding flora, fauna and the local villagers/ people residing there as well.” 

Smt. Sudha Singh W/o-Shri Sunil Singh, R/o-Village-Nonia Muhal Chhabi Talab.District-Banda (UP) 

for Building Stone, Gitty, Khanda, Boluder mine at Village: Barokhar Khurd, Tehsil Naraini & District- 

Banda, Uttar Pradesh within total lease Area 1.61 Ha. The proponent has applied for mining lease in the 

name Smt. Sudha Singh W/o-Shri Sunil Singh, R/o-Village-Nonia Muhal Chhabi Talab, District-Banda 

(U.P.) It has been proposed to collect approximately 16100 m3/year material Building Stone, Gitty, 

Khanda, Boluder Mine annually. 

As per the MoEF, New Delhi Gazette dated 14th September 2006 amended in December 2009 April 

2011, 16 January, 2016 and 14 August, 2018, the proposed mining project is categorized as category 

“BI”. 

This Building Stone, Gitty, Khanda, Boluder Mining Project has numerous benefits not only on 

individual level but on a social level too i.e. this project will not only benefit the owners but directly and 

indirectly will also benefit the people of that region, 

This will give employment to thousands of people who are the residents of the principal place of business, 

Since, manpower is required in every activity and processing from installation of the project to the final 

product and marketing. The equitable distribution of work according to the skills and potential will be 

done. Work given will be categorized into skilled, semi-skilled and unskilled employees. Employment 

preference will be given to the local villagers. The labors will be registered in the district Labor Office as 

per the U.P. Government Law. Also, according to the Central government policy of labors, medical 

insurance will be done of all the labors employed. Minimum wage, guaranteed monetary benefits under 

Jaw will be ensured to the workmen. Safe, healthy, and productive work environment and welfare will be 

provided to the worker. Abolition of child labor and bonded labor, and rehabilitation of those will be 

| ty? Attestea 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT 
BANDA 

EVA/EMP CHAPTER-11- CONCLUSION OF THE PROJECT 

Zero accident, safe and productive work places will be encouraged and promoted, Temporary rest shelter, 

first-aid favilities along with onti-venoms, safe drinking water for the workers/miners and 

Arrangements for safe and healthy working conditions and facilities of community toilets shall be made 

available for the workers, medical camps for workers and nearby villagers shall be conducted at regular 

interval. Workers will be instructed with safety measures and safety equipment’s will also be provided. 

This will provide the employment and aid in managing and surviving their livelihood, reduce the poverty 

of that region and will provide them a better atmosphere and a better life, 

This project will also contribute in raising the economy of the state arid ultimately of the nation through 

the taxes collected through this. This is obvious that taxes collected are used in welfare of the nation and 

_ its citizen. A sum of Rs.1, 51,340(5% of the total Project cost 30, 26,800/-) is also contributed as 

Corporate Environment Responsibility for difference welfare activities such as roads, plantation, 
education, sanitation, awareness campaigns. etc. 

Last but not the least, this project has also its social impact on the lifestyle, life standards, thinking, 

personality, etc, of that place. The project will ignite the locals to use their potential and work for 

improving their economic condition and better life, This project can be a small step in betterment of the 

local people of that area. 
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State Level Environment Impact Assessment Authority, Uttar Pradesh 

Directorate of Environment, U.P. 
Vineet Khand-1, Gonsti Negar, Locknow - 226.010 
Phone : 914-522-2500 541, Fax : 931-522-2300 543 

To, F-mal : doroplio@yshon com 

Smt. Sudha Singh, Website > were scknamap in 

W/o Shri Sunil Singh, 
R/o village- Nonia Muhal Ovhabt Tated, 
District- Banda, U.P.- 210001 

Ret. No... AS)... pparya/SEacsases/2019 Date: 97> November, 2019 

Sub: Terms of Reference for “Building Stone (Khanda, Gitti & Boulder) Mining” Project at Gate No.-332, 
Khanda No,- 02, Village- Barokhar Khurd, Tetsil- Naraini, District- Banda, U.P., (Leased Area -1.62 ha.). 

Dear Sir, 

Please refer to your application/letter dated 05-08-2019 & 29-08-2019 addressed to the Secretary, 

SEAC, Directorate of Environment, U.P., Lucknow on the subject as above. The matter was considered by the 
State Level Expert Appraisal Committee in its meeting held on dated 24-09-2019 and SEIAA in its meeting dated 

04/31/2019. 
A presentation was made by the project proponerit along with their consultant M/s Environmental 

Research and Analysis. The proponent, through the documents submitted and the presentation made, informed 
the committee that: 

1. The environmental clearance is sought for “Building Stone (Khanda, Gitti & Boulder) Mining” Project at 
Gata No»332, Khanda No.- 02, Village- Barokhar Khurd, Tehsil- Naraini, District- Banda. UP., (Leased 

Area -1.61 ha.). 
2. Se Broke s sete Or re Protec Breporent 

1. On-tine proposal No. SA/UP, '40641/2019 
2. File No. allotted by SEIAA, UP 4983 
3. Name of Proponent M/S Disha Enterprises 

i Set. Sudha Singh W/o-Shri Sunt Singh 
4. Full correspondence address of A/O- Village-Nonia Muhal Chhabi Talab. District- Banda (UP), Pin 

proponent and mobile no. | Code-210001 

S._Narne of Project Building Stone, Khandas & Gitti, Boulder Mining Project 

6. Project location (Piot/Khatra/Gata No.) | Gata No. 322(Khand No.-02} 

7 

8. 

._Narne of River _NA 
Name of Village Barokhar Khurd Photocopy Attestee — 

9. Tehsil Narain g 
10. Distriei Banda (UP) 
11. Name of Minor Mineral - 

12. Sanctioned Lease Area (in Ha.) 1.61 ha. —sohary, 2 hh 
13. Mineable Area (in Ha.) 1.61 ha ‘ BanGe *¥ — tS Hdl 
14. Zero tevel mRL NA us = 
15. Max. & Min orl within lease area MMaximnurn mAL-190.728 mAL Minimum mAL 157.10 mRL 

Latitude Longitude = 
25°19°44.22°N 802734.14°E 
25°19 43.17°N 80°2273652°E 
25°19°39.14°N 8O°273382°E 
25°19 38.85°N BO2ITMITE 
25°19'36,74°N 80°22°33.027°E 
25°19'38.41"°W 80°22'30.95°E 
25°19°40.02"N 80°22'32.06°E 
25°19'40.67"N 80°22'31 37° 

566332 m" = 
See SPRAIN 16100 m’ per year — 

19. Totat Proposed Production {in five S 80500 m" 

Ger Opin 
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| 20, Proposed Production/year 16100 m" per year 4 
21. Sanctioned Period of Mine lease 20 Year =i 

22. Production of mine/day $1.67 m/day 
23. Method of Mining Open cast, Manual/semi-mechanized 
24. No. of working days 300 
25. Working hours/day 8 hours/day 
26. No. Of workers 27 
27. No. Of vehicles movernent/day 4-5 Vehicles movement/day i 
28. Type of Lend __| Highly Undulated Stony Scrub es 
23. Ultimate Depth of 6m ; Viale 

| 30_ Nearest metaied road from site _MRO-118 1.23km towards East Direction x 

31. Water Requirement |PuRPOSE | REQUIREMENT (kD) 
_Drinkang water eee =): *: 

of dust =i *30«LD Le ool 
“Plantstion = S—™—~—CS~*~—~YL | 
Others {if any} Seen wil 
i Alle FMD Avec ews oj 

o
e
 

32. Name of QO) Accredited Consultant” 
with QCI No 

i Ervironmental Rectarch « and Anabysis Lucknow (U0) 

| Ceniteate Mo, MABET/EYA/1619/1A 0019 and raid op to 

218 

| ___And period of validity. December 29,2019 er — = 
"33. Any tigation pending against the =) «Mo 
| _ project or land in any court | ¢ ee — 
| 34, Details of SOO m Cluster Map & Letter No. 1009/ Khanij -39 dated 15/06/2019 

__tertificate issued by Mining Officer 
[3S Detats of Lease Area in approved OSPF 

| 
| 36 Proposed GER con ~~~" "151,340 (9% of the total Project cost) 
"37 Proposed EMP cost/ Total Project cost | Totai Project cost -30,26,800 
‘a_Length and breadth ol Haul Road | GO miengihandém width 
39, No. of Trees to be Planted ed | Se ae 7 le F 

3 The mining would be restricted to ursaiurarce rene onty abewe tne phreate water tante-wwr wil mc 

intersect the ground water table at any pow? of time 
4, This project does not attract any of the grveral conditions spphcable on mining projects toeried io Fit 

Notification 14/09/2006. 
5. The mining operation will not be carried ovt in sefety zone of any bridge of embantment oF in ero 

fragile tone such as habitat of any wild fauna 

6& There is no iitigetion pending in any court regarding this project. 

7 The project proposal falts under category—1{a} of EIA Notification, 2006 (es amenses) 
The committee discussed the matter and recommended to issue following terms of enference (TOR) 

for the preparation of EIA, 
1 Surface/Geological plan for next five year should be presented during ELA presentation 
2. All pages of technical documents/EIA/EMP etc should be signed by the consultant and project proponent 

both 

3. Copy of afl the analysis reports signed by analyst approved by MABL o+ MoEFECK shall be annexed with the 

GIA report and original analysis reports should be presented at the time of presentation 

MOU signed between the project proponent and the consultant should be submitted. 

The project proponent shall obtain the forest clearance and permission of Central and State Government as 
per law under the provisions of Forest (conservation) Act. 1980 and submit atong with Eta 

6. The lease area its address and production per annum should match with as mentioned im OSR and Lot. in 
case there is any difference clarification/amendment letter from competent authority shall be submitted 

> along with EIA. EIA and public hearing shall be conducted ax per the lease area as address and production 
»* perannum mentioned in DSR and Lol. 

Es ct proponent should bring KML file at the time of EIA presentation 
= Year-wite production details wince 1994 should be given, clearly stating the highest tiewed in 

any One year prior to 1994, Nt may alo be categorically informed 

Noi,SeNo-6 
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Tetstt- Marzind, District- Bands. UP. fLessed Area -2.61 ha), 
production after the EIA Notification 1994 came into force, wrt. the highest production achieved prior to 
1994, 

9. Acopy of the document in support of the fact that the Proponent is the rightful lessee of the mine should be 

given. 
10. Al documents including approved mine plan, EIA and Public Hearing should be compatible with one another 

in terms of the mine lease erea, production levels, waste generation and its management, mining 
technology etc. and should be in the name of the lessee. 

1L All corner coordinates of the mine lease ares, superimposed on a High Resolution Imagery/ toposheet, 
topographic sheet, geomorphology and geology of the area should be provided, Such an Imagery of the 
proposed area should. clearly show the land use and other ecological features of the study area {core and 

buffer zone). 

12. Information should be provided in Survey of India Toposhéet if 1:50,000 scale indicating geological map of 

the area, geomorphology of land forms of the area, existing minerals and mining history of the area, 
_important water bodies, streanns and rivers and soil characteristics. 

13. Details about the land proposed for mining activities should be given with information as to whether mining 
Conor mg 00 tie land use policy of the State; land diversion for mining should heve spprovel from State tend 
use board or the concerned authority. 

14, i SAMARIA CAdbhy etunad whiter che: propeinsih Gasp Ras-+ Will ted “dovin| Gritroniiesn’ Pilcy 
approved by its Board of Directors? Hf so, it may be apelt out in the EIA Report with description of the 
prescribed operating process/procedures to bring into focus any infringement/deviation/ violation of the 

or forest norms/ conditions? The hierarchical system or administrative order of the Company: 
to deal with the environmental issues and for ensuring compliance with the EC conditions may alzo be given. 

of reporting of non-compliances / violations of environmental norms to the Board of Directors of 
the and/or shareholders or stakeholders at large, may also be detailed in the EIA Report. 

15. sues relating to Mine Safety, ian soy exe: dood be Stated, The proposed stepseré medbores 2x3 
case of open cast mining, blasting study etc. should be detailed. The proposed safeguard m: 

salons ech! esos 
16. The ‘arn Wl Comiprien OF 10 ‘ken sone around the’ gains fesse trom leese: periphierysbnd the data 

the EIA such as waste generation etc. should be for the life of the mine / tease period. 
17. crf ning Ofer ht re ter mn wre et wn 0m phe 
18. CER Cost t6 be calculated for individual tease. 
19, tien regu coding the mong 0 be sett cnened De Marae 

PoRition. Board office/SEIAA. 
20. The tab c the analysis should be authenticated and registered_ Sting 

, 21. Public hearing to be conducted as per EIA Notification, 2006. R 
22. A copy of d iia basspart ok lock thet Whe prcilonlens Ts lie Tightfel lesion 6f the maine shoul tie give. 
23. Land use of the study ares delineating forest area, agricultural land; grazing land, wildlife sanctuary, national 

park, y routes of fauna, water bodies, human settlements and other ecological features should be 
indicated. Land use plan of the mine tease ares should be prepared to encompass preoperstional, 
operational and post operational phases and submitted. Impact, if any, of change of land use should be 
given. 

24 Details of the land for any Over Burden Dumps outside the mine lease, such as extent of land area, datance 
from mine lease, its land use, RER issues; fany, should be given, 

25. A Certificate frorn the Competent Authority in the State Forest Department should be provided, confirming 

the Involvement of forest land, if any, in the project area. in the event of any contrary claim by the Project 
Proponent n garding the status of forests, the site may be inspected by the State Forest Department along 
with the Office of the Ministry to ascertain the status of forests, based on which, the Certificate in 

Pe this regard as mentioned above be issued. in all such cases, it would be desirable for representative of the 
| State Forest Department to assist the Expert Appraital Committees. 
ey ere ne 

| of net present value (NPV) and compensatory afforestation (CA) should be indicated. A copy of 
clearance should also be furnished. 

status of recognition of forest rights under the Scheduled Tribes and other Traditional 
{Recognition of Forest Rights) Act, 2006 should be indicated. 

tation in the RF / PF areas in the study area, with necessary details, should be given. 
] be got done to ascertain the impact of the Mining Project on wildlife of the study area and 

: impact of the project on the wildlife in the surrounding and any other protected area and 
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accordingly, detailed mitigative measures required. should be worked out with cost ienplications and 
submitted. 

30. Location of National Parks, Sanctuaries, Biosphere Reserves, Wildlife Corridors, Ramsar site Tiger/ Elephent 

Reserves/(existing at well as proposed), if any, within 10 km of the mine lease should be clearly indicated, 
supported by a location map duly authenticated by Chief Wildlife Warden. Necessary clearance, as may be 
applicable to such projects due to proximity of the ecologically sensitive areas as mentioned above, should 
be obtained from the Standing Committee of National Board of Wildlife and copy furnished. 

31. A detailed biological study of the study area [core rone and buffer rone (10 km radius of the periphery of 
the mine fease}} shall be carried out. Details of flora and fauna, endangered, endemic and RET Species duly 
authenticated, separately for core and buffer zone should be furnished based on such primary fieid survey, 
clearty indicating the Schedule of the fauna present. In case of any scheduled- | fauna found in the study 
area, the necestary plan alongwith budgetary provisions for their conservation should be prepared in 

consultation with State Forest and Wildlife Department and details furnished. Necessary allocation of funds 
for implementing the samme should be made as part of the project cost. 

32. Proximity to Areas dectared as ‘Critically Polluted” or the Project areas ety to come under the ‘Aravall 
Range’, (attracting court restrictions for mining operations), should also be indicated and where so required, 
clearance certifications from the prescribed Authorities, such as the SPCB or. State Mining Department 
should be secured and furnished to the effect that the proposed mining activities could be considered. 

33. Siemitarly, for coastal Projects, A CRZ map duty authenticated by one of the authorized agencies demarcating 
LTL HTL, CR2Z area, location of the mine lease w.r.t CRZ, coastal features such as mangroves, if any. should 
be furnished. (Note: The Mining Projects falling under CRZ would also need to obtain approval of the 
concerned Coastal Zone Management Authority). 

34 RBR Plan/compensation details for the Project Affected People (PAP) should be furnished. While preparing 
the R&R Plan, the relevant State/National Rehabilitation & Resettlement Policy should be kept in view. In 
respect of SCs /STs and other weaker sections of the society in the study area, a need based sample survey, 
tamily-wise, should be undertaken to assess their requirements, and action programmes prepared and 

submitted accordingly, integrating the sectoral programmes of line departments of the State Government. ft 
may be clearly brought out whether the village(s} located in the mine lease area will be shifted or not. The 
5° a iii hain aa a ep 
the Report. 

35 One season (non-monsoon) i.e. March-May (Summer Season); October-December (post monsoon season) ; 
‘December-February (winter season))primary baseline data on ambient air quality as per CPCB Notification of 
2009, water quality, noise level, soil and flora and fauna shall be collected and the AAQ and other datz so 
compiled presented date-wise in the EIA and EMP Report. Site-specific meteorological date should also be 
collected. The location of the monitoring stations should be such as to represent whole of the study area 
and justified keeping in view the predominant downwind direction and location of sensitive receptors. 
There should be at least one monitoring station within 500 m of the mine lease in the pre-dominant 
downwind direction. The mineraiogical composition of PM.10, particularly for free silica, should be given. 

36 Air quality modeling should be carried out for prediction of impact of the project on the air quality of the 
area, tt should alto take into account the impact of movement of vehicles for transportation of mineral, The 
detaits of the model used and input parameters used for modeling should be provided, The air quality 

contours may be shown on a location map clearly indicating the location of the site, location of sensitive 
receptors, if any, end the habitation. The wind roses showing pre-dominant wind direction may also be 

indicated an the map, 
37. The water requirement for the Project, its availability and.source should be furnished. A detailed water 

balance should also be provided. Fresh water requirement for the Project should be indicated. 
38. Necessary clearance from the Competent Authority for draw! of requisite quantity of water for the Project 

should be provided. 
39. Description of water conservation measures proposed to be adopted in the Project should be given. 

~ AO, Detail of rainwater harvesting proposed in the Project, if eny, should be provided. 
41. impact ofthe Project on the water quality, both surface and groundwater, should be assessed and necessary 

_ Safeguard measures, if any required, should be provided. 
pee ’ Based on actual monitored data, it may clearty be shown whether working will intersect groundwater, 

data and documentation in this regard may be provided. in case the working will intersect 
SMTA ae» eniins Vivaro Cuciekat Saat ag Ue snternien and et eee 

ee ae shall include detaits of the aquifers present and impact of mining activities on these 
equifers. permission from Central Ground Water Authority for working below water and 
Key pelyeine OF Grol weaker thouls chee be ohatinnd Sa copy Fonabed, oo ny Artes 
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TOR for_"Duading Stone (Khana, Gitte & Mowtter) Mining” Protect at_ Guta Mo.-332, Khends No.- 02, Vitae Rerokher Kherd, 
Tete Nerpind, Otrarict Sanda. U.P. (Leered Aree -3.5} he). 

44. Details of any stream, seasonal or otherwise, patting through the lease area and modification / diversion 

proposed, ifeny, and the impact of the same on the hydrology should be brought out, 
AS. Information on site elevation, working depth, groundwater table etc. Should be provided both in AMSL and 

bel. A schematic diagram may atso be provided for the same. 
46. A time bound Progressive Greenbet Development Plan shall be prepared in » tabular form (indicating the 

linear and quantitative coverage, plant species and time frame) and submitted, keeping in mind, the same 
wil have to be executed up front on commencement of the Project. Phase-wise pian of plantation and 
compensatory afforestation should be charted clearly indicating the area to be covered under plantation 

and the species to be planted. The detaits of plantation already done should be given. The plant species 
selected for green belt should have greater ecological value and should be of good utility value to the local 
population with emphasis on local and native species and the species which are tolerant to pollution. 

47. impact on local transport infrastructure due to the Project should be indicated. Projected Increase in truck 

traffic 25:2 result of the Project in the present road network [including those outside the Project area} should 
be worked out, indicating whether it & capable of handling the incremental load. Arrangement for 
improving the infrastructure, #f contemplated {including action to be taken by other agencies such a5 State 
Government) should be covered. Project Proponent shall conduct Impact of Transportation study as per 
Indian Road Congress Guidelines. 

48 Details-of the onsite shelter and facilities to be provided to the mine workers should be included in the EIA 
Report. 

49. Conceptual post mining land use and Reciemation and Restoration of mined out areas (with ptans and with 
adequate number of sections) should be given in the E1A report. 

50. Occupational Health impacts of the Project should be anticipated and the propased preventive measures: 
spelt out in detail: Details of pre-ptacement medical examination and periodical medical examination 

schedules should be incorporated in the EMP. The project specific occupational health mitigation measures 
with required facilities proposed in the mining area may be detailed. 

51. Public health implications of the Project and retated activities for the population in the impact zone should 
be systematically evaluated and the proposed remedial measures should be detailed along with budgetary 
allocations, 

52. Measures of socio economic significance and influence to the local community proposed to be provided by 
the Project Proponent: should be indicated. As far as possible, quantitative dimensions may be given with 
time frames for implementation. 

53. Detailed environmental management plan (EMP) to mitigate the environmental impacts which, should intet- 
alia include the impacts of change of tand use. loss of agricultural and grazing tand, if any,!occupational © 
health impacts besides other impacts specific to the proposed Project. 

54. Public Hearing points raised and commitment of the Project Proponent on the same slong with time bound 
Action Plan with budgetary provisions to implement the same should be provided and also incorporated in 
the final EIA/EMP Report of the Project. 

55. Details of litigation pending against the project, if any, with direction /order passed by any Court of Law 
against the Project should be given. 

$6. The cost of the Project (capital cost end recurring cost) as well as the cost towards implementation of EMP 

should be clearly spelt out. 
87. A Disaster management Plan shall be prepared and included In the ELA/EMP Report. 

58. Benefits of the Project if the Project is implemented should be spelt out. The benefits of the Project shall 

clearly indicate environmental, social, economic, employment potential, etc. 

39. The company must have a systern of reporting of non-compliance/violations of ervironmental norms to the 
Board of Directors of the company and/ or shareholders or stakeholders at large. This reporting mechanism 
should be detailed EIA reports. 

60. Consultant should bring raw data at the time of presentation. 
61, ec cha gir leh eyecare 
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coflected and the sources should be indicated. 

¢. Project Proponent shall enciose all the analysis/testing reports of water, alt, sod, noise etc. using the 
MoEFRCC/NABL accredited laboratories: All the original anatysis/testing reports should be aveltable 

during appraisal of the Project. 
ce Where the documents provided are in » language other than English, an English transtation should be 

provided. 
f. The Questionnaire for environmental appraisal of mining projects as devised earlier by the Ministry 

shail also be filled and submitted 
t While prepering the EIA report, the instructions for the Proponents and instructions for the 

Consuttants sued by MoEFACC vide OM. No. J-11013/41/2006-4A.11(1) dated 4th August, 2009, which 
are available on the website of this Ministry, should be followed. 

h. Changes, ifany made in the basic scope and project parameters (as submitted in Form-t and the PFR 
for securing the TOR} should be brought to. the attention of MoEFACC with reasons for such changes 
and permission should be sought, as the TOR may ako have to be altered. Post Public Hearing 
changes in structure and content of the draft EIASEMP (other than modifications arising out of the 
OH process) will ental conducting the PH again with the revised documentation. 

i As per the circular no. J-11011/618/20104A.n(l) dated 30.5,.2012, certified report of the status of 
compliance of the conditions stipulated in the environment clearance for the existing operations of 
the project, showid be obtained from the Regional Office of Ministry of Environment, Forest and 
Gimate Change, as may be applicable. 

}. The EIA report should aho include: fi) surface plan of the ares indicating contours of main 
topographic features, drainage and mining area, (i) geological maps end sections and (ili) sections of 
the ming pit and external dumps, if any, clearly showing the tand features of the adjoining area. ‘ 

This is to request you to take further necessary action in matter as per provisions of Garette Notification 
No. $.0. 1533(E} dated 14/09/2006, as amended. You are advised to. submit the ELA/EMP incorporating 
recommendations of public hearing for further consideration of the matter as per procedure laid down in the 
Garette Notification SO 1$33(E) dated 14/09/2006 as amended. The matter will not be considered pending till 
your reply as above is received. 

1. genre Department of Endronmient: @evt: of Uttar Prodash, Lucknow, 
2. Advisor, 14 Division, Ministry of Environment, Forests & Gimate Change, Govt. of india, Indira 

Paryavaran Bhawon, Jor Bagh Road, Aligan), New Delhi. 
i Additional Director, Regional Office, Mintstry of Environment & Forests, (Central Region), Kendriya 
Bhawan, Sth Floor, Sector-H, Aliganj, Lucknow, 

4, District Magistrate, Banda. 
5. SRR ere eens >: PONT Canny atest ays CARTON ROD, VION OO Sey 

6. 
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222

336



artea frente, afer | 
(aPror arpa) 

ware a2 4 aP—30, diet Frat : Wag 2019 

weaht—wa (ev site gece) 

Yo Ren ger wgeliot 
Wo sip aur fie 
gent at yt ir 
Prert—aiPiar qeret era) Arar, 
wer y Kraay 
Rrars—210001 

rR wa wh] fen, somo, mad Aa » MeN Te-3236/ 
86+2017 57681) /2017 fare 12 Fewer, 2017 W MATES Wy 2644 /86-2010—57(4110) / 
2017eRR Rta 17.10.2018 4 Ra a rb §-Pfaer we ¢-avavh sone) @ aren 
woue Sew Aiter) Feenr- i904 & games di seenia erm veer ue wig Shel 
wi Se | ae oa, oy Rn or igame tat A ety water fia x 
PP es ee ee are Oh) aera ae) feud wer-asrae eqd & mer Wo-s32 (uve 
vio~2) Frat 1.61 fo A age Arar 16,100. writes often’ gaara omarion eae Gee ona, 
fred), Wiese iy Yo 198.00 Wo sit weiter WA xe a gfe! ae Aer) A aia a 
md} Sct ff sratfirs ty Rrertend) wale fh sity Pim arazee eee ae oon 
Bie fd ore a aeui wee ae lt ey A anger Barn y2sz2017 9 fre o-12 
S syfire @) Fas ufoea ff A vee oe gy eo OH wee wore 
dele AR aa 26 efter ely cen wt 25 wera were fie aeafer wee @ 
wey ad & fre Preis veer ervealt wr so utter @ wares eri yrogaodiodio 3 ¥ 
re Ace oe oreodtociogwo /yovorwodlo Err dew sus gee art SA H eT ord 
fd & ez wr Rea orn wr) ser wre om wea 4 yf wen 
Piereen /adioen geo W Re oiee af earifirr oe eh ona) aft eure 
dae / Maen ser cret aa ee i are cen é eo) oad err on sree oh 
wer we oh onl) sik wad arr ga ere A wry frenwe gen wentes fre ara ah 
spr 

we Rae 12.12.2017 Ft rah wt 
() | ser at om Rs fa Hari oats BD wenn tooce oH he at After tent at ay 

wea wi wa Ao A qe oe Tre Tie, gent ath « (aq ore det Th ae a 
Sequel ad a cet, ae a Soe rie wht at ait yap on oA aa 
weer yall ath sy tram seers oy ube er) 

& wr H gant wt a fee deh be a Meme sre aw 25 are 3? 

ay arifeaal * ore om wen) aart oh araiy @rRe rf) sem 
“fats an eh ad; 

re the abe ay See et amp) ad) 4 hal Pits: & ome we gen a 
afer Per wort CRU Te at fen: ad at ro uff gf os ere 

“903 t egel snp & oe oT a) omer | 
wok o Aree 

B— wha acre / Moai, es A Prat site sell ap sont Te wey a [Fm 

+ Gren fro a vam yous at di fone are Pi ter at eet ih as. 

223 337



e
c
c
e
c
e
c
e
t
 

@) . 

(4) deemtivn Poms? a orn & one ara we ditimam caren wen Fraa-as a 
way AV tole 2a eit) Sep by Gas ue Veen 

(s) me anit Sees we odiuri wb ork Pole at woe Gert airy, 
NER ATAL Ma TI Me Rey Ses es Va cht W) fee 
14.09.2000 Gulher aire Pl 18.01.2016 wen Wr cy ae Trea 
& ands waar aruniee gin one wa we ae 

6c) SRP emer aust ro oe ey ner Gee whe gar gar eq 
foals seer ot eer bose A @ oer cee: 

(7) Ree oe Fe UE EF Ge ae a GRY aPCINTT Ry err aor Peers, yprer 
Wt sitet we met wee fhe aude den aepiied waa alven weet srt wD 1s a 
B ave yer witarey wh ara Garr eae MAIO oy eee seg fare Gar 
afand aim) 

ah & ARE ote 2 ela av we mB alah a sey Peri. 
DOWVOAG H SG AY ATK de A eae Be ah) dfn wet 3 -areeh ahha ard ey 

Prtin fey aiken 6 Ae KR eR 6 om, aati ud Grads Fala TR Reine Hh 
wagon leans v4 Reva 2006 & wie aryatt aihgern feain 1s out 2016 4 vfeaferr 
Ter e armrin ar a appa fed ar) key wart cee Be gate reve WAH Tr 
Pree, spica ea eat pow Bern 8 ae ares cori ee Ure eT ORY Bort 
wy ae tater mB ay Ay mle Gt ye 6.44 000,00 ART Wt ESRF 
Ot shay em AER Te aT fan azar 2 tp aio~19@) F fee 7a 

Pit i am var a Ama wm aa so alae o2 wed Rear 4 om wen yar 
i, we Pre arafy A wae ore ven ah a andl & wh snd ener cen ah wre aa 
SRT WO 6.44,000,00 Tras ay MY SMaTh, Prem gol sere eafree onean ert 

Rt bf 
“9 a a 

(ici erg Fie) 
oraz forenftrert (o/ to) / 

we Rrenferare, dar) 
Revie wee Ba 

afte i Prerttrfeery arr ‘wi saya enkargh Bey GA | 
1, Seer afi, opeu ed eaP reel Pera, woe gi wes 
2 Pash cai eel ofa Pavia A cents | 
2 vet sees, weseI he Yairrs, ae leet asthe, aga 

BRT OS (viet werge Rie) 
Kath are forenftsret (Ro / to) / 

pA \ apr forenfrerh, we 

Photocopy Attestea 
syseh ENR 3 

rroprielor R.B OM 
Gotery Ad cate 

Sands 'U FP.) 

AS= TAU 

" 338



w 
. 

R
S
S
 

SVS 
V
S
S
 
S
S
A
A
 

NSS 
SN 

SS 
A
A
S
 

SS 
SS 

SSS 
SSS 

S
S
N
S
 

S
A
S
 

SNA 
NS 

SS 
S
e
e
 

SS 
sas 

S
l
s
 

SESE 
S
S
 

SS 
O
S
S
 
S
S
 

SAN 
I
 

S
S
 

oS . 
‘~ ‘\ 
‘. . 
‘“ 

Pe 
3 

P 
. 

, 
s
 

2 
; 

- 

a 
Z 

$A. 
&
 

i.) 
a
 

| 
i 

: 
ah 

* 
3 

= 
SS 

o 
a
s
 

ses 
Bed 

2
 

=
 

2
 

. 
we 

~ 
t 

‘ 
* 

€ 

* 
Pe ee ee 

17 pp 

ANNEXURE (II) 

APPROVED MINING PLAN 

COOP E EEE CCC CELT 

”
 

—
 

5= 
2 

. 
=
 

8 
a 

= 

> 
r
a
 

D* 
<
 

‘
“
 

> P
a
 

le 
. 

‘*. 
: 

2 
‘. 
*. 
‘. . 
‘* 

ns > 
‘. 

COOP OEPOEPLEERAPAEEAEAEAAAEEEEA EE EAA EEE EEA EALEEEEEAAAA AA CEA GE 

id 

Se 
E
E
R
E
 

E
E
E
 
E
E
E
 

EE 
S
E
E
 

S
e
e
 

eh 
S
e
e
 

a 
a
 
e
e
.
 

~  
~
 

~ 
- 

-  
_  

—
 

~  
on 

-  

S
C
o
Q
q
o
o
c
t
e
c
e
g
e
o
q
o
o
o
o
g
c
o
o
o
g
 

oe 
e
v
 

a
T
v
 

gd 
8
 
8
a
d
 

3

339



wet | 

wear 64S / 0 SATA / 2016 Rag 0, ] 3 \p019 

suger fra a ded A after aeey tf oar aefia aa wo wee 4 ceepey 
40 feen g-ex wrgcre aio shit Rie oof a) ate fie eer cee ars ahora ar 

ia open SS Rg al 1963 &@ fraq-a4 @ sufram (4) a 
weet sferenrel ar waht wet wa feats 26.07.2019 @ wr Rar wane) 

1- “ert ery” a sates Prafektad wel a anita far var &— 

(a) Wa Ue ar sper wr seer enw Freres B Rais GY aim os ad 
arafel we & fore anpifea fan sre 8) Gar sa A 16110 | Ao viaad 
aia on sere aaa fen ar 8) 

(a) arpa sat 4 fra ma wer ard S Pree BS cova ale ers ator 4 
wer ke ade Ra ond 8 ca venir aa ahora we ae a qT 
Cera Wecar ar SMTi 

(a) ome Prifsrr afat at SIEM FE ae wen Eee aaa ad 
oet by wi sraras art ar cif veeer wT er) 

(2) err ator a vege maitre vfs alts renter aratea cai 
e sha acters #4 after varie meq weet wr afer af 

qeeae wr er 

(a) ofgefer ears ator Y RAR ufear ao sepa sete ert ee ert a ea 
aM @ ut aM w setae & eq wee at wd a Besar aT Gem ate 
Te Bria st aA | 

(8) wae thorn a Prefefes after wel @ are septa fer oer 

1 EE OEY NE ES PN ee 
q! 

2 wr ord wor F Ae AW sik de want ea fear aT 
3 wer ord Ss chr Part wa sed fee cio eae a eaten ws a 
<5 Yeeer ae ver cram | . 
Ey We Gy wart 6o fedt S afte 4 st, oie at oe Tormey ater 7 BT) 
hil Sets enter & are cha SRT ayer err mie a sea safe Safe YET 

7 eB I 
yb IT SUE TTT UY TRS HY ATT ALL HAT HE FATTY HAT TT | 
ane Jer = 

BS yas ENTERPRISES gproroconsy

340



we oe US area a Hay wea wa 227 

pin
e em wet arnt a ween & efter vets w aE Fi 

afrat af fafteetta ate ar miter war orn enfte cen areeaeenspere fafecear 

10. wrafereer reser @ xiaer Hae AMOR / AY RUE ERT wMI-AAM we OTe 
: ATTA 

2- one os area & Ps sepafer way atorn BW wera ye wht wafer seca 
ARENT oa: ne REO A AEN ee POON en en 

| 
Barres: weak | 

aera, 

Ss 
(area agare erat) 
Fe aM rere 
ae Preerey | 

Wer (1)/ 7 SrA / 2016 we fear | 

sferfertt:—Provfertuer wet qerret vet srereres eoreferdt Sey Sifter — 

1- wa wart Parr, wovo, wade—ater | 
2- ceerarer Ap eget mesa A er ie woh A) ts re Bo “A 

Brat Wes, wet | 
3- Salant aI Va elas Premera, won, aware | 

ee ot aan 

eet Freer |

341



(#) 

(@) 

Kph* AX } 

Sa te ieee an ok ene te Um tee cee 

40, Ren Sex HgoteT Mo sae Sek St DT wT 
i a fae CGoak he © heres A wter 0) 

aftenet wer sant hs dtase uk er kar oe 

1— 

(i) 

“ert dor" Gaede Haocaia er aconk 

"SM dior” er arqared wat veer fers Peres & fife SF amit os at 
seid Ge fee eet fear Soe 81 wor Be © 20510 wT hs ae 
wir a sere arpa frat rat) 

gat 4 dt 7a aaa ord @ Pte & sows aff ae ater 4 
bg area Re ort 8 oa eels aaa storm we aA or ot 

ome ra 
orae fratfirr fret ar SIP WaT weet cen Qe wars ard 
wet Bey eet arrereaes art wr after wecer wy eri! 

wr adorn wet wwe waite oft dea fener erates va 
@ eira wratea 4 ofierencd aersfra weqa eet a afi 

eee wT BMT 

wrt ator A UP wftear eh arpare veers gre wert wed ae Pt 
BS wa we ww yweear & eg vee at wei ar vesiest Ary oT six 

TE Sereerey HY TTA | 

wer torn at Preaferes afar sat @ ae oe fear ae &— 

ls 
{ 

wat or Gay 8 Ae at ote da and Ba fea arr 
wat or. @ ahr Pret wa wet fee cig enae @) arate: wa G 
yer we Yer UTA | 
De sr cera 6o fet B aftrp a ey, afk wef ax Ht avery wer a Br 

2 chr een re oh 8 eo er aT se a Bathe 
i> 

{ <a aaa 
" . aa 2 “sy => 

\ . er 
ces 

<n : STE oor 
ira 

Hotary Adv cate 
Rands 

AS= 7-4 

MiseDISHA ENTERPRISES s cencooy anewted 

228
342



rR oe Us ae Fae WS OT 
Te wre a B ort one at aye aan at 

9 wary 4 fafeer & ser BP are More ot waren @ efter uate w& ae H 
saftrent Oh Peter wre ar srftara ver wrt eles wet sreeepaTe Mise 

10. Fale wes @ daa 4 ana Brae / wed Baer ant Wa-wag w ay 

ATMA 
2- FR STN arate & fle ogee ert ator wh war Aer wie raft eter 
Ol aquest ty wre we oe srs mfr wets wer ae Premera ae forery wr we 
we | 
dere: aaa | 

waa, 

(after Erie erat) 
FREI WaT afereETe 
ae Preerea | 

wen, 3 (1) 7a eart/2oie ae Pais 

sate —Preafetar wr genet va area area &q Rte — 

- yates va aftart Rar, sono, sre—ater| 
jer et ESS Te eR Pe SS ON CE SES 

baste 
3-H SAT, se Pro Peer, wom TAG | 

Sy 
afrer (are qare sat) 

ar 
zoek Presran | 

Mis.-DISHA ENTERPRISES 

) = tl roprielor 

S
o
c
 

¢ 
¢€

 

229
343



230 

MAN ANGE PLAN 
(Submitted Under Rule(s) 34 (4) of UP Minor Mineral (Concession) Rules 1963) 

WITH 

PROGRESSIVE MINE CLOSURE PLAN 
(Submitted Under Amended Rule 34 (6) & (7) of UP Minor Mineral (Concession) Rule 1963) 

FOR 

BAROKHAR KHURD BUILDING STONE 
(GITTY, KHANDA, BOULDER) MINE 

VILLAGE- BAROKHAR KHURD, 
TEHSIL- NARAINI, DISTRICT -BANDA (UP) 
LEASE AREA 1.61HA (FOREST LAND- NIL) 

GATA NO.- 332 KHAND NO. 02 
MINING PLAN PERIOD - 5 YEAR 

LESSEE 

M/S DISHA ENTERPRISES 
fe PROP, SMT. SUDHA SINGH 
= W/O-SHRI SUNIL SINGH, 
>’ R/O-NONIA MUHAL CHAABI TA 

clorate of CRM} Mery ate ; 4, U.P. 
ot SR mP) APPi2 OVED 
AS=9-2U DR. ABDUL AN with / condition vi te jette 

REGISTRATION NO,- RQP/UPDGMYNB8: corres} 2618, sated 99h T1119 

Valid up to 25/1142023 663 
om octzetor 

‘ 
AVL 

prabadier
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RISATION 

1, Sudha Singh, Prop. (M/s Disha Enterprises) hereby authorise Dr. Abdul 

Rahman ROP No.- ROP/UPDGMNo. 004/Year 2018 to prepare the Mining Plan 

Under Rule 34 (4) of Uttar Pradesh Miner Mineral (Concession) Rules, 1963 in 

respect of Barokhar Khurd Building Stone (Khanda, Gitty, Boulder) Mine, Gata No. 

332 Khand No, 02 over an area of 1.61Hec situated in Village-Barokhar Khurd, 

Tehsil-Naraini, District-Banda (U.P.) 

I request to the Director, Directorate of Geology & Mining Lucknow to make 

further correspondence regarding modification and to collect the approved copies of 

Name of RQP 

Dr. Abdul Rahman 

REGISTRATION NO.- RQP/UPDGMINo. 004/Year 2018, 

Valid up to 25/11/2023 

Place: Banda 

=» pDate:2) 072059 Your’s Faithfully 
OLN ; 
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yA J \ Validity- 25/11/2023 

CERTIFICATE 

| Dr. Abdul Rahman hereby certify that- 

1, Provisions of Mines Act. Rules and Regulations made there under have been 

observed in the aforesaid Mining plan and wherever specific permissions are 

required the lessee will approach the Director General of Mines Safety. 

2, It is further certified that the aforesaid Mining plan is prepared as per the 

copies of the records and documents provided by lessee and information given 

as per discussions held with lessee his representative. 

3. It is also certified that the information's furnished in the aforesaid Mining plan 

are true and correct to the best of my knowledge & belief and in case of 

default the approval would be withdrawn. 

Place: Lucknow 

Date: 2). 07-2019 Name of — ROP Dr. Abdul Ri 

Registration No. — RQP/UPDGMINo. 

ied att ET Proprietor 
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INTRODUCTION 

The lease over an area of 1.6] ha. was granted to M/s Disha Enterprises, Prop. Smt. Sudha Singh, Wie- 

Shri Sunil Singh, R/o-Nonia Mubal Chhabi Talab, City & District-Banda (U.P.) for Building Stone 

(Khandn, Gitty, Boulder) in Village-Barokhar Khurd, Tehsil-Naraini, District-Banda (U,P.) was 

submitted on ¢-tendering portal in the office of District Magistrate, Banda. 

District Magistrate has given its consent vide letter no, 739/@fTai—30, aTet feats 06/06/2019 

for the exploitation of Building Stone (Khanda, Gitty, Boulder) for a period of 20 years having 

production capacity 16100cum. Copy of Consent letter (LOT) is enclosed as Annexure No. 1. The 

mining plan is being submitted under rule 34 (4) of minor mineral (concession) Rules 1963. 
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CHAPTER-1 

1.0 

A) 

B) 

D) 

GENERAL: 
NAME OF THE LESSEE WITH COMPLETE ADDRESS: 

M/s Disha Enterprises. 

Prop. Smt. Sudha Singh, 

W/o-Shri Sunil Singh, 

R/o-Nonia Muhal Chhabi Talab, 

Cry & District-Banda (U.P.) 

Pin Code-210001 

No fax & email address facilities is available with lessee. 

STATUS OF LESSEE: Private Individual. 

MINERAL, OCCURRING IN THE AREA & WHICH LESSEE INTENDS TO MINE: 

Building Stone (Gitty, Khanda, Boulder) 

Period for which the mining lease is granted: District Magistrate has given its consent vide 

letter no, 739/arTa—30, Aer FRAT 06/06/2019 for the exploitation of Building Stone 

(Khanda, Gitty, Boulder) for a period of 20 years, 
Name of R.Q.P. preparing the mining plans: | 

Drv Abdul Rahman 
REGISTRATION NO,- ROP/UPDGM/No, 004/Yeur 2018, 

Valid up to 25/11/2023 

Copy of R.Q.P. registration is enclosed (Annexure No.3). 
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Dr. ABDUL RAHMAN 
2618 CHAPTER-2 RQPIUPOGIMNo. OM/YEAR 

2.0 LOCATION AND ACCESSIBILITY: . 

(a) Details of arca ( with location map): The lease hold falls in village Barokhar Khurd 

which is about 18.5km from Banda district, Lease 

area ik about 1,80 kan from MODR-IIB. A 

diversion takes place from village Barokhar Khurd 

by mettaled rond & is about 0.50kms. The location 

plan is enclosed as Plate No, 1) 

District and State: Banda, Uttar Pradesh 

Taluka: Naraini 

Village: Barokhar Khurd 

Khasra No/Plot No, Gata No- 332 Khand No, 02 Copy of Khasra Map 

is enclosed Annexure no, 2 

Lease Area (Hact.): 1.61 Hee. 

Whether the area is recorded to be in’ The land is owned by State Govt. & State Gow, 

forest (please specify whether has given their consent for the exploitation of 

protectedt, ' reserved etc.) khanda Boulders. The lease area is free from 

Ownership/Occupancy: forest land —-— 

Existence of public road / railway line, The nearest Railway A ii 

if amy nearby and spproximate 
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distance: from lease area. ; 

Latitude and Longitude The boundary pillars ha nett 

corners of lease ares. The GPs 

comer pillars is given below: 

Pillar No N _£ 
A_ 25°1944,22°N 80°2734.14"E 

B 25°1943.17°N $0°2736.52"E 
a" ra 25°1939.14°N 8072733 8S"E 

\ D 2S*LF3S.85°N 80°2734.17°"E 

7 E 25°1936,74°N 80°2733,02"E 
F IS*1938.41°N $0°22'30.95"E 

G 25°19 40.02"N 80°273206E 
Hi 25°19'40.67°N $0°27'31.37°E 

\) ‘Land use Pattern (Forest agricultural The area exhibits stony topography. It falls under 

Barren, Barren etc.): barren land. The existing land use pattern is given 

below: 

Sr. | ‘oun ana Agriculture | Forest Land | Waste land | Grazing Land 
No. land (ha) (ha) | __ (ha) 

1__| Mining pits Quarry : > pete : 
2 | Approach Road iSES > 001 

Mis. DISHAE € % 
Y ZB Tyoont® 

Borsty. iy B)
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3 Dumps . . . a 
4 | Office, Resht Shelter ete . . : > 
5 Balance undisturbed land - - 1,082 z 

Total - - 1.61 - 

b) Attach a general location map and Vicinity map showing area boundaries and existing and 

proposed routes, It is preferred that the area be marked on a Survey of India topographical map 

or # cadastral map or forest map as the case may be, However, it none of these are available the 

area should shown of an accurate sketch map on 4 scale of 1:50000: Location map attached 

showing lease (Plate No. 1) 

INFRASTRUCTURAL — FACILITIES: 

a) 

b) 

¢) 

d) 

e) 

Roads: 

The lease hold falls in village Barokhar Khurd which is about 18.5km from Banda district. 

Lease area is about |1.80km from MDR-1I1B. A diversion takes place from village 

Barokhar Khurd by mettaled road & ts about 0.50kms. 

Water Supply: 

The people of the area are dependent on “Wells” for water. They use the well water both 

for agriculture and household purpose. The average water table level in the region ranges at 

25-30m. below the ground level. The mining staff/workers use water from bore well to be 

dug near the leasehold. ; ’ 

Electrification: 

The village Barokhar Khurd has electricity connection while 

with electricity, Surrounding 5 km village are electrified from 

Educational — Facilities: 

The village Barokhar Khurd has a primary school, However, 

& College educations are at Banda town, which is 10 km away. 

Health Service: 

‘The primary Medical Centre is at village Barokhar Khurd. Govi. Hospital & Nursing 

homes are at Banda town, 

Postal — Facilities: 

The nearest post office is at Naraini-Banda. 

Transport: 

The area is well connected by local bus services, which connects Bands and Barokhar 

oem ctf) 
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C) 

CHAPTER-3 

3.0 

a) 

GEOLOGY AND EXPLORATION: 

Bricfly describe the topography & siiiiinainimii local mine geology of the mineral 

deposit including draining pattern. 

PH YSIOGRAPHY: 

The general slope of lease area is from South to North direction. No seasonal & perennial 

drainage exists with in the lease area. Due to past mining the lease is degraded by mining pit & 

depth of pit varies 3m to 5m. The highest and lowest point in the leaschold is 190,728mRL 

towards South direction and 157.10mRL towards North direction. The topography of lease arca 

is shown in Plate No. 3. 

REGIONAL GEOLOGY: 

The Bundelkhand Granite Gitty Complex occupies an area of 26,000 sq. of which 11,000 sq. 

km. lies in Lalitpur, Banda, Hamirpur and Banda Distt. of U. P. The granite complex in this 

region is essentially made of grey and pink granite rocks of granodiorite-adamellite 

composition with minor occurrences of homblende diorite, gabbro, grey gneisses. These rocks 

are intruded by a number of quartz reefs mainly trending in NE-~SW and basic dykes in NW-SE 

directions. The Bundelkhand massif is overlain ‘by rocks of Bijawar and an group 

respectively, The stratigraphic order of superposition is as below: ma 

Decean— Trap 

Unconformity 

Vindhayan Super Group 

Unconformity 

Bijawar Group 

Unconformity 

Bundelkhand Granite Complex 

GEGLOGY OF THE AREA: 

The area is dominated by medium to fine grained, granite boulders. It usally occurs as boulder 

KEEPS ¢_ poncentrations dark grey in colors with porphyritic texture. Vein lets of quartz are also seen 

with the deposit. The upper layer shows signs of weathcrings, Three joints pattern are th 

239 

5 inlage area as below: 
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few places alteration of feldspar is noticed. The existence of accessory minerals such as bictitic, 

hornblende is less. 

DETAILS OF EXPLORATION: 

a) Already carricd out in the area: 

One trial pit having dimension of 5m x 5m x Sm were dug with in lease ares & later on all 

the trial pits have been converted into mining pits. 

b) Proposed to be carried out: 

The entire area is consist of stony outcrops and depth of mining pits have reached 3m to Sm 

& occurrence of Gitty. Khanda is established at the floor of pit & persists in depth. 

Therefore, no future exploration programme has been envisaged during plan period. 

METHOD OF ESTIMATION OF RESERVE: 

The reserve estimation has been done by cross-sectional method, Two cross-sections at an 

interval of 80m & 82m are drawn. The surface areas of cross-sections are multiplied by the 

cross-sectional strike influence to get the volume. 

GEOLOGICAL RESERVES: 

The geological reserves estimated by cross-sectional method can be categorized in to four classes: 

a) Proved Reserves (111): 

All the Quantities of Sandstone occurring 155mRL below surface babes 

considered as under proved catewory, a > 

b) Probable Mineral Reserve (122): fe i 
A 10m. zone below the proved reserve zone is considered as y 

c) Feasibility Mineral Resource: (211) : 
Reserves blocked in barrier ultimate pit limit under proved mine? 
considered as 2) 1. 

of Geological reserves is as below: 

' ‘Proved Mineral Reserve Mi 244278 
Probable mineral Reserve 121 & 122 110310 

-B:Tot Remalning Resources y 
Feasibility mineral Resource Pap] 116486 
Prefeasibility mineral resource 221 & 222 97258 
Inferred mineral resource 333 Nil 

Total Reserve 

Mis.DISHA ENTE \ 
rm “—* a wots, Aawvcrse
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MINEABLE RESERVE: 

Proved mineral reserves (111) & probable mineral reserves (122) has been considered 

as mincable reserves. 

r
f
 

Category Mineral reserves in (cum) 
_ Wi * 244278 

122 110310 

Total 354588 

Table No. 1 

GEOLOGICAL RESERVES 

MEASURED MINERAL RESOURCES (331) 

Area Area Strike 

~—— m2 2 |teteence| “Ome 
(111) (211) (m) 111 211 

1-1' $39 483 82 44198 | 39606 

2-2 2501 961 80 200080 | 76880 

Total | 244278 

INDICATED MINERAL RESOURCES (332) 

Area Area Strike 

— a m2 m2 | Influence Volume (oy 
(422) | (222) (m) 122 

1-1 595 509 82 48790 | 41738 }-—— 

2-2" 769 694 80 61520 | $5520 

Total 110310 | 97258 

Dr. ABDUL EA NEAR 28 
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During the year, the production wil] be achieved through the opening & the advancement of 

mining benches. Bench 184mRL shall be flattened & all quantities of Building Stone (Khanda, 
Gitty, Boulder) shall be exploited from bench. A new bench 178mRL shall be opened box cut 

Tike manner & advance in all directions. Approach road having width $.0m & gradient 1:16 
_-shaill be provided to connect cach mining faces for transportation of mineral. Face length, face 

advancement width, height & exploitation of minetal during the year is'as below: 

Bench Level | Face Length | Face advancement | Height Width Volume 
(mRL) (m) (m) (m) (m) (cum) 
184 64 23 6.0 : R832 
178 1}7 ~~ 10,353 ; 7268 

Mis-DISHA & 
may ‘ R B & 

Proprietor motary Advocate 
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CHAPTER-4 

4.0 MINING: 

a) Briefly describe the existing/proposed method for iia the deposit with all 

design parameters: 

Existing Method of mining: 

it was opencast manual mine with adoption of drilling & blasting. Drilling was carried out with 

32mm dia jack hammer drill rods & blasting material was explosive. The blasted material 

broken by manually up to sized 2ft & loaded into tippers manually dispatch to crusher plant 

which is about ].5km away from mine site. Mining was carried through the formation of one 

bench. The height of bench was kept 3.0m width of benches was kept 3.0m with face slope 60". 

Approach road having width 5 m & gradient 1:16 was provided to mining faces from the 

transportation of mineral. 

b) Proposed method of mining: 

It shall be -opencast semi-mechanized mine. To meet required production wagon drilling with 

deep hole blasting shall be carried out. The blasted material will be handelled with excavator & 

loaded into dumpers. The height & width of bench shall be kept 6m with face slopes 70°. 

Secondary blasting with jackhammer drilling shall be carried out if requi oN 

Indicate quantum of development & tonnage & grade of producti ‘ Side as in 
table below: * NS 

ROM Khanda, Saleablo é 
Year — Gitty, Boulder | Khanda, Gitty, sub oto : 

= (cum) Boulder (cum) 

1" Nil 16100 16100 Nil 
sal Nil 16100 16100 Nil eit 
3" Nil 16100 16100 Nil Nil “J ~" Nil 
ra Nil 16100 16100 Nil Nil Nil 
i Nil 16100 16100 Nil Nil Nil 

Total 80500 $0500 

c) Attach Individual plans & sections: 

Ast Year:
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9 Dr. ABDUL RAHMAN 
ROPUPOGUMa, OUYEHA 7010 

Total | | 16100 | 
The layout the pit position & section at the end of the year is shown in Plate No. 5, 

find Year: 

The mining faces will open from top to downward and advanced towards north to south 

direction. 16100cum quantities of Building Stone (Khands, Gitty. Boulder) shall be exploited 

from bench 17&8mRL. Approach road having width 5.0m & gradient 1:16 shall be provided to 

connect each mining faces for transportation of_mineral. Face length, face advancement width, 

height & exploitation of mineral during the year is as below: 

Bench Level Face Length | Face advancement | Height Width Volome 

(mRL) (m) (m) (m) (m) (cum) 
178 117 22.934 6.0 6.9 16100 

Total | 16200 

The layout the pit position & section at the end of the year is shown in Plate No. 5. 

Illrd Year: 

During the year, the production will be achieved through the opening & the advancement of 

mining benches. Bench 184mRL shall be ultimate pit limit & bench 178mRL shall be Nattened 

& all quantities of Building Stone (Khanda, Gitty, Boulder) shall be exploited from bench. A 

new bench 172mRL shall be opened box cut like manner & advance in all directions. Approach 

roed having width 5.0m & gradient 1:16 shall be provided to connect cach mining faces for 

transportation of mineral. Face length, face advancement width, beight & ina of 

mineral during the year js as below: 

Bench Level | Face Length | Face advancement | Height Width 7 Vora 

(mRL) (m) (m  _ (m) (mm) # com 
178 117 2.713 6.0 6.08 a i719 
172 121 19.553 6.0 6.0 4 ST495 sy 

Total Tio 
The layout the pit position & section al the end of the year is shown in Plate 

IVth Year: 

The mining faccs will open from top to downward and advanced towards north to south 

, direction. 16100cum quantities of Building Stone (Khanda, Gitty, Boulder) shall be exploited 

from beith 172mRL. Approach toad having width $.0m & gradient 1: 16 shall be provided to 
connect each mining faces for transportation of mineral. Face length, face advancement width, 

height & exploitation of mineral during the year is as below: 

Bench Level | Face Length Face advancement | Height | Width | Volume 
(mRL) (m) (m) (m) (m) (cum) 

= 172 121 33.177 6.0 6.0 16100 
Total | 16100 

. TO Fat he Be Roblin He Stones: tie ihn Oe yee ts eave me Paar Mas 5. 
Vth Year: 

The iting faces will open ftom top to dowawad anil advanced iowaids por to south 

direction. 16100cum quantities of Building Stone j be exploited 

waaay >" et lca 316 shall be provided to 
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connect cach mining faces for transportation of mineral. Face length. face advancement width, 

boight & exploitation of mineral during the year is as below! 

Bench Level | Face Length | Face advancement | Height | Width Volume 

(mRL) (m) (m) (m) (m) (cum) 
172 $2} 22.177 6.0 6.0 16100 | 

Tort 16100 [ 
The layout the pit position & section at the end of the year ta shown in Pinte No. 5. | 

d) Attach supporting composite plan & section showing pit layouts, dumps, stacks of sub 

grade mineral, if any etc. 

The entire lease hold is gitty out crop having no soil over, therefore generation of waste & soil 

shall be nil during next five years. All quantities of Gitty, Boulder to be exploited shail be used 

for making aggregates; 

e) Indicate rate of production when the mine fully developed & expected life of mine & the 

year from which effected. 

It ts an existing mine & mine has been fully developed. The total mincable reserves are 

354588cum & with proposed rate of production of 16100cum of Building stone (Gitty-Khanda, 

Boulder) at the end of fifth year. the expected life of mine comes out 22years. 

f) Attach a note furnishing a conceptual mining plan up to life of mine based on geological 

mining & environmental considerations. 

CONCEPTUAL PLAN: 

Time Frame of Completion of Exploration: 

Exploration as on date: One pit was dug in scattered manner with in 

converted into mining pits. ss 

Exploration during plan period: ; - } 

The entire area is consist of stony outcrops and depth of mining 3m to'Sm & 

occurrence of Building stone (Gitty-Khanda, Boulder) is established at the {1 & persists in 

depth. Therefore, oo future exploration programme has been envisaged during plan period. 

Conceptual Period: 

— The entire area is consist of stony outcrops and depth of mining pits have reached 3m to Sm & 

* “S. Seedurrence’bt Building stone (Gitty-Khanda, Boulder) is established at the floor of pit & persists in 

depth Eheeter, no future exploration programme has been envisaged during plan period. 
cuit 

male shape & sz of pit: 

sui of pit by the end of conceptual period shall be same as the shape of area except 

“75m satan lease hold end of conceptual period shall be 1.287ha having length 

© I : 
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Dr. ABDUL RAHMAN 
ROP/UPOGMINo. OOA/YEAR 2018 

Mining will be by opencast semi-mechanized mines confined within ultimate pit limit, Road, habitation 

require diversion from mining area for the safety of workings. Details area as follows: 

The geometry of pit as on date, at the end of pian period & at the end of conceptual period is as below: 

Pit No Pit dimension Sha 
‘iin tide Pal 85mm x 62m x 3m to Sm Elliptical : 

Aue end oT plan period 
At the end of conceptual Period 

112m x 65m x 18m ___ Rectangle 
198m x 65m x 42m Rectangle 

) 

ii) 

end of conceptual period is as below, 

Plan period: One pit will be developed during plan & dimension of pit will be 112m long, 65m 

wide & 18m deep. The depth of will be confirming to 172mRL. The height of benches shall be 

kept 6.0. m, width of benches shall be kept 6.0m & slope of fences shall be kept 70 deg. 

80500cum of Building stone (Gitty-Khanda, Boulder) shall be generated during plan. 

Exposures of Gitty, boulder exists with in the entire lease area therefore generation of waste 

shall be nil. Therefore no such proposal of rehabilitation of benches has been envisaged. 

Conceptual period: One pit will be developed during conceptual period & dimension of pit 

will be 198m long, 65m wide & 42m deep. The depth of will be confirming to 148mRL. The 

height of benches shall be kept 6,0 m, width of benches shall be kept 6.0m & slope of fences 

shall be kept 70 deg. 

Anticipated life of mine 

It ig an existing mine & mine has been fully developed. The total migg 

354588cum & with proposed rate of production of 16100cum of Build 

Boulder) at the end of fifth year, the expected life of mine comes out 22 

Waste Management: , 

As stated earlier that entire lease area consists of gitty out crops & furl 

the quantities of gitty to be exploited shall be send to crusher plant out side the ares." 7 

generation of waste shall be nil & no proposal has been envisaged for its separate dumping. 

Reclamation/Rehabilitation: 

The mined out area & reclamation / rehabilitation as on date, at the end of plan period & at the 

Quantities of waste 

to be used in 

backfilling g (cum) 

Area broken 

(ha) 

Area backfilling 

rehabilitation (ha) 

VAs on date 0527 Nil Nil 
pe End of plan period 0.728 Nil Nil 

Bnd. of conceptual period 1,287 Nil Nil 
— —— ed earlier that total lease ares consists of itty, boulders outcrops & al) quantities of 

“Gi ema aa’ cougiananiait  oiGaaaee te 

has been envisaged 

| period shall be left 
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Pisiculture Heonomics was also worked out for use of land to provide water boelies v/s forming 

is ap below, 

The data collected is presented below: 

The yield of dhan per hectare or unirrigated land per annum 

The average value os por present rate at Ry. 6.50/Ky. 

The yield of wheat per ha, Of irrigated land per annutn 

The average valve as per present rate of Rs. 4.50kg, 

Considering that both the crop are obtained, annual earning per ha. : 

In case of pisiculture ts undertaken then about 5000 finger lings (FRY) can be put in | ha. Of 

water body which will yield about 500 to 600 kg. in about 6 months time. A figure of 1000 kg. 

per ha per year can safely be assumed. This will fetch a minimum of Rs. 1,00,000/- Hence with 

the development of pisiculture about 2.0 to 3.0 lac per annum can be expected, In view of the 

above, it is proposed that the pit will be left as it is which subsequently will be filed by 

percolating ground water and rain water. The water can also be used for irrigation purposes. 

2500 to 3000 ke. 

Rs, 19.500/-max, 

Rs, S00 kg. max, 

6750/~ max. 

Rs. 26250/- max. 

Post Mining Land use: 

The land use at present, at the end of plan period & at the end of conceptual period is given 
below: 

St At present 
No aes (ha) 
a) | Total area excavated (broken) 0.527 

b) | Area fully mined out Nil 

c) | Area fully rehabilitated by Nil 
pisiculture : 

d) | Area rehabilitated by Nil 
afforestation 

Mining will be done unto 172mRL. After completion of mining the caver pest 
ad 
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bpen'& rain: water will accumulate inthe pits. A water body in the area’ will be boon to 

seagate for improving their life style, 
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Dump area: 

8.1/0 7 Atpresent | Attheendof Plan | At the end of conceptual 
P NGL tend (ha) period (ha) period of mine (ha.) 

a) | Total area under dump Nil Nil Nil 

b) | Area onder active dump Nil Nil Nil 

¢) | Dump area fully rehabilitated Nil Nil Nil 

photPerina fit pRB p shall be removed & it shall be spread over the haul roads for the 

ma of roads. ti Mis-DISHA ENTERPRISES 
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m Others: 

SL Head At present | At the end of Plan | At the end of conceptual 
No (ha) period (ha) period of mine (ha.) 
a) Area under mineral stack Nil Nil Nil 

b) | Area under road Ni} | Nil Nil 

c) Area under green belt Nil 0.05 Nil 
(ie. plantation on area other 

/ then dump & backfilledarea | 

Conceptual Plan & section ts shown in Plate No.6 

(2) Open Cast Mines: 

i) Describe briefly giving salient features of the mode of working (mechanised, semi 

mechanised, manual): 

it will be an opencast semi-mechanized mine. The loading of mineral shall be carried out by 

mariually. Mining shall be carried out from top to down ward thought the formation of benches. 

The height of benches shall be kept 6m, width 6m with face slope 70". Approach road having 

‘ width 5m & gradient 1:16 shall be provided to join the mining faces. 

ii) Describe briefly the layout of mine working, layout mine faces & sites for disposal of 

overburden/waste. 

Mining faces shall be opened from top to down word. It will be advance from north to south 

direction & orientation of faces shall be east-west direction. Approach 

to cach mining faces for transportation of mineral. No waste 

sia iia 

( i) Extent of mechanization: 

( The maximum level of annval production planned = 16100 cum or 

( bulk density of Gitty/Khanda Boulders 2,5) production required assuming 300 working days 

( =40250/300= 134MT 

r <AR To meet the required production deep hole drilling with wagon drill shall be carried out. | 

Kol “2 waigon drill shall be deployed to meet the required production. Deals of wagon drilling are 
4d under chapter-5, 

(ef RH Coe uirement of Compressors: 
( \ a) 5 “Sp compressors of abou 360 cfin will be sufficient to meet the present requirement. 
ts : The Fequirement of machineries for drilling will be as below: 

( = <@ 7 Type Nos.  Diaofhole | Size/capacity Make | Motive 
7 = (m) power 

NLA. * Above 360 cfm ~do- Diesel 
‘ mounted Cc 

( Attested pr AB mA is Mis.-DISHA ENTERPR! St 

ROPIPOGMNS eal ielor as + Proprieto 

¢ Rotary er 
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Excavator: 

The Applicant shall be deployed required number of tippers on hire basis. 

Loading capacity of excavator - 372 cum x 2.5 

Per shift - 930 tonnes 

Operating shift per day 930'x | = 930 tonnes 

No, of operating days per annum . 300 

Annual loading capacity of excavator —- 300 x 930 = 279000 tonnes = 2.79 Inc tonhes 

i) 

it) 

Maximum Gitty to be handle per annurm - .40250 tonnes or 0.4025 Lac tonnes 

Therefore no of excavator required for handling the Gitty, Khanda/Boulder 

= 0,4025/2.79 = 0.14 Say = 1 

Requirement of Excavator: is tabulated as below: 

Bucket | Boo Boom ; 
we lel ee | Make/model | Motive/Dieset 

capacity Height | Length 

Excavator | 1 1M3 = =:2.220M | 5.582M | 851L&T | 70-80ltrs/day 
i 

Requirement of tippers (7 tonners): 

Requirement of tippers for the transport of Gitty from mine to stack yard, work out as , 

To & fro journey time: from mine ares to stack yard. 

To & fro journey on 2.0 Km. mine road @ 10 Km/hr 

Cycle time of Tippers 

Scooping and waiting 

Manual loading 
To & fro journey 

Turning and unloading 

Therefore total cycle time 

Requirement of Tippers: 

Gitty to be transported per day 

Cycle time of Tippers 

5 Therefore round trips per Tipper per hour 

| Averaige load carried per round trip 

_ Therefore total requirement of Tipper 

Requirement of dumpers is tabulated as below: 

ABDUL RAHM 
RStdPDGHN QOAIYEAR 21 

7 134 MT 

= 46.0 min. 

= 134/46 = 2.9 Say =3 

= 7x5=35 

4 +" Thetefore average carrying capacity per Tippers per shift. 

; srefore number of Tippers 

has Standby dumpers @ 25% 

= 134/35 = 3.8 Say =4 

= 4x0.25=10 

= 4+10<=50 

Say = 5 Tippers. 

Make ‘ cr 

i Diesel 

Botary Advucate 
feos 

eri 
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CHAPTER — 5 

5.0 Drilling: 

Drilling of vertical holes is proposed for extraction of rock to control the problem of toes, a 

provision of 10% sub-grade drilling has been made. Blasting is required to clislodge sand stone 

rock. 

The diameter of blast holes. is generally governed by the bench height. The larger the 

dismete of the hole, the more will be the burden and spacing, which in turn will yield bigger 
size boulders in the blasted mass. If the shovel Size is already fixed. as is the case in this mine, 

and the boulders are too big for the shovel to load, secondary drilling and blasting for reducing 

the size of such boulder will have to be increased. On the contrary, the smaller the hole 

diameter, lesser would ve the burden and spacing of holes which means more meterage of 

drilling for the same excavation. Accordingly for the 6m high benches adopted of drilling for 

the same excavation. Accordingly for the 6m high benches adopted for this mine, the diameter 

of biast holes is proposed 100 mm. 

The requirement of drills has been calculated as follows: 

A) Stone Production: 

i) Yield per hole with a burden and spacing of4m x 3m: 4.0x3.0x6.0x2.5=180 

bench height 6m. and sp. gr of rock 2.5 in tonnes 

ii) Reck mass blasted per day (Considering 300 working 40250/300= 134MT 

days in a year) 

iii) — imsitu rock to be blasted per day for PERE 

at §5% recovery, in tonnes 

iv)  Leseth of cach hole with a sub-grade drilling of 0.6m 

Vv) Therefore meterage required to be drilled per shift 

vi) Assuming 10% extra drilling for tacking the tocs total 

miterage to be drilled per shift 

vii) Expected performance ‘of wagon drill in effective 5: 25 m, 

hours per shift 

Viti)’ Therefore number of drills required for required: 7/25= 0.28 

prodyction 
six)" Keeping in view the location of the mine and climatic 0.28 x1.25 =0.35 

itions, 25% stand by units have been proposed Say=1 No, 

‘a hence total drills required 

Thus two drills have been provided including one stand-b 
f en drills of 100 mm dia to drill on 6 m high SEED, 

twis-DISHA ENTERPRISES 
ABDUL RAHMAN 

eg oT GETEintor Photocop artes OR a GMAo, SHYEAR 2018 

. These units will be tyre- 
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CHAPTER-6 

a) 

b) 

¢) 

MINE DRAINAGE: 

likely depth of water table based on observations from nearby wells and water bodics: 

One dug well is situated about | Sm acrial distance towards south west of lease area in crusher 

side, The top level of the well is 167mRL & water table encountered in the well is about 30 m, 

deep and the expected depth of water table in the region is about 137mRL. During summers the 

wiiter table further goes down about 3,0m. and depth of water table will be about 134mRL. In 
winters, the water tible goes down about 2.0m. and expected depth of water level is about 135 
mRL During rainy season the water level further rises about 2,0 m. and demh of water level is 

about 139mRL, 

Working expected to be 35m above the water table during first five years. During first five 

years, the mine working will be confined up to 172mRL. Water table will not be interested by 

mining operations. 

Quantity and quality of water likely to be encountered, the pumping arrangement and 

places where the mine water is finally proposed to be discharged. 

The mining operations will be limited in the upper levels & the lowest bench will be formed at 

172mRL, hence water table will be not be encountered by mining activities first five 

\ A.B MI 
Rotary, Advocate 

Randa i P) 

tS AY 
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CHAPTER-7 & 8 

7.0 

a) 

b) 

©) 

8.0 

STACKING OF MINERAL REJECTS AND DISPOSAL OF WASTE: 

Indicate briefly the nature and quantity of top soil, overburden/waste and mineral 

rejects likely to be generated during the next five years: 

As stated earlier, there is no overburden with in lease area. Mining has been proposed for 

the exploitation of Gitty boulders, therefore waste, sub grade mineral rejects shall not be 

generated during course of mining. 

Land chosen for disposal of waste with proposed justification. 

No waste or top soil shall be generated during mining activities; therefore no proposal is 

given for separate stacking of top soil & waste material, 

Attach a note indicating the manner of disposal, and configuration, sequence of build 

up of dumps slong with the proposals for the stacking of sub-grade ore, to be 

indicated item wise, 

The entire lease area is barren hilly terrain having no soil cover / vegetation. Top soil & 

waste shall not be generated due to mining operations therefore disposal and configuration 

of build of dumps shall not arise during first five years period, 

USE OF MINERAL: 

Photocopy 

. x -ato Botar Advoce 

ea ETB | 
LS=0-k8 
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CHAPTER-9 

9.0 OTHER: 

9a) Site Services 

The following site services will be provided: 

i) Office 

ii) Drinking water shed 
iti) * Rest shelter 

iv) First Aid Centre 

vy) Store 

%b) Employment Potential 
The mine manager cum mining engineer should a graduate mining engineer holding st least 
second class manager's certificate. The mate-cum-blaster should hold mining mate certificate 
of competency, 

Thus category-wise employments will be as below: 

Mines manager/mining engineer (Full time) : 1 

Mines mate / Blaster ; 1 

Skilled: 

Drivers 

Supervisor 

Time Keeper 
Office Assistant/Dispatch Supervisor 

Semiskilled: 

Compressor operator 

Wagon Drill operator 

Un-skilled: 

Piece rated workers 

Total: 

RPRISES 
is -DISHA ENTE 

« ss 

Photocopy attested (hot es 
! 
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CHAPTER-10 

10.0 

a) 

b) 

¢) 

d) 

e) 

MINERAL PROCESSING: 

If processing / beneficiation of the ore or minerals mined is planned to be conducted on 

site or adjacent to the extraction aren, briefly describe the nature of the processing / 

beneficiation, This should indicate size and grade of feed material and concentrate 

(finished marketable product), 

The entire lease area consists of Gitty terrain therefore, no beneficiation of mincral processing 

will required for Gitty, 

Explain the disposal method for tailing or waste from the processing plant (quantity and 

quality of taqilings proposed to be discharged, size and capacity of tailing pond, toxic 

effect of such tniling, if any, with process adopted to neutralise any such effect before their 

disposal and dealing of excess water from the tailing dam) 

As. stated above that no beneficiation is required therefore no tailing or waste disposal from 

processing plant will be undertaken, 

A flow sheet or schematic diagram ofthe processing procedure should be attached. 

No beneficiation studies will be carried out therefore no flow sitg process is 

attached. 

Specify quantity and type of chemicals to be used in the pro 

No chemicals will required. 

Specify quantity and type of chemicals to be stored on site / plant. 

No chemical] will be stored on the site / plant. 

Indicate quantity (cu.m.per day) of water required for mining and processing and sources 

of supply or water. Disposal of water and extent of recycling, 

No water is required ft ining and processing hence no disposal of water and extent for 

recycling is required. 

Mis..DISHA ENTERPRISE” 

HAT RE et 
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CHAPTER-11 

ENVIRONMENTAL MANAGEMENT PLAN: 

Attach a note on the status of base line information with regard to the following: 

Land Use: 

The existing land use of the area is almost hundred percent grazing land. 

The existing land use is given in tabular form: 
Sr. Saar Agricultere | Forest | Wasteland | Grazing 

land (ha) - |Land (ha) (ha) Land (ha) 
Mining pits Quarry | . - | OS | 
Approach Road 0.001 | 

Office, Resht Shelter etc. 

PS
 

Ps
 
O
d
 

ad
 
F
o
 

. 

Dumps ‘ . 

Balance undisturbed land 1.082 

Total 1 61 ~ 

(ili) 

With in 5 km. area, about 40% of land is used for agricultural purposes. The agriculture fields 
are about 30 to 40 mts. away from the workings. 

Water Regime: 

There is no perennial water body in the area. Water table looses its significance in Bundelkhand 

region due to great depth. The depth of water table is about 30m. below: general ground level. 

The shear zone which allow the flow of water in the sub surface is restricted, through when 

tapped in wells, hand pumps & tube wells provide sufficient water round the year. The stream 

in the neighborhood are small & seasonal which join the Pahuj river. ae 
Pa oe 

, 

Flora and Fauna: ‘> 4. 

Stubs of Karuna dre fond in with ia the ares. Vepeation aii Wt tlese are, quite scanty, 

Trees of Neem, Mahua, Jamun, Mango & Pipal etc. are found only in around thévillages or 

in agriculture fields. Cows, horses, donkeys, goats, sheep and buffalows are kept for ouse hold 

requirements, Wild life comprises of rabbits, Squirrels, foxes, snakes, and 

and crabs form aquatic life which occur with in a radius of 5 km. Low schrubs and bushes 

grow on barren rocky areas of the applied area. No wild life is found with in the applied area. 

Quality of ambient air noise level and water: 

The proposed site is located in the remote area having a ‘clean atmosphere. Therefore the quality 
of ambient air will be as good as heaven. SPM. SO, NOX. will be cither below permissible 

or close to threshold limits. Similarly ambient noise level is as low as of any standard 

issible limit of SPM, SO2, & NOX and air quality was observed within the lease hold 
fon below: 

|) ~Parameter Promulgsted limit Present within the lease hold 
i‘. / SPM S00ug/m 220 jog 
80; = 120 yug’m* 30 jug/m" 

NOx 18 peg/m’ KAN - 
\y RPRISE 

i | 
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‘occupation in 5 km. buffer zone is farming and mining. The agriculture 

21 

The water quality will not be effected as mining is restricted to above ground level, Drinking 

water is being taken from the hand pumps. which is situated near the mining area. Number of 

hand punsps are dug in the villages, 

Climatic Conditions: 

a) Temperature; 

Tropical climate with bot summers, temperatures ranging between 32°C to even more 

than 479C. The winters are cool. recording a drop in temperature from around 12 deg. 

C toas low as Sdeg C. , 

b) Rainfall: 

District Banda receives annual rainfall is about 786mm. The maximum rainfall 

received during monsoon period was June to mid September. The maximum rainfall 

varies from 500mm. to 550mm. The lowest rainfall was received during the month of 

November-Desember, 

©) Humidity: 

The maximum and minimum humidity in morning is 98 and 44 in the month of August 

and May and in the evening 96 and 25 in the month of August and May. 

d) Wind Velocity : 

The wind velocity 1.6 to 11.3km per Hours 

Human Settlement: 

Human settlements are distributed in fringes of buffer zone. The i § 

four castes, The local inhabitants are bundels, who speak in bundeli andhige ta. 

sat vali cpl thn peictibadin ‘Pak Mtncaeny conden gretail'in ths Setouadhing of 

lease area & condition of literacy is more pathetic in females. Older generation wear Dhoti 

Kurta while younger generation is adopting dresses like pant, shirts etc. The villagers collect 

the “MAHUA” and sell it to the market while part of the quantity is used for making country 

hiquer. 

Occupation: 

ltural remains the main occupation in this area. Study reveals that within SKm. radius of 

each, 70% to 85% population is engaged in agriculture. Percentage of females engaged in 

is higher than males, 

ity in agricultural land holding is less. But yield of agricultural produce is very poor to 

‘sustain the available hands. Consequently problem of unemplo and frustration amonyst 

“youth can be noticed in the area. The yield of crops is ay below: 

eeu meee" > Sn f 21 
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Gram ‘ 500 Kg per Acre 

Arhar ‘ 400 Kg per Acre 

Soyabean . 300 Kg per Acre 

(vii) Public building, places of Worship and monuments: 

None of the above important features. are within the lease hold or in close proximity of lease 

hold, 

(viii) Does arca (partly or fully) falls under notified area under water (Prevention & control of 

Pollution) Act 1974; 

The lease hold has not been notified under water (Prevention & control of pollution} Act 1974. 

(>) = Attach an Environmental impact Assessment statement describing the impact of mining 

and beneficiation on the following over the next five years. 

6] Land use: 

The area likely to be degraded duc to quarrying, pitting & roads: 

The impact on the land form or Physiography will be limited to the modification of the slope. 

The land scape and land use will under go a radical change duc to open cast mining. The impact 

during next five years is limited as benches will be formed on the already degraded land. 

Besides these benches, roads will also modify the Physiography. 

The impact on land use will also be limited. The various modification duc 

activities during next five years is given below: 

Area Occupied (Ha.) Od ‘of conceptus 
Activity During next five years periou we _| 

| Mining and Existing pits 0.728 Paes. = 
| Waste dumps Nil Ni ee 
Read ' Nil | 
Infrastructure facilities Nil Nil 

Afforestation Nil Nil 
Balance undisturbed land 0,882 0.323 

Total 1.61 1,61 

(ii) Air Quality: 

It has already been explained that mining will be in a very small scale with limited drilling and 

blasting. One of the most crucial elements for air pollution is vehicular transport, Due limited 

SON. r® tippersftractor trolicys-air quality will not undergo any significant change. 

eel ever, the only cause of concern in future will be SPM content. The daily average SPM will 

vibe te than 220 micrograme per meter cube, Considering the Semi-mechanized operation for 

et five years, if safely believed that SPM content will seldom exceed 250 microgramme per 

cube. However, if required, water sprinkling on may be undertaken on. 
haw! sod where the maximum ea Will be observed. ocoPy 7) 

1 -, p ENTERPR! MAN e f - Mis-0'S4 "Dr. ABDUL A: RAB oaks | . ROPUPDGHING. sotsty. ATS. GAT Mfehriet es AN
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Dr. ABDUL RAHMA) 
(iii) = Water Quality ROP/UPOGM No. OM/YEAR 201 

It has already been mentioned that water table does not have any relevance in Bundelkhand 

terrain. The water table in this area is found in the shear zone and is about 30 m, below the 

ground level, The working during next five years is confined in the already broken area hence 

no impact on water quality will be observed, 

(vi) = Noise Level: 

It has been explained earlier that proposed mining is of open cast semimechanised, Drilling, 

blasting, excavator and other equipment even vehicular transport will be applied for limited 

tinic. Therefore noise level too will not show any significant increase, 

(vy) ‘Vibration level: 

lt has been mentioned that limited amount of Jack hammer drilling, blasting will be used 

therefore, no increase in vibration level is envisaged. 

(vi) Water Regime: 

The mining is in @ small arca. There is no perennial drainage within the area therefore no 

significant impact on surface water will be made. However duc to excavation some changes in 

base flow may occur but then it has been proposed that mining will be done in already 

excavated areas so that it will not touch the water regime. 

(vil) Socie-Economics: ee 

Though employment potential is not very high but whatever vem i nl od Wi N 

be available to surrounding. It has been mentioned that there is a serious eget 
it this region for the need of livelihood, any attempt of generating employment. 

important contribution to this area and should be welcomed. The activity wil ila eo 

indirect employment by way of shopkeepers, dhabas and truck drivers etc. a Gs 

(viii) Historical Monuments etc.; 

ern 

. 

No historical monuments exist surrounding the lease hold. 

(c) Attach an Environmental Management Plant supported by appropriate plans and 

sections dealing the time bound action proposed to be taken with sequence and timing in 

the following areas (or diagram should be added). 

- Temporary storage and utilisation top soil : 

—< AR a a Naa 
shall be pi & no proposal has been given for separate stacking of soil 

‘Year wise proposal for reclamation of land affected by abandoned quarries and allied 

mihi gg pctiyities Curing next five years period: 

a" During next five years, benches will reach the ultimate pit limit. The entire lease area is devoid 

of soil cover or waste material. The total exploited Gitty, boulder shall be transported to crusher 

‘) ‘plant of making aggregates therefore no waste shall be generated. Therefore it shall not be 

feasible to rehabilitate Hann EERE EEPamtion oy 

Rie Aeigieo \ 
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° 
- Programme of afforestation yearwise for the initial five years indicating number nts 

Dr. ABDUL RAHMAN 
with name of species, afforested under different areas in Ha. ROP/UPDGWINo. OOA/YEAR 2018 

Programme of Afforestation: 

Mining Area: 

Other Area: 

The lease area is marked by large exposure of waste land. 10 samplings of local species shall be 

planted each year within 7.5m strip. 

‘The tree species recommended are Ficus’ religosa (pipal), Boswellia serrata (Salai), Shorea 

robusta (sal) and tactone grandis (teak) may also be recommended. Mangifera indica (Aam), 

Emblica officinalis (Anwala), Aegle marmerlos (Ibei), Planting should be done in large sized 

90 cm x 90 cm. due in advance and filled about 50 days before planting. The plantation raised 

earlier should be carcfully maintained. Mortalities should be replaced by fresh planting. 

Post Pinntation Care: 

Following precaution to be undertaken for survival of plants: 

i) The samplings will be undertaken for survival of plants. 

ii) Plants will be taken care by applying fertilizers and proper wedding etc. 

iii) Healthy tree species will be recommends for plantation. 

iv) Fatal saplings will be replaced with new healthy saplings. 

¥) Every saplings will be covered by tree guard to avoid damage th 

vi) A Gardner or mazdoor should be employed for care. | 

vii) Necessary arrangement will be provided for watering tree §p 

a . 2 | 

4, Stabilisation and vegetation of dumps along with interburden dumps’ \ 

wise for initial five years: 

The entire lease area is Gitty, boulder out crops having no waste, therefore generation of waste 

during next five years shall be nil & no proposal has been envisaged for its separate. 

5. Measures to Control erosion/sedimentation of water courses: 

No drainage of water course will be disturbed due to mining. The lease area consists of Gitty, 

_-e» boulder out crops & rain water will accumulate in the mining pits which shall be dumped out. 

9 . A Rai s poalcler se: had rock: ber eine essisscuy seiainenetit Bboy Weer OCHRE WIN Bat erie. 

Treatinent and disposal of water from mine: 
Lt \ \ 

joi} 

ai sort already been mentioned that water table docs not have any relevance in Bundelkhand 

wa ~\ platédu dy to its great depth therefore treatment and disposal will not be concern in the mine. 
\ ‘/ 

oe esved 
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Measures for mining adverse effects on water regime: 

It has already been stated that mining will not interfere with the surfhce and underground water 

however to take care of eventualities, 

Protective measures for ground vibration/air blast cansed by blasting: 

As the proposed method of mining is semi-mechanized open cast with limited amount of 

drilling and blasting. The impact on this aspect is negligible. 

Measure for protecting historical Monuments and for rehabilitation of human settlement 

likely to be disturbed due to mining activity: 

No such feature exists within the lease area. 
Socioeconomic beneficiate out of mining: 

The scale of operation is limited with 90% local employment. Hence some benefit to the local 

community will occur on this aspect. Besides the direct employment, indigeqy employment will 

include tractor owners, truck drivers, shop keepers dhaba walas etc. 

RAHMAN Dr. Ls bran hre oat 
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PROGRESSIVE MINE CLOSURE PLAN 

1. Introduction: 

a) Name of Lessee: M/s Disha Enterprises, 

Prop. Smt. Sudha Singh. 

W/o-Shri Sunil Singh, 

Ro-Nonia Muhal Chhabi Talab. 

City & District-Banda (U.P.) 

Pin Code-210001 | 

No Fax & email address facilities is available with lessee. 

b) Status of Lessee: firm/Company 

c) Location: The lease hold falls in village Barokhar Kburd which is 
about 18.5km from Banda district. Lease area is about 

1.80km from MDR-11B. A diversion takes place from 

village Barokhar Khurd by mettaled road & is about 

0,50kms. The location plan is enclosed as Plate No, | 

d) ‘Extent of Lease area: 1.61 Hec. 

e) Type of lease area: The land applied for mining lease waste land. 

f) Land use Pattern: The area exhibits stony topography. It falls under waste 

land, The existing land use pattem is gi - 

Sr. Eeuif ues Agriculture | Forest Waste ">; 
No. land (ha) | Land (ha) | land WV 

1_| Mining pits Quarry - : 0.527 hie | a 
2_| Approach Road - - 0.001 eS fe | 
3 | Dumps = « = 4 2e3 ey 

4 | Office, Resht Shelter ctc. - - - nee Gey 
5 | Balance undisturbed land - fl - 1.082 Salo 

Total - - 1.61 = 

1 Reasons for Closure: 

It is an existing mining lease presently no specific reasons have been observed for the closure of 

mining operation, The progressive made 16 meet out the statutory requirement under rule 34 (6) & 

(7) of amended UP Minor Mineral (Concession) Rule 1963. 

foe pa Dr. ABDUL RAHMAI 
obligations have been imposed by any Govt. agency. ROPIUPDGWNO. OOAYEAR 20° 

ry Ge jah preparation: nuts 
coo Nami and neler Lessee: gpotocopy 

\ aa Stat Sudha Singh W/o-Shri Sunil Singh, 8 
Rey, Rawat . _ Rego Muhal Chaabi Talab, motesy. ” ¥ a 

* Gay ® Distr. Banda (U.P.)PinCode-210001 5 RISES 
No Fax & email address facilities is available with lessee.
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(a) | Mined out land 
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QOA/YEAR 208 
Dr. ABDUL RAHMAN 
ROP/VPOGIND. 

Name, address & Registration No of R.Q.P.: 

Dr, Abdul Rahman 

REGISTRATION NO.- ROP/UPDGM/No: 004/Year 2018. 

Valid up to 25/11/2023 

Name of the executing agency: 

The lessee himself shall execute the provisions of mine closure plan. Presently no decision has been 

taken in this reyard (o closure of mine, Therefore copy of resolution of the executing agency has not 

been given. ' ' 

Mine Description: 

Geology: 

PHYSIOGRAPHY: 

The general slope of lease area is from South to North direction. No seasonal & perennial drainage 

exists with in the lease arca. Due to past mining the lease is degraded by mining pit & depth of pit 

varies 3m to Sm. The highest and lowest point in the leaschold is 190.728mRL towards South 

direction and 157.10mRL towards North direction. The topography of lease area is shown in Plate 

No, 3 

Mining Method: 

It shall be opencast semi-mechanized mine. To mest réquired production wagon Aig with deep 

hole blasting shall be carried out, The blasted material will be handelled with éxcvator  Yonded \ or 
into dumpers. The height & width of bench shall be kept 6m with face slopes 70% Secondary’ 
blasting with jackhammer drilling shall be carried out if required. Sy 
Mineral Beneficiation: Tip 

No mineral beneficiation will be under taken for next five years. The Building Stone (Kh 
Boulder) produced from mine shall be transported to crusher plant for making aggregates. 

Review of implementation of mining plan / scheme of mining including three years progressive 

closure plan up to the final closure of mine: 

Mining plan of the area under reference is yet to be approved; it is therefore premature to make any 

comments about review of implementation. 

Closure Plan: 

Mined out land: 

~ The mining has been proposed from top to downward, Mining faces will advance from west to east 

‘direction. The height of benches will be kept 6.0m, width of benches shall be kept 6.0m, slope of 
mining faces;will be kept 70 deg. and the over all slope of the pit will be kept 45deg, 

+ 
’ 

‘Phoipitionats of mined out land & rehabilitated during next five years is given below: 

SLNa. 

1, 
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3 ——— 
ry) A! Dr. ABDUL rates 24 

ry | 2 Area already backfilled - 

mi 3 Area already reclaimed . 

(b): 

O | SLNo. Activities Area(hn) 
vy 1. Additional Area proposed to be broken up during 0.201 

next 5 year 

©, 2. _| Additional area proposed to be backfilled - 
CF 3. Additional Area proposed to be  rectaimed/ . 

rehabilitated 

ar (c): 

or S.No. Activities - Area(ha) 

° 1. Area alrcady occupied by dump - 

Ot 2. —_| Additional area to be covered by dumps: | 
‘ek i) Top soil Stack - 

ij) Waste dump - 

a‘ 3. Dump area to be covered by protective measures - 

a! (d): 

aad SI.No. Activities |___Area(ha) 
\) L. Area already covered under plantation - 

‘ 2. | Area proposed to be covered under plantation during | 
( next 5. years 

l Within the lease hold 

' Out side area “ 
4.2, Water Quality Management: 

No surface or ground water bodies exists within the area, The mining\is be eatia. 
‘ levels, The problem of ground water pumping will not be there. Only raft swister-wil AV) 
t channelised in such a way it does not carry suspension to natural streams. However ‘water quality 

monitoring shall be carried out periodically from MP Pollution Control Board or from any NABL 
4 laboratory. . 

t ; 
F The mining worth will usually be confined within gullet driven from south-west to north directions. 

4 However, proposal have been furnished for the protection of siltation, sedimentation etc. during 
{ heavy showers, 150m. long toe wall having width |.0m. and height 1.0m will be made along the 

slope of waste dump. The toe walls will avoid the wash off the material during intermittent rains. 

Further no significant impact on water quality is anticipated as material exposed will be Sandstone, 

~ ( _see . Gitty-khanda which is feebly reacts with water, Even if reaction takes place it gives increased 
U ¢ ha “tem hardness. 

f tte 

| ss 2 Hy dro\ geological Study: In general, the ground water ocours at depth of 30m below the ground 

0 | =f X ‘oa table aquifer in the area is unconfined & is controlled by the joints. fractures and shear 

bare = \ ep geological studies of the area has not been carried out 
gy 4 bent yy : 

t 4: Photocopy Attasted . Mis.-DISHA ENTERPRISES 
Y 7% ’ Tv Gi ’ 
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The water balance Chart: The mining operations do not require water, except watering the planted 

areas and for the workforce employed at the mine site. 

For these purpose approximately 5 KL water/ day will be consumed at the area. 

Air Quality Management: 
Though, no air sample for ascertaining the sir quality has been drawn. But it can be well understood 

that air quality of the region can be considered normal, because the region not consist any industry to 

pollute the air. However air monitoring shall be carried out once in a season during dry spell of 

months to assess the air quality with in the area. 

It has alrendy been explained that mining shall be carried out manually with limited account of 

drilling and blasting. One of the most crucial elements for air pollution is vehicular transport. Due 
limited movement tippers, air quality will not undergo any significant change. it is proposal that 

water sprinkling on approach road shall be carried out two times a day during dry spell of months to 

supress the dust during vehicular movement. 

No chemical or toxic effluents are made’ discharged in the area during mining operations, Therefore, 

question of air pollution does not arise. 

Waste Management: 

No waste shall be gencrated during course of mining. All quantities of Sandstone, Gitty-khanda shall 

be used for making ageregate therefore no such proposs! has been envisaged for waste dump 

management. 

Top Soil Management: 

Due tothe past mining the entire ease area hasbeen degraded by mining & aliel’Stivids. During 
ies pre ig rel Da ei ou erste ad cay: ra Sea 

generated & no such proposal has been given for its management. ‘ 

Tailing Dam Management: H é 

Neither any chemical or toxic effluents wb ayn "eo 
substances be utilized in the mining or allied activities, Therefore there t is no qu 

management. 

Infrastructure: ‘ 

No infrastructure facilities like aerial ropeway, conveyor belts, building & structure, water treatment 

plant, transport & water supply sources are present with in the lease area. Therefore no utilization & 

their physical stability & maintenance will be required. Also no infrastructure facilities like 

telephone line, water pipe line, sewer line, gas pipe line, electrical cables, culvert, bridges are not 

existing with in the lease area, So question does not arise for their restoration, The approach road 

* * . 
aa , 

padsed With in the lease area & lessee shall maintain it during PMCP period. 

Disposal of Mining Machinery: 

it will bean opencast semi-mechanized mine with adoption of drilling & blasting. The broken pieces 

|of dfill rods and break down parts of jack hammer and compressors will be disposed off. This is 

tings imine & their is no question of disposal of mining machineries at this stage 

‘Safety and Security: 

SM The tiul rads will be provided to open the mining faces. intenance of haul roads will be 

 Gnkité uiken periodically. Following provisions will be made, 
Dp Helmets to all workers will be provided, 

Mis.DISHA ENTERPRISES , 

esha PA Reorietor 
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4.10, 

is) Disposable respirators, will be provided to all those working m dusty area where dust 

concentration ts very height. 

ifi) One pair of safety shoes will be provided to-all the workers, 

iv) Safety belts will be provided to all those working at height. 

v) Warming boards & working hours shall be displaced at conspicuous places. 

vi) There will be one opening entry of mine which will have a manual gate & barricade under 

supervision of one chowkidar, 

An experience permit manager/Mines Foreman will be employed for the supervision of 

mining operation. 

vii) ‘The mining area shall be property fenced to avoid any inadvertent entry of any live stock, 

During opencast working, all the precautions are to be observed as per Reg. 106 of MMR, 
1961 for safety and security. 

Disaster Management and Risk Assessment: 

Maximum depth of working has been concentrated 18m (average) from the ground level & height of 

benches will be kept 2.5 m. to 3m. there is no problem of ground water’ surface water. No causes of 

disaster have been apprehended during mining activity, but possibility of disaster can not be ruled 

out. Therefore all the statutory precautions shall be undertaken into account as per mines Act. 1952, 

mines rules 1955, MMR 1961. 

Disaster Management plan is a comprehensive and structured system for ensuring the prevention of 

risks / disasters involved. The principles used to priorities work are as follows. 

- Priority must be given to human safety and health, where it is 

- Acute problems must be addressed before long-term prob 

- Measures affecting 1 large population must be given 

stnalier number of people. ‘ her’ f a 

A major emergency in a mine is one that ray cause serobs tory Ar Joa ¢ life to the 
workers engaged in the mining and allied operations, Therefore ion under the 
disaster management is the identification of risks involved and their priorities. From this risk 

assessment the identified hazards are as below: 

i). Use of explosives and the blasting operation, inducing vibrations duc to blasting. 

ii). Slope Failures in open pit. 

iii). | Solid waste generation. their disposal and rehabilitation. 

iv). —- Proper training on the use of equipments. 

v Development of green barrier to contain air and noise pollution. 

2S} Each parameter is discussed below: 

R.B ssulaé 

' mctery, Advucute 
doa iP 
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§.2. 

ii). Slope failures: 

The mining is proposed from top level and gradually advance towards lower levels, Height 

of benches will be kept 6.0m. In that case chances of slope failures will be negligible. 

However considering for steeper slopes slope failure studies will be undertaken in future. 

fii), Solid waste generation, their disposal and rehabilitation: 

Soil shall be generated during course of mining & stacked separately. No waste shall be 

generated therefore no proposal has been given for its disposal & management 

iv). Proper training on the use of equipments: 

Machineries will be employed in the mine. Vocational training programme will be organize 

in every week to train the workers about mine worings & operating the machines. 

vy): Development of Green belt: 

The green belt development programme will help in: 

- Prevention of dust (leaves acting as a sink) and screening noise. 

- Maintaining ecological balance. 

- Increasing as the tic value. Plantation will be under taken towards the north west slope of the 

area, 

Care and Maintenance during Temporary Discontinuance: 

At the time of temporary discontinuance of mine, notice the office of Directorate General of Mine 
Safety as well to District administration. All precautionary steps shall be taken i 

respect of care & maintenance, 

iad (ar) 
py” 

7 

About 70 local residents were employed in the mine. The present eeosgachar sm sie 

There isnot going to be affected due to their employment inthe mine. They cab ghee 

present jobs after cessation of the mining operation. ; 

As: pev lndissSa Bb: igionen:( rsdn) Ate W978 A: iw Bans es Marte sedis 
year 1984, the following issued are to be considered while closure of any establishment. The 

provisions of this act are applicable to all industrial establishments employing 100 or more 

workmen. Therefore the same will be applicable to the mine when more than 100 person are 

employed. 

Total numbers ‘of persons employed in, the mine shall be 109, therefore no retrenchment/ 

Economic Repercussions of Closure of mine and manpower retrenchme 

ch » compensation is envisaged 

Not aipticable 

' Mining is not going to effect. 

5. “Mine site does not process facilities & infrastructure (i.e. power, water supply etc. on the expectation 

of society: Besides it mine site ts not a centre for comnmnity Therefore the envisaged 
© Pepercussions on the expectations off ancieiy are out of questi 

Mis.-DISHA ENTER FT 
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6.0. 

The repercussion seen duc to mine closure is that employees may became unemployed. However 

there basic occupation will not effect duc to mining & hence the question of repercussion not 

expected at this stage. 

Time Scheduling for abandonment: 

The year wise schedule of completion of retaining walls & plantation is given below: 

Year 

1) Toe wall at the base of dumpyard (mtr) | yj] Ni | Phar Nil Nil 

ii) Plantation ( No. of saplings ) 10 | Io | 10 10 10 

Amount to be spent for the implementation of above proposals is cach year is given below: 

Year Total amount 
Activities = Tae) in Re. 

I) Toe wall at the base | Nil Nil | Nil| Nil| Nil Nil 
of 
(@Rs50/mtr) 

ii) Plantation i (@ Rs, 48/ sampling) 10 10 | 10) 10) 10 2250 

Total 

7.0 Abandonment Cost: ) 

The tentative cost for implementing the protective and rehabilitation 

the scheme of mining during next five years is as below: 

Activities stad r Total 
” le El El Ex 

i) Toe wall at the base of | Nil Nil Nil Nil Nil 

dumpyard (mtr) . Sl wy 

ti); Planmtion’ (No, Of! 19 | 10 | 10] 10 | 10 | so | 4ssaenpune | 2250 

A \ 2250 

VA—-— 

RAHMAN Dr. ABDUL a8 
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8.0 Financial Assurance: 

The financial assurance has been calculated on the basis of following parameters: 

Area 
Arca put | Additional idered Net arca 

St onuseat | requirement | roe) |“ guity | considered 
Head startof | during plan for 

No. (In ha)| reclaimed & 
plan period. habilitated | “2!culation 

(In Ha.) (In Ha.) (In ha.) (In ha.) 

1, | Area under mining 0.527 0.201 0.728 - ().728 

2._| Storage for top soil - - = - . 

3. | Overburden/ dump | . . = = ~ 

4. | Mincral storage - - = = = 

5. | Infrastructure ~ 

(Workshop, . . : - < 
administrative building 
etc.) 

6. | Roads 0.001 - 0,001 - 0.001 

7. | Railways - « e . = 

§. | Green Belt - - - . 3 

9. | Tailing pond - - = ° - 

10. | Effluent 

Treatment 2 2 ad = = 

Plant 

11. | Mineral Separation - - - - 
Plant 

12 | Township area . = = = 

13. | Others to specify 7 . > : 
(retaining wall) etc. 
Grand Total nl 

Area to be considered for financial assurance 0.729ha. (1.80Actre) 

Financial assurance @ Rs.25, 000/- per acre. ‘ 

L.80Acre X 25,000 = Rs. 45000/- 

However Rule 34 (6) & (7) of amended UP Minor Mineral (Concession) Rule 1963, the minimum 
amount of the bank guarantee shall be 2.0 Lac. The lessce shall submit bank guarantee to District 

Magistrate Banda and a copy of same shall be submitted to Director Geology & Mining, Lucknow. 

9.0 Cortificate: 

Given separately & enclosed, 

10.0 Pian & Sections: ee : 
All the plans are enclosed. een 
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Land Documents 
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+E OF GEOLOGY any 
orh Ning 

G 

& € 
CERTIFICATE OF RECOGNITION AS QUALIFIED PERSON 

jtinder fale J¢ of 1 Afinee Menetets Comcewtion: Rates 13) 

DR. ARDUL RAHMAN S’o SHRI MOHAMMED KIALID 

House No.-A-83, PR, Wali Radar Apartment, Indira Nagar, Sitapur Road, Locknew. 

whose photograph and signature is affixed herein below, having given sativfectory evidence of his qualification 

& experience as required in.nile-34 is here by RECOGNISED as a qualified person to prepare Mining Plan 

under Rule 34 of the UP. Minor Mineral Concession Rules-1%63. 

t. His registration numberis | RoPmPDGMN. .20.Y.......vear.2 012 

2. This recognition is valid for a period of OS years from 26-11-2018 to 25-11-2023. 

His office address is House No.-A-8/}, PR. Wali Badar Apartment, fradat Nagor, Sitper 

Road, Lucknow, 

4. His mail ID shakebrahmanS !@gmail.com. 

5. Contact No. 8765588495, 7380946653. 

6. This certificate will lisble to be withdrawn/cancelled in the event of furni 
in the Mining Plan or producing the wrong documents. 

7. This certificate shall be valid only for preparation of mining plan of the 

Unar Pradesh and not for any other purposcs. Lane 

Place: Lucknow Na 
Date: 26-1)-20/P < F coal Q ea (Dr. Asian Jacob) 

ts -DISHA ENTERPRISES Director 
— a yimlor a a im Scanned by CamScanner
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Minutes of 483" SEAC Meeting Dated 07/08/2020 

The 483” meeting of SEAC was held through video/tele-conferencing/ email in view of the Corona 
Virus Disease (Covid-19) on 07/08/2020. Following members were participate in the online meeting: 

1. Dr, (Prof.) S.N, Singh, Chairman 

2. Dr. Sarita Sinha, Member 

3. Dr. Virendra Misra. Member 

4. Dr. Pramod Kumar Mishra. Member 

5. Dr. Ranjeet Kumar Dalela, Member 

6. Dr. Ajoy Kumar Mandal, Member 

7. Prof, S.K. Upadhyay, Member 

8. Shri Meraj Uddin, Member 

9. Shri Rajive Kumar, Member 

The Chairman welcomed the members to the 483" SEAC meeting which was conducted online, 

The SEAC unanimously took following decisions on the agenda points discussed: 

SEAC went through the file and documents and observed that standard TOR dated 15/07/2020 has 
already been issued in this case through online portal. The committee discussed the matter and decided to add 

following additional TOR point for the preparation of EIA report regarding the project: 

1. Emergency pian for air pollution and accidental leakage should be provided at the time of EIA 

A presentation was made by the project proponent along with their consultant M/s Environmental and 
Technical Research Centre. Pe ep ee 
informed the committee that:- 

1. The environmental clearance saenikibn apenas ih ahsealbin eects iley Gama 
to 1) tial —iaalimaa atta . M/s Shamli Distillery & Chemical 
Works Lid. 
Environment Clearance for the d was issued by MoEF&CC, Govt. of India vide letter no. 
J-11011/06/2010-TA-11(T} 2012. ae 
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Minutes of 483 SEAC Meeting Dated 07/08/2020 

3, The proposal has submitted under the provision of para 7(ii) of the EIA Notification, 2006 (as 
amended), therefore the committee deliberated the compliance status of Earlier EC sasbmitted by PP and 
found In order. 

4. Salient features of the project: 
5.N._| Particulars Details 
I. Name of the project Expansion & Modification of existing molasses bused distijlery 

~—— capacity from 80 KLD to 100 KLD. 
2. Location Details 

|_ Village Sharnli 
Tehsil& District Shamii 
State Uttar Pradesh 

3. Project Area No additional tand will be required for the proposed 
expansion, 
Existing Land | 81.5448 Acre (33 hectare) 

4. Co Gen Power generation 5.0MW. 
5. Total project cost R59023lakhs (Estimated for proposed expansion) 
6. No, of working days 365 Days 
7. Raw material Molasses 
8. Quantity of Raw Material Existing Details Proposed Expansion 

480 T/Day Molasses All Grades of Molasses (B & C heavy 
molasses) 
Molasses: 312 T/Day 

9. Fuel requirement Existing Details Propesed Expansion 
Bagasse- 180 TPD Slop-295 KLD and Bagasse- 137 TPD 

10, Fresh Water requirement | Existing Details - Proposed Expansion 
965 KLD 700 KLD 
ames 2U 21D Domestic : 20 KLD 

Ll. __| Source of water ube well = = 
12, Waste Water Generation Existing Effluent Generation | Proposed Expansion 

pai 560.0 KLD 720,0 KLD 
13. | Waste Water Treatment Existing Details Propesed Expansion 

Strategy Spent wash first bio-methanated, | Generated spent wash will be 
then bic- methanated spem wash | concentrated in Seven Stage 
is being concentrated in MEE and | MEE. Then concentrated spent 
concentrated from MEE is being | wash will be used as fuel along 
utilised in bio-composting, With Bagasse in Slop fired boiler 

= = capacity: 40 TPH 

a en TS TPH ease Piel Baller] las ad Gots Cala a 15 TPH Bagasse Fired Boller Slop neration 
TPH. 
Existing Bagasse fired boiler 
will be dismantle —_ after 

= expansion. 
15, | No of Stack ol I ee a eee Electro 

16. | Green belt development Approx. 33 % of total area (10.89 Ha) 
17,__| Cost of Pollution Control Equipment 4364 Lakhs 
18, Recurring Expenses on 405 Lakhs! Annum 

19. of , : B and Schedule : 5 
20. Corporate En mental Rs 94 lakhs (1% of ex project cost) 

ponsibitity (CER) : — 
21. | Employment generation Existing Details pansion 

80 Nos _—~ s ‘. ae aa 
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Minutes of 483 SEAC Meetine pated 07/08/2020 

5, The project proposal falls under category—5(g) of ETA, Notification, 2006 (as amended), 

RESOLUTION AGAINST AGENDA NO-02 

The committee discussed the matter and recommended grant of environmental clearance as per 

para 7(ii) of ELA notification, 2006 (as amended) along with following conditions: 

ww
 

tv
 

Statutory compliance: 
45 days monitoring report of the area for air quality, water quality, Noise level, Besides 
flora & fauna should be examined twice a week and be submitted within 60 days for a 
record, 

Due to unavoidable circumstance and covid-19 pandemic, the authority are unable to visit 
the site therefore, it is not possible to make available the latest certified compliance report. 

In. view of this the committee decided that the certified compliance report should be 
submitted within 03 months. 
The project proponent shall obtain forest clearance under the provisions of Forest 
(Conservation) Act, 1986, in case of the diversion of forest land for non-forest purpose 
involved in the project. 

The project proponent shall obtain clearance from the National Board for Wildlife, if 
applicable, 

The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife 
Management Plan and approved by the Chief Wildlife Warden. The recommendations of 
the approved Site-Specific Conservation Plan / Wildlife Management Plan shall be 
implemented in consultation with the State Forest Department. The implementation report 
shall be furnished along with the six - monthly compliance report. (in case of the presence 
of schedule-I species in the study area). 
The project proponent shall obtain Consent to Establish / Operate under the provisions of 
Air (Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of 

Pollution) Act, 1974 from the concemed State pollution Control Board/ Committee. 
The project proponent shall obtain authorization under the Hazardous and other Waste 
Management Rules, 2016 as amended from time to time. 
The Company shall strictly comply with the rules and guidelines under Manufacture, 
Storage and Import of Hazardous Chemicals (MSIHC) Rules , 1989 as amended time to 
time. All transportation of Hazardous Chemicals shall be as per the Motor Vehicle Act 
(MVA), 1989 

Air quality monitoring and preservation: 
The project proponent shall install 24x7 continuous emission monitoring system at process 
stacks to monitor stack emissian with respect to standards prescribed in Environment 

(Protection) Rules 1986 and connected to SPCB and CPCB online servers and calibrate these 
system from time to time according to equipment supplier specification through labs recognized 
under Environment (Protection) Act, 1986 or NABL accredited laboratories. 
The project proponent shall install system carryout to Ambient Air Quality monitoring for 
common/criterion parameters relevant to the main pollutants released (e.g. PM10 and PM2.s in 

reference to PM emission , and SO2 and NOx in reference to SO2 and NOx emissions) within 
and outside the plant area at least at four locations (one within and three outside the plant area 
at an angle of 120° each), covering upwind and downwind direct ions. (case to case basis small 
plants: Manual; Large plants: Continuous). 

The project proponent shall submit monthly summary report of conitdusiis: stack emission 

ATERP RPRISES : ! ‘Pages of 33 
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Minutes of 483" SEAC Mecting: Dated 07/08/2020 

and air quality monitoring and results of manual stack monitoring and manual monitoring of 
air quality /fugit ive emissions to Regional Office’ of MoEF&CC, Zonal office of CPCB and 
Regional Office of SPCB along with six- monthly monitoring report. 

Appropriate Air Pollution Control (APC) system shall be provided for all the clust penerating 
points including fugitive dust from all vulnerable sources, so as to comply prescribed stack 
emission and fugitive emission standards: 

The National Ambient Air Quality Emission Standards issued by the Ministry vide G.S.R. No. 
826(E) dated 16th November, 2009 shall be complied with. 
Sulphur content should not exceed 0.5% in the coal for use in coal fired boilers to control 
particulate emissions within permissible limits (as applicable), The gaseous emissions shall be 
dispersed through stack of adequate height as per CPCB/SPCB guidelines. 
The DG sets shall be equipped with suitable pollution control devices and the adequate 
stack height so that the emissions are in conformity with the extant regulations and the 
guidelines in this regard, 
Storage of raw materials, coal cte shall be cither stored in silos or in covered areas to prevent 
dust pollution and other fugitive emissions. 

Water quality monitoring and preservation: 
For online continuous monitoring of effluent. the unit shall install web camera with night 
vision capability and flaw meters in the channel/drain carrying effluent within the premises 
{applicable in case of the projects achieving ZLD) and connected to SPCB and CPCB online 
servers. 
Zero Liquid Discharge shall be ensured and no, waste/treated water shall be discharged 
outside the premises (applicable in case of the projects achieving the ZLD). 

Process effluent /any wastewater shall not be allowed to mix with storm water. The storm water 
from the premises shall be collected and discharged through a separate conveyance system. 
The effluent discharge shall conform to the standards prescribed under the Environment 
(Protection) Rules, 1986, or as specified by the State Pollution Control Board while granting 
Consent under the Air/Water Act. whichever is more stringent. 
Total fresh water requirement shall not exceed the proposed quantity or as specified by the 
Committee. Prior permission shall be obtained from the concerned regulatory authority/CGWA 
in this regard. 
Industrial/trade effluent shall be segregated into High COD/TDS and Low COD/TDS effluent 
streams. High TDS/COD shall be passed through stripper followed by MEE and ATFD 
(agitated thin film drier). Low TDS effluent stream shall be treated in ETP and then passed 
through RO system. 
The Company shall harvest rainwater from the roof tops of the buildings and storm water 
drains to recharge the ground water and utilize the same for different industrial operations 
within the plant. 

Noise monitoring and prevention: 
Acoustic enclosure shall be provided to DG set for controlling the noise pollution, 
The overall noise levels in and around the plant area shall be kept well within the standards by 
providing noise control measures including acoustic hoods, silencers, enclosures ete. on all 
sources of noise generation. 
The ambient noise levels should conform to the standards prescribed under E(P)A Rules, 
1986 viz. 75 dB(A) during day time and 70 dB(A} during night time. 

Energy Conservation measures: 
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Minutes of 483 SEAC Meeting Dated 07/08/2020 

The energy sources for lighting purposes shall preferably be LED based. 

Waste management: 
Hazardous chemicals shall be stored in tanks, tank farms, drums, carboys ctc. Flame arresters 

shall be provided on tank farm and the solvent transfer through pumps. 
Process organic residue and spent carbon, if any, shall be sent to cement industries. ETP 

sludge, process inorganic & evaporation salt shall be disposed off to the TSDF. 
The company shall undertake waste minimization measures as below :- 

i. Metering and control of quantities of active ingredients to minimize waste . 
ii. Reuse of by-products from the process as raw materials or as raw material substitutes in other 

processes. 
Use of automated filling to minimize spillage: 
Use of Close Feed system into batch reactors. 
Venting equipment through vapour recovery system, 
Use of high pressure hoses for equipment clearing to reduce wastewater generation $.*

 
22
 

Green Belt: 

Green belt shall be developed in an area equal to 33% of the plant arca with a@ native tree 
species in accordance with CPCB guidelines. The greenbelt shall inter alia cover the entire 
periphery of the plant, 

Safety, Public hearing and Haman health issues: 
Emergency preparedness pian based on the Hazard identification and Risk Assessment 
(HIRA) and Disaster Management Plan shall be implemented. 

The PP shall provide Personal Protection Equipment (PPE) as per the norms of Factory 
Act. 
Training shall be imparted to all employees on safety and health aspects of chemicals handling. 

Pre-employment and routine periodical medical examinations for all employees shall be 
undertaken on regular basis. Training to all employees on handling of chemicals shall be 
imparted. 

Provision shall be made for the housing of construction labour within the site with all necessary 
infrastructure and facilities such as fuel for cooking, mobile toilets. mobile STP, safe drinking 
water, medical health care, creche etc. The housing may be in the form of temporary structures 
to be removed after the completion of the project. 

Occupational health surveillance of the workers shall be done on a regular basis and records 
maintained as per the Factories Act. 
There shal] be adequate space inside the plant premises earmarked for parking of vehicles for 
raw materials and finished produc ts, and no parking to be allowed outside on public places 

Corporate Environment Responsibility: 
The project proponent shall comply with the provisions contained in this Ministry's OM vide 
F.No, 22-65/2017-TA.1I] dated Ist May 2018, as applicable, regarding Corporate Environment 
Responsibility. 
The company shall have a well laid down environmental policy duly approve by the Board of 
Directors. The environmental policy should prescribe for standard operating procedures to have 
proper checks and balances and to bring into focus any infringements /deviation/violation of 

the environmental / forest /wildli fe norms / conditions, The company shall have defined system 
of reporting infringements / deviation/ violation of the environmental/ forest / wildlife norms I 
conditions and / or shareholders / stake holders. The copy of the board resolution.in | this regard 
shall be submitted to the MoEF&CC as a part of six-monthly report. a, OQ T 
A separate Environmental Cell both at the project and company head \quarter~ 
qualified personnel shall be set up under the control of senior pes ay who will 
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the head of the organization, 
Action plan for implementing EMP and environmental conditions along with responsibility 
matrix of the company shall be prepared and shall be duly approved by competent authority. 
The year wise funds earmarked for environmental protection measures shall be kept in separate 
account and not to be diverted for any other purpose. Year wise progress of implementation of 
action plan shall be reported to the Ministry/Regional Office along with the Six Monthly 
Compliance Report. 
Self environmental audit shall be conducted annually. Every three years third party 
environmental audit shall be carried out. 

Miscellaneous: 
The project proponent shall make public the environmental clearance granted for their project 
along with the environmental conditions and safeguards at their cost by prominently advertising 
it at least in two local newspapers of the District or State, of which one shall be in the vernacular 
language within seven days and in addition this shall also be displayed in the project proponent's 
website permanently. 

The copies of the environmental clearance shall be submitted by the project proponents to the 
Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of 
the Government who in turn has to display the same for 30 days from the date of receipt. 

The project proponent shall upload the status of compliance of the stipulated environment 

clearance conditions, including results of monitored data on their website and update the same 
on half-yearly basis. 

The project proponent shall monitor the criteria pollutants level namely: PM10, SO2, NOx 
(ambient levels as well as stack emissions) or critical sectoral parameters, indicated for the 
projects and display the same at a convenient location -for disclosure to the public and put on 
the website of the company. 
The project proponent shall submit six-monthly reports on the status of the compliance of the 
stipulated environmental conditions on the website of the ministry of Environment, Forest 
and Climate Change at environment clearance portal. 

The project proponent shall submit the environmental statement for cach financial year in 
Form-V to the concerned State Pollution Control Board as prescribed under the Environment 
(Protection) Rules, 1986, as amended subsequently and put on the website of the company. 
The project proponent shall inform the Regional Office as well as the Ministry, the date of 
financial closure and final approval of the project by the concerned authorities, commencing the 
land development work and start of production operation by the project. 

The project authorities must strictly adhere to the stipulations made by the State Pollution 
Control Board and the State Government. 
The project proponent shall abide by all the commitments and recommendations made in the 
EIA/EMP report, commitment made during Public Hearing and also that during their 
presentation to the Expert Appraisal Committee. 

No further expansion or modifications in the plant shail be carried out without prior approval of 
the Ministry of Environment, Forests and Climate Change (MoEF&CC). 
Concealing factual data or submission of false /fabricated data may result in revocation of this 
environmental clearance and attract action under the provisions of Environment (Protection) 
Act, 1986, 

The Ministry may revoke or suspend the clearance, if implementation of any of the above 
conditions is not satisfactory. 

The Ministry reserves the right to stipulate additional conditions if found necessary. 
The Company in a time bound manner shall implement these conditions. 30 T . 
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The Regional Office of this Ministry shall monitor compliance of the stipulated conditions. The 
project authorities should extend full cooperation to the officer (s) of the Regional Office by 

furnishing the requisite data / information/monitoring reports, 
The above conditions shall be enforced, inter-alia under the provisions of the Water (Prevention 

& Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the 
Environment (Protection) Act, 1986, Hazardous and Other Wastes (Management and 

Transboundary Movement) Rules. 2016 and the Public Liability Insurance Act, 1991 along with 
their amendments and Rules and any other orders passed by the Hon'ble Supreme Court of India 
/ High Courts and any other Court of Law relating to the subject matter. 
Any appeal against this EC shall lie with the National Green Tribunal, if preferred. within a 

period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010. 
17, 

A presentation was made by the project proponent along with their consultant M/s Grass Roots 

Research & Creation India (P) Ltd. The proponent, through the documents submitted and the presentation made 

informed the committee that:- 

1. The environmental clearance is sought for Manufacturing of Bulk Drug, Active Pharmaceutical 
Ingredient (API's) and Intermediates Products (84 TPA) at Plot No.-M-3, Kosi Kotwan Extension-l, 
UPSIDC Industrial Area, Village-Nabipur, Tehsil-Chhata, District- Mathura, U.P., M/s Yas Fateh Bio 
Science Pvt. Ltd. 

The proposed activity comes under Category *B-2' of Project activity 5 (f) Synthetic Organic Chemical 
industry [bulk drugs and intermediates] (As per the Notification $.0, 1223 (E) Dated 27th March, 
2020). 

3. Salient features of the project: 

296 
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FEATURES DESCRIPTION 

Name of the Company Mis Yas Fateh Bio Science Private Limited 

Project & Location Mamufacturing of Bulk Drugs, Active Pharmaceutical ingredient (APIs) and 

Intermediates Products At Plot No. M - 3. 4 Kosi Kotwan Extension-I 

UPSIDC Industrial Area, Village — Nabipur. District — Mathura, UP 

Schedule & Category Schedule - 5 (1), Synthetic organic chemicals industry (dyes & dye 
intermediates; bulk-drugs and intermediates excluding drug Formulations; 
synthetic rubbers; basic organic chemicals, other synthetic organic chemicals 
and chemical intermediates) 

Category — B2.a5 per (As per the Notification $.0, 1223(E) Dated 27th 
March,, 2020), 

Water Requirement 8 KLD (Source - CGWB) 
| Wastewater (ETP ) 3,5 KLD 
Electricity load 95S KW 
Power Back-up 125 kVA 

Source of Power Uttar Pradesh Power Corporation Lad. (UPPCL) 
Green Area 396 Sq.m 
Total Project Cost : 294 Lakh. 

_ 4. _List.of Products & Quantity: 
[SL No [Product Name [Capacity TPA 

' [Biutk DrugsvAPr's : 
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! Betamethasone Dipropionate 2 
2 Betamethasone Sodium Phosphate 2 
3 Betamethasone Valerate 2 
a Beclomethasone Dipropionate 2 

§ Clobetasol propionate 2 
f Dexamethasone Disodium Phosphate 2 
7 Deflazacort 2 
g Hydrocortisone Acetate 2 
9 Methylprednisolone Acetate 2 
10 Prednisolone Acctate 2 

It Mometusone Furoate d 
12 Vitamin- Methylcobalamin 2 

13 Triamcinolone Acetonide 0 
14 Glimepiride 0 
15 Saxagliptin 0 
16 Aripiprazole 0 
7 Fluocinolone Acctonide 10 

8 Benfotiamine io 

[Total Capacity SA TPA 
5.__Water requirement details — = — 

S.No | Category Water Consumption Wastewater Generation Remark 

(L/Day) 
1 Domestic 2,000 1,500 To soak pit through 

Septic tank 
2, Other Uses (Gardening) 500 Nil From ETP Qutlet 

(Recycled water) 
3, Industrial 

_Process 2,000 1,900 To treatment plant 
Equipment & Reactor 1,000 1,000 for treatment 

Laboratory 400 400 
Cooling Tower 1.000 Nil 
Boiler 1,000 100 
Scruber 100 100 

| Total I 3,500 3,500 
Total Industria! + Domestic 8,000 $.000 

6. The project proposal falls under category—5(f) of ELA Notification, 2006 (as amended). 

RESOLUTION AGAINST AGENDA NO-03 

The committee discussed the matter and recommended grant of environmental clearance on the 
proposal as above alongwith following conditions: 

Emergency plan for accidental leakage of gases and waste water should be ensured. 
2. Characterization of treated waste water quality should be ensured as per guidelines. 
3. 
4, Statutory compliance: 

Good manufacture practises should be followed during whole operation, 

i. The project proponent should obtain necessary permission from Drug Controller, Govt. of India, 
within time frame. 

ii. The project proponent shall obtain forest clearance under the provisions of Forest (Conservation) 
Act, 1986, in case of the diversion of forest land for non-forest purpose involved in the project. 

lii, The project proponent shall obtain clearance from the' National Board for Wildlife. if applicable. 
iv. The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife Management 

Pian and approved by the Chief Wildlife Warden. The recommendations of the-epproved Site- 
Specific Conservation Plan / Wildlife Management Plan shall be implemented ‘in consultation 
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Minntes of 483° SEAC Mestine Dated 07/09/2020 

with the State Forest Department. The implementation report shall be furnished along with the 

six-monthly compliance report. (in case of the presence of schedule species in the study area). 
f y. The project proponent shall obtain Consent to Establish/Operate under the provisions of Air 

(Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of Pollution) 
Act, 1974 from the concerned State Pollution Control Board/ Committee. 

vi. The project proponent shall obtain authorization under the Hazardous and other Waste 

Management Rules, 2016 as amended from time to time. 
vii, The Company shall strictly comply with the rules and guidelines under Manufacture, Storage 

‘ and Import of Hazardous Chemicals (MSTHC) Rules, 1989 as amended time to time, All 

transportation of Hazardous Chemicals shall be as per the Motor Vehicle Act (MVA), 1989. 

§. Air quality monitoring and preservation: 
i. The project proponent shall install 24x7 continuous emission monitoring system at process 

stacks to monitor stack emission with respect to standards prescribed in Environment 
{ (Protection) Rules 1986 and connected to SPCB and CPCB online servers and calibrate these 

system from time to time according to equipment supplier specification through labs 
recognised under Environment (Protection) Act, 1986 or NABL accredited laboratories. 

ii, The project proponent shall monitor fugitive emissions in the plant premises at least once in 
every quarter through labs recognised under Environment (Protection) Act, 1986. 

iii, The project proponent shall install system to carryout Ambient Air Quality monitoring for 
common/criterion parameters relevant to the main pollutants released (e.g. PM), and PM;< in 
reference to PM emission, and SO, and NOx in reference to SO; and NOx emissions) within 

and outside the plant area at least at four locations (one within and three outside the plant 
area at an angle of 120° each), covering upwind and downwind directions. 

iv. To control source and the fugitive emissions. suitable pollution control devices shall be 

installed to meet the prescribed norms and /or the NAAQS, Sulphur content should not 
exceed 0.5% in the coal for use in coal fired boilers to control particulate emissions within 
permissible limits (as applicable). The gaseous ¢missions shall be dispersed through stack of 
adequate height as per CPCB/SPCB guidelines. | 

v.. Storage of raw materials, coal etc, shall be cither stored in silos or in covered areas to prevent 
dust pollution and other fugitive emissions. 

vi. National Emission Standards for Organic Chemicals Manufacturing Industry issued by the 

Ministry vide G.S.R. 608(E) dated 21st July, 2010 and amended from time to time shall be 
followed. 

vii. The National Ambient Air Quality Emission Standards issued by the Ministry vide G.S.R. 
No, 826(E) dated 16th November, 2009 shall be complied, 

6. Water quality monitoring and preservation: 
i. The project proponent shall provide online continuous monitoring of effluent, the unit shall 

install web camera with night vision capability and flow meters in the channel/drain carrying 
effluent within the premises (applicable in case of the projects achieving ZLD) 

ii. As already committed by the project proponent, Zero Liquid Discharge shall be ensured 
and no waste/treated water shall be discharged outside the premises (applicable in case of 
the projects achieving the ZLD), 

iii, The effluent discharge shall conform to the standards prescribed under the Environment 
(Protection) Rules, 1986, or as specified by the State Pollution Control Board while granting 
Consent under the Air/Water Act, whichever, is more stringent. 

iv, Total fresh water requirement shall not exceed the proposed quantity or as specified by the 

Ky Prior ain shall be obtained from the concemed regulatory 
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v. Process effluent/any wastewater shall not be allowed to mix with storm water, The storm 
water from the premises shall be collected and discharged through a separate conveyance 

system. 
vi. The Company shall harvest rainwater from the roof tops of the buildings and storm water 

drains to recharge the ground water and utilize the same for different industrial operations 
within the plant. 

vii, The DG sets shall be equipped with suitable pollution control devices and the adequate 

stack height so that the emissions are in conformity with the extant regulations and the 

guidelines in this regard. 

7. Noise monitoring and prevention: 
i. Acoustic enclosure shall be provided to DG set for controlling the noise pollution. 

ii, The overall noise levels in and around the plant area shall be kept well within the 

standards by providing noise control measures including acoustic hoods, silencers, enclosures 

etc, on all sources of noise generation. 
iii. The ambient noise levels should conform to the standards prescribed under E(P)A Rules, 

1986 viz. 75 dB(A) during day time and 70 dB(A) during night time. 

8. Energy Conservation measures: 
i. The energy sources for lighting purposes shall preferably be LED based. 

9. Waste management: 
i. Hazardous chemicals shall be stored in tanks, tank farms, drums, carboys etc, Flame arresters shall be 

provided on tank farm and the solvent transfer through pumps. 

ii. Process organic residue and spent carbon, if any, shall be sent to cement industries. ETP sludge, 
process inorganic & evaporation salt shall be disposed off to the TSDF. 

iii, The company shall undertake waste minimization measures as below; 
a. Metering and contro! of quantities of active ingredients to minimize waste. 
b, Reuse of by-products from the process as raw materials or as raw materia! substitutes in other 

processes. 
Use of automated filling to minimize spillage. 
Use of Close Feed system into batch reactors. 
Venting equipment through vapour recovery system. 
Use of high pressure hoses for equipment clearing to reduce wastewater generation 

10, Green Belt: 
i. The green belt of 5-10 m width shall be developed in more than 33% of the total project area, 

mainly along the plant periphery, in downward wind direction, and along road sides etc. Selection of 
plant species shall be as per the CPCB guidelines in consultation with the State Forest Department. 

11. Safety, Public hearing and Human health issues: 
i, Emergency preparedness plan based on the Hazard identification and Risk Assessment (HIRA) and 

Disaster Management Plan shall be implemented. 
ii. The unit shall make the arrangement for protection of possible fire hazards during manufacturing 

process in material handling. Fire fighting system shall be as per the norms. 

iii. The PP shall provide Personal Protection Equipment (PPE) as per the norms of Factory Act. 
iv. Training shall be imparted to all employees on safety and health aspects of chemicals handling. Pre- 

employment and routine periodical medical examinations for all employees shall be undertaken on 
regular basis. Training to all employees on handling of chemicals shall be imparted, 

vy. Provision shall be made for the housing of construction labour within the site with all necessary 
=< EEREEEIES NG ENC Henne OY ES SR Cena, See ee SE ee ST safe drinking water, 

‘< * Smeldical health care, creche ete. The housing may be in the form of temporary structures to be removed 
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after the completion of the project. 
Occupational health surveillance of the workers shall be done ona regular basis and records 

maintained as per the Factories Act. 
There shall be adequate space inside the plant premises carmarked for parking of vehicles for raw 
materials and finished products, and no parking to be allowed outside on public places. 

12. Corporate Environment Responsibility: 
i. 

iii, 

The project proponent shall comply with the provisions contained in this Ministry's OM vide F.No. 22- 
65/2017-1A.111 dated Ist May 2018, as applicable, regarding Corporate Environment Responsibility. 

The company shall have a well laid down environmental policy duly approve by the Board of 

Directors. The environmental policy should prescribe for standard operating procedures to have 
proper checks and balances and to bring into focus any infringements ‘deviation /violation 

of the environmental / forest /wildlife norms / conditions. The company shall have defined system of 

reporting infringements / deviation/ violation of the environmental/ forest / wildlife morms / conditions 
and / or shareholders / stake holders. The copy of the board resolution in this regard shall be submitted 
to the MoEF&CC as a part of six-monthly report. 
A separate Environmental Cell both atthe project and company head quarter level . with qualified 

personnel shall be set up under the control of senior Executive, who will directly to the head of the 
organization. 
Action plan for implementing EMP and environmental conditions along with responsibility matrix of 

the company shall be prepared and shall be duly approved by competent authority. The year wise 
funds earmarked for environmental protection measures shall be kept in separate account and not to be 
diverted for any other purpose. Year wise progress of implementation of action plan shall be reported 
to the Ministry /Regional Office along with the Six Monthly Compliance Report. 
Self environmental audit shall be conducted mere Every three years third party environmental 
audit shall be curried out. 

13, Miscellaneous: 

Environment Clearance subjected to condition of necessary saciid sea Bicep Caeser aad 
Department of Industry. 
Monitoring of dioxin and furon from biomass fueled boiler should be done. 
Agreement with TSDF vendors shall be submitted. 
100% waste water is to be treated in ETP conforming to prescribed standards of receiving body for 
designated use. 

The project proponent shall make public the environmental clearance granted for their project along 
with the environmental conditions and safeguards at their cost by prominently advertising it at least in 
two local newspapers of the District or State, of which one shall be in the vernacular language within 
seven days and in addition this shall also be displayed in the project proponent's website permanently. 
The copies of the environmental clearance shall be submitted by the project proponents to the 
Heads of local bodies. Panchayats and Municipal Bodies in addition to the relevant offices of the 
Government who in turn has to display the same for 30 days from the date of receipt. 

. The project proponent shall upload the status of compliance of the stipulated environment clearance 
conditions, including results of monitored data on their website and update the same on half-yearly 
basis. 

ii, The project proponent shall monitor the criteria pollutants level namely; PMjp, SO;, NOx (ambient 
levels as well as stack emissions) or critical sectoral parameters, indicated for the projects and display 
the same at a convenient location for disclosure to the public and put on the website of the company. 

. The project proponent shall submit six-monthly reports on the status of the compliance of the 

stipulated environmental conditions on the website of the ministry of Environment, Forest and 
Climate Change at environment clearance portal. 
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The project proponent shall submit the environmental statement for cach financial year in Form- 
V to the concerned State Pollution Control Board as prescribed under the Environment (Protection) 
Rules, 1986, as: amended subsequently, and put on the website of the company; 

The project proponent shall inform the Regional Office as well as the Ministry, the date of financial 
closure and final approval of the project by the concerned authorities, commencing the land 
development work and start of production operation by the project. 

. The project authorities must strictly adhere to the stipulations made by the State Pollution Control 

Board and the State Government. 
ii. The project proponent shall abide by all the commitments and recommendations made in the 

EIA/EMP report, commitment made during Public Hearing and also that during their presentation to 
the Expert Appraisal Committee. 
No further expansion or modifications in the plant shall be carried out without prior approval of the 
Ministry of Environment, Forests and Climate Change (MoEF&CC). 

Concealing factual data or submission of false/fabricated data may result in revocation of this 
environmental clearance and attract action under the provisions of Environmem (Protection) Act, 

1986. 
The Ministry may revoke or suspend the clearance, if implementation of any of the above conditions is 

not satisfactory. 
The Ministry reserves the right to stipulate additional conditions if found necessary. The Company in 
a time bound manner shall implement these conditions. 

. The Regional Office of this Ministry shall monitor compliance of the stipulated conditions, The 
project authorities should extend full cooperation to the officer (s) of the Regional Office by furnishing 
the requisite data / information/monitoring teports. 

. The above conditions shall be enforced, inter-alia under the provisions of the Water (Prevention & 
Control of Pollution) Act. 1974, the Air (Prevention & Control of Pollution) Act, 1981, the 

Environment (Protection) Act, 1986, Hazardous and Other Wastes (Management and Transboundary 

Movement) Rules, 2016 and the Public Liability Insurance Act, 1991 along with their amendments and 
Rules and any other orders passed by the Hon'ble Supreme Court of India / High Courts and any 
other Court of Law relating to the subject matter. 
Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a period of 
30 days as prescribed under Section 16 of the National Green Tribunal Act. 2010, 

The project proponent did not present at the time of presentation, Hence, the committee directed to defer 
the matter, The matter, will be discussed only after submission of online request on prescribed portal. 
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A presentation was made by the project proponem along with their consultant M/s Ambiental Global 
Ltd. The proponent, through the documents submitted and the presentation made informed the committee Pvt. 

that:- 

1, The environmental clearance is sought for Revision & Expansion of Cornmercial Project 
"Spectrum@metro-II" at Plot No.-A & B, Eco City, Sector-75, Noida, District- Gatstam Budh Nagar, 
U.P.. M/s. Aims Max Gardenia Developers Pvt, Ltd. 

2. Environment clearance for the carlier proposal was issued by SEIAA, U.P. vide letter no, 
535/Parya/SEACH4S44/2018 dated November 29, 2018 for the built-up ares 1.40.360,19 m? and plot 
area 30,934 m* respectively, 

3. The terms of reference in the matter were issued by SEIAA, U.P. vide letter no. 
176/Parya/SEAC/4874/2018 dated 30/06/2020. EIA report submitted by the project proponent on 
21/07/2020, 

4. Salient features of the project: 
Description Proposed 
Plot Area ee m 
Built-up Area 1,53,380.492 m m* 

Green Area 10.784.825 my’ @) 31.23 % of Total Plot Area 
Total Water Requirement 91S KLD 
Fresh Water Requirement 194 KLD 
Wastewater Generation 608 KLD 

ity of STP 750 KLD 
Solid Waste Gencration 3,922 kg/day 
Parking Required & Provided 2,071 ECS & 2,135 ECS. 

Power Demand & Source 8.493kVA (Noida Power Company Limited) 
Back up 13,010 kVA (6x 2000 kVA + Ix 1010 KVA) 
RWH Pits 10 pits 
Project Cost 400° Crores 

Expected Date of Completion of project 7 years from the date of gramt of EC as per the office 
memorandum 12.04.2016 

5. ve area details: 
5. No. Particulars Arca (m2) 

“! As per Earlier BC Post Revision & Expansion 
1. Total Plot Area 30,934.00 34,531.00 

2. Permissible Ground Cavernge 12,373.60 13,812.400 
(@ 40% of Total Plot Area): (@ 40% of Total Plot Area) 

3. Proposed Ground Coverage 10,188.00 13,164,785 
= = (@ 32.93% of Plot Area) (Gi 38.12% of Plot Area) 

4, Total Permissible FAR. 92,802.00 1,03,393,.000 

Permissible Commercial F.A.R. ((@: 3.00 of the Plot Area) (@ 3.00 of the Plot Area) 

5. Total Proposed F.A.R. 76,074.59 1,03,532.268 
Proposed Commercial F.A.R. 76,074.59 1,03.520.268 
Meter Room Nil 12.00 

6. Non FAR. Arca 49,725.16 40,898,987 
Basemem | 906382 19221.989 
Basement 2 20330.67 20380.763 

ne wart m3 20330.67 Nil 
PAL AR Floor Not Included In Non FAR *1 | 1296.235 
_ = fee = TS i (Included In Non FAR *2) _| 

72 Proposed Area in 13% Facility Area 1134837 &.949.237 
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(Fire Stair Cause + Lift Lobby + Mumty + 
Machine Room + Lift Shafts + Service 
Shafis+ Guard Room +Visitor Toilets) 

8. ‘Service Floor Arca 3.211.387 (Included In Non FAR *2) 
9. Total Built-Up Arca (5+6+7+8) 1.40.360.19 153,380,492 

(5464748) (5+6+7+-8) 
10, Open Area 20,746,00 21.366.215 ' 

(@ 67.06% of Total Plot Arca) | (@ 61.88% of Total Plot 
é Arca) 

ii. Landscape Area 10,550.00 10,784.825 
(@ 34.10% of Total Plot Area) | (@ 31.23% of Toul Plot 

Area) 
12, Height of the Highest Building 8545S m 84.90 m 

6. Water requirement detuils: 
5. No, Description Occupancy Rate of water | Total Water 

demand (Iped) Requirement 
— __ (KLD) 

A. DOMESTIC WATER = 
(a) Staff — (Including Shops, Food | 2,115 WAS 95.17 
(b) Courts, Restaurants, Auditorium, | 16,182 @is 242.73 
(c) Banquev/Club, Entertainment | 3.237 @70 226.59 
id) Zones & Service Apartments) 960 @ RG 82.56 

Visitor — (Including Shops. 
Auditorium, BanqucvC lub, 
Entertainment Zones & Service 
Apartments) 
Visitor- (Food Coun & 
Restatirants) 
Guest — (Services Apartments) 

TOTAL DOMESTIC WATER DEMAND 647.05 say 
: . 647 KLD 

B. HORTICULTURE Ps 3 Ivsqm/day 33 

c, HVAC COOLING 2800 TR 7 ivTrtr 235 
12 Hours 

GRAND TOTAL (A+B+C) 915 KLD 
7. Solid waste details: 

S.No, __| Category | kg per capita per day Waste generated (kg/day) 
I, Domestic Waste 
(a) Stafis 2.115 @ 0.25 ky/day 528.75 
(b) Visitors 19.419 @ 0.15 kg/day 2,912.85 
3) Service Apartment Guests 960 @ 0,50 kg/day 480 
2. Landscape waste (@ 0.2 kp/acre/day 0.6 

(2.66 acres} 

TOTAL SOLID WASTE GENERATED 3,922.2 kg/day say 
3,922 

&. The project proposal falls under category—8(b) of EIA Notification, 2006 (as amended). 

RESOLUTION AGAINST AGENDA NO-05 

The committee discussed the matter and recommended to grant the environmental clearance for 
the above project proposal along with general conditions as earlier prescribed by authority for 

\ 
ai stds 

following specific conditions: 
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Due to unavoidable circumstance and coyid-19 pandemic, the authority are unable to visit the site 
therefore, it is not possible to make available the latest certified compliance report, In view of this the 
committee decided that the certified compliance report should be submitted within 03 months. 
Solar energy to be used alternatively on the road and common places for illumination to save 
conventional energy as per ECBC Code. 
The project proponent shall submit within the next 3 month the data of ground water quality including 
fluoride parameter to the limit of minimum deduction level for all six monitoring stations. . 
15% area of the total plot area shall be compulsority made available for the green area development 
including the peripheral green area. Plantation of trees should be of indigenous species and may be as 
per the consultation of local district Forest Officer. 
The waste water generated should be treated properly in scientific manner ic. domestic waste water to 
be treated in STP and effluent such as RO rejects with high TDS and other chemical bearing effluent 
shall be treated separately, 
Permission from local authority should be taken regarding discharge of excess water into the sewer line. 
The height, Construction built up area of proposed construction shall be in accordance with the existing 
FAR norms of the competent authority & it should ensure the same along with survey number before 
approving layout plan & before according commencement certificate to proposed work. Plan approving 
authority should also ensure the zoning permissibility for the proposed project as per the approved 
development plan of the area; 
"Consent for Establishment" shall be obtained from UP Pollution Control Board. 
All required sanitary and hygienic measures should be in place before starting construction activities 
and to be maintained throughout the construction phase. 
Project proponent shall ensure completion of STP, MSW disposal facility, green areca development prior 
to occupation of the buildings, 

. Municipal solid waste shall be disposed/managed as per Municipal Solid Waste (Management and 
Handling) Rules, 2016. 

. The project proponent shall obtain forest clearance under the provisions of Forest (Conservation) 

Act. 1986, in case of the diversion of forest land for non-forest purpose involved in the project. 
The project proponent shall obtain clearance from the National Board for Wildlife, if applicable. 

. The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife Management Plan and 
approved by the Chief Wildlife Warden. The recommendations of the approved Site-Specific 
Conservation Plan / Wildlife Management Plan shall be implemented in consultation with the State 
Forest Department. The implementation report shall be furnished along with the six-monthly 
compliance report. (in case of the presence of schedule-I species in the study area), 
The project proponent shall obtain Consent to Establish / Operate under the provisions of Air 
(Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of Pollution) Act, 
1974 from the concerned State pollution Contro! Board/ Committee. 

. The project proponent shall obtain the necessary permission from the Central Ground Water Authority, 
in case of drawl of ground water / from the competent authority concerned in case of drawl of surface 
water required for the project; 

. The project proponent shall obtain authorization under the Hazardous and other Waste Management 
Rules, 2016 as amended from time to time, 

. Provision shall be made for the housing of construction labour within the -site with all necessary 
infrastructure and facilities such as cylinder for cooking, mobile toilets, mobile STP, safe drinking 
water, medical health care, creche and First Aid Room etc. 

. Adequate drinking water and sanitary facilities should be provided for construction workers at the site. 
Provision should be made for mobile toilets. The safe disposal of wastewater and solid wastes generated 
during the construction phase should be ensured. 

. The solid waste generated should be properly collected and segregated. Dry/inert solid waste should be 
disposed off to, © approved sites for land filling after recovering recyclable material. 
Corporate ental Responsibility (CER) shall be prepared by the project proponent and the 
details of the various tebe of expenditure to be submitted as is the guidelines provided in the recent 

Page 15 of 33 

RISES este. 

\ y 

ee Gotary. Advucet” 
Rand Uy ~AY 

418



305 

Minutes of 483" SEAC Meeting: Dated 07/08/2020 

CER notification No, 22-65/2017-1A.11 dated 01/05/2018. A copy of resolution of board of directors 
shall be submitted to the authority. A list of beneficiaries with their mobile nos/address should be 
submitted along with six monthly compliance reports. 

, No parking shall be allowed outside the project boundary. 
. Digging of basement shall be undertaken in view of structural safety of adjacent buildings under 
information/consultation with District Administration/Mining Department. All the topsoil excavated 
during construction activities should be stored for use in horticulture Aandscape development within the 
project site. Additional soil for leveling of the proposed site shall be generated within the sites (to the 
extent possible) so that natural drainage system of the area is protected and improved. 

» Surface rain water has to be collected in kacchha pond for ground water recharging and irrigation of 
horticulture and peripheral plantation. 

. The approval of competent authority shall be obtained for structural safety of the buildings due to any 
possible earthquake, adequacy of fire fighting equipments etc. as per National Building Code including 
measures from lighting. 

26. Disposal of muck during construction phase should not create any adverse effect on the neighboring 
communities and be disposed off taking the necessary precautions for general safety and health aspects 
of people, only in approved sites with the approval of competent authority. 

27. The diesel generator sets to be used during construction phase should be low sulphur diesel type and 
should conform to Environments (Protection) Rules prescribed for air and noise emission standards. 

28. Ambient noise levels should conform to residential standards both during day and night. Incremental 
pollution loads on the ambient air and noise quality should be closely monitored during construction 
phase. Adequate measures should be made to reduce ambient air and noise level during construction 
phase, so as to conform to the stipulated standards by CPCB/UPPCB. 

29, The green area design along the periphery of the plot shall achieve attenuation factor conforming to the 
day and night noise standards prescribed for residential area and pollution also reduced. The open 
spaces inside the plot should be landscaped and covered with grass and shrubs, Green area Development 
shall be carried out considering CPCB guidelines including selection of plant species and in consultation 
with the local DFO/ Agriculture Dept. 

30. The building should have adequate distance between them to allow movement of fresh sir and passage 
of natural light, air and ventilation. 

31. Pavements shall be so constructed as to allow infiltration of surface run-off of rain water. Construction 
of pavements around trees should be able to facilitate suitable watering. actation and nutrition to the 
tree, 

32. Roof top water in rainy season is to be discharged into RWH pits for ground water recharging, 
Arrangement shall be made that waste water and storm water do not get mixed. 

33. All the internal drains are to be covered till the disposal point. 
34, This environmental clearance is issued subject to land use verification. Local authority / planning 

authority should ensure this with respect to Rules, Regulations, Notifications, Government Resolutions, 
Circulars, etc. issued if any. 

35. Reflecting paint should be used on the roof top and side walls of the building tower for cooling effect. 

us
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A presentation was made by the project proponent along with their consultant M/s Environmental and 
Technical Research Centre. The proponent. through the documents submitted and the presentation made 
informed the committee that:~ ~ , 

Attest® 

aut Fee: ;" 
. ‘ R.B Tonia 

TS sa TT ap UF Ganda 
—_ Rs=7 AL

419



|< 306 
Minutes of 483% SEAC Mecting Dated 07/08/2020 

1. The environmental clearance is sought for New Molasses'Cane Juice based distillery capacity - 80 KLD 
and Grain based distillery having Capacity 80 KLD (Maximum Capacity of Distillery-1 60 KLD) along 
with 5.0 MW Co-Generation Power Plant at Khasra No: 103,46,53,37,39,59,23,41,49 Mi, 56, 60, 61, 65, 
70, 37, 39, 59, 36 Mi, 38, 46 Mi, 49, 50, S1, 52, 54, SS, 57, 63, 64, 71, 72, 73, 74, 76, 80 Village- 
ee, Tehsil-Tilhar, District-Shahjahanpur., M/s Rajshree Fine Chernical Industries India 

2. Pic es vile in the matter were issued by SEAC, UP, vide Ref no 546/Parya/SEAC/S5107/2018, 
dated 20 Jan 2020." 

i) om 3. Public hearing was organized on 20/07/2020. Final EIA report submitted by the project proponent on 
26/07/2020, 

4. Salient features of the project: 
S.No. | Particulars Details 

, I. Name of the project New Molasses/Cane Juice based distillery capacity ~ 80 KLD and Grain 
based distillery having Capacity 80 KLD (Maximum Capacity of 
Distiflery-160 KLD) along with 5.0 MW Co-Generation Power Plant 

( 2. Location Details 
Khasra No Khasra No: 103,46,53.37,39,59,23. 41.49 Mi. 56, 60. 61. 65, 70. 37, 39, 

( 59. 36 Mi, 38, 46 Mi, 49, 50, 51, 52. $4. 55, 57, 63. 64, 71, 72. 73, 74. 
76, 80. 

Village Shalpur Navadiya 
B Khudaganj Katra 
Tehsil Tilhar 

District paleo 
State Pradesh 
Latitude 28°03' 15,31" N 
Longitude IP38'S7.4T E 
Toposheet No. $3P/12. 53P/16, S49 and 54M/13 

3. Project Area 24.354706 Acre (9.856 hectare) (Land is already acquired by the unit) 
4. Total project cost 14659 lakhs 
5. No, of working days 365 Days - 
6. Process Involve Fermentation & . Distillation (Molasses Based), Liquefaction, 
= ° Fermentation, Distillation, Evaporation & Dryer (Grain Based) * 
7. of Category ; B and Schedule : 5 (g) 
%. Green belt development 3.26 Hectare (33% of Total Project area) 
9. Com towards Rs. 3445 Lakh or 34.45 crores. 

Environmental protection measures 

(Capital cost) 
10. Recurring cost towards Rs. 350.0 Lakh per year 

Environmental control 
Measures. 

i, Corporate Environmental 270 Lakhs (@ 1.5 % of Total Project cost). 
Responsibility (CER) 

Wl Cast towards Corporate 2% of total annual Profit as per the CSR Act 
Social Responsibility (CSR) (By Ministry of corporate affairs)Notification GSR 129 (E). 

12. Raw Material Requirement Plant I: Plant tl: 
During Molasses/ Cane Juice | During Grain based 
based 

— Molasses: 355 MT/DAY Grain: 176 MT/DAY 
13. Boiler 40 TPH slop / Bagasse/ Multi-fuel fired boiler 
i, Fuel Requirement *  Bagasse/ Other Biomass/ Multi — fuck 192 TPD 

« Slop Requiremem: 240 KLD 

Bagasse/ Other Biomass: Procured from nearby sugar mills’ Open 
Market through road transport. 

ESP will be provided with Stack of height 72 meters in order to control 
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System dust emiasions trom 40 17H Boller, 
16, Steam Requirement Plant 1 : 

During Molasses’ Cane Juice based 
18.34 TPH 15.8 TPH 

Total Stcam requirement 34.14 TPH 
17. Power Requirement 5.0MW 

Fresh Water Requirement Plant t : 
During Molasses! Cane Juice based _| During 

464.0 KLD 
(@é 5.8 KLIKL of products) 

480 KLD 
(6,0 KUKL of Products) 

Plant Tl ; 
Grain based 

Domestic Water Requirement : 20 KLD 

Source of water Tube weil 
Waste Water Generation Plant 1: 

During Molasses’ Cane Juice based 
Spent Wash 624 KLPD 

Waste Water Treatment 

Scheme 

Spent wash : 480 KLD 
6.0 KL/KL of Product) @ 7.8 KUKL of Product \@ L/AKL. 

Zero liquid discharge, 100% recycling and reuse will be done. 

Wane Water Treatment 
Strategy During Molasses/ Cane Juice based 

Plant |: 

Spent wash will be concentrated in 
Multi effect evaporation and then 
concentrate from MEE will be used 
as: fuel in incineration boiler of 
capacity 40 TPH along with 
bagasse/ other biomass/ Multi fuel. 
Secondary effluent like MEE 
condensate and Blow down, less 
Will be treated in Secondary ETP 
and reutitised in process and other 

Plant I: 
During Grain based 
Spent Wash (Slops) generation 
from Distillation, will be sent 
through separation of suspended 
solids in Decanter Centrifuge, part 
Thin Slops are concentrated in 
Multi-cffect evaporators to form a 
Thick (Protein) Syrup, which is 
mixed with the Wet Cake DWG 
separated cartier from Deevanters. 
This interim product called 

use, DWGS has 30-32% wiw Solids is 
: subject to drying in a, rotuting 

steam tube bundle dryer to deliver 
a value added by- product- 
DDGS- Distillers Dried Grains 
will soluble and which has min 
90% Solids and max. 
moisture. This DDGS sells as 
Cattle Feed/ Poultry Feed/ Fish 
Feed based on its 

Solid Waste Generation and 
its management 

* Total Ash 46 MT/ Day: Due to high 
as manure. 

Yeast Sludge: 16 MT/Day will be soid to farmers. 
Condensate Polishing Unit Sludge: 5 KLD will be sold to the 
farmers. 

* Cattle Feed DDGS: 27 TPD will be supplied to the farmer as 
having good nutrient valuc. 
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Employment generation 148 (Source: sariasioa? Semi-Skilled- Local area; Skilled- Local & 
Outside} 

The project proposal {alls under category—5(g) of EIA Notification, 2006 (as amended). 
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RESOLUTION AGAINST AGENDA NO-06 

The committee discussed the matter and recommended grant of environmental’ clearance for the 

project proposal along with following general and specific conditions: 

Statutory compliance: 
45 days monitoring report of the area for air quality, water quality, Noise level, Besides 

flora & fauna should be examined twice a week and be submitted within 60 days-for a 
record. 

The project proponent shall obtain forest clearance under the provisions of Forest 
(Conservation) Act, 1986, in case of the diversion of forest land for non-forest purpose 
involved in the project. 
The project proponent shall obtain clearance from the National Board for Wildlife, if 
applicable, 
The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife 
Management Plan and approved by the Chief Wildlife Warden. The recommendations of 
the approved Site-Specific Conservation Plan / Wildlife Management Plan shall be 
implemented in consultation with the State Forest Department. The implementation report 
shall be furnished along with the six - monthly compliance report. (in case of the presence 
of schedule-! species in the study area). 
The project proponent shall obtain Consent to Establish / Operate under the provisions of 
Air (Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of 
Pollution) Act, 1974 from the concerned State pollution Control Board/ Com mittee. 
The project proponent shall obtain authorization under the Hazardous and other Waste 
Management Rules, 2016 as amended from time to time. 
The Company shall strictly comply with the rules and guidelines under Manufacture, 
Storage and Import of Hazardous Chemicals (MSTIHC) Rules , 1989 as amended time to 
time. All transportation of Hazardous Chenitenls shall be as per the Motor Vehicle Act 
(MVA). 1989 

Air quality monitoring and preservation: 
The project proponent shall install 24x7 continuous emission monitoring system at process 
stacks to monitor stack emission with respect to standards prescribed in Environment 
(Protection) Rules 1986 and connected to SPCB and CPCB online servers and calibrate these 
system from time to time according to equipment supplier specification through labs recognized 
under Environment (Protection) Act. 1986 or NABL. accredited laboratories. 
The project proponent shall install ‘system carryout to Ambient Air Quality monitoring for 
common/criterion parameters relevant to the main pollutants released (¢.g. PM10. and PM2.s in 
reference to PM emission , and SO2 and NOx in reference to SO2 and NOx emissions) within 
and outside the plant areca at least at four locations (one within and three outside the plant area 
at an angle of 120° each), covering upwind and downwind direct ions. (case to case basis small 
plants; Manual; Large plants: Continuous). 
The project proponent shall submit monthly summary report of continuous stack emission 
and air quality monitoring and results of manual stack monitoring and manual monitoring of 
air quality /fugit ive emissions to Regional Office of MoEFA&CC. Zonal office of CPCB and 
Regional Office of SPCB along with six- monthly monitoring report, 

Appropriate Air Pollution Control (APC) system shall be provided for all the dust generating 
ASE fugitive dust from all vulnerable sources, so as to comply prescribed stack 
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The National Ambient Air Quality Emission Standards issued by the Ministry vicle G.S.R. No. 

826(E) dated 16th November, 2009 shall be complied with, 
Sulphur content should not exceed 0.5% in the coal for use in coal fired boilers to control 
particulate emissions within permissible limits (as applicable), The gascous emissions shall be 
dispersed through stack of adequate height as per CPCB/SPCB guidelines. 
The DG sets shall be equipped with suitable pollution control devices and the adequate 
stack height so that the emissions are in conformity with the extant regulations and the 
guidelines in this regard. 
Storage of raw materials, coal etc shall be cither stored in silos or in covered areas to prevent 
dust pollution and other fugitive emissions. 

Water quality monitoring and preservation: 
For online continuous monitoring of effluent, the unit shall install web camera with night 

vision capability and flow meters in the channel/drain carrying effluent within the premises 
(applicable in case of the projects achieving ZLD) and connected to SPCB and CPCB online 
servers. 
Zero Liquid Discharge shall be ensured and no. waste/treated water shall be discharged 
outside the premises (applicable in case of the projects achieving the ZLD), 
Process effluent /any wastewater shall not be allowed to mix with storm water. The storm water 
from the premises shall be collected and discharged through a separate conveyance system, 
The effluent discharge shall conform to the standards prescribed under the Environment 
(Protection) Rules, 1986, or as specified by the State Pollution Control Board while granting 
Consent under the Air/Water Act. whichever is more stringent. 

Total fresh water requirement shall notexceed the proposed quantity or as specified by the 
Committee. Prior permission shall be obtained fram the concerned regulatory authority/CGWA 
in this regard, 

Industrial/trade effluent shall be segregated into High COD/TDS and Low COD/TDS effluent 
streams, High TDS/COD shall be passed through stripper followed by MEE and ATFD 
(agitated thin film drier), Low TDS effluent stream shall be treated in ETP and then passed 
through RO system, 

The Company shall harvest rainwater from the roof tops of the buildings and storm water 
drains to recharge the ground water and utilize the same for different industrial operations 
within the plant. 

Noise monitoring and prevention: 
Acoustic enclosure shall be provided to DG set for controlling the noise pollution. 

The overall noise levels in and around the plant area shall be kept well within the standards by 
providing noise control measures including acoustic hoods. silencers, enclosures etc. on all 
sources of noise generation, 

The ambient noise levels should conform to the standards prescribed under E(P)A Rules, 
1986 viz. 75 dB(A) during day time and 70 dB(A) during night time. 

Energy Conservation measures: 
The energy sources for lighting purposes shall preferably be LED based. 
Waste management: 
Hazardous chemicals shall be stored in tanks, tank farms, drums, carboys etc. Flame arresters 
shall be provided on tank farm and the solvent transfer through pumps. 

Process organic j ue and spent carbon, if any, shall be sent to cement industries, ETP 
sludge, process: ic & evaporation salt shall be —_ off to the TSDF, 
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The company shall undertake waste minimization measures as below 
vii. Metering and control of quantities of active ingredients to minimize waste . 
viii, Reuse of by-products from the process as raw materials or as raw material substitutes in other 

processes, 
ix, Use of automated filling to minimize spillage, 
x. Use of Close Feed system into batch reactors, 
xi, Venting equipment through vapour recovery system. 
xii. Use of high pressure hoses for equipment clearing to reduce wastewater generation 

Green Belt: 
Green belt shall be developed in an area equal to 33% of the plant area with a native tree 
species in accordance with CPCB guidelines, The greenbelt shall inter alia cover the entire 
periphery of the plant, 

Safety, Public hearing and Haman health issues; 
Emergency preparedness plan based on the Hazard identification and Risk Assessment 
(HIRA) and Disaster Management Plan shall be implemented. 
The PP shall provide Personal Protection Equipment (PPE) as per the norms of Factory 
Act. 
Training shall be imparted to all employees on safety and health aspects of chemicals handling. 

Pre-employment and routine periodical medical examinations for all employees shall be 
undertaken on regular basis. Training to all employees on handling of chemicals shall be 
imparted. 

Provision shall be made for the housing of construction labour within the site with all necessary 
infrastructure and facilities such as fuel for cooking. mobile twilets, mobile STP. safe drinking 
water, medical health care, creche etc, The housing may be in the form of temporary structures 
to be removed after the completion of the project, 
Occupational health surveillance of the workers shall be done on a regular basis and records 
maintained as per the Factories Act. 
There shall be adequate space inside the plant premises earmarked for parking of vehicles for 
raw materials and finished produc ts, and no parking-to be allowed outside on public places 

Corporate Environment Responsibitity: 
The project proponent shall comply with the provisions contained in this Ministry's OM vide 
F.No, 22-65/2017-1A.111 dated Ist May 2018. as applicable, regarding Corporate Environment 
Responsibility. 

The company shail have a weil laid down environmental policy duly approve by the Board of 
Directors, The environmental policy should prescribe for standard operating procedures to have 
proper checks and balances and to bring into focus any infringements /deviation/violation of 
the environmental / forest /wildli fe norms / conditions, The company shall have defined system 
of reporting infringements / deviation/ violation of the environmental/ forest / wildlife norms I 
conditions and / or shareholders / stake holders. The copy of the board resolution in this regard 
shall be submitted to the MoEF&CC as a part of six-monthly report. 
A separate Environmental Cell both at the projectand company head quarter lev el, with 
qualified personnel shall be set up under the control of senior Executive , who will directly to 
the head of the organization. 

Action plan for implementing EMP and environmental conditions along with responsibility 
matrix of the company shall be prepared and shall be duly approved by competent authority. 
The year wise funds earmarked for environmental protection measures shall be kept in separate 
account and not tobe diverted for any other purpose. Year wise progress of implementation of 
action plan shall be reported to the Ministry/Regional Office along with the Six Monthly 
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Compliance Report. 

Self environmental audit shall be conducted annually, Every three years third party 
environmental audit shall be carried out. 

Miscellaneous: 
The project proponent shall make public the environmental clearance granted for their project 
along with the environmental conditions and safeguards at their cost by prominently advertising 
it at least in two local newspapers of the District or State, of which one shall be in the vernacular 
language within seven days and in addition this shall also be displayed in the project proponent’s 
website permanently, 
The copies of the environmental clearance shall be submitted by the project proponents to the 
Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of 
the Government who in turn has to display the same for 30 days from the date of receipt. 
The project proponent shall upload the status of compliance of the stipulated environment 
clearance conditions, including results of monitored data on their website and update the same 
on half-yearly basis. 
The project proponent shall monitor the criteria pollutants level namely; PM10, SO2, NOx 
(ambient levels as well as stack emissions) or critical sectoral parameters, indicated for the 
projects and display the same at a convenient location for disclosure to the public and put on 
the website of the company. 
The project proponent shall submit six-monthly reports on the status of the compliance of the 

stipulated environmental conditions on the website of the ministry of Environment, Forest 
and Climate Change at environment clearance portal, 
The project proponent shall submit the environmental statement for each financial year in 
Form-V to the concerned State Pollution Control Board as prescribed under the Environment 
(Protection) Rules, 1986, as amended subsequently and put on the website of the company. 
The project proponent shall inform the Regional Office as well as the Ministry. the date of 
financial closure and final approval of the project by the concerned authorities, commencing the 
land development work and start of production operation by the project. 
The project authorities must strictly adhere to the stipulations made by the State Poljution 
Control Board and the State Government. 
The project proponent shall abide by all the commitments and recommendations made in the 
EIA/EMP report, commitment made during Public Hearing and also that during their 
presentation to the Expert Appraisal Committee, 
No further expansion or modifications in the plant shall be carried out without prior spproval of 
the Ministry of Environment, Forests and Climate Change (MoEF&CC). 
Concealing factual data or submission of false /fabricated data may result in revocation of this 
environmental clearance and attract action under the provisions of Environment (Protection) 
Act, 1986. 
The Ministry may revoke or suspend the clearance, if implementation of any of the above 
conditions is not satisfactory. 
The Ministry reserves the right to stipulate additional conditions if found necessary. 
The Company in a time bound manner shall implement these conditions. 

The Regional Office of this Ministry shall monitor compliance of the stipulsted conditions. The 
project authorities should extend full cooperation to the officer (s) of the Regional Office by 
furnishing the requisite data / information/monitoring reports, 

ie. above. conditions shall be enforced, inter-alia under the provisions of the Water (Prevention 

on) Act. 1986. Hazardous and Other Wastes (Management and 
Cobtra) taf ahah t ) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the 
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cy Transboundary Movement) Rules, 2016 and the Public Liability Insurance Act, 1991 along with 

their amendments and Rules and any other orders passed by the Hon'ble Supreme Court of India 

O / High Courts and any other Court of Law relating to the subject matter. 
17. Any appeal against this EC shall lie with the Notional Green Tribunal, if preferred, within a 

() period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010. 

A presentation was made by the project proponent along with their consultant M/s Environmental 
Research and Analysis. The PRE ROE through the documents submitted and the presentation made informed 

’ the committee that:- 

> 1. The environmental clearance is sought for Stone (Khandas, Gitti & Boulder) Mining at Gata No.-332, 

Khanda No.- 02 ,Village-Barokhar Khurd, Tehsil-Naraini, District-Banda., (Leased Area-1.61 ha), 
©) 2. The terms of reference in the matter were issued by SEIAA, U.P. vide letter no. 

431 /Parya/SEAC/4983/2019 dated 27/11/2019, 

{ 3. The public hearing was organized on 28/02/2020, Final EIA report submitted by the project 
proponent on 17/06/2020, 

4. Salient features of the project as submitted by the project proponent: 

312 

1. On-line proposal No. SLA/UP/MING064 1/2019 

2. File No, alloted by SELAA, UP 4983 
3. Nameaf Proponent M/S Disha Enterprises 

Proponent- Smit. 1. Sudha Singh W/o-Shri Sunil Singh 

no. 

4. Full correspondence address of proponent and mobile R/O- Village-Nonia Muha! Chhabi Talab, District- Banda 
(U.P), Pin Code-210001 

S$. Name of Project Building Stone, Khanda Gitti & Boulder Mining Project 
Gata No. 332(Khand No.-02) 6. __ Project location (Plov/K hasra/Gata No.) 

7. Name of River NA 
8. Name of Village Barokhar Khurd 
9. Tehsil Naraini ‘a : 
10. District Banda (UP) 
it. Name of Minor Mineral Building Stone, Khanda, Git & Boulder Mining Project 
12. Sanctioned Lease Area (in Ha.) 1.61 ho. 
13. Mineable Area (in Ha.) 1.61 ha, 

| 14, Zero level mRL NA 
15. Max. & Min mel within lease area Maximum mRL 190.728 mRL Minimum mRL 157,10 mRL 
16, Pillar Coordinates (Verified by DMO) Pillar Latitude Longitude 

A 25°1944.22"N 80°2234,14°E 

B ZS"1VAZ.AT"N $0°2236.52°E 

Cc 25°1939.14°N 80°2233.88"E 

D 25°1938.85"N 80°22'34,17°E 

E 25°19'36.74"N 80°22'33.02"E 

F 25°)9'38.41°N 80°22'°30.9S"E 

G 25°19'$0.02"N 80°22'32.06"E 

H 25°1940.67"N 80°2231.37E 
i Total {sslagieal Reserves 568332 m’ 

Total Mine ostrves in 16100 m’ per year 
3 Total in five yews) 80500 rm 
20. Proposed Production/yvear : 16100 m’ per year 
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21. Sanctioned Period of Mine lease 20 Ycar 

22. Production of mine/day $3.67 om’ /day 

23. Method of Mining ‘Open cast, Manual, Semi-mechanized 

| 24. No. of working days 300 

| 235. Working hours/day & hours/day 
| 26. No. Of workers 27 

27. No, Of vehicles movemenv/day 4-5 Vehicles movernentday 
28. Type of Land Highly Undulated Stony Scrub. 
29, Ultimate Depth of Mining 6m _ 

| 30. Nearest metalled roud from site MRD-i 1B 1.23km towands East Direction 
31, Water Requirement : PURPOSE REQUIREMENT (KLD) ' 

Drinking water 0.37 KLD 

Suppression of dust 7.20 KLD 
Plantation 0.10 KLD 

Others (if any) . 

Total 7.73 KLD ( Approx. 8.0 KLD) 

32, Name of QCI Accredited Consultant with QCI No Environmental Research and Analysis, Lucknow (U.P.} 
And period of validity. Certificate No, NABET/EIA/1619/1A0019 and valid up to 

2/09/2020 
33, Any litigation pending against the project or land in =| No 

any court 

34, Details of 500m Cluster Map & certificate issued by | Letter No, 1009/ Khanij -30 dated 15/06/2019 

Mini 
35, Daalinat Lease Area in approved DSR 

. Page No.1, Sr. No.« 6 

36, Proposed CER cost _ 156,000 (2.6 % of the total Project cost) 
37. Proposed EMP cost Total Project cost Total Project cost -60,00,000 

38. Length and breadth of Haul Road 600 m length and 6 m width 
39. No. of Trees to be Planted 160 

5. The mining would be restricted to unsaturated zone only above the phreatic water table and will not 
intersect the ground water table at any point of time. 

6. Lie Sh a a 
EIA Notification 14/09/2006, 

7, ive rien cipeeseices sii rch Wcndatil xi i abee obi 6k emly Nil die or eeligsarkck bared 

fragile zone such as habitat of any wild fauna. . 
8. There is no litigation pending in any court regarding this project. 

9. The project proposal falls under category—!(a) of ELA Notification, 2006 (as amended). 

RESOLUTION AGAINST AGENDA NO-07 

The committee discussed the matter and recommended grant of environmental clearance for the 
project proposal along with general and specific conditions as annexed at annexure-! to these minutes, 

A presentation was made by the project proponent along with their consultant M/s Environmental 
Research and Analysis. The proponent, through the documents submitted and the presentation made informed 
the committee that: - 

1. The environmental clearance is sought for Stone (Khandas, Gitti & Boulder) Mining at Gata No.- 

2450, Khanda No.- 03. Village-Jarar, Tehsil-Naraini, District-Banda, U.P.. (Leased Area -2.0 ha.). 
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2. The terms of reference in the matter were issued by SEIAA, U.P. vide letter no. 

429/Paryw/SEAC/5000/2019 dated 27/11/2019. 

3,. The public hearing was organized on 28/02/2020. Final EIA report submitted by the project 

proponent on 23/06/2020. 

4. Salient features of the project as submitted by the project proponent: 

314 

|. On-line proposal No, SIA/UP/MIN/4142672019 
| 2. File No, allotted by SEIAA, UP 

3, Name of Proponent 
5000 
Shri Safdar Ali $/O-Late Shri Farzand Ali 

mobile no. 
4. es eam a a ata R/O-Muhalla-Khunti Chaoraha. Aliganj. City & Bae 

Banda (U;P.) 
5, Name of Project Building Stone, Khanda, Gitti &Bouldcer Mining Project 

|. Project location (PloU Khasra/Gaia No.) Gata No. 2450(Kfhand No.-03) 
7... Name of River NA 

Name of Vill Jarar 
9,. Tehsil Naraini 
10. District Banda (U.P) 

|. Name of Minor Mincral Building Stone, Khanda. Gitti &Boulder Mining Project 
_12. Sanctioned Lease Area (in Ha.) 2,0 ha, 

3, Mineable Area (in Ha.) 2.0 ha. 
14, Zero level MRL NA 
15, Max, & Min mri within lease ares Maximum mRL 192.90 mRL Minimum mRL 163.10 mRL 
16, Pillar Coordinates (Verified by DMO) Pillar Latitude Longitude 

A 25° 18° 56.05°N 80? 21° 37.59"E 

B 25° 18° $5.32" N | 80° 21" 38.98" E 
Cc 25° 18° S886" N | ROP 21" 46,28" E 
Db 25° 19° 1.48" N BO" 21° 44.13" E 

E 25° 18" 58.58" N | 80" 21° 38,69" E 
F 25° 18" S7,.217N |  80°21°39.20°E 

[ 17. Total Geological Reserves 453668 m! 
| 18, Total Mineable Reserves in LO! 20000_m* per_year 

19. Total Proposed Production (in five ycar) 100000 m" 
| 20. Proposed Production/year 20000 _m” per year 

21. Sanctioned Period of Mine lease 20 Year ' 
22. Production of mine/day 66.67 my day _' 

| 23. Method of Mining Open cast, Manual, semi mechanized 
24. No, of working days 300 

|25. Working hours/day 8 hours/day 
(26. No. Of workers 23 
27. No. Of vehicles movement/day 5-6 Vehicles movemenv/day 
28. Type of Lund Highly Undulated Stony Scrub. 
29. Ultimate Depth of Mining 6m 
30, Nearest metalled road from site MDR 118 about 3.0) km towards East direction from the 

ect site 
3). Water Requirement Peres REQUIREMENT (KLD) 

Drinking water 0.38 KLD 
_ Suppression of dust 7.20 KLD 
Piantation 0.80 Ki 
Others (if any) - 

Total 8.38 KLD ( Approx. 8.5 KLD) 
32. Name of QC! Accredited Consultant with QCI No Environmental Research and Analysis. Lucknow (U.P.) 

Certificate No, NABET/EIA/1619/1A0019 and valid up to 
2/09/2020 
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any court 

34. Details of 300 m Cluster Map & certificate insued | Letter No, 10197 Khanij 30 dated 15/00/2019 
by Mining Officer 

35. Details of Lease Arca in approved DSR 

36. Proposed CER cost Laan (ate of the Sid Brice oa 
Total Project cot -61,20,000 37. Premcend EMF coe sal Project cot 

38. Length and breadth of Haul Road 
39. No, of Trees to be Planted 

600 m length and 6 m width 
100 

5. 

6. 

7. 

8, 

9 

The mining would be restricted to unsaturated zone only above the phreatic water table and will not 

intersect the ground water table at any point of time. 

This project does not attract any of the general coneitons applicable on mining projects specified in 

EIA Notification 14/09/2006, 
The mining operation will not be carried out in safety zone of any bridge or embankment or in eco- 

fragile zone such as habitat of any wild fauna. 
There is no litigation pending in any court regarding this project. 

The project proposal falls under category—I(a} of EIA Notification, 2006 (as amended). 

RESOLUTION AGAINST AGENDA NO-08 

The committee discussed the matter and recommended grant of environmental clearance for the 
project proposal along with general and specific conditions as annexed at annexure-I fo these minutes. 

2, 

3, 

4, 

A presentation was made by the project proponent along with their consultant M/s Environmental 
Research and Analysis. The proponent, through the documents submitted and the presentation made informed 
the committee that:- 

The environmental clearance is sought for Stone (Khandas, Gitti & Boulder) Mining at Gata No.- 

2450, Khanda No.- 05, Village-Jarar, Tehsil-Naraini, District-Banda, U.P., (Leased Area -2.0 ha.), 

The terms of reference in the matter were issued by SEIAA, U.P. vide letter no, 
421/Parya/SEAC/5001/2019 dated 27/11/2019. . 
The public hearing wes organized on 28/02/2020. Final EIA report submitted by the project 
proponent on 23/06/2020, 

Salient features of the project as submitted by the project proponent: 
1, Oneline No. SLA/UP/MIN/4 1427/2019 
2. File No. allatied by SEIAA. UP 5001 
3, Name of Proponent Shri Mumtaj Afi S/O-Late Shri Farzand Ali 
4. Full correspondence address of proponentand | R/O-Muhalla-Khunti Aligan}. City & District-Banda 

mobile no, (U.P) 
$.__Name of Project Bui Git! & Boulder M Project 

6. Project location (Plot/Khasra/Gata No.) Gaia No. 2450 (Khand No.-05) 
7. Name of River NA 

[ 8. Name of Vil Jarar 
9. Tehsil Naraini 
10. District Banda (U.P) 

1. Name of Minor Mincral Build Gitti & Boulder Mi 
2, Sanctioned Lease Ha.) 2.0 ha, 

13. MineableArea . 2.0 ha, 
14, Zero level MRL NA c 

b enter nl gporocopy 26 of 33 
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15, Max. & Min mel within lease arco Maximum mRL 190.95 mRL Minimum mRL 163.90 mRL, 

16, Pillar Coordinates (Verified by DMO) Pillar Latitude Longitude 
A 25° 18' 35.26°N RO" 21° 39,03°E 

Li 25" 18" 53.48" N $0" 21° 42.24" E 

Cc 25° 18° 55.85" N 80° 21° 48.05" E 

D 25° 18° 58.84" N 80" 21' 46.32" E 

| 17, Total Geological Reserves 397655 m 
18, Total Mineable Reserves in LO} 20000 m’ per year 
19. Total Proposed Production (in five year) 100000 m’ 
20, Proposed Production/ycar 20000 m” per_year 
2). Sanctioned Period of Mine lease 20 Year 

22. Production of minelday 66.67 m* day 
|. 23. Method of Minin Open cast. Manual, Scmi- mechanized 

24. No. sfivorking devs 300 * 

25. Working hours/day % hours‘day 

26. No. Of workers 28 
27. No. Of vehicles 5-6 Vehicles movement/day 
28. Type of Land Highly Undulated Stony Scrub. 
29, Ultimate Depth of Mining 6m 

30. Nearest metalled road from site MDR 11B about 3.01 km wwards East direction from the project 
site 

31, Water Requirement PURPOSE REQUIREMENT (KLD) 
| Drinking water 0.38 KLD 
Suppression of dust 7.20 KLD 

Plantation 0.80 KLD 
Others (ifany) - 

= Total 8.38 KLD ( Approx, 8.5 KLD) 
32, Name of QCI Accredited Consultant with QCI_ | Environmental Research and Analysis, Lucknow (U.P,) 

No. and period of validity. Certificate No, NABET/EIA/1619/1A0019 and valid up to 

z/o9/2020 
33, Any litigation pending against the project or 0 

land in any court 
34, Details of $00 m Cluster Map & certificate Letter No. 1020/ Khanij -30 dated 15/06/2019 

issued by Mining Officer 
35. Details of Lease Area in approved DSR Ga Wale. 1374/Khonij-30, @tat 

none , +_13/08/2019 , Page No.1, Sr. No.- 14 
36, Proposed CER cost 1.66.500 (2.5 % of the total Project cost) 

(37, Proposed EMP cost/ Total Project com [Tosa Prost cost -66,60,000 
| ength and breadth of Haul Road 606 m length and 6 m width 
39. No, of Trees to be Planted 100 

5. The mining would be restricted to unsaturated zone only above the phreatic water table and will not 

intersect the ground water table at any point of time. 

6. This project does not attract any of the general conditions applicable on mining projects specified in 
EIA Notification 14/09/2006, 

7, The mining operation will not be carried out in safety zone of any bridge or embankment or in eco- 

fragile zone such as habitat of any wild fauna. 

8. There is no litigation pending in any court regarding this project. 
9. The project proposal falls under category—1{a) of ETA Notification, 2006 (as amended), 

RESOLUTION AGAINST AGENDA NO-09 

The committee discussed the matter and recommended grant of environmental clearance for the 
project proposal along with general and specific conditions as annexed at annexure-! to these minutes, 
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The project proponent did not appear, The committee discussed and deliberated that project file should 
be closed and be opened only after request from the project proponent. The file shall not be treated as pending at 
SEAC, The matter will be discussed only after submission of online request on prescribed online portal. 

nnauj, U.P fai Balaji Brick Fie 
5 64 0 

' RESOLUTION AGAINST AGENDA NO-IL 

The project proponent did not appear. The committee discussed and deliberated that project file should 
be closed and be opened only after request from the project proponent, The file shall not be treated as pending at 
SEAC. The matter will be discussed only after submission of online request on prescribed online portal. 

sorrel iu Sh ec Seer €veibence CLONE) fe tbe abi gral ee amd Go MBIA, 
U.P, vide letter no. 552/parya/SEAC/4892/2019 dated 20/01/2020. The project proponent through fetter dated 
04/08/2020 informed that due to some typographical error in the TOR letter dated 20/01/2020, the salient 
features of the project under point no. 2 mentioned in file no. 5111 instead of file no 4892. The project 
proponent requested to make the correction in terms of reference (TOR) fetter dated 20/01/2020 and issue the 
corrected/amended TOR letter. 

The committee went through the file and found that the project details mentioned in TOR dated 
20/01/2020 was wrongly but inadvertently put in the same. The committee discussed the matter and directed to 
replace the contents mentioned in point no, 2 of the TOR letter dated 20/01/2020 is as follows: 

2. Salient features of the project as submitted by the project proponent: 

1, Online proposal No, STA/UP/MINI36975/2019 ; 
Iz File No. allotied by SEIAA,UP 4892 

Mining, at Gata No,/Araji No. Plot no. — 643, khand No, 17, Area 
2.306 ha. (5.698 Actes) at Village — Goramachhiya, Tehsil & 
District- Jhansi, Uttar Pradesh Shri Saniay Kumar Gupta 

3,_Nume of Proponent Shri Sunjay Kumar Gupta 
4, Full correspondence address of proponent and | Prop. Shri Sanjay Kumar Gupta S/o Shri Govind Prasad Gupta R/o 

mobile no. 1/L, Virangana Nagar, Kanpur Road . Tehsil & District- Jhansi, UP 
5, Name of Project Terms of Reference for Building Stone (Khanda, Git. Boulder) 

6, Project location (Plot/Khasra/Gata No.) 643 khand No. 17 
7. Name of Village Goramachhiya 
8. Tehsil Thansi 
9. District Jhansi 
10. Name of Minor Mineral Khand, Gitty/Boulders Buniding sooner 
11, Sanctioned Lease Arca (in ha.) 2,306 ha. 
12, Mox, & Min mRL within lease area The highest level ts 239.20 mRL 

on the lowest level is. 228.10 mRL 

13, Pillar’ popintaty ified by DMO) Pillar No N E 
ks REN A 25° 27. 878" 78° 40.345" 

r A ~ \ B 25° 27.946" 78° 40.406" 
/ SHRA\S oon Page 28 of 33 
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Cc 25" 27.937" 78° 40.479" 

D 25° 27.914" 78" 40-505" 

E 25" 27.885" 78" 40.507" 

| l4, Total Seca Reserves 9,28.355 m" 
15. Total M Reserves 3.01194 m 
16. Total Proposed Production 115.300 .m' (5 Year) 

[12 raeueed Pepsetion’ver 23060 m" 
18. Sanctioned Period of Mine lease 20 years 
19. Production of mine/day Tim 

|.20. Method of Mining Opencast scmi- mechanized 
21. No. ng days 300 
22. Working hours/day & hrs 

23. No. of workers . 20 
24. No, of vehicles movement/day 10 
25. Type of Land Govt/Non Forest 

. | 26. Depth of Mining 12m 
27. Nearest led road from 0.540. Km 
28. Water Requirement PURPOSE REQUIREMENT (KLD) 

Drinking O.20KLD @ 10 
Suppression of dust 6.5KLD @1.0 L for | sqm (2 time a day) 
Plantation 0.241 KLD @ 5 lit/ptant (241) 

Total _| 6.941 KLD 
29, Name of QCI Accredited Consultant with Paramarsh (Servicing and Development) 

No of validity. 118. Of May 2021 
30, Any litigation pending against the projector | No 

| 31, Details of 500 m Cluster Map & certificate 
verified by Mining Officer 

Letter No-287/30-MMC/(2018-19) dated 21.05.2019 

| 32, Details of Lease Area in approved DSR Page No-3 Table No- 27 
33. Proposed CER cost Project cost -62.5 lacs/annum 

CER ~ 1.25 lacs (2% of Total Cost) 
34, Proposed EMP cost Cupital Cont 2,41,000 

Recurring cost- 5,76,00 
35, and of Haul Road 0.540 km and 6m 

241 | 36._No. of trees to be planted 

Rest all Sera pec race gala iat ia aaa 552/parya/SEAC/4892/2019 
dated 20/01/2020 shall remain unchanged. 

(Dr. Virendra Misra) (Dr. Pramod Kumar Mishra) (Dr. Ranjeet Kumar Dalela) 
Member Member Member 

(Shri Meraj Uddin) (Dr. Ajoy Mandal) (Shri Rajiv kumar) 
Member Member Member 

(Dr. Sarita Sinha) \ (Prof. S.K. Upadhyay,) (Dr. (Prof.) S. N. Singh) 
Member” —.~ \ Member Chairman 
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10. 

12. 

13. 

14. 

15, 

16, 

This environmental clearance is subject to allotment of mining lease in favour of project proponent by 

District Administration/Mining Department. 

Forest clearance shall be taken by the proponent as necessary under law. 

Any addition of the mining area. change of Khasra numbers, enhancement of capacity, change in mining 

technology, modernization and scope of working shall again required prior environmental clearance as per 

EIA notification, 2006, 
No chenge in the calendar plan including excavation, quaritum:of mineral and waste shail be made: 
Mining will be carried out as per the approved mining plan. In case of any violation of mining plan, the 
Environmental Clearance given by SEIAA will stand cancelled. 
Four ambient air quality monitoring stations shall be established in the core zone as well as in the buffer 
zone for RSPM, SPM, SO;, NO, monitoring. Location of the stations should be decided based on the 

meteorological data, topographical features and environmentally and ecologically sensitive targets and 
frequency of monitoring should be undertaken in consultation with the State Pollution Control Board. The 
monitored data for criteria pollutants shall be regularly up loaded on the company's website and also 

displayed at website. 

Data on ambient air quality (RPM, SPM, SO;, NO.) should be regularly submitted to the Regional 
office, MoEF, Gol, Lucknow and the State Pollution Control Board / Central Pollution Control 
Board once in six months, 

Ambient air quality at the boundary of the mine premises shall confirm to the norms prescribed in MoEF 
notification no. GSR/826(E) dt. 16.11.09. 

Fugitive dust emissions from all the sources shall be controlled regularly, Water spraying 
arrangement on haul roads, loading and unloading and at transfer points shall be provided and properly 

maintained. 

Measures shall be taken for control of noise levels below 85 dBA in the work environment. 

Laat ae aN a a 

of the workers shall be maintained. 

Hcalesiriad waste Wonicr (whoricshisp ‘aid esas Wisse Ween tie wile) hala be dns Gollatbd. bitin an 

as to conform to the standards prescribed under GSR 422 (E) dated 19th May, 1993 and 31st December, 
1993 or as amended from time to time. Oil and grease trap shall be installed before discharge of workshop 

effluents. 

Personnel working in areas shall be provided with protective respiratory devices like mask and they 

shall also be imparted adequate training and information on safety and health aspects. 
Special measures shall be adopted to prevent the nearby settlements from the impacts of mining 
activities. 
The transportation of the materials shall be limited to day hours time only. 
Provision shall be made for the housing the labourers within the site with all necessary 
infrastructure and facilities such as fuel for cooking. mobile toilets, safe drinking water, medical health 

care, créche ctc. The housing may be in the form of temporary structures to be removed after the 
completion of the project. 

A separate Environmental Management Cell with suitable qualified personnel shall be set-up under the 
control of a Senior Exieutiye, who will report directly to the Head of the Organization. 
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The Project Proponent shall inform to the Regional Office. MoEF, Gol, Lucknow and State 

Pollution Control Board regarding date of financial closures and final approval of the project by the 

concermed authorities and the date of start of tand development work. 
The funds carmarked for environmental protection measures shall be kept in separate account and 

shall not be diverted for other purpose. Year wise expenditure shall be reported to the MoEF, Gol, 

Lucknow and State Pollution Control Board 
The Regional Office, MoEF, Gol, Lucknow and State Pollution Control Board shall monitor compliance 
of the stipulated conditions. A complete set a documents including Environment Impact Assessment 
Report, Environmental Management Plan, Public hearing and other documents information should be 
given to Regional Office of the MoEF. Gol, lucknow and State Pollution Control Board 
A copy of the environmental clearance shall be submitted by the Project Proponent to the Heads of the 
Local Bodies, Panchayat and Municipal Bodies as applicable in the matter. 
The Project Proponent shall sdvertise ot least in. two local newspapers widely circulated, one of 

which shall be in the vernacular language of the locality concerned, within 7 days of the issue of the 
clearance letter informing that the project has been accorded environmental clearance and a copy of the 
clearance letter is available with the State Level Environment Impact Assessment Authority (SEIAA). 
The Project Proponent has to submit half yearly compliance report of the stipulated prior environmental 
clearance terms and conditions in hard and soft copy to the SEIAA,U.P. on Ist June and Ist 

December of cach calendar year. 

The SEIAA may alter/modify the above conditions or stipulate any further condition in the interest of 

environment protection. 

Concealing factual data or submission of faise/fabricated data and failure to comply with any of the 

conditions mentioned above may result in withdrawal of this clearance and attract action under the 
provisions of Environment (Protection) Act. 1986. 

Specific Conditions: 

At the time of operation, project proponent will comply with all the guidelines issued by Government of 
India/State Govt/District Administration related to Covid-19. 
This environmental clearance does not create or verify any claim of applicant on the proposed 
site/activity. 
This environmental clearance shall be subject to valid, lease in favour of project proponent for the 
proposed mining proposals. In case. the project proponent does not have a valid lease. this environmental 
clearance shall automatically become null and void. 
The Environmental clearance will be co-terminus with the mining lease period. 
Explosive cannot be stored on the site. 
A comprehensive EIA including mining areas within 15 K.M, to assess impact of the mining activity on 
the surrounding area shall be undertaken and report submitted to this Authority within one year. 
No two pits shall be simultancously worked i.c. before the first is exhausted and reclamation work 
completed, no mineral bearing area shall be worked. 
After exhausting the first mine pit and before starting mining operations in the next pit, reclamation and 
plantation works in the exhausted pit shall be completed so as to ensure that reclamation, forest cover and 
vegetation are visible during the first year of mining operations in the next pit. This process will follow 
till the last pit is exhausted. Adequate rehabilitation of mined pit shall be completed before any new ore 
bearing area is worked for expansion, 
Adequate buffer zone shall be maintained between two consecutive mineral bearing deposits. 
Pils a ilar Nomen fp deere Arian paler sda project proponent. 

n belt t shall be carried out considering CPCB guidelines including selection of plant 
sand in with the local DFO / Agriculture Department. Herbs and shrubs shall also 
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form a part of afforestation programme besides tree plantation. The company shall involve local people 
for plantation programme. Details of year wise afforestation programme including rehabilitation of mined 
out area shal! be submitted to the Regional Office, MoEF&CC. Gol, Lucknow every year. 
Blast vibrations study shall be conducted and a observation report submitted to the Regional office, 
MoE&CC, Gol, Lucknow and UPPCB within six months, The report shall also include measures. for 
prevention of blasting associated impact on nearby houses and agricultural fields. 
Controlled blasting techniques with sequential blasting shall be adopted. The blasting shall be carried out 
in the day time only. 
Appropriate arrangement for shelter and drinking water for the mining workers has to be ensured at the 
mining site. 
Maintenance of village roads used for transportation of minerals are to be done by the company 
regularly at its own expenses, The roads shall be black topped. 
Rain water harvesting shall be undertaken to recharge the ground water source. 
Status of implementation shall be submitted to the Regional Office, MoEF&CC, Gol. Lucknow and 
UP Pollution Control Board within six months and thereafter every year from the next year. 
Measures for prevention and control of soil erosion and management of silt shall be undertaken. 
Protection of dumps against erosion shall be carried out with geo textile matting or other suitable material, 
and thick plantations of native trees and shrubs shall be carried out at the dump slopes. Dumps shall be 
protected by retaining walls. 
Trenches / garland drains shall be constructed at foot of dumps and coco filters installed at regular 
intervals to arrest silt from being carried to water bodies, Adequate number of Check Dams and 
Gully Plugs shall be constructed across seasonal/perennial naliahs, if any flowing through the ML area 
and silts arrested. De- silting at regular intervals shall be carried out. 
Garland drain of appropriate size, gradient and length shall be constructed for both mine pit and for waste 
dump and sump capacity shall be designed keeping 50% safety margin over and above peak sudden 
rainfall (based on 50 years data) and maximum discharge in the area adjoining the mine site. Sump 
capacity shall also provide adequate retention period to allow proper settling of silt material, 
Sedimentation pits shall be constructed at the corners of the garland drains and de- silted at regular 
intervals, 
Ground and surface water, if any in and near the core zone (within 5.0 km of the lease) shall be regularly 
monitored for contamination and depletion due to mining activity and records maintained. The 
monitoring data shall be submitted to the Regional Office, MoEF, Gol, Lucknow and U.P. Pollution 
Control Board regularly. Further. monitoring points shall be located between the mine and drainage in 
the direction of flow of ground water shall be set up and records maintained. 
Fugitive dust generation shall be controlled. Fugitive dust emission shall be regularly monitored at 
locations of nearest human habitation (including schools and other public amenities located nearest to 
sources of dust generation as applicable) and records submitted to the Regional Office, MoEF&CC, Gol, 
Lucknow and U.P. Pollution Control Board regularly. . 
Baseline data for ambient air quality shall be generated and maintained and RSPM level in ambient air in 
the nearby human habitation (villages) shall also be monitored along with other parameters. 
Corporate Environmental Responsibility (CER) shall be by the project proponent and the details of the 
various heads of expenditure to be submitted as per the guidelines provided in the recent CER notification 
No. 22-65/2017-5A.111 dated 01/05/2018. Work to be executed with installation of five hand pumps for 
drinking water, solar light in villages of streets, construction of two numbers of toilets at the primary 
school with name displayed and address and details of beneficiary and gram pradhan along with phone 
number, photographs should be submitted to Directorate as well as to the District magistrate / Chief 
Development officers. 
Transportation of minerals shall be done by covering the trucks with tarpaulin or other suitable 
mechanism so that no spillage of mineral/dust takes place. 
Occupational fraanpoiviegesdleseng saad elie including identification of work related health 
hazards, training on .eradication, HIV, and health effects on exposure to mincral dust etc. shall be 
carried dut. gr ee 
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27. 

28. 

31. 

33. 

35. 
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conducted and records maintained including health records of the workers. Awareness programme for 
workers on impact of mining on their health and precautionary measures like use of personal equipments 
etc. shall be carried out periodically. Review of impact of various health measures shall be conducted 
followed by follow up action wherever required. 
The project proporient will ensure for providing employment to local people as per requirement, necessary 
protection measures around the mine pit.and waste dump and garland drain around the mine pit and waste 
dump. 
Top soil / solid waste shall be stacked properly with proper slope and adequate safeguards and shall be 
utilized for backfilling (wherever applicable) for reclamation and rehabilitation of mined out area. Top 
soil shall be separately stacked for utilization later for reclamation and shall not be stacked along with 
over burden. 
Over burden (OB) shall be stacked at earmarked dump site(s) only and shall not be kept active for long 
period. The maximum height of the dump shall not exceed 20 m, cach stage shall preferably be of 
maximum 10 m and overall slope of the dump shall not exceed 35°. The OB dump shall be backfilled. 
The OB dumps shall be scientifically vegetated with sulle native species to prevent erosion and surface 
run off, 
Monitoring and management of rehabilitated areas shall continue until the vegetation becomes self 
sustaining, Compliance status shall be submitted to the Regional Office, Ministry of Environment & 
Forests, Gol, Lucknow and U.P. Pollution Control Board on six monthly basis. 
Slope of the mining bench and ultimate pit limit shall be as per the mining scheme approved by Indian 
Bureau of Mines, 
Permission for abstraction of ground water shall be taken from Central Ground Water Board. Regular 
monitoring of ground and surface water sources for level and quality shall be carried out by establishing 
a network of existing wells and constructing new piezometers during the mining operation. The 
monitoring shall be carried out four times in a year ic. pre-monsoon (April-May), monsoon (August), 
post-monsoon (November) and winter (January) and the data thus collected shall be regularly sent to 
MoEF&CC, Central Ground Water Authority and Regional Director, Central Ground Water Board. 
The waste water from the mine shall be treated to conform to the prescribed standards before 
discharging in to the natural stream, The discharged water from the Tailing Dom, if any shall be 
regularly monitored and report submitted to the Regional Office, Ministry of Environment & Forests, 
Gol, Lucknow, Central Pollution Control Board and the State Pollution Control Board. 
Hydro geological study of the area shall be reviewed by the project proponent annually, In case 
adverse effect on ground water quality and quantity is observed mining shall be stopped and resumed 
only after mitigating steps to contain any adverse impact on ground water is implemented, 
Vehicular emissions shall be kept under control and regularly monitored. Vehicles used for 
transportation of minerals and others shall have valid permissions as prescribed under Central 
Motor Vehicle Rules, 1989 and its amendments. The vehicles transporting minerals shall be vovered 
with a tarpaulin or other suitable enclosures so that no dust particles / fine matters escape during the 
course of transportation. No overloading of minerals 'for transportation shall be committed. The trucks 
transporting minerals shall not pass through wild life sanctuary, if any in the study arca. 
Prior permission from the Competent Authority shall be obtained for extraction of ground water, if any, 
A final mine closure plan, along with details of Corpus Fund, shall be submitted to the Regional office, 
Ministry of Environment & Forests. Gol, Lucknow and U.P. Pollution Control Board $ years in advance 
of final mine closure for approval. 
Project Proponent shall explore the possibility of using solar energy where ever possible. 
Commitment towards CER has to be followed strictly, 
Regular health check-up record of the mine workers has to be maintained at site in a proper register. It 
should be made available for inspection whenever asked. 
Project Proponent has to strictly follow the direction/guidelines issued by MoEF&CC, CPCB and 
other Govt, Agencies from time to time. 
The blasting will be done only after getting the permission from the Mining Department.

436


